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 LOK  SABHA

 Monday,  22nd  September,  1958.

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mre.  Derury-Speraker  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 Additional  Flats  in  North  Avenue

 1427,  Shri  Ram  Krishan:  Will  the
 Minister  of  Works,  Housing  and  Sup-
 ply  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No.  98]  on
 the  4009  December,  957  and  state  the
 progress  made  with  regard  to  the  cons-
 truction  of  additional  flats  in  the
 North  Avenue,  New  Delhi  for  Mem-
 bers  of  Parliament?

 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  K.
 Chanda):  The  site  for  construction  of
 additional  flats  is  still  not  available  as
 the  Army  Transport  Company  will
 have  to  be  provided  with  alternative
 accommodation  before  it  can  be
 shifted.  Several  sites  were  suggested
 but  they  were  either  unacceptable  to
 the  Defence  authorities  or  were  not
 approved  from  the  angle  of  town  plan-
 ning.  One  more  site  has  recently  been
 suggested  by  the  Ministry  of  Defence
 and  that  also  has  not  been  found  suit-
 able  as  a  Railway  line  will  pass
 through  it.  The  C.P.W.D.  has  again
 selected  another  site  and  steps  are
 being  taken  to  get  it  approved  by  the
 Defence  authorities.  If  this  site  is
 finally  approved,  steps  will  be  taken
 to  build  there  necessary  accommoda-
 tion  for  the  Army  Transport  Company,
 and  the  construction  of  additional  fists
 204  ‘A’  LSD—.

 7640

 for  Members  of  Parliament  will  be
 t:ken  up  after  the  site  is  vacated  by
 the  Defence  establishment.

 Shri  Ram  Krishan:  If  this  site  is  not
 accepted,  in  that  case,  may  I  know
 whether  some  alternative  site  for  the
 construction  of  flats  will  be  taken  up?

 Shri  Anil  K.  Chanda:  It  will  be
 more  convenient  to  construct  these
 flats  in  this  particular  place  because
 they  will  be  in  continuation  of  the
 other  flats.  We  are  hoping  to  be  able
 to  solve  the  problem  of  alternative
 site  for  the  Transport  Company  soon.

 Shri  Ansar  Harvani:  Has  the  Gov-
 ernment  received  any  complaint  from
 the  Members  who  are  staying  in
 Vinaynagar  about  the  inconveniences
 which  are  caused  there?

 Mr.  Deputy-Speaker:  Vinaynagar?

 Shri  Anil  K.  Chanda:  We  have  no
 flats  for  M.Ps.  in  Vinaynagar.

 Shri  Ansar  Harvani:  Vinay  Marg.

 Shri  Anil  हू,  Chanda:  Naturally  it
 is  not  quite  convenient  because  most
 of  the  Members  are  living  on  this  side.
 These  were  alternative  flats  offered  to
 them  because  24  flats  designed  to  be
 built  in  the  North  Avenue  are  not
 ready.

 Shri  Tangamani:  May  I  know  whe-
 ther  the  Government  will  consider  the
 question  of  putting  suitable  windows
 with  shutters  to  prevent  the  mischief
 of  monkeys  in  the  North  Avenue  flats?

 Mr.  Deputy-Speaker:  When  the  site
 is  acquired,  the  hon.  Minister  will  see.

 Shri  Subbiah  Ambalam:  What  type
 of  flats  are  likely  to  be  constructed
 in  these  sites?
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 Shei  Anil  K.  Chanda:  Flats  of  the
 type  which  are  already  in  existence
 in  the  locality.

 Displaced  Persons  from  East  Pakistan

 °4428.  Shri  D.  C.  Sharma:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  the  number  of  displaced  persons
 from  East  Pakistan  who  crossed  the
 frontier  into  India  during  the  period
 from  ist  April,  958  to  the  3ist  August,
 1988;

 (b)  the  number  of  persons  who  went
 from  India  to  East  Pakistan  during
 the  same  period;

 (c)  whether  the  influx  of  displaced
 persons  from  East  Pakistan  has
 increased  or  decreased  as  compared  to
 the  preceding  five  months;  and

 (d)  if  there  is  an  increase,  the
 reasons  therefor?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  During  the
 period  in  question,  2,176  migrants  from
 East  Pakistan  entered  into  India.

 (b)  During  the  same  period,  33
 Muslims  migrated  to  East  Pakistan.
 This  figure  however  does  not  include
 figures  for  Assam  for  August,  1958.

 (c)  and  (d).  There  has  been  a
 decrease.

 Shri  D.  C.  Sharma:  May  I  know
 ‘whether  the  persons  who  have  crossed

 the  frontier  into  India  have  done  so
 en  valid  passports  or  forged  passports
 and  if  80,  the  number  of  those  who
 have  crossed  into  India  on  not  valid
 passports?

 Shri  Sadath  Ali  Khan:
 require  notice.

 Shri  D.  C.  Sharma:  May  I  know
 whether  any  alternative  arrangements
 have  been  made  by  the  Government
 of  India  for  facilitating  the  entry  of
 persons  into  India  from  Pakistan  after
 the  closure  of  the  Deputy  High  Com-
 missioner's  office  in  Dacca?

 I  would
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 Shri  Sadath  Ali  Khan:  The  Deputy
 High  Commissioner's  office  in  Deacon  is
 not  closed.

 Shri  Hem  Barua:  What  steps  have
 been  taken  so  far  by  the  Government’
 against  those  Pakistanis  who  have
 come  with  forged  passports  and  are
 detected  by  our  policemen?  Have
 they  been  repatriated?

 Shri  Sadath  Ali  Khan:  This  ques-
 tion  has  been  put  before  in  the  past.
 I  have  stated  to  the  House  that  in
 these  cases,  the  police  takes  action
 and  then  these  cases  go  up  to  the  law
 courts.

 Shri  B.  K.  Gaikwad:  May  I  know
 whether  it  is  a  fact  that  from  among
 the  refugees  who  come  from  East
 Bengal,  the  Scheduled  Caste  people
 are  in  a  majority?

 Shri  Sadath  Ali  Khan:  I  cannot  say
 that  for  certain.

 Shrimati  Renu  Chakravartty:  Could
 I  know  the  number  of  migration  appli-
 cations  which  are  pending  with  the
 High  Commissioner  at  Dacca  at  the
 moment?

 Shri  Sadath  Ali  Khan:
 require  notice.

 I  would

 Duke  ef  Edinburgh’s  visit  to  Indiz

 JS  Shri  Rameshwar  Tantia: 1429,
 4  Sardar  Iqbal  Singh:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 Duke  of  Edinburgh  is  visiting  India;
 and

 (b)  if  80,  when?
 The  Parliamentary  Secretary  to  the

 Minister  of  External  Affairs  (Shrd
 Sadath  Ali  Khan):  (a)  and  (b).  The
 Duke  of  Edinburgh  has  accepted  the
 invitation  of  the  British  Association  for
 the  Advancement  of  Science  to  re-
 present  them  at  the  annual  meeting  o”
 the  Indian  Science  Congress  whis'
 will  be  held  in  New  Delhi  betwee.
 the  2lst  and  28th  January,  ‘1950.  Hr
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 will  subsequently  carry  out  a  brief
 tour  of  centres  of  scientific  and  indus-
 trial  interest  in  India  under  the
 auspices  of  the  Indian  Science  Con-
 gress  Association.

 Shri  Rameshwar  Tantia:  There  was
 a  Press  note  that  the  Queen  also  might
 visit  India  at  some  later  date.  May
 I  know  whether  there  is  any  truth  in
 the  Press  note  or  whether  we  are
 intending  to  invite  the  Queen?

 Shri  Sadath  Ali  Khan:  I  have  no
 information.

 Mr.  Deputy-Speaker:  Let  us  have
 the  Duke  first.

 Shri  Ram  Krishan:  For  how  long
 will  he  stay  in  India?

 Shri  Sadath  Ali  Khan:  I  said,  from
 the  2lst  January  to  the  4th  February.

 Shri  Rameshwar  Tantia:  What  state
 honours  will  be  given  to  the  Duke?

 Shri  Sadath  Ali  Khan:  All  state
 honours.

 Shri  Dasappa:  May  I  know  who  is
 exactly  drawing  up  the  itinerary  of
 the  Duke  in  India  and  whether  he  is
 visiting  the  different  parts  of  India?

 Mr.  Deputy-Speaker:  He  has  given
 already  whatever  information  he  had.

 Shri  Sadath  Ali  Khan:  Yes.

 Indian  Shipping  for  Exporting  Iron
 Ore  to  Japan

 Shri  Abdul  Salam
 Will  the  Minister  of  Commerce  and

 Industry  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  under

 the  final  terms  of  contract  entered
 into  with  Japan  for  the  supply  of  iron
 ore  during  the  period  957—62  no
 specific  provision  was  made  for  the
 utilisation  of  Indian  shipping  to  carry
 &  part  of  iron  ore  to  Japan;

 (b)  if  so,  the  reasons  therefor;
 {c)  whether  adequate  guarantees

 have  now  been  obtained  to  reserve

 ory
 {

 Shri  Panigrahi
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 certain  quota  of  iron  ore  for  Indian
 shipping  out  of  the  total  quantity  of
 iron  ore  to  be  supplied  in  1958-85;
 and

 (d)  if  so,  the  quantity  of  iron  ore
 to  be  carried  by  Indian  shipping  to
 Japan?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  and  (b).  The  supply
 of  iron  ore  to  Japan  for  the  period
 957—-62  is  governed  by  a  general
 agreement,  the  tonnage  for  each  year
 being  covered  by  specific  contracts
 relating  to  prices,  shipping  schedules
 etc.  The  provision  for  utilisation  of
 Indian  shipping  is,  therefore,  nego-
 tiated  for  each  year's  supplies.

 (०)  The  Japanese  Steel  Millis  have
 accepted  in  principle  the  utilisation  of
 Indian  shipping  also  for  lifting  the
 iron  ore  to  be  supplied  in  1958-59.

 (a)  No  specific  tonnage  has  been
 fixed.  This  will  depend  upon  the
 availability  of  Indian  shipping  and  the
 freight  rates  negotiated  by  the  buyers
 and  the  shipping  interests  concerned.

 Shri  Panigrahi:  May  I  know  what
 freight  is  charged  for  shipping  a  ton
 of  iron  ore  in  American  ships  to  Japan
 and  in  Japanese  and  Indian  ships?

 Shri  Kanungo:  The  freight  rates
 vary  from  week  to  week.  At  any  rate,
 I  have  not  got  the  freight  rates  here.

 Shri  Panigrahi:  May  I  know,  when
 the  Indo-Japanese  agreement  was
 signed  for  the  export  of  iron  ore
 whether  Indian  shipping  interests  were
 consulted  and  what  tonnage  of  ship-
 Ping  was  available  and  whether  they
 have  been  advised?

 Shri  Kanungo:  Yes.  A  representa-
 tive  of  the  Eastern  Shipping  Corpora-
 tion  was  in  the  negotiating  team  and
 he  discussed  with  the  buyers  about
 the  possibilities  of  freight  rates.

 Shri  Supakar:  May  I  know  what
 quantity  of  iron  ore  will  be  trans-
 ported  from  the  East  coast  of  India
 to  Japan  by  American  ships  and  if
 there  is  any  contract  to  that  effect
 with  any  American  concern?
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 Shri  Kanungo:  No,  Sir.  There  is  no
 contract  for  freight  with  any  American
 shipping  company.

 Shri  Tangamani:  May  I  know  whe-
 ther  the  Government  is  aware  of  the
 fact  that  there  is  provision  in  the
 agreement  with  the  American  Govern-
 ment  that  American  ships  will  be
 given  preference  for  carrying  this  iron
 ore  to  Japan?

 Shri  Kanungo:  I  do  not  understand
 because  this  is  a  contract  between  the
 State  Trading  Corporation  and  Japan.
 American  shipping  or  America  does
 not  come  in.

 Shri  Panigrahi:  May  I  know  how
 much  of  iron  ore  was  shipped  to  Japan
 in  1955-56.  and  ‘1957-88,  and  how  much
 of  it  went  in  American  ships  and  the
 amount  that  was  paid  towards  freight
 charges?

 Shri  Kanungo:  I  believe  in  the  first
 year  we  had  a  contract  for  १.3  million
 tons,  and  that  was  extended  till  July.
 I  have  not  got  the  exact  information,
 but  if  my  memory  serves  me  aright,
 no  American  shipping  was  used.

 Shri  Supakar:  May  I  know  if  there
 has  been  a  recent  contract  with  the
 Government  of  U.S.A.  regarding  a
 development  loan  to  India,  and  if  it
 is  one  of  the  conditions  of  the  deve-
 Jopment  loan  that  American  ships  will
 be  used  in  transporting  Indian  iron
 ore  from  India  to  Japan?

 nri  Kanungo:  This  question  is
 about  the  export  contracts  of  the  State
 Trading  Corporation  with  Japan.
 There  have  been  negotiations  and  pro-
 posals  for  development  of  railway
 facilities  and  port  facilities  at  Vizaga-
 patam  and  Orissa.  The  negotiations

 -have  not  been  completed  yet.

 Shri  P.  C.  Bose:  Is  it  not  a  fact  that
 the  freight  rates  for  carrying  cargo
 are  governed  by  an_  international
 agreement  of  various  shipping  com-
 panies?

 Shri  Kanango:  There  are  various
 conference  lines,  and  there  are  freight
 exchanges  also.  Earlier  I  have  said
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 that  freight  rates  from  destination  to
 destination  vary  from  week  to  week
 according  to  demand  and  supply.

 Industrial  Strike

 #1481,  Shri  Bibbati  Mishra:  Will
 the  Minister  of  Labour  and  Employ-
 ment  be  pleased  to  state:

 (ay  whether  Government  contem-
 plate  any  constructive  and  effective
 measures  further  to  check  industrial
 strikes  and  retardation  of  productjon;

 (b)  if  so,  the  nature  of  the  scheme;
 and

 (c)  to  what  extent  the  same  recon-
 ciles  the  relations  between  manage-
 ment  and  labour?

 The  Deputy  Minister  of  Labour
 (Shri  Abld  AH):  (a)  to  (c).  The
 matter  of  industrial  relations  is  under
 constant  review  by  the  Government,
 tripartite  Indian  Labour  Conference,
 the  Standing  Labour  Committee  and
 by  the  Informal  Consultative  Com-
 mittee  of  the  Members  of  Parliament.
 Some  of  the  measures  recently  adopt-
 ed  are:  a  Code  of  Discipline  in  indus-
 try,  a  grievance  procedure  to  provide
 expeditious  redressal  of  individual
 complaints,  workers’  participation  in
 management,  the  setting  up  of  a  machi-
 nery  for  the  evaluation  and  implemen-
 tation  of  labour  laws,  and  8  pro-
 gramme  of  workers’  education.

 st  बिमूति  मिज :  यह  अनुभव  सिद्ध
 बात  है  कि  सरकार  ने  जितने  जितने  रास्ते
 अखत्यार  किये,  उनसे  यह  इंडस्ट्रियल  पीस
 क्रायम  नहीं  हों  सकी,  में  यह  जानता
 चाहता  हूं  कि  हड़ताल  होने  के  पहले  ही  क्यों
 सरकार  कोई  ऐसा  रास्ता  भलत्यार  करना
 चाहती  है  जिससे  इंडस्ट्रीज  के  उत्पादन  कार्म
 में  कोई  घाटा  न  हो  ?

 भी  झाबिद  दली  :  अब  यह  तो

 संभव  नहीं  है  कि  इतने  बड़े  देश  में  कहीं भी
 कोई  किसी  किस्म  की  स्ट्राइक  भौर  झगड़ा
 ने  हो  लेकिन  कोशिश हो  रही  है  कि  कम  हों
 भौर हों हों  भी  दो  जल्दी  फसल हो  जांय  ।
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 wat  तक  दूसरे  सवाल  का  सम्बन्ध  है
 कोशिश  हम  स्ट्राइक  होने  के  पहले  मी  काफ़ी
 कर  लेते  हैं  ।

 शी  बिभूति  सिश :  में  जानना
 चाहता  हूं  कि  शुगरफेन  चूंकि  पेरिशेबुल  गुड्स
 है  इसलिये  चीनी  मिलों  में  क्‍या  सरकार
 झभी  से  कोई  ऐसी  सतकंता  दिखलायेगी
 ताकि  हड़ताल  होने  के  पहले  ही  उनका  मामला
 तय  हो  जाय  ?

 बी  झाबिव झली : झली  :  जी  हां,  कोशिश
 तो  यही  है  भौर  जहां  तक  चीती  मिलों  में
 काम  करने  दालों  का  सम्बन्ध  है  हमने  एक
 बेज  बोर्ड  भी  बना  दिया  है

 Shri  Nath  Pal:  May  I  know  what
 are  the  functions  and  the  powers  of
 the  observer  teams  which  are  sent
 whenever  there  is  a  stage  of  strike  or
 strike  is  actually  taking  place,  now
 that  it  has  been  announced  in  the
 press?

 Shri  Abid  Ali:  Attempt  to  settle  the
 dispute.

 Shri  S.  M.  Banerjee:  May  I  know
 whether  many  strikes  take  place  only
 because  the  management  refuse  to
 negotiate  on  the  ground  that  the
 union  is  not  recognised,  and  if  so,  the
 steps  taken  by  the  Government  to
 make  recognition  statutory?

 Mr.  Deputy-Speaker:  It  is  a  matter
 of  opinion.

 Shri  8S.  M.  Banerjee:  This  is  a
 question  concerning  how  to  eliminate
 strikes.

 Mr.  Deputy-Speaker:  Yes,  but  it
 would  not  be  eliciting  information.

 Shri  8.  M.  Banerjee:  My  submission
 is  that  some  of  the  strikes  recently
 tock  place  only  as  a  result  of  not
 negotiating.

 Mr.  फराज -ठिडल्नडिो;  But  there
 might  be  difference  of  opinion  as  to
 whether  they  took  place  on  this
 ground  or  that  ground.
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 Shri  Hem  Barua:  May  I  know  whe-
 ther  Government  propose  to  institute
 enquiries  into  the  strikes  that  took
 place  recently  under  the  provisions
 of  the  code  of  discipline  in  industry?
 If  so,  what  are  those  strikes,  and  what
 would  be  the  scope  of  this  enquiry?

 Shri  Abid  Ali:  Which  particular
 strike  has  the  hon.  Member  in  mind?

 Shri  Hem  Barua:  I  have  in  mind
 the  Calcutta  Tramway  strike  and  the
 general  strike  in  Bombay.

 Shri  Abid  Ali:  For  both  these  we
 propose  to  have  a  study.

 Shri  Narayanankutty  Menon:  In
 pursuance  of  the  decision  of  the  467
 Indian  Labour  Conference,  may  I
 know  what  positive  steps  have  been
 taken  by  the  Government  to  formulate
 machinery  for  getting  the  grievan-
 ces  regarding  recognition  of  unions
 redressed,  especially  in  the  public
 sector?

 Shri  Abid  Ali:  The  decision  arriv-
 ed  at  Naini  Tal  has  been  communi-
 cated  to  the  departments  concerned,
 and  we  will  pursue  the  matter  fur-
 ther.

 Shri  Narayanankutty  Menon:  My
 question  has  not  been  answered.

 Mr.  Depaty-Speaker:  Shri  Nath  Pai.
 Sbri  Nath  Pai:  I  am  afraid  the  reply

 given  to  me  by  the  hon.  Minister  was
 given  perhaps  on  a  misapprehension
 of  the  question.

 Mr.  Deputy-Speaker:  He  may  put
 the  question.

 Shri  Nath  Pai:  I  asked  for  the
 terms  of  reference  and  he  said:  to
 settle  the  strike.  The  Government
 press  note  states:  to  observe  if  the
 conduct  rules  evolved  at  Naini  Tal  are
 observed  or  defied,  not  to  settle  the
 strike.  In  that  conwection  I  want  to
 know  the  powers  and  functions  of  the
 teams.

 Shri  Abid  Ali:  I  want  to  know  which
 particular  strike  the  hon.  Member  fs
 referring  to.
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 Shri  Nath  Pai:  May  I  ask  from  the
 hon.  Minister  what  will  be  the  powers
 and  the  functions  of  the  observer
 teams  which  the  Labour  Ministry  is
 intending  to  send  whenever  there  is
 a  strike  to  observe  if  the  conduct  rules
 evolyed  at  Naini  Tal  are  being  observ-
 ed  or  not.

 Shri  Abid  AH:  In  anticipation  of  ७
 strike?  Wherever  there  is  any  possi-
 bility  of  a  strike?

 Mr.  Deputy-Speaker:  Is  there  a  pro-
 posal  to  send  observer  teams  wherever
 there  is  apprehension  of  a  strike  or  &
 strike  takes  place?

 Shri  Abid  Ali:  Not  for  all  the  strikes,
 There  may  be  once  in  a  way  some
 strike  of  a  serious  nature  in  respect
 of  which  we  may  send  a  team  to
 persuade  the  workers  and  the  manage-
 ment  to  settle  the  matter  if  it  is
 possible  to  settle  it.  That  is  all.  That
 will  be  the  function  of  the  team.
 Nothing  more  than  that.

 Shri  Tangamani:  The  hon.  Minister
 stated  that  the  Standing  Labour  Com-
 mittee  is  one  of  the  machineries  for
 settling  disputes.  May  I  know  when
 the  next  meeting  of  the  Standing
 Labour  Committee  is  to  be  held  and
 where,  and  whether  it  is  true  that  it
 is  going  to  be  held  in  Madras  as
 reported  in  the  preas?

 Shri  Abid  Ali:  It  will  not  be  held
 in  Madras.  We  have  not  yet  decided
 the  date  and  place.

 Shri  Jadhav:  May  I  know  which
 industries  showed  a  retardation  in
 production  in  the  year  1957-58?

 Shri  Abid  Ali:  Notice.

 Shri  S.  M.  Banerjee:  May  I  know
 whether  some  of  the  employers  did
 not  follow  the  code  of  discipline  as
 a  result  of  which  workers  were  forced
 to  go  on  strike,  and  if  so,  whether  any
 enquiry  has  been  instituted  in  such
 onses?

 Shri  Abid  AH:  We  have  received
 complaints  both  from  employers’  and

 22  SEPTEMBER  958  Oral  Answers  7650

 workers’  organisations  about  the  non-
 observance  of  the  code  in  some  cases.
 Enquiries  have  been  made  and  both
 the  parties  have  been  found  not  to
 have  observed  the  code—in  some  cases
 the  workers  and  in  some  cases  the
 employers.  Of  course,  the  number  of
 eases  in  which  employers  have  been
 found  committing  a  breach  is  larger.

 aff  tio  Wo  wat:  क्या  मंत्री  महोदय
 यह  बतलाने  की  कृपा  करेंगे  कि  ११  और  १२
 जुलाई,  सन्‌  १९५७  को  इंडियन  लेबर  कान-
 फरेन्स  में  स्ट्राइक  भौर  लौक  ग्राउट  के  सम्बन्ध
 में  तीनों  कों  के  बीच  में  एग्रीमेंट  हुआ  था
 लेकिन  उस  एमग्रीमेंट  फे  विरुद्ध  मज़दूरों  को
 काम  पर  जाने  से  रोकने  के  लिये  हिंसा
 का  प्रयोग  किया  गया  उस  सम्बन्ध  में  गव्नेमेंट
 क्या  कार्यवाही  करने  जा  रही  है  ?

 थी  शाजिद  दली  :  हिसा  का  प्रयर
 प्रयोग  किया  गया  हो  तो  यह  तो  ला  एंड
 भार  का  सवाल  है  लेकिन  बात  तो  यह  सच
 है  कि  कभी  कभी  हिंसा  का  प्रयोग  किया  जाता
 है ।
 Shri  P.  0.  Ghose:  May  I  know  if

 the  Government  have  ascertained  dur-
 ing  the  last  year  whether  the  em-
 ployers  or  the  employees  have  been
 more  responsible  for  strikes?

 Mr.  Depnty-Speaker:  That
 said  already.  Next  question.

 ओ  विभूति  मिथ :  उपाध्यक्ष  महोदय,
 में  एक  प्रष्न  पूछना  चाहता  हूं  ।
 Mr.  Depaty-Speaker:  I  am  sorry  I

 have  gone  on  to  the  next  question.

 he  has

 Heavy  Electrical  Goods  Manufacturing
 Factory

 "1433,  Shri  S.  M.  Banerjee:  Will  the
 Minister  of  Commerce  and  Industry be  pleased  to  state:

 (a)  whether  a  Heavy  Electrical Goods  Manufacturing  Factory  has  been
 established  at  Naini  (Allahabad);

 wn
 if  so,  the  amount  spent  on  it;
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 (९)  the  extent  of  Central  aid  given?
 ‘Rhe  है... अ  Minister  of  Commerce

 andé  Industry  (Shri  Satish  Chandra):
 (a)  A  private  factory  ig  being  estab-
 shed  at  Naini,  for  the  manufacture
 of  heavy  electric  equipment,  such  as
 switchgear  and  transformers.

 (b)  Government  have  no  definite
 information.

 (c)  No  financial  assistance  has  been
 given  by  the  Government.

 Shri  8.  M.  Banerjee:  Who  is  the
 man  who  is  initiating  this  factory?

 Shri  Satish  Chandra:  This  scheme
 is  being  sponsored  by  the  Genera:
 Klectrict  Co.,  of  India.

 सेठ  मोधिग्द  दास  :  इस  तरह  के
 सामान  बनाने  की  इस  इलाहाबाद  की  फ़ेक्टरी
 के  अतिरिक्त  झौर  भी  देश  में  क्या  कुछ  फैक्ट-
 रां  &  यथा  बनने  वाली  हैं  ।

 श्री  सतीश  सल् :  बहुत  सी  फंक्टरिया,
 हैँ  ट्रॉसफार्मं्स  बनाने  की  १४  फैक्टरियां
 हैं,  इलेक्ट्रिक  मोटर्स  बनाने  की  १५  फ़ैक्टरियां
 हैं,  बाकी  और  इलेक्ट्रिक  सामान  बनाने  के

 बहुत  से  कारखाने  हैं  ।  गवर्नमेंट  का
 एक  बहुत  बड़ा  कारखाना  भोपाल  में  भी  बन

 रहा  है।

 सेठ  गोबिन्द  दास  जहां  तक  इस
 तरह  के  सामान  का  सम्बन्ध  है,  क्‍या  यह
 आधा  की  जा  सकती  है  कि  सिकट  भविष्य  में
 यह  सब  सामान  हमारे  देश  म  ही  बनने  लगेगा
 और  बाहर  से  नहीं  मंगाना  पड़गा,  भौर
 झगर  हां,  तो  कितने  समय  में  यह  शादा  की
 जा  सकती  है  ।

 थी  शतीक्ष  चना :  बहुत  कुछ  विजसी
 का  सामान  इस  देश  में  दूसरी  योजना  के
 झाखिर  तक  बनने  लगेगा,  दौर  प्रगर  भान-
 रेबल  मेम्बर,  प्लानिंग  कमीशन  की  तरफ  से

 हाउस  में  ओ  मेमोरेंडम  रक्षा  गया  है  उसको
 देखें.  तो  उनको  मालूम  हो  जायेगा  कि
 कितना  टारजेट  फिक्स  किया  गया  था  और
 कितना  उसको  पूरा  करने  की  झाशा  है  ।
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 Shri  Dasappa:  May  I  knew  what
 part  of  the  capital  is  held  by  Indian
 nationals  in  this  General  Electric  Co.
 (India)  Ltd.?

 Shri  Satish  Chandra:  This  General
 Electric  Co.  Ltd.  is  an  already  exist-
 ing  company  with  a  factory  at  Pahar-
 pur  in  West  Bengal,  and  it  is  only
 extending  its  activities.  This  is  not  a
 newly  registered  company.  I  think
 it  is  only  a  subsidiary  of  the  British
 General  Electric  Co.

 Shri  Dasappa:  What  part  of  the
 capital  is  owned  by  Indian  nationals?

 Shri  Satish  Chandra:  As  I  said,  it
 is  a  subsidiary  of  the  General  Electric
 Co.  in  UK.

 Shri  Dasappa:  If  that  is  so,  let  us
 know  what  exactly  is  the  amount  of
 capital  held  by  the  Indian  nationals  in
 this  company.

 Shri  Satish  Chandra:  As  I  said,  this
 is  छ  company  which  is  already  exist-
 ing  in  India  for  4  very  long  time  with
 a  factory  in  Paharpur  in  West  Bengal.

 Mr.  Deputy-Speaker:  Have  Indians
 any  share  in  that  company  which.  is
 already  existing?

 Shri  Satish  Chandra:  No,  I  say  that
 it  is  a  subsidiary  of  the  British  com-
 pany.
 Drying  and  Rolling  Machines  fer  Tea

 °486.  Shri  Hem  Raj:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  900  on  the
 29th  April,  958  and  state:

 (a)  whether  the  Tea  Board  has
 made  any  assessment  of  the  require-
 ments  of  small  sgachines  for  drying
 and  rolling  for  the  Small  Tea  Growers
 through  the  agency  of  the  Small  Indus-
 tries  Service  Institute;  and

 (b)  if  so,  the  nature  of  its  conclu-
 sions  for  designing  of  small  machines
 for  drying  and  rolling?

 The  Deputy  Minister  of  Commerce
 and  Indestry  (Shri  Satish  Chandra):
 (a)  and  (b).  At  the  request  of  the  Tea
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 Board,  the  Small  Industries  Services
 Institute  have  been  engaged  in  con-
 ducting  a  survey  of  the  requirements
 of  small  producers.  Although  the
 results  of  this  survey  are  not  yet  avail-
 able,  the  general  impression  gathered
 is  that  producers  with  limited  means
 are  not  interested  in  investing  in
 machines,  which  however  small  in  size,
 would  stil]  be  costly  and  beyond  their
 means.  Final  results  of  the  survey
 will  be  awaited  before  taking  further
 action.

 Shri  Hem  Raj:  May  I  know  whether
 in  view  of  the  fact  that  most  of  the
 tea  estates  are  below  one  hundred
 acres,  it  will  not  be  for  the  benefit  of
 India  that  we  design  such  machinery
 ourselves  for  our  use,  so  that  we  may
 not  spend  foreign  exchange  and  go  in
 for  import  of  heavy  machinery  from
 outside?

 Mr.  Deputy-Speaker:  It  is  a  matter
 of  opinion,  or  at  the  most,  a  sugges-
 tion.

 Shri  Hem  Raj:  May  I  know  what
 time  will  be  taken  by  the  Small  Indus-
 tries  Service  Institute  to  finalise  the
 design  of  this  machinery?

 Shri  Satish  Chandra:  The  Smali
 Industries  Service  Institute  has  taken
 responsibility  for  an  investigation  into
 this  matter.  But  the  response  so  far
 has  not  been  very  satisfactory,  because
 the  small  producers  themselves  do  not
 like  to  use  the  machinery.  Till  they
 co-operate  among  themselves,  much
 progress  is  not  possible.

 Shri  Ranga:  May  I  know  whether
 Government  have  any  proposal  before
 them  to  organise  co-operatives  to  pur-
 chase  these  small  machines  and  hire
 them  out  to  the  small  tea  growers
 there?

 Shri  Satish  Chandra:  Small  pro-
 ducers  sometimes  have  holdings  bet-
 ween  one  acre  and  three,  four  or  five
 acres,  and  the  conditions  there  are  not
 conducive  to  the  use  of  modern
 machinery.  However,  the  possibilities
 are  being  investigated.  If  they  com-
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 pine  and  form  co-operatives,  it  would
 be  possible.

 Shri  Hem  Raj:  May  I  know  how  far
 the  wishes  of  the  small  producers  haye
 been  ascertained,  and  by  which
 method?

 Shri  Satish  Chandra:  The  Tea  Board
 has  made  inquiries  in  this  connection
 from  various  associations  of  tea  pro-
 ducers,  and  the  representatives  af
 Small  Industries  Service  Institute
 have  gone  into  these  areas  to  find  out
 if  growers  can  make  use  of  such
 machinery,  manufactured  in  this  coun-
 try,  but,  as  I  said,  the  response  has
 not  been  satisfactory.

 Requirements  of  Iron  and  Steel
 #1440,  Shri  Panigrahi:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  any  assessment  has
 been  made  with  regard  to  the  total
 requirements  of  iron  and  steel  by  the
 light  and  heavy  engineering  units  of
 the  country  during  the  rest  of  the
 Second  Plan  period;  and

 (b)  how  Government  propose  to
 meet  these  requirements  of  the  light
 and  heavy  engineering  units?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  Yes,  Sir.  An  assessment  has  been
 made  in  so  far  us  the  organised  sector
 is  concerned.

 (b)  Government  propose  to  allocate
 available  supplies  to  individual  units
 having  due  regard  to  the  relative  im-
 Portance  of  the  items  to  be  manu-
 factured.

 Shri  Panigraht:  May  I  know  whe-
 ther  any  assessment  has  been  made, if  so,  the  quantity  so  assessed,  and
 whether  Government  propose  to
 import  steel  to  augment  the  indige- nous  supply?

 Shri  Satish  Chandra:  The  asseus~ ment  is  that  during  the  current  year and  the  two  remaining  years  of  the Plan  period,  about  23  lakhs  of  tons
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 of  steel  would  be  required  by  the
 industries  which  are  borne  on  the
 register  of  the  Development  Wing.
 Efforts  are  being  made  to  import  as
 much  steel  as  possible,  upto  such  time
 as  our  own  steel  plants  do  not  go
 into  production.  Recently,  some  steel
 has  been  contracted  to  be  imported  on
 rupee  account  from  the  U.S.S.R.

 Shri  Panigrahi:  As  against  this  total
 estimate,  what  is  the  indigenous  supply
 available,  and  by  how  much  shal]  we
 be  falling  short?

 Shri  Satish  Chandra:  The  present
 indigenous  production  is  4.35  million
 tons,  but  this  will  be  increased  towards
 the  end  of  959  and  the  beginning  of
 1960.

 Shrimati  Renu  Chakravartty:  The
 question  was  what  the  actual  require-
 ment  was  and  by  how  much  we  would
 be  falling  short.

 Shri  Satish  Chandra:  I  have  given
 those  figures.  23  lakhs  of  tons  are  the
 requirements  of  the  large-scale  sector
 for  steel,  and  the  availability  is  less.
 The  availability  cannot  be  forecast,
 because  it  depends  on  the  foreign  ex-
 change  position  at  a  particular  time.

 Shrimati  Renu  Chakravartty:  What
 about  the  indigenous  supply?

 Shri  8.  M.  Banerjee:  May  I  know
 the  number  of  small  units  which  are
 likely  to  face  closure  due  to  want  of
 ateel,  and  also  the  steps  being  taken
 in  this  regard?

 Shri  Satish  Chandra:  Care  is  being
 taken  to  see  that  none  of  the  units
 closes  down,  though  the  quotas  that
 are  allotted  to  them  may  be  less  than
 the  requirements.

 Shri  Hem  Barua:  May  I  know  whe-
 ther  Government  are  aware  of  the
 fact  that  the  National  Manufacturers’
 Association  in  Bombay  has  recently
 approached  the  manufacturers’  associa-
 tion  in  the  United  States  for  8  two-
 million-ton  loan  of  steel  on  a  long-
 term  basis,  and  if  sa,  at  what  stage
 the  negotiations  are  at  present?
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 Shri  Satish  Chandra:  The  question
 may  be  addressed  to  the  Ministry  of
 Steel,  Mines  and  Fuel.

 Shrimati  Renu  Chakravartty:  On  a
 point  of  clarification.  In  reply  to  the
 question  asked  by  Shri  Panigrahi,  the
 hon,  Minister  stated  that  the  quantity
 available  from  indigenous  sources  was
 i*3  million  tons,  and  the  usage  was
 23  lakhs  of  tons.  There  is  a  discre-
 pancy  in  the  figure.  I  would  like  to
 know  why  then  there  is  shortage.

 Shri  Satish  Chandra:  The  hon.
 Member  is  confusing.  °3  million  tons
 is  the  production  annually;  23  lakhs
 of  tons,  as  J  said,  is  the  requirement
 for  the  rest  of  the  Plan  period.  That
 was  the  question  asked  by  the  hon.
 Member.

 Shri  Supakar:  Since  the  Bhilai  and
 Rourkela  plants  will  be  ready  some
 time  before  the  end  of  the  Second
 Plan  period,  may  I  know  whether  some
 portion  of  this  requirement  of  23  lakhs
 of  tons  of  iron  and  steel  will  be  met
 from  the  three  plants  in  the  public
 sector?

 Shri  Satish  Chandra:  Yes,  some  of  it
 would  be  available.  As  I  said,  all
 these  questions  relating  to  production
 of  steel  in  India  should  be  addressed
 to  the  Minister  of  Steel,  Mines  and’
 Fuel,  who  would  be  able  to  give  a
 more  authoritative  answer.

 Shri  Dasappa:  May  I  know  if  at
 least  the  requirements  of  actual  users
 will  be  treated  as  a  matter  of  priority,
 apart  from  established  importers?

 Shri  Satish’  Chandra:  Most  of  the:
 steel  is  allocated  to  actual  users.  The
 allocating  authority  for  industries  is
 the  Ministry  of  Commerce  and  Indus-
 try.  The  Development  Wing  of  this
 Ministry  receives  a  bulk  quota  from
 the  Iron  and  Steel  Controller  for  being
 given  to  scheduled  industries.  It  is
 against  actual  user  requirements  that
 steel  is  distributed.

 Shri  Ramanathan  Chettiar:  May  I
 know  whether  this  quantity  of  23
 million  tons  referred  to  by  the  Deputy
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 Minister  in  his  reply  is  the  require-
 ment  this  year  or  for  the  entire  re-
 maining  period  of  the  Plan?

 Mr,  Deputy-Speaker:  He  has  replied
 to  that  already.

 Shri  Satish  Chandra:  द  million
 tons  are  the  requirement  for  the  re-

 -maining  years  of  the  Plan.

 fihri  Panigrahi:  May  I  know  whe-
 ther  the  quantity  of  iron  which  is
 required  for  the  cottage  industries
 gector  has  also  been  taken  into  con-

 sideration?

 Ghri  Satish  Chandra:  No.  A  separate
 -quota  ig  allotted  for  that  purpose  to
 the  Development  Commissioner  of
 Small  Scale  Industries  and  also  to
 various  States.  The  small  scale  indus-
 tries  borne  on  the  register  of  the  Deve-
 lopment  Commissioner  get  their  quota
 from  him.  Those  which  are  not  borne

 von  the  register,  ie.,  still  smaller  units,
 get  their  quota  direct  from  the  State
 Governments  which  are  again  given
 a  bulk  quota.

 Shri  Bimal  Ghose:  May  I  seek  a
 clarification?  The  availability  from
 indigenous  sources  appear  to  be  39  lakh
 tons  over  the  next  three  years.  The
 requirement  of  the  organised  sector  is
 23  lakh  tons.  What  is  the  overall
 requirement,  because  the  Minister  said
 that  there  would  be  a  shortage?

 Shri  Satish  Chandra:  The  overall
 requirement  for  engineering  industries
 in  the  current  year  is  about  9  lakh
 tons.  But  quotas  are  given  by  various
 agencies.  For  example,  the  Railways,
 Defence  and  Irrigation  and  Power  have
 got  their  separate  quota,  and  if  the
 work  is  done  for  them,  they  distribute

 -the  steel  quota  to  the  factories.

 Shri  Nath  Pail:  May  I  know  what  is
 “the

 Tr
 and  value  of  structural »  steel]  t  will  be  imported  during  the

 remaining  years  of  the  Five  Year
 Plan?

 Shei  Satich  Chandra:  I  require
 seeparate  notice,

 Some  Hon.  Members  rose—
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 Mr,  Depaty-Speaker:  The  larger  tbe
 number  of  questions  allowed,  the
 larger  will  be  the  number  of  ques-
 tions  that  will  arise.  What  should  I
 do?  Next  question.

 Training  and  Production  Centres  for
 Playing  Hides

 #1442,  Shri  R.  0.  Majhi:  Will  =  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  model
 training  and  production  centres  for
 hide  flaying,  curing  carcass  have
 been  established  at  Lucknow  and  in
 Delhi;  and

 (b)  if  so,  how  many  students  will
 be  admitted  every  year?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  and  (b).  A  statement  is  laid  on
 the  Table  of  the  Sabha.

 Statement
 A  Training-cum-Production  centre

 is  being  run  at  Lucknow  by  the  State
 Government  of  Uttar  Pradesh.  The
 Centre  is  equipped  to  train  60  candi-
 dates  in  a  year.

 2.  According  to  a  scheme  which  is
 being  implemented  by  the  Delhi
 Administration,  arrangements  have
 been  made  with  a  Co-operative  Society
 for  training  Jocal  flayers.  At  this
 place,  arrangements  exist  for  train-
 ing  approximately  40  flayers  in  a  year.
 38  local  flayers  have  so  far  been  train-
 ed  under  this  scheme.

 3.  At  Delhi,  a  Training  Centre  will
 start  functioning  shortly  with  assis-
 tance  given  by  the  Khadi  and  Village
 Industries  Commission.  The  Centre
 is  expected  to  train  80  candidates  per
 year.  A  centre  for  flaying  and  carcass

 much  is  borne  by  the  Centre?
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 @hri  Satish  Chandra:  There  is  a
 training-cum-production  centre  be-
 ing  tun  by  the  U.P.  Government  at
 Lucknow.  Two  schemes  heave  been
 sanctioned  at  Delhi,  assistance  for
 which  is  being  given  by  the  Khadi  and
 Village  Industries  Commission.

 Mr.  Deputy-Speaker:  He  wanted  an
 estimate  of  the  cost  and  how  much  was
 borne  by  the  Centre  and  how  much
 by  the  State.

 Shri  Satish  Chandra:  The  Central
 Government  as  such  do  not  give  any
 assistance.  It  is  the  Khadi  and  Village
 Industries  Commission  which  gives
 this  assistance.

 Shri  R.  0.  Majhi:  How  is  selection
 of  candidates  made?

 Shri  Satish  Chandra:  The  two  co-
 operative  societies  which  are  running
 these  centres  at  Delhi  make  their
 ‘own  selection.  As  far  as  the  Luck-
 now  centre  is  concerned,  it  is  done  by

 the  Directorate  of  Industries  of  the
 U.P,  Government.

 Shri  B.  K.  Gaikwad:  What  are  the
 qualifications  for  students  to  get  ad-
 mission  in  such  centres?

 Shri  Satish  Chandra:  All  the  quali-
 fications  ete.  are  prescribed  by  these
 agencies—the  co-operative  society  or
 State  Government  which  ran  the
 centres.  They  approach  the  Khadi
 and  Village  Industries  Commission  for
 assistance,  which  is  given.  Suitable
 qualifications  are  prescribed  by  the
 co-operative  societies  in  Delhi.  We
 do  not  know  about  it.

 Mr.  M.  R.  Krishna:  May  I
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 Shri  8.  M.  Banerjee:  Kanpur  being
 one  of  the  biggest  labour  centres,  may
 I  know  why  it  has  been  excluded  and
 why  no  such  centre  has  been  started
 there  especially  as  Kanpur  is  a  hide
 flaying  centre?

 Shri  Satish  Chandra:  I  know  Kan-
 pur  as  a  centre  for  tanning  and  manu-
 facture  of  leather  goods.  I  do  not
 know  that  Kanpur  is  centre  for  flay-
 ing  of  hides,

 Sbri  N.  R.  Munisamy:  May  I  know
 if  any  special  preference  is  shown  to
 professionals?

 Shri  Satish  Chandra:  Naturally  for
 this  training  only  those  people  who
 are  engaged  in  the  profession  shall
 be  admitted.

 Shri  Venkatasubbalah:  May  I  know
 whether  first  preference  is  given  to
 such  of  the  candidates  who  are  being
 recommended  for  training  by  the
 Cottage  Industries  Co-operative
 Societies?

 Shri  Satish  Chandra:  The  two
 centres  in  which  the  Khadi  Coni-
 mission  has  given  assistance  are  the
 co-operative  societies.  One  ie  run
 by  the  U.P.  Government.

 Nahan  Foundry  (Private)  Ltd.
 91443,  Shri  Subodh  Hansda:  Will

 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  the  Report  of  the
 Expert  Committee  appointed  to  sur-
 vey  the  manufacturing  capacity  of  the
 Nahan  Foundry  (Private)  Lid.  and
 also  to  explore  the  possibility  of  mo-
 dernising  it  has  been  examined  by
 Government;

 (b)  if  so,  whether  all  the  recom-
 mendations  have  been  accepted  by
 Government;  and

 (c)  the  recommendations  which  have
 since  been  implemented?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  Yes,  Sir.

 (b)  and  (c).  A  statement  is  laid
 on  the  Table  of  the  House.  [See
 Appendix  VI,  annexure  No.  77]
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 Shri  Subedh  Hansda:  From  =  the
 statement,  I  find  there  are  30  recom-
 mendations.  It  is  also  stated  that  it
 is  primarily  for  the  Board  of  Direc-
 tors  to  consider  implementation  of
 the  recommendations.  May  I  know
 which  are  the  recommendations  con-
 sidered  by  the  Board  of  Directors?

 Shri  Satish  Chandra:  I  have  plac-
 ed  a  long  statement  on  the  Table.

 Mr.  Deputy-Speaker:  Is  it  contained
 there?

 Shri  Satish  Chandra:  Yes.  It  con-
 tains  the  summary  of  conclusions  and
 recommendations.

 Shri  Subodh  Hansda:  Is  it  a  fact
 that  the  decision  of  Government  on
 the  Report  was  kept  pending  for  a
 long  time,  and  if  so,  the  reasons  there-
 for?

 Shri  Satish  Chandra:  It  has  not
 been  kept  pending.  Government
 have  accepted  all  the  recommenda-
 tions  of  the  Committee.  But  the
 proper  authority  to  take  action  is
 the  Board  of  Directors  of  the  Nahan
 Foundry.  Government  have  asked
 them  to  examine  each  proposal  sepa-
 rately,  work  out  the  financial  impli-
 cations  and  go  ahead.

 Shri  Heda:  May  I  know  whether
 the  Foundry  is  still  running  at  a
 loss  or  has  started  making  profits?

 Shri  Satish  Chandra:  It  has  been
 making  profits  for  the  last  two  years.

 ओशो  भष्त  बदन :  में  यह  जानना
 चाहता  हूं  कि  हस  कमेटी  की  सिफारिशों  के
 फलस्वरूप  इस  में  जो  ज्यादा  रुपया  लगाया
 जायेगा,  क्या  केन्द्रीय  सरकार  उस  पूंजी  की
 ड्यवस्था  करेगी  भौर  वह  पूंजी  लगाने  के  बाद
 उस  का  उत्पादन  कितना  बढ़  जायेगा  ?

 शी  सतोश  गग्द :  कम्पनी  से  कहा
 गया  है  कि  वह  हस  बात  का  हिसाब  किताब
 लगाए  कि  उसको  कितनी  पूंजी  की  जरूरत
 होगी  झर  झगर  उस  को  झौर  रुपये  की
 जरूरत  हो,  तो  वह  सरकार  से  कहे  ।  जम
 उसके  एस्टीमेट  ह. 6  जायेंगे,  तो  उन  पर  गौर
 किया  जायेगा।
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 Shri  Dasappa:  May  I  know  whether
 Government  have  placed  any  extra
 funds  for  the  expansion  of  the  Foun-
 dry  as  recommended  in  item  No  80
 at  the  disposal  of  the  board?

 Shri  Satish  Chandra:  All  these  re-
 commendations  have  been  accepted
 by  the  Government  in  principle  and
 referred  to  the  Board  of  Directors....

 Mr.  Deputy-Speaker:  In  pursuance
 of  that  acceptance,  have  any  funds
 been  placed  at  the  disposal  of  the
 Board?

 Shri  Satish  Chandra:  We  have  yet
 to  hear  from  the  Board  as  to  how
 much  funds  are  required.

 Production  and  Export  of  Jute  Goods
 +

 71446,  J
 Shrimati  Paravathi  Krishnan:
 Shri  Muhammed  Elias:

 Will  the  Minister  of  Commerce  and
 Indastry  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 were  discrepancies  in  the  figures  of
 production  and  export  of  jute  goods
 published  by  the  Indian  Jute  Manu-
 facturers’  Association  and  the  Gov-
 ernment  of  India  in  ‘1957;

 (b)  if  so,  the  reasons  therefor;  and
 (९)  what  action  has  been  taken’  in:

 the  matter?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  to  (c).  A  statement  is
 placed  on  the  Table  of  the  House.  [See
 Appendix  VI,  annexure  No,  18.)

 Shrimat!  Parvathi  Krishnan:  May
 I  know  what  the  discrepancies  were
 between  the  two  figures?

 Shri  Kanungo:  The  questioner  ought
 to  know  that.

 Shrimati  Parvathi  Krishnan:  |
 want  to  know  from  the  Minister.

 Mr.  Deputy-Speaker:  He  meant  that
 the  hon.  questioner  noticed  some
 discrepancy  and  therefore  tabled  the
 question.  If  she  had  noticed  it,  she
 must  be  in  the  know  of  it.
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 Shrimati  Parvathi  Krishnan:  I
 want  authoritative  information  from
 the  hon.  Minister.

 Shri  Kanungo:  According  to  the
 IJMA  report,  the  figure  of  production
 is  10,76,600  tons  while  according  to
 the  report  of  the  Ministry  the  figure
 is  10,968,248  tons.  While  the  flgurcs  of
 export  according  to  the  former  source
 is  859,600  tons,  according  to  the  latter,
 it  is  848,000  tons.

 Shrimati  Parvathi  Krishnan:  I
 would  like  to  know  whether  the  de-
 -cision  on  ceiling  of  the  looms  is  taken
 on  the  basis  of  the  IJMA  figures  or  on
 the  basis  of  the  Government  figures?

 Shri  Kanungo:  On  the  basis  of  the
 ‘Government  figures  as  far  as  the  total
 loomage  is  concerned.  The  IJMA  de-
 ‘cides  its  own  membership  time  quotas.

 Auctions  for  Hides  and  Skins

 1445,  Shri  N.  R.  Munisamy:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  the  result  of  the  examination  of
 the  suggestion  of  holding  the  auctions
 in  India  for  hides  and  skins  ingtead
 of  holding  them  in  the  U.K.;

 (b)  whether  Government  had  __in-
 vited  comments  from  the  Chamber
 of  Commerce  and  Skin  Merchants  and
 Shippers;  and

 (c)  if  so,  the  nature  thereof?
 The  Minister  of  Commerce  (Shri

 Kanungo):  (a)  The  matter  is  still
 under  examination.

 (b)  The  question  was  discussed  in
 a  meeting  on  the  l2th  and  i4th  April,
 7958  to  which  important  Leather
 Associations  in  the  country,  tanners
 and  exporters  of  hides  and  skins  were
 invited.

 (०)  The  consensus  of  opinion  was
 that  since  complicated  financial  and
 other  issues  were  involved,  we  should
 proceed  with  caution.

 Shri  N.  BR.  Munisamy:  With  a  view
 to  avoid  the  total  extinction  of  this
 trade,  symptoms  of  which  have  _al-
 eady  set  in,  may  I  know  whether  the

 22  SEPTEMBER  958  Oral  Answers  7064

 Government  would  take  that  under
 the  STC?

 Shri  Kanungo:  The  trade  is  going
 on  88  far  as  possible.  The  basic
 trouble  about  the  tanning  industry  is
 the  non-availability  of  the  right  type
 of  raw  material.

 Shri  N.  हि.  Manisamy:  My  question
 was  different  altogether.  Because  the
 trade  is  likely  to  be  extinguished  and
 symptoms  of  that  had  already  set  in,
 I  want  to  know  whether  the  Govern-
 ment  would  take  this  trade  under  the
 STC  so  that  they  may  make  a  mar-
 ginal  profit.

 Shri  Kanungo:  There  is  no  chance
 of  the  extinction  of  the  trade.  The
 trade  is  going  on  as  best  as  it  can
 under  the  present  international  con-
 ditions.  The  present  times  are  un-
 favourable  for  commodity  trade  in  the
 world  and  the  trade  that  is  going  on
 in  the  hides  and  skins  is  fairly  good.

 Shri  Ramananthan  Chettiar:  At
 what  stage  is  the  proposal  to  set  up
 an  auction  room  in  Madras?

 Shri  Kanungo:  The  orgaised  trad-
 ing  associations  are  vehemently
 against  it  because  financial  accom-
 modation  is  not  available  in  Madras.

 Shri  ्य,  R.  Munisamy:  How  long
 shall  we  take  for  the  examination  of
 the  suggestion  in  the  report?  Would
 ceiling  prices  of  the  raw  skins  and
 hides  be  fixed  at  a  particular  level]  so
 that  there  can  be  a  margin  of  pro-
 fits?

 Shri  Kanungo:  The  question  is  about
 exports.  The  price  is  dictated  by  the
 buyers  and  not  by  the  eellers.

 Shri  N.  R.  Munisamy:  I  am  speaking
 of  the  raw  hides  and  skins.

 Shri  Kanungo:  There  is  no  pro-
 posal  for  controlling  the  price  of
 raw  hides  in  India.
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 Haniloom  Cooperatives  in  Madras
 State

 *1G4s.  Shri  Tangamani:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  any  complaints  have
 been  received  from  the  Handloom  Co-
 operatives  in  Madras  State  that  large
 amount  of  rebate  amount  is  yet  to  be
 paid  to  them;

 (b)  if  so,  what  steps  have  been  taken
 for  early  payment;  and

 (ec)  whether  there  is  a  proposal  to
 provide  credit  facilities  on  large  scale
 to  Handloom  cooperatives?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  No,  Sir.

 (b)  Does  not  arise.

 (c)  No,  Sir.

 Shri  Tangamani:  May  I  know  the
 period  within  which  the  rebate  is  paid
 and  whether  it  is  paid  after  the  stock
 is  cleared  or  after  one  year?

 Shri  Kanungo:  It  varies  from  State
 to  State.  The  amount  is  made  avail-
 able  on  the  demand  of  the  States  and
 the  States  look  after  the  disposals.

 Shri  Tangamani:  Has  it  been  brought
 to  the  notice  of  the  Government  that
 though  one  year  has  clapsed  after  the
 sale  of  the  goods,  the  rebate  amount
 has  not  been  made  available  to  the
 co-operative  societies?

 Shri  Kanungo:  As  I  have  said,  we
 have  no  complaints  from  the  State
 Government  or  from  co-operative
 societies.

 Shri  Tangamani:  May  I  know  whe-
 ther  the  directions  will  be  given  to
 the  Aji  India  Handloom  Board  that
 this  rebate  amount  should  be  paid  as
 soon  as  possible?

 Shri  Kanungo:  As  soon  as  the  clear-
 ed  accounts  are  available  and  the  de-
 mands  from  the  States  are  received,
 the  amount  is  paid.
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 Shri  Ramananthan  Chettiar:  What
 is  the  total  amount  of  rebate  that  is
 due  to  the  handloom  interests?

 Shri  Kanungo:  I  have  all  along  been.
 saying  that  there  is  no  claim  yet.

 Shri  Tangamani:  What  is  the
 amount  of  loan  that  is  advanced  as
 against  a  loom,  May  I  know  whether-
 it  is  Rs.  200  and  if  so  whether  this
 amount  would  be  made  available  to-
 all  the  looms?

 Shri  Kanungo:  It  is  about  another
 scheme  in  the  handloom  sector.  The
 present  question  refers  to  rebates.
 If  the  hon.  Member  chooses  to  put  a:
 separate  question,  I  shall  answer  it.

 Shri  Tangamani:  Part  (c)  of  my
 question  is  whether  there  is  a  pro-
 posa]  to  provide  credit  facilities  on.
 large  scale  to  handloom  co-operatives.
 My  information  is  that  credit  facili-
 ties  ranging  from  Rs.  80  to  Rs.  200:
 are  given.

 Mr.  Deputy-Speaker:  He  has  to
 ask  what  is  not  his  information,

 Shri  Tangamani:  There  is  a  ques-
 tion  on  this  but  he  dees  not  want  to-
 answer.

 Mr,  Deputy-Speaker:  He  may  put  a.
 question.

 Shri  Tangamani:  |  would  like  to-
 know  what  is  the  amount  of  loan.
 advanced  against  a  loom  and  whe-
 ther  it  is  Rs.  200  or  less.

 Shri  Kanungo:  I  have  not  got  that
 information.

 a
 Shri  Tangamani:  The  original  ques- on  is  about  credit  facilities,
 Shri  Kanungo:  It  has  a  wide  con-

 notation.

 Shri  Ranga:  Is  it  not  a  fact  that  the.
 handloom  board  had  decided  that  these
 credit  facilities  should  vary  from  State to  State?  Is  it  not  a  fact  that  there  is a  higher  limit  of  Rs,  300  per  loom
 and  in  certain  States  like  Kerala  the limit  is  Rs.  00  per  loom?  May  |  में
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 know  whether  these  grants  are  de-
 pendent  upon  the  recommendations  of
 the  local  Governments?

 Shri  Kanango:  I  have  not  got  the
 exact  information  at  my  disposal  at
 the  moment.  Therefore,  I  ask  the  hon.
 Member  to  put  a  specific  question
 about  the  particular  State  or  parti-
 cular  project.

 Iron  and  Steel  Fabricating  Factories

 14,  Shri  Jadhav:  Will  the  Min-
 ister  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Bombay  Government  have  recom-
 mended  to  the  Central  Government
 to  start  factories  at  Nasik,  Jalgaon,
 Kolhapur  and  Ratnagiri  for  fabricat-
 ing  iron  and  steel]  materials;

 (9)  what  is  the  reaction  of  Gov-
 ernment  thereto;  and

 (c)  whether  there  are  already  any
 factories  of  the  above  nature  in  the
 Bombay  State?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  No,  Sir.

 (b)  Does  not  arise.

 (९)  Yes,  Sir.  There  is  1,689  steel
 processing  factories  in  Bombay,  11
 cluding  units  in  the  small  scale  and
 cottage  industries  sector.

 Shri  Jadhav:  In  what  part  of  the
 Bombay  State  these  factories  have
 been  located?

 Shri  Satish  Chandra:  The  larger
 units  are  mostly  concentrated  round
 the  city  of  Bombay  but  they  are
 spread  all  over  the  State

 Shri  Jadhav:  May  I  know  whether
 the  non-availability  of  raw  material
 is  a  factor  for  not  increasing  this
 sector?

 Shri  Satish  Ohandra:  The  hon.
 Member  asked  regarding  four  new
 factories  to  be  established  in  Bombay
 State  and  the  reply  was  in  the  nega-
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 tive.  If  some  private  parties  come  for--
 ward,  the  matter  will  be  considered
 in  the  light  of  the  conditions  prevailing:
 then.

 Shri  Jadhav:  May  I  know  whether
 a  private  party  approached  the  Gov-
 ernment  to  have  a  fabricating  factory’
 at  Nasik  and  whether  the  Govern-
 ment  has  not  considered  this  case?

 Shri  Satish  Chandra:  The  hon.
 member  may  put  a  separate  question
 if  he  wants  information  on  any  specific
 applications.

 Gassy  Mines,  Asansol

 *I448.  Shrimati  Rena  Chakravartty:
 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  five
 people  have  died  recently  ina  gas
 affected  well  in  village  Nischinta,  PS.
 Asansol,  West  Bengal;

 (b)  whether  there  are  gassy  seam:
 collieries  at  Rana  and  Porihati  in  the
 vicinity;

 (c)  whether  fissures  and  cracks  have:
 developed  in  the  roofs  of  the  galleries;
 and

 (d)  whether  gas  has
 the  well?

 The  Parliamentary  Secretary  to  the:
 Minister  of  Labour  and  Employment
 and  Planning  (Shri  L.  N.  Mishra):
 (a)  Yes.

 (b)  Both  the  Rana  and  Poniati  seams:
 lie  directly  beneath  the  well.  Though
 the  Poniati  seam  is  known  to  be
 gassy,  the  Rana  seam,  which  is  above
 it,  is  not  gassy.

 (९)  No  fissures  or  cracks  are  known
 to  have  developed  in  the  roof  of  the:
 galleries  in  the  seams  lying  below
 the  village  and  the  well.

 (a)  No  gas  is  known  to  have  seeped
 into  the  well  from  the  underground
 workings  lying  beneath  the  well.

 Shrimat!  Renu  Chakravartty:  May
 I  know  ff  complaints  have  been  re~-

 seeped  into:
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 ceived  on  this  score  and  if  any
 enquiry  has  been  undertaken,  by
 whom  was  it  undertaken?

 Shri  L.  N.  Mishra:  An  enquiry  was
 made  and  it  was  found  to  be  not  a
 mining  accident.  The  normal  pre-
 cautionary  measures  are  already  taken
 there.

 Shrimati  Renu  Chakravartty:  Are
 we  to  take  that  the  five  people  who
 have  died,  have  died  naturally?

 Shri  L.  N.  Mishra:  They  have  died
 by  accident  but  that  was  because  of
 the  presence  of  an  abnormal  quantity
 of  carbon  dioxide  in  a  well  which  had
 nothing  to  do  with  the  mining  gas.

 Shrimati  Renu  Chakravartty:  In
 the  case  of  mines  there  are  certain
 safety  rules  which  have  to  be  observ-
 ed  by  the  mine-owners  in  respect  of
 these  seams  which  have  gases.  In
 this  particular  case,  the  hon.  Parlia-
 mentary  Secretary  says  that  they  died
 of  carbon  dioxide.  Is  it  the  finding  of
 the  committee  that  there  was  no  air?
 ‘What  other  findings  were  made  by  the
 ‘Committee?

 Shri  L.  N.  Mishra:  A  regular  cn-
 quiry  was  made  by  the  local  officer  of
 the  Mines  Department,  and  it  was
 found  that  the  well  was  not  in  use  for
 ‘some  months,  and  that  the  well  has
 mo  connection  with  the  seams  which
 are  directly  beneath  the  well.  There
 are  three  seams.  Though  the  Poniati
 ‘and  Porthati  seams  are  gassy,  they
 are  far  below  and  the  surface  of

 “Rana  seam  is  not  gassy.  It  was,
 ‘therefore,  found  that  the  well  or  the
 accident  had  nothing  to  do  with  min-
 ing.

 Shri  Bose:  May  I  know  whether
 vany  of  the  coal  seams  containing  gas
 extends  up  to  the  well  or  not?

 Shri  L.  N.  Mishra:  No,  Sir.

 Shri  8.  0.  Samanta:  Did  the  de-
 ‘partment  make  enquiries  whether  gas
 was  bubbling  through  water,  because
 the  hon.  Minister  said  that  the  seam
 is  beneath  the  well,  and  there  may  be

 some  percolation?
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 Shri  L.  N.  Mishra:  No,  Sir.  The
 seam  beneath  the  well  is  not  gassy;
 moreover,  there  are  no  cracks  or
 fissures.

 Raja  Mahendra  Pratap:  May  I
 know  whether  the  families  have  been
 fully  compensated?

 Shri  L.  N.  Mishra:  This  was  a  nor~
 mal  accident  outside  the  mining  area
 and  no  question  of  compensation
 arises.

 Metric  System  of  Coinage,  Weights
 and  Measures

 *i449.  Shri  Sanganna:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  any  steps  have  been
 taken  to  print  Arithmetic  books  on
 Decimal  System  of  Coinage  and  the
 Metric  System  of  Weights  and  Meas-
 ures  for  introduction  in  the  schools
 and  colleges;

 (b)  if  so,  at  what  stage  the  matter
 stands;  and

 (c)  if  the  answer  to  part  (a)  is  in
 the  negative,  the  reasons  therefor?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  to  (c).  The  present  Arithmetic
 books  include  lessons  on  the  metric
 system.  It  is  necessary,  however,  to
 give  it  much  greater  importance’  in
 the  teaching  of  arithmetic.  State  Gov-
 ernments  have  agreed  to  revise  the
 school  books  as  and  when  they  fall
 due  for  reprinting.  Meanwhile,
 teachers  are  being  advised  to  give
 more  attention  to  the  teaching  of  the
 metric  system.  A  Manual  for  Teachers
 has  been  prepared  and  sent  to  all  the
 secondary  schools  through  the  State
 Directors;  of  Public  Instruction.  Steps
 are  being  taken  to  get  the  Manual
 translated  into  Indian  languages  for
 use  in  the  primary  schools.

 Shri  Sanganna:  May  I  know  whe-
 ther  any  directive  has  been  issued  by the  Government  of  India  to  expedite the  process  of  introduction  of  this
 systern?



 767%  ह +.. 15  Answers

 Shri  Satish  Chandra:  Yes,  Sir.  As
 I-  have  said  just  now  the  entire  ans-
 wer  covers  that  point—we  have  actual-
 ly  printed  a  manual  for  secondary
 school  teachers  and  it  has  been  dis-
 tributed  all  over  India.  All  the  State
 Governments  have  agreed  that  when
 text  books  are  revised  this  system  will
 gradually  find  a  more  important  place.

 Shri  Sanganna:  Are  the  Govern-
 ment  aware  that  the  introduction  of
 the  system  entails  financial  implica-
 tions  in  the  concerned  institutions?

 Shri  Satish  Chandra:  It  is  not  in-
 tended  to  change  over  the  text  books
 overnight.  As  I  said,  they  will  be
 reprinted  with  gradual  emphasis  on
 the  metric  system  as  and  when  they
 fall  due  for  reprinting.

 Shri  Supakar:  May  I  know  if,  even
 before  the  introduction  of  metric  sys-
 tem  of  weights  and  measures,  uni-
 versities  and  boards  of  education  have
 invented  problems  in  arithmetic
 complicated  enough  to  strike  terrors
 in  the  minds  of  students?

 Mr.  Deputy-Speaker:  We  will  go  to
 the  next  question.

 Prices  of  Manufactured  Products
 1450,  Shri  Shree  Narayan  Das:  Will

 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  any  effective  steps
 have  been  taken  to  check  the  rising
 trend  in  prices  of  the  manufactured
 products  in  the  country;

 (b)  whether  the  Labour,  Trade  and
 Industrial  Organisations  have  been
 consulted  in  this  regard;  and

 {c)  if  so,  with  what  result?
 The  Deputy  Minister  of  Commerve

 and  Industry  (Shri  Satish  Chandra):
 (a)  to  (c).  A  statement  is  placed  on
 the  Table  of  the  House.  [See  Appen-
 dix  VI,  annexure  No.  19}.

 Shri  Shree  Narayan  है. ' 1  From
 the  statement  it  appears  that  certain
 steps  have  been  taken  by  the  Gov-
 204  (A)  LSD—2.
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 ernment.  I  would  like  to  know  whe-
 ther,  as  a  result  of  the  steps  taken,
 there  has  been  any  fall  or  rise  in  the
 index  number  of  prices  of  manu-
 factured  goods;  if  so,  to  what  extent?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 Well,  special  steps  have  not  been
 taken  during  the  last  few  months,  and
 it  is  true  that  the  prices  have  gone  up
 during  these  months.  It  is  all  be-
 cause  of  the  shortage  of  raw  material,
 especially,  steel,  copper,  brass  etc.;
 and  unless  we  are  able  to  supply
 raw  material  in  adequate  quantity  it
 would  be  really  difficult  to  control
 the  prices.  We  can  introduce  control,
 but  it  should  be  complete  rationing
 and  control.  In  the  case  of  industries,
 which  are  so  widespread,  it  is  not
 easily  possible  as  we  can  do  in  the
 case  of  foodgrains.  Even  in  the  case
 of  foodgrains,  the  hon.  Member  is
 very  well  aware  that  as  soon  as  it  is
 imposed  or  introduced  there  is  short-
 age,  scarcity,  cornering  of  foodgrains
 etc.  The  same  thing  will  apply  in  this
 case.  So  the  most  important  thing  is
 that  we  should  increase  our  pro-
 duction,  and  the  goods  that  we  can-
 not  produce  ourselves  in  the  country
 should  be  imported  from  abroad.

 Well,  I  cannot  say  at  the  present
 moment  what  our  policy  would  be  in
 connection  with  the  next  licensing
 period.  But  we  are  going  to  take  a
 decision  very  soon,  because  the  licens-
 ing  period  begins  from  ist  October.
 We  will  be  deciding  it  in  about  a  few
 days’  time.  Therefore,  if  it  is  possible
 to  allot  or  allocate  more  funds  for
 import  of  raw  materials  which  are
 absolutely  essential,  I  hope  the  situ-
 ation  would  ease;  but  I  cannot  give  a
 general  assurance  at  the  present
 moment  in  this  regard.

 Shri  Shree  Narayan  Das:  May  I
 know  how  the  existing  prices  of
 some  of  the  important  manufactured
 goods  compare  with  the  prices  that
 prevailed  last  year  during  the  same
 period?

 Shri  Lal  Bahadur  Shastri:  I  cannot
 give  the  exact  figures;  but  one  thing
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 I  must  say,  that  at  the  factory  level,
 where  the  goods  are  manufactured,  we
 have  been  able  to  control  the  prices,
 and  I  must  say  that  the  credit  must
 go  to  the  manufacturers  or  the  owners
 of  the  mills  or  factories.  An  apeal
 was  made  to  them  by  my  predecessor.
 I  also  did  the  same  in  connection  with
 the  Industrial  Advisory  Council  meet-
 ing  and,  I  must  say,  their  response  has
 been  quite  satisfactory;  but,  some-
 times,  when  it  goes  below  to  the
 wholesaler  or  the  retailer  the  difficulty
 arises.

 Mr.  Deputy-Speaker:  Questions
 must  be  brief,  but  the  answers  also
 must  be  concise  and  brief.  In  Ques-
 tion  Hour  we  cannot  deal  with  such
 longer  answers.  If  they  are  matters
 of  policy  or  other  things,  they  need
 not  be  disclosed  here.

 सेठ  गोविन्द  दास  :  प्रभी  मंत्री  जी
 ने  यह  बात  स्वीकार  की  कि  कुछ  कीमतें  बढ़ी
 हैं।  क्या  इस  बात  का  भी  कुछ  पता  लगाया
 गया  &  कि  जो  कीम  बढ़  रही  हैँ  वह  माल  की
 कमी  की  वजह  से  बढ़  रही  हे  या  होडिग  की
 वजह  से  मं  बढ़  रही  है।  दूसरी  बात  में
 यह  जानना  चाहता  हुं  कि  जो  भायात  के  लाइसेंस
 दिये  जाने  वाले  है,  उन  के  बारे  में  क्या  गवर्न  मेंट
 इस  बात  पर  भी  विचार  कर  रही  है.

 Mr.  Depaty-Speaker:  Questions
 should  not  be  long;  perhaps,  I  antici-
 pated  it  when  I  said  it  before.

 ae  गोबिम्य  दास  :  में  दो  सवाल  पूछ
 रहा  था,  इसलिये  कुछ  लम्बा  हो  गया  है  ।

 उपाध्यक्ष  महोदय  :  दो  सवाल  पूछने
 ही  नहीं  चाहिये  एक  वक्‍त  में  एक  सवाल
 पूछा  जाता  है  ।

 सेठ  गोजिम्द  शास  :  दोनों  सवाल  एक
 दूसरे  से  सम्बन्ध  रखते  हैं,  इसलिये  दोनों
 पूछ  रहा  था।

 उपाध्यक्ष  महोदय  :
 एक  सवाल  पूछिमे  |

 झाप  पहले
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 सेठ  शोजिन्द  दास  में  पहले  जो

 सवाल  पूछ  रहा  था  वह यह  या  कि  जो  कीमतें
 बढ़  रही  हैं  वह  माल  की  कमी की  वजह
 से  बढ़ी हे  या  कि  होडिंग की  वजह से  ?

 शी  लाल  बहादुर  क्षारत्री  :  जाहिर
 है  कि  माल  की  ही  कमी  है,  उस  के  कारण  t
 में  जबाब  बहुत  खफीफ  सा  दे  रहा  हूं  ।

 शी  सिहासन  सिह  अमी  माननीय
 मंत्री  जी  में  बतलाया  कि  उन  की  अपील
 के  परिणामस्वरूप  भावों  में  कमी  हुई  है  t
 क्या  में  जान  सकता  हूं  कि  जो  कमी  हुई  है
 उस  का  क्या  भ्रनुपात  है  ?

 शी  लाल  बहावुर  शास्त्र;  :  मेंने
 कीमत  में  कमी  की  बात  नहीं  कही  थी  ।
 मेंने  यह  कहा  था  कि  जो  माल  बनाते
 हैं  उन्होंने  उनके  दाम  नहीं  बढ़ाये  हैं  ।
 जो  कीमत  थी,  उतनी  ही  है  1

 सेठ  गोविन्द  दास  :  अप्रभी  मंत्री  जी
 ने  कहा  कि  झागे  के  आयात  के  सम्बन्ध  में
 वियार  किया  जा  रहा  है  कि  कुछ  लाइसेंस
 दिये  जायें,  तो  में  जानना  चाहता  हूं  कि
 क्या  इस  बात  का  ध्यान  रक्‍्खा  जायगा  कि
 ऐसे  ही  माल  के  झायात  के  लिये  लाइसेंस  दिये
 जायें,  जिन  के  बिना  हमारे  यहा  काम  नहीं
 जल  सकता  है  ?

 शमी  लाल  बहादुर  शास्त्रों  1
 पूरा  खयाल  रक्खा  जायगा  |

 जी  हां,

 Shri  Tridib  Kumar  Chaudhari:  May
 I  know,  in  this  connection,  if  it  is  a
 fact  that  the  West  Bengal  Govern-
 ment  has  sought  powers  to  control
 prices  of  manufactured  goods  and
 other  essential  commodities  by  virtue
 of  an  Ordinance,  and  whether  neces-
 sary  permission  hag  been  given  for
 it  from  the  Centre?

 Shri  Lal  Bahadur  Shastri:  I  am
 sorry  I  have  no  information  on  that
 point.
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 श्री  रा०  wo  wan:  क्‍या  मंत्री  महोदय,
 यह  अतलाने  की  कृपा  करेंगे  कि  जो  उत्पादन
 का  मूल्य  बढ़ता  जा  रहा  है  उसका  एक  कारण
 यह  भी  है  कि  उद्योग  के  संचालक  लोग  जो
 रा  मैटीरियल  खरीदते  हैं  उसकी  कीमत
 वास्तविक  कीमत  से  मधिक  हिसाब  में  लिखते
 हैं  उसकी  वजह  से  उत्पादन  का  मूल्य  ज्यादा
 बढ़ता  जा  रहा  है।

 थी  जाल  बहादुर  शास्त्री :  में  ठीक
 सवाल  समझा  नहीं  झौर  प्रगर  जो  में  समझा
 हूँ  उसके  मुताबिक  जवाब  दूं  तो  मुझे  डर  है
 कि  मेरा  जवाब  लम्बान  हो  जाय  इसलिये
 बेहतर  तो  यह  होगा  कि  माननीय  सदस्य
 भपना  सवाल  फिर  से  दुहरा  दें।

 Mr.  Deputy-Speaker:  The  Question
 Hour  is  over.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Industrial  Uses  of  Rutile

 91482,  Shri  द  P.  Nayar:  Will  the
 Minister  of  Commerce  and  Industry be  pleased  to  state:

 (a)  whether  at  present  there  are
 any  Industrial  uses  for  indigenous
 rutile;  and

 (b)  if  so,  the  steps,  if  any,  taken
 to  increase  the  industrial  uses  of
 rutile  in  India?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  and  (b).  A  statement  is  placed
 on  the  Table  of  the  House,

 Statement

 Indigenous  Rutile  is  mainly  used  in
 the  manufacture  of  arc  welding
 electrodes.  The  mineral  also  finds
 application  in  the  ceramic  industry  for
 improving  acid  resistance  capacity  and

 on
 of  porcelain  enamels  and  impart-

 Hg  cream  colour  to  pottery  bodies  and
 glazes.  Besides,  Rutile  is  used  in  the
 manufacture  of  electrical  insulators
 and  as  an  abrasive  in  certain  gredes
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 of  emery  papers  and  as  a  liner  for
 ball  milis  after  it  has  been  pressed
 into  brickets  and  sintered.

 Research  has  been  carried  out  at
 the  Central  Glass  and  Ceramic  Re-
 search  Institute,  Calcutta,  for  using
 indigenous  Rutile  in  place  of  refined
 titanium  oxide  in  boron-free  ground
 coat  and  coloured  enamels  and  the
 results  have  so  far  been  encouraging.
 Investigations  undertaken  in  the
 National  Physical  Laboratory,  New
 Delhi,  show  that  it  can  also  be  used  as
 a  raw  material  without  any  purifica-
 tion  in  making  ceramic  capacitors  for
 radio  and  electronic  equipment.  The
 Laboratory  have  taken  out  a  patent  on
 “Ceramic  Capacitors”  which  is  being
 considered  for  commercial  exploitation
 by  the  National  Research  Development
 Corporation  of  India.

 Export  Earnings
 #1484,  Shri  Tyagi:  Will  the  Minister

 of  Commerce  and  Industry  be  pleased
 to  state  the  total  target  of  India’s
 export  earnings  fixed  for  the  current
 year?

 The  Minister  of  Commerce  (Shri
 Kanungo):  Sir,  no  fixed  target  has
 been  or  can  be  fixed.  But  Govern-
 ments  are  endeavouring  to  help  ex-
 porters  first  to  arrest  the  fall  in  and
 along  with  it  to  make  every  effort
 possible  to  step  up,  the  export  earn-
 ings  to  the  maximum  extent  compati-
 ble  with  world  trends.

 India’s  Dollar  Earnings

 #1435,  Shri  Damani:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  there  is
 a  serious  threat  to  India’s  exports  to
 Dollar  area  from  Brazil  on  account  of
 the  additional  export  bonus  announced
 recently  by  the  Brazil  Government;
 and

 (b)  if  so,  how  far  it  has  affected  our
 trade?

 The  Minister  of  Commerce  (Shri
 Kanunge):  (a)  and  (b).  The  addi-
 tional  bonus  was  announced  only  tn
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 June,  1988,  It  is,  therefore,  tco  early
 to  indicate  its  effect,  if  any,  on  India’s
 exports  to  the  countries  in  the  Dollar
 area.

 Rehabilitation  Schemes  in  कॉलकप्रत्ा,
 °437.  Shri  Dasaratha  Deb:  Will  the

 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 paddy-husking,  ghani  and  bidi  schemes
 introduced  by  the  Rehabilitation  De-
 partment  in  Tripura  have  not  been
 successful;

 (b)  if  so,  the  reasons  therefor;  and

 (c)  the  action  taken  by  Government
 in  the  matter?

 The  Deputy  Minister  of  Rehabilita-
 tion  (Shri  P.  8.  Naskar):  (a)  No.

 (b)  and  (c).  Enquiries  made  from
 the  Tripura  Administration  show  that
 the  allegation  that  the  paddy  husking,
 ghani  and  bidi  schemes  have  proved
 a  failure  is  not  correct.  The  working
 of  the  paddy  husking  and  ghani
 schemes  is  satisfactory.  As  regards
 the  bidi  scheme,  while  some  produc-
 tion  units  have  shown  profit,  some
 have  incurred  a  loss.  The  Tripura
 Administration  is  taking  steps  to  im-
 prove  the  working  of  this  scheme.

 Industrial  Schemes

 71438,  Sardar  Iqbal  Singh:  Wil)  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  the  Central  Govern-
 ment  has  approved  only  those  indus-
 trial  schemes  wherein  Capital  Goods
 can  be  imported  with  foreign  help;

 (b)  whether  this  has  adversely
 affected  the  industrial  development  in
 the  country;  and

 (c)  if  so,  what  steps  have  bee:
 taken  in  this  regard?

 The  Deputy  Minister  of  Commerc
 and  Industry  (Shri  Satish  Chandra)
 (a)  to  (०).  ै.  statement  is  placed  o:
 the  Table  of  the  House.  [See  Appen
 dix  V,  annexure  No.  203.
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 Coir  Industry

 °489.  Shri  Pangarkar:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 to  mechanise  the  coir  industry  in
 India;  and

 (b)  if  so,  when?
 The  Deputy  Minister  of  Commerce

 and  Industry  (Shri  Satish  Chandra):
 (a)  No,  Sir.

 (b)  Does  not  arise.

 Popularity  of  Indian  Films

 "1441,  Shri  Chandak:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  whether  the  popularity  of  Indian
 films  in  foreign  countries  is  increasing
 or  decreasing;

 (b)  whether  any  Indian  films  have
 been  commercially  exhibited  in  dollar
 countries  during  the  last  two  years;
 and

 (e)  if  so,  the  details  thereof?
 The  Minister  of  Commerce  (Shri

 Kanungo):  (a)  The  popularity  of
 Indian  films  in  foreign  countries  ap-
 pears  to  be  on  the  increase.

 (b)  and  (c).  Indian  films  worth
 Rs.  1,25,000/-  and  Rs.  20,000|-  were
 exported  to  the  dollar  countries  during
 3957  and  January-June  3958  respec-
 tively.

 Export  of  Groundnut  Ol!  Cakes

 Shri  Goray:
 Shri  Jadhav:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  quantity  of  groundnut  oil-’
 cakes  exported  from  India  from  the
 year  ‘1955-56  onward  with  a  break-
 up  of  each  year;  and

 *445i.

 (b)  the  extent  of  increase  in  the
 internal  prices  of  groundnut  oil-cakes
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 as  a  result  of  liberalisation  of  export
 policy  during  the  above  period?

 The  Minister  ef  Commerce  (Shri
 Kanungo):  (a)  A  statement  is  laid  on
 the  Table  of  the  House.

 Statement

 The  quantity  of  groundnut.  oi]-cake
 exported  from  India  from  955  to  end
 of  June  958  was  as  follows:

 955  02000  tons

 958  497000  tons
 957  26000  tons
 958  22000  tons
 (January-June)

 (b)  The  price  has  increased  from
 Rs.  150/-  per  ton  in  February,  955
 to  about  Rs.  300/-.  The  rise  in  price
 appears  to  be  due  to  the  general  rise
 in  the  price  of  oil  seeds.

 Export  of  Iron  Ore

 #1452,  Shri  Harish  Chandra  Mathur:
 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  what  arrangements  have  been
 finalised  for  the  export  of  Iron-ore
 from  the  Western  Coast;

 (b)  whether  the  possibility  of  step-
 ping  up  export  of  iron-ore  from  Rajas-
 than  has  been  explored;  and

 (c)  if  so,  whether  any  action  has
 been  taken  in  that  direction?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  In  addition  to  increas-
 ing  the  export  of  iron  ore  through
 Bombay  and  Kandla,  minor  ports  of
 Karwar,  Belikeri,  Mangalore  and  Redi
 have  been  used  on  the  West  Coast
 for  export  of  iron  ore  and  the  ¢trans-
 port  capacity  for  movement  of  ore
 by  road  to  these  ports  has  also  been
 considerably  augmented.

 (b)  and  (c).  The  possibility  of
 further  stepping  up  the  export  of

 ‘iron  ore  from  Rajasthan  is  being
 explored  in  consultation  with  the
 Ministries  concerned.
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 Celr  industry  Centres

 91453,  Shri  हू.  0,  Jena:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  the  question  of  estab-
 lishing  coir  industry  centres  in  the
 coastal  districts  of  Orissa  has  been  ful-
 ly  examined  by  Government;  and

 (b)  if  so,  the  result  thereof?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  and  (b).  Presumably  the  Hon’ble
 Member  has  in  view  Training-cum-
 Production  Centres  for  the  develop-
 ment  of  coir  industry.  A  proposal  for
 starting  two  such  Centres,  one  at
 Sakhigopal  in  Puri  District  and  the
 other  at  Gopalpur  in  Ganjam  District
 has  just  been  received.  It  will  be
 examined  in  consultation  with  the
 Coir  Board.

 Kingsway  Refugee  Camp

 1454,  J  Shrimati  Sucheta  Kripalani:
 ‘|  Shri  Hem  Barua:

 Will  the  Minister  of  Rehabilitation
 and  Minority  Affairs  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 residents  of  the  Kingsway  Refugee
 Camp  submitted  a  memorandum  to
 him  during  his  visit  to  the  Camp  on
 June  25,  ‘1958;  and

 (b)  if  so,  the  steps  taken  to  meet
 their  various  demands?

 The  Deputy  Minister  of  Eehabilita-
 tion  (Shri  P.  S.  Naskar):  (a)  Yes.

 (b)  The  position  regarding  the
 points  raised  by  the  residents  of
 Kingsway  Colony  has  been  explained
 to  them.  Some-additional  water  taps
 have  since  been  provided.  Orders
 have  also  been  issued  for  the  provision
 of  some  additional  latrines.  The  ques-
 tion  of  reduction  in  rent  is  under
 consideration.
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 ALR.  Station  at  Calcutta

 105s,  J  Shri  B.  0.  Mullick:
 ‘|  Shri  Sangannn:

 Will  the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 broadcasts  of  the  Oriya  programmes
 (including  news)  from  All  India
 Radio,  Calcutta  have  been  stopped
 recently;  and

 (b)  if  so,  the  reasons  therefor?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  Yes,
 Sir.

 (b)  Some  Oriya  programmes,  includ-
 ing  news,  were  being  broadcast  from
 All  India  Radio,  Calcutta,  because  the
 l  k.w.  m.w.  transmitter  previously
 functioning  et  the  Cuttack  Station  of
 All  India  Radio  was  unable  to  provide
 broadcast  coverage  to  the  whole  of
 the  Orissa  State.  With  the  replace-
 ment  of  this  transmitter  by  a  20  k.w.
 m.w.  transmitter,  which  is  capable
 of  providing  such  coverage,  the  broad-
 cast  of  the  Oriya  programmes  from
 Calcutta  became  superfluous  and  was
 discontinued.

 साइकिल  रिक्दो

 ब %  ह: क  भक्त  दर्शन  :  कया  अपर
 शौर  रोजगार  मंत्री  १८  मार्च,  १९५८  के
 सारांकित  प्रदन  संख्या  १०४४  के  उत्तर  के
 सम्बन्ध  में  निम्नलिब्ित  जानकारी  देने
 वाला  क  विवरण  सभा  पटल  पर  रखने  की
 कृपा  करेंगे

 (क)  केन्द्रीय  सरकार  मे  हाथ  से
 खींचे  जाने  वाले  तथा  साइकिल  रिक्शाक्‍यों  के
 लाइसेंस  देने  के  बारे  में  जो  भ्रादर्श  नियमावली
 राज्य  सरकारों  को  भेजी  थी,  उसको
 प्रत्येक  राज्य  में  कहां  तक  लागू  किया  गया  है  ;
 झौद

 (=)  केन्द्र  द्वारा  शासित  प्रदेक्षों  में
 उसे  पूरी  तरह  लागू  करने  के  बारे  में  क्‍या
 कार्यदाही  की  गई  है  ?
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 अम  उ4-मंत्री  (भी  प्राविद  शी)  :

 (क)  सूचना  प्राप्त  नहीं  क्योंकि  इन  नियमों
 को  लागू  करना  राज्य  सरकारों  के  जिसमे
 है

 (ख)  नियमावली  केन्द्रीस  क्षेत्रों  को
 भेजी  जा  चुकी  है  बॉर  वहां  इस  बारे  में
 ज़रूरी  कारंवाई  की  जा  रही  है।

 Export  of  Turmeric
 +1457,  Shri  Ramakrishna  Reddy:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 production  of  turmeric  has  exceeded
 the  internal  demand  therefor;

 (b)  if  so,  the  total  quantity  which
 is  surplus  to  our  requirements;  and

 (c)  the  steps  taken  to  export  the
 surplus  quantity  with  a  view  to  earn
 Foreign  Exchange?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Yes,  Sir.

 (b)  Precise  information  is  not
 available.

 (c)  A  statement  is  ‘laid  on  the  Table
 of  the  House.

 Statement

 The  following  steps  have  been  taken
 to  promote  exports  of  Turmeric:

 Lh  Turmeric  is  included  in  the  ex-
 port  schedule  of  various  Trade  Agree-
 ments  concluded  with  other  countries
 from  time  to  time;

 2.  The  State  Trading  Corporation  is
 taking  steps  to  promote  exports  of
 turmeric  to  East  European  countries;

 8,  The  Commercial  Secretaries
 abroad  are  exploring  marketing  pos-
 sibilities  for  turmeric  in  their  respec- tive  regions;

 4.  The  Cashew  and  Pepper  Export
 Promotion  Council  is  covering  this
 item  in  thelr  study  for  foreign  mar-
 kets;
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 The  Ceuncil  of  Scientific  and  In-
 dustrial  Research  are  conducting
 technical  researches  to  find  new  uses
 for  this  item;

 6.  A  registered  Exporters’  Associa-
 tion  for  turmeric  is  being  formed  to
 promote  exports  of  this  item;

 7,  Arrangements  for  providing  ware-
 housing  facilities  at  reasonable  rates
 are  being  considered  by  the  Ministry
 of  Food  and  Agriculture.

 8,  Export  of  turmeric  is  being
 allowed  without  any  restriction.

 Handloom  Cooperatives  in
 State

 JS  Shri  Warlor:
 \  Shri  V.  P,  Nayar:

 Kerala

 1458,

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  Government  have
 given  to  the  Kerala  State  any  amount
 for  the  utilisation  as  working  capital
 for  the  Handloom  Cooperatives  in  that
 State  during  1957-58  and  1958-59  so
 far;  and

 (b)  if  not,  the  reasons  therefor?
 The  Minister  of  Commerce  (Shri

 Kanungo):  (a)  Rs.  40,000/-  for  1957-
 58.  None  for  1958-59.

 (b)  Working  capital  loans  are  now
 to  be  secured  from  the  Reserve  Bank
 of  India.

 Manufacture  of  Tungsten  Carbide
 #1459,  Shri  P.  R.  Ramakrishnan:  Will

 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  any  proposals  have
 been  received  by  Government  from
 foreign  firms  for  setting  up  a  factory
 for  the  manufacture  of  tungsten  car-
 bide;  and

 (b)  if  so,  what  action  has  been  taken
 in  the  matter?

 The  Deputy  Minister  of  Commerce
 and  industry  (Shri  Satish  Chandra):
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 (a)  and  (b).  Two  foreign  firms  had
 evinced  interest  in  extending  collaho-
 ration  to  the  Government  for  setting
 up  a  plant  to  make  tungsten  carbide
 tips  and  tools.  However,  in  view  of
 the  limited  financial  resources  avail-
 able,  it  has  not  been  possible  to  pro-
 ceed  further  with  this  scheme.  Private
 parties  are  being  encouraged  to  put
 up  schemes  acceptable  to  Government.

 India’s  Foreign  Trade

 #1460.  Dr.  Ram  Subhag  Singh:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  India’s  export  trade  is
 facing  a  competition  from  China;

 (b)  if  so,  what  are  the  commodities
 which  are  adversely  affected  and  in
 which  foreign  markets;  and

 (ey  the  extent  to  which  our  export
 trade  has  been  affected  thereby?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):

 (a)  Yes,  Sir.

 (b)  Cotton  textiles,  groundnut  oil,
 light  engineering  goods,  and  coal.

 (c)  It  is  too  early  to  make  an  accu-
 rate  assessment.

 Missiles  and  Military  Bases  in
 Pakistan

 *46i.  Shri  U,  C.  Patnaik:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  whether  Government's  atten-
 tion  has  been  drawn  to  the  reported
 construction  of  launching  grounds  for
 guided  missiles  in  Pakistan;

 (b)  whether  it  is  also  a  fact  that
 run-ways  of  military  aerodromes  in
 Pakistan  are  being  extended  so  as  to
 provide  facilities  for  landing  modern
 bombers  of  strategic  aviation;  and

 (c)  if  so,  Government's  reactions  in
 the  matter?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  and  (b),  Gov-
 ernment  have  seen  some  reports  on
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 the  subject  but  they  have  no  precise
 information.

 (९)  Does  not  arise.

 Wage  Board  for  Cement  Industry
 Shri  Ram  Krishan:
 Shri  Tangamani:
 Shri  s.  M.  Banerjee:
 Shri  Vajpayee:

 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state:

 (a)  the  progress  made  by  the  Wage
 Board  for  cement  industry  so  far;  and

 (b)  when  the  Board's  work  is  like-
 ly  to  be  over?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  All):  (a)  The  Wage  Board
 ‘was  set  up  in  April  +1958,  and  a  ques-
 tionnaire  was  issued  by  them  in  May.
 Replies  are  being  received  by  the
 Board.

 (b)  It  is  not  possible  to  indicate  at
 thig  stage  the  time  by  which  the
 Board’s  work  will  be  completed.

 91463.

 Establishment  of  Cement  Factory  in
 Dehra  Dun  District

 #1464,  Shri  0.  C,  Sharma:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state  the  progress  made
 upto  the  Slst  August,  958  in  regard
 to  the  proposal  for  establishing  a  new
 cement  factory  in  district  Dehra  Dun
 (Uttar  Pradesh)?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 The  licensee  did  not  proceed  with  the
 scheme  owing  to  unsuitability  of  local
 kimestone  and  difficulties  in  transport,
 and  the  licence  has  since  been  re-
 voked.

 Razor  Blades

 91465,  J  Shri  Bibhut!  Mishra:
 L  Shri  L  Achaw  Singh:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  quantity  of  razor
 tianufactured  in  India  in

 blades
 the  year
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 1956-57  and  in  958  upto  the  30th  June,
 ‘1958;

 (b)  whether  there  has  been  any  im-
 provement  in  the  quality  of  Indian
 blades  due  to  restrictions  imposed  on
 the  import  of  foreign  blades;  and

 (c)  if  so,  to  what  extent  and  what
 price  reduction  has  been  effected  as  a
 result  thereof?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  A  statement  ig  laid  on  the  Table
 of  the  Sabha.

 Statement
 958  265,176,627  nos.
 957  336,492,650  nos.
 958  ‘121,583,907  nos.
 (upto  end  of  May).

 (b)  Yes,  Sir.  Though  perhaps  the
 improvement  in  quality  may  not  be
 wholly  due  to  restriction  on  imports.

 (c)  It  is  not  possible  to  define  the
 exact  extent  of  improvement  in  quali-
 ty,  though  the  improvement  is  definite.
 There  has  not  been  any  appreciable
 reduction  in  the  selling  prices,  but
 indigenous  blades  are  much  cheaper
 than  imported  blades.

 Prices  of  Non-ferrons  Metals
 1466,  Shri  V.  P.  Nayar:  Will  the

 Minister  of  Commerce  and  Industry  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 prices  of  non-ferrous  metals  fluctuate
 considerably  from  time  to  time;

 (b)  if  so,  what  are  the  reasons  there-
 for;

 (९)  on  what  basis  the  prices  of  non-
 ferrous  metalg  like  Zinc,  Copper,
 Brass  and  Aluminium  are  determined; and

 (d)  whether  the  prices  of  these
 metals  are  subject  to  any  control  by
 Government?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra);
 (a)  Yes,  Sir.
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 (b)  to  (9).  A  statement  ig  laid  on
 the  Table  of  the  House.  (See  Appen-
 dix  VI,  annexure  No.  21)

 Utilisation  of  Tea  Waste

 #1467,  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  a  acheme  has  been  pre-
 pared  to  utilise  the  Waste  Tea;

 (b)  if  so,  the  details  thereof;  and

 (c)  the  steps  taken  so  far  in  this
 regard?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  No,  Sir.  8

 (b)  and  (c).  Do  not  arise.

 Khadi  Gramodyog  Bhawans

 *1468,  Shri  5.  M.  Banerjee:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  rujJes  have  been  formed
 to  govern  the  service  conditions  of
 the  employees  working  in  the  Khadi
 Gramodyog  Bhawans  in  Delhi  and
 other  places:

 (b)  if  so,  what  are  those  rules;  and

 (c)  whether  the  new  rules  have
 been  implemented?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  to  (c),  The  staff  appointed  by
 the  Khadi  Board  was  taken  over  by
 the  Khadi  and  Village  Industries  Com-
 mission  on  the  same  terms  and  condi-
 tions  on  which  it  was  serving  before
 1-4-1957,  These  terms  have  also  been
 made  applicable  to  the  staff  recruited
 after  that  date.

 The  formulation  of  revised  rules  is
 under  the  active  consideration  of  the
 Khadi  &  Village  Industries  Commis-
 sion,
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 Worid  Assembly  of  Youth
 Shri  Panigrahi: 91468,

 {  Shri  Jadhav:
 Will  the  Prime  Minister  be  pleased

 to  state:
 (a)  whether  any  financial  assistance

 was  given  by  the  Government  of
 India  to  the  Indian  Committee  of
 World  Assembly  of  Youth,  which  held
 the  World  Assembly  of  Youth  Confer-
 ence  in  Delhi;  and

 (b)  whether  any  concession  in  the
 rent  of  Vigyan  Bhavan  was  also.
 granted  for  holding  the  Conference
 there?

 The  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakshmi  Menon):
 (a)  Yes,  Sir.  Rs,  25,000/-  was  paid  by
 Government  for  holding  this  Confer-
 ence.

 (b)  Half  the  usual  rent  was  charged
 for  the  use  of  Vigyan  Bhavan.

 United  Nations  Conference  on
 Commercial  Arbitration

 #1470,  Shri  Damani:  Wil  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  an  Indian  Delegation
 was  recently  sent  to  United  Nations
 Conference  on  Commercial  Arbitra-
 tion  held  in  New  York  in  May,  1958;

 (b)  if  so,  the  subjects  discussed;
 (c)  whether  a  final  Act  and  a  con-

 vention  on  Commercial  Arbitration
 were  adopted;  and

 (d)  if  so,  the  salient  features  of  the
 same?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Yes,  Sir,

 (b)  Draft  Convention  on  the  recog-
 nition  and  Enforcement  of  foreign
 arbitral  awards  and  other  possible
 measures  for  increasing  the  effective-
 ness  of  arbitration  in  the  settlement  of
 private  law  disputes.

 (c)  Yes,  Sir,  subject  to  ratification
 by  Governments  concerned.

 (d)  A  copy  of  the  Act  ig  placed  on
 the  Table  of  the  House.  (See  Appen-
 dix  VI,  annexure  No,  22.)
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 Exp-rt  of  Indian  Cotton

 °4473.  Shri  Shree  Narayan  Das:
 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  Government  have  de-
 cided  to  make  an  early  announcement
 of  the  export  quota  of  Indian  cotton;

 (b)  the  nature  of  decision  taken  in
 this  respect;

 (c)  whether  any  assessment  as  to
 the  requirements  of  India  of  cotton
 grown  here  has  been  made;  and

 (d)  if  so,  with  what  result?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  to  (da).  Announce-
 ments  regarding  export  quota  of
 Indian  cotton  are  made  at  various
 stages  during  the  cotton  season
 depending  on  the  availability  of  a
 surplus  after  meeting  the  internal
 requirements.  Exports  are  allowed
 only  after  taking  into  account  the
 requirements  of  the  textile  industry  in
 India  and  other  factors,  such  as
 market  conditions,  crop  prospects  etc.
 It  is  not,  therefore,  possible  to  state
 anything  in  advance  as  to  how  much
 quantities  will  be  allowed  for  export
 and  of  what  varieties,

 Hydrogenation  Factory
 Shri  Tangamani:

 MLAT2,  Shri  Warior:
 i  Shri  द  P.  Nayar:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  there  are  any  Hydro-
 genation  factories  in  the  public  sector
 in  any  State;

 (b)  if  so,  where;  and

 (९)  whether  it  is  a  fact  that  the
 Hydrogenation  factory  of  the  Kerala
 Government  has  not  been  given  any
 tin  quota  for  fabricating  the  containers
 so  far?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 {a)  and  (b).  There  is  one  hydrogena-
 tion  factory  in  the  public  sector  at
 Calicut  in  Kerala  State.

 (९)  Yea,  Sir;  because  the  factory  has
 no  plant  for  fabricating  the  containers.
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 Manufacture  of  Bicycles  in  Kerala

 .  Shri  Warior:
 1a.  Shri  ्,  P.  Nayar:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  any  quota  for  the
 manufacture  of  bicycles  has  been  given
 to  the  Kerala  State;

 (b)  if  so,  the  number  of  bicycles
 allotted?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  Yes,  Sir.

 (b)  20,000  bicycles  per  annum.

 Import  of  Non-ferrgus  Metals
 "1474,  Shri  V.  P.  Nayar:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  Jay  a  statement  showing:

 (a)  the  value  of  the  total  imports
 of  non-ferrous  metals  such  as  Copper,
 Zinc,  Aluminium  etc.  during  the  year
 ‘1957;

 (b)  how  much  quantity  has  been
 given  for  distribution  through  the
 associations  of  manufacturers  or
 dealers;  and

 (ce)  what  steps,  if  any,  have  been
 taken  to  ensure  reasonable  prices  to
 the  manufacturers?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  to  (०),  A  statement  is  laid  on  the
 Table  of  the  House.  {See  Appendix
 VI,  annexure  No.  23.]

 Export  of  Manganese  Ore
 #1475,  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  the  export  quotas  for
 manganese  ore  have  been  allotted  to
 big  firms;

 (b)  the  number  of  new  firms  which
 have  been  given  export  quotas;

 (c)  whether  any  special  considera-
 tion  has  been  given  to  new  exporters and  small  exporters;  and
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 (d)  if  so,  the  nature  thereof?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  and  (b).  Export
 quotas  for  manganese  ore  have  been
 allotted  to  big  as  well  as  small  firms
 on  the  basis  of  allotments  made  for
 the  previous  year.

 (९)  and  (d).  New  firms  have  oppor-
 tunities  for  selling  ore  through  the
 State  Trading  Corporation  for  export-
 ing  low  grades  of  manganese  ore  of
 42  per  cent  and  below.  State  Trad-
 ing  Corporation  makes  available  its
 quota  free  of  any  service  charges.
 Co-operative  Societies  composed  of
 small  exporters  have  been  given  the
 incentive  of  an  additional  bonus
 allotment  of  0  per  cent  over  and
 above  their  aggregate  quotas.

 Hostels  for  Central  Government
 Employees

 Shri  Vajpayee:
 Shri  Ram  Krishan:

 1476.
 Shri  U.  L.  Patil:

 Will  the  Minister  of  Works,  Housing
 and  Supply  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  is  considering  a  scheme  to
 build  two  Hostels  in  Delhi  for  Central
 Government  employees  who  876
 bachelors;

 (b)  if  so,  the  details  thereof;  and
 (c)  at  what  stage  is  the  scheme  now?
 The  Deputy  Minister  of  Works,

 Housing  and  Supply  (Shri  Anil  K.
 Chanda):  (a)  to  (c).  Yes,  but  the
 hostels  are  intended  to  be  for  unmar-
 ried  persons.  The  proposal  is  still
 under  consideration.  The  details  re-
 garding  sites  and  accommodation  to
 be  provided  will  be  worked  out  as
 soon  as  a  final  decision  is  taken.

 Ambar  Charkha  Programme  in
 Bembay

 2487.  Shri  Pangarkar:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  amount  of  money  asked  for
 by  the  Bombay  Government  for  the
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 Ambar  Charkha  Programme
 1958-59;

 (b)  the  amount  sanctioned  therefor;
 and

 (c)  the  number  of  Ambar  Charkhas
 allotted  to  Bombay  State  during  1958-
 59?

 during

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Nil.

 (9)  Does  not  arise.

 (c)  2,500  Ambar  Charkhas  have
 been  allotted  so  far  by  the  Khadi  and
 Village  Industries  Commission  to  one
 institution  and  the  two  statutory  State
 Boards  in  the  Bombay  State.  In
 addition  to  it,  3,000  Charkhas  have
 been  allotted  to  Hyderabad  Khadi
 Samiti,  Hyderabad,  which  also  imple-
 ments  the  Ambar  Charkha  Programme
 in  the  Marathwada  Districts  of  the
 re-organized  Bombay  State.

 The  allocation  of  Ambar  Charkhas
 to  other  institutions  in  the  Bombay
 State  is  yet  to  be  made.

 Employment  Exchanges  in  Bombay
 State

 2438.  Shri  Pangarkar:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state  the  number  of
 Employment  Exchanges  proposed  to
 be  opened  in  the  Bombay  State  during
 1958-59?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  Eight.

 Coir  Industry  in  Andhra  Pradesh

 2439.  Shri  M.  ्,  Krishna  Rao:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  the  Andhra  Pradesh
 Government  have  submitted  any
 scheme  for  the  development  of  coir
 industry  in  Andhra  Pradesh  during
 ‘1958-59;  and

 (b)  whether  Government  have  since
 allotted  any  amount  for  implementing
 the  above  scheme?
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 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir.  Five  schemes  have  been
 proposed  by  the  State  Government  to
 be  implemented  during  the  current
 year,

 (b)  A  provision  of  Rs.  1:50  lakhs
 has  been  agreed  to  for  the  schemes
 for  development  of  coir  industry  in
 Andhra  Pradesh  during  1958-59.  Sanc-
 tion  in  respect  of  the  share  of  Central
 assistance  will  be  issued  towards  the
 close  of  the  financial  year  on  the  basis
 of  the  expenditure  actually  incurred
 by  the  State  Government  for  the
 schemes  approved.

 Khadi  Co-operatives  in  Andhra
 Pradesh

 2440.  Shri  M.  झ,  Krishna  Rao:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  the  places  where  the  co-opera-
 tive  societies  for  Khadi  are  located  in
 Andhra  Pradesh  at  present;  and

 (b)  the  nature  of  assistance  given  to
 these  societies  by  the  Central  Govern-
 ment?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  A  statement  is  laid  on  the  Table
 of  the  Lok  Sabha.  [See  Appendix  VI
 annexure  No.  24.]

 (b)  The  Khadi  and  Village  Indus-
 tries  Commission  provides  financial
 and  other  forms  of  assistance  (viz.
 Training,  Marketing,  and  Technical)
 to  the  Co-operative  Societies  for  the
 development  of  Khadi  industry.  The
 Commission  gives  loans  for  purchase
 of  cotton  and  for  the  production  and
 sales  of  Khadi.  It  also  gives  grants
 and  subsidies  for  qd)  Khadi  Sales
 rebate,  (2)  Saranjam  Sales  rebate,  (3)
 Vastraswavalamban  subsidy,  (4)
 Agents  honorarium,  (5)  Promotion  of
 hand-spinning,  (6)  Exhibitions,  (7)
 Training,  (8)  Rehabilitation  of  weavers
 (9)  Aids  to  Sales  Bhandars,  (10)  Re-
 search,  (ll)  Revival  of  Arts,  (12)
 Khadi  Hundis  and  (13)  Spinning  Com-
 petitions.
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 Threat  ef  Erosion  to  ‘Tesu’  Township

 244l.  Shrimati  Mafida  Abmed:  Will
 the  Prime  Minister  be  pleased  to  state:

 (a)  whether  there  is  any  threat  to
 the  township  of  Tezu  the  Head-
 quarters  of  Lohit  Frontier  Division
 due  to  the  erosion  in  the  river  Lohit;
 and

 “(b)  if  so,  what  measures  are  being
 undertaken  to  save  the  township  of
 Tezu?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  Yes.  A  _  considerable
 portion  of  the  low  lying  area  near
 Tezu  township  has  already  been  erod-
 ed  and  a  number  of  buildings  of
 temporary  type  in  this  region  are
 threatened  by  the  river;

 (b)  the  township  is  being  shifted  to
 a  new  higher  and  safer  site.  A  num-
 ber  of  temporary  buildings  in  the
 Jower  region  threatened  by  the  river
 are  being  dismantled,  and  re-erected
 at  the  new  site.

 Development  of  Handicrafts  in
 Andhra  Pradesh

 2442.  Shri  M.  V.  Krishna  Rao:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  some
 schemes  for  the  development  of  handi-
 crafts  have  been  decided  to  continue in  Andhra  Pradesh  during  ‘1958-59; and

 (b)  if  so,  the  details  of  the  schemes with  the  names  of  places  and  the amount  allocated  by  the  Central  Gov- ernment  in  this  regard.

 The  Minister  of  Commerce  and Industry  (Shri  Lal  Bahadur  Shastri): (a)  Yes,  Sir.  a”

 (b)  A  statement  is  laid  on  the  Tabl of  the  Lok  Sabha.  {See  A  di:
 aa

 annexure  No,  25.)
 ४  ‘ndix VI,
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 Naga  Hostiles

 2443.  Shri  N.  M.  Deb:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Naga
 hostiles  have  been  distributing  leaflets
 from  trucks  in  the  area  near  Kohima;
 and

 (b)  if  so,  what  steps  Government
 are  taking  to  stop  such  practices?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  and  (b).  We  have  re-
 ceived  no  such  information.

 Preduction  and  Consumption  of  Tea

 2444,  Shri  B.  C.  Prodhan:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  present  position  of  produc-
 tion  and  demand  of  Tea  in  India;  and

 (b)  the  annual  requirement  in
 (Rupees)  of  Tea  in  India?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  During  January  to  July  ‘1958,  tea
 production  in  India  was  294  millions
 Ibs.  as  compared  with  274  million  lbs.
 during  the  same  _  period  of  1957.
 During  this  period  63  million  lbs.
 were  sold  at  Calcutta  and  Cochin
 internal  auctions.

 (b)  Annual  tea  consumption  in  India
 varies  between  220  and  92  million
 Ibs.  and  can  be  roughly  estimated  to
 be  of  the  order  of  20  million  Ibs.
 Its  equivalent  in  money  is  not  avail-
 able  since  various  types  and  grades  of
 tea  are  sold  in  the  country  at  various
 prices,

 Registered  Companies
 2445.  Shri  Ram  Krishan:  Wil)  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  number  of  the  companies
 which  were  registered  during  ‘1957-58
 in  the  Punjab;

 (b)  the  authorised  capital  company-
 wise;  and

 (c)  the  number  of  companies  which
 went  into  liquidation  during  the  same
 period  in  the  Punjab  and  the  names
 thereof?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (c).  Two  statements  giving  the
 information  are  placed  on  the  Table
 of  the  House.  [See  Appendix  VI,  an-
 nexure  No.  26.)

 Export  of  Films

 Sardar  Iqbal  Singh:
 Shri  Ram  Krishan:

 2446.
 Shri  B.  C.  Prodhan:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  names  of  films  exported  to
 different  countries  for  exhibition  to-
 gether  with  their  value  and  the  profit
 made  during  1936-57,  and  ‘1957-58;  and

 (b)  the  names  of  the  countries  to
 which  these  films  were  exported?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Particulars  such  as  the  names  of
 the  films  exported  and  the  profits
 made  are  not  available.  The  total
 value  of  exports  of  cinema  films
 during  ‘1957-58  was  Rs.  1,13,63,000.
 Figures  prior  to  ‘1-1-1957  are  not
 available.

 (b)  Among  the  countries  to  which
 our  cinema  films  are  exported  are:

 ss  — ya  re
 Indonesia  China
 Tran  Lebanon

 U.S.S.R.
 British  British  West
 Bast  Africa  Africa

 Ceylon
 Cambodia
 Aden
 United  Kingdom
 Fiji  Islands
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 Ambar  OCharkha  Scheme  in  Punjab
 3447.  Shri  Ram  Krishan:  Wil)  the

 Minister  of  Cemmerce  and  Industry
 be  pleased  to  state  the  amount  given
 to  the  Punjab  State  as  grants  or  loans
 to  introduce  the  Ambar  Charkha
 Scheme  during  the  year  1957-587

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 A  sum  of  Rs.  ‘17,22,485,  as  grant  and
 Ra.  26,856,900  as  loan  has  been  dis-
 bursed  in  the  Punjab  for  the  Ambar
 Charkha  Programme  during  1957-58.
 In  addition,  a  loan  of  Rs.  2,16,600  given
 during  ‘1956-57,  has  also  been  renewed.

 Employment  Exchanges
 2448.  Shri  D.  C,  Sharma:  Will  the

 Minister  of  Labour  and  Employment
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  837  on  the
 25th  April,  958  and  state:

 {a)  whether  the  number  of  persons
 registered  with  the  various  Employ-
 ment  Exchanges  in  the  country  has
 increased  from  lst  May  to  the  3lst
 August,  ‘1958;  and

 (b)  if  so,  to  what  extent?
 The  Deputy  Minister  of  Labour

 (Shri  Abid  All):  (a)  Yes.
 (b)  By  ‘1,46,863,  from  Ist  May  to

 3ist  July,  ‘1958.  Figures  for  August,
 988  are  not  yet  available.

 Compensations
 2449.  Shri  0,  0.  Sharma:  Will  the

 Minister  of  Rehabilitation  and  Minori-
 ty  Affairs  be  pleased  to  state:

 (a)  the  number  of  persons  who  have
 been  paid  compensation  during  i958
 (wpto  the  3ist  August,  1958);  and

 {b)  the  amount  of  rehabilitation
 grant  so  far  paid?

 The  Deputy  Minister  of  Rehabilita-
 tien  (Shri  ्  S.  Naskar):  (a)  90,219
 (This  includes  14,049  claimants  who
 heve  been  issued  Statements  of  Ac-
 counts  and  10,975,  who  were  paid  in-
 terim  compensation  and  have  now  re-
 ceived  final  instalment).
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 (b)  Compensation  includes  an  ele-
 ment  of  rehabilitation  grant,  as  men-
 tioned  in  rule  94  of  the  Displaced
 Persons  Compensation  and  Rehabili-
 tation  Rules,  1955.  Upto  3ist  July,
 1968  the  total  compensation  paid
 amounted  to  Rs,  87°64  crores.  No
 rehabilitation  grant  has,  as  yet,  been
 paid  under  Rules  95,  96,  87  and  97-A.

 Indian  Iron  Ore  Delegation  to  Japan
 2450.  Shri  Abdul  Salam:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state  the  names  of  the
 members  of  the  Indian  Iron  Ore  Dele-
 gation  which  visited  Japan  during
 1956-57  to  negotiate  the  supply  of  75
 million  tons  of  Indian  Iron  ore  to
 Japan  during  the  period  957—-62?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lai  Bahadur  Shastri):
 Shri  B.  K.  Kochar  and  Dr.  S.  N.  Sen.

 Resumption  of  Jagirs  in  Rajasthan
 245l.  Shri  Vajpayee:  Will  the  Minis-

 ter  of  Planning  be  pleased  to  state:
 (a)  whether  the  officials  of  the  Plan-

 ning  Commission  who  were  asked  to
 enquire  into  the  Jagir  problem  and
 other  issues  connected  with  the
 resumption  of  Jagirs  in  Rajasthan,
 have  submitted  any  report;

 (b)  whether  they  have  suggested
 any  amendments  to  the  Rajasthan
 Jagirs  and  Resumption  Act;  and

 (९)  if  so,  the  nature  of  the  proposed
 amendments?

 The  Deputy  Minister  of  Planning
 (Shri  8.  N.  Mishra):  (a)  No.  They
 hope  to  do  so  in  October  958  after
 certain  information  which  ig  being
 collected  by  the  Rajasthan  Govern-
 ment,  has  been  supplied  to  them.

 (b)  and  (c).  Do  not  arise,

 Establishment  of  Soda  Ash  Factory
 near  Varanasi

 2452.  Shri  S.  M.  Banerjee:  Will  the
 Minister  of  Commerce  and  industry be  pleased  to  state:

 (a)  whether  a  Soda  Ash  Factory  has
 been  established  near  Varanasi;  and



 7699.  Written  Answers

 (b)  if  so,  the  amount  of  financial
 aid  given  by  the  Central  Government
 to  this  factory?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shaséri):
 {a)  Not,  yet.  The  factory  is  under
 construction  and  is  expected  to  go  into
 production  by  the  end  of  1959.

 (b)  No  financial  assistance  has  been
 given  by  the  Central  Government.

 Cotton  Textile  Mills  In  Bombay
 2458.  Shri  Kanhan:  Will  the  Minis-

 ter  of  Commerce  and  [Industry  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  some
 Cotton  Textile  mills  in  Bombay  City
 have  been  closed  down  or  have  gone
 into  liquidation;

 (b)  if  so,  the  names  of  such  mills
 and  undertakings  so  closed  down
 during  the  last  one  year;

 (c)  the  reasons  therefor;  and
 (d)  the  impact  of  such  closure  on

 the  employment  situation?
 The  Minister  of  Commerce  and

 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir.

 (b)  to  (d).  A  statement  showing  the
 names  of  the  cotton  textile  mills  closed
 in  Bombay  City  since  957  giving  the
 reasons  of  closure  and  the  impact  of
 such  closure  on  the  employment  situa-
 tion  is  laid  on  the  Table  of  the  Lok
 Sabha.  [See  Appendix  VI,  annexure
 No.  27)

 Woollen  Mill  in  Punjab
 2454.  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a
 woollen  mill  is  going  to  be  established
 in  Punjab;

 (b)  if  so,  the  location  thereof  and
 the  number  of  spindles  and  looms  to
 be  installed  there;  and

 (c)  the  number  of  persons  who  will
 be  employed  in  it?
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 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir.  Two  new  woollen  spin-
 ning  mills  are  likely  to  be  established
 in  Punjab.

 (b)  They  are  to  be  located  at
 Ludhiana  and  Amritsar  with  800  and
 2,000  spindles  respectively,  to  produce
 shoddy  yarn.  There  are  no  looms
 involved.

 (९)  350.

 Food  Targets

 Shri  Sanganna:
 2455.  4  Shri  Liladhar  Kotokl:

 Will  the  Minister  of  Planning  be
 pleased  to  lay  a  statement  showing:

 (a)  the  special  steps,  if  any,  taken
 by  Government  to  step  up  the  output  of
 food  in  the  States  which  are  lagging
 behind  the  target  as  revealed  in  the
 report  entitled  “States  Development
 Plans—Review  of  Progress”;  and

 (b)  the  additional  financial  assist-
 ance  given  to  each  State  for  this
 purpose?

 The  Deputy  Minister  of  Planning
 (Shri  8.  ब,  Mishra):  (a)  and  (b).  A
 statement  is  laid  on  the  Table  of  the
 House.  [See  Appendix  VI,  annexure
 No.  28.]

 Export  of  Indian  Films
 2456.  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  number  of  Indian  Films  ex-
 ported  to  Algeria  and  other  French
 colonies  in  Africa  during  1956,  957
 and  958  so  far;  and

 (b)  what  steps  have  been  taken  to
 increase  the  export  of  Indian  Films  to
 these  countries?

 The  Mintster  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Information  relating  to  the  num-
 ber  of  Indian  films  exported  is  not
 available,  but  it  is  known  that  in  (1957,
 4864  ft.  of  Indian  Films  valued  at
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 Rs.  1,000  were  exported  to  the  French
 Colonies  in  Africa.  There  were  no
 exports  to  these  countries  during
 January-June  1958.

 (by  No  specific  steps,  apart  from
 general  export  promotion  measures,  to
 promote  exports  of  Indian  films  to
 these  countries  have  been  taken.

 Indlan  Teak  Purchase  Mission

 Sardar  Iqbal  Singh:
 Reed:  {  Shri  Warior:

 Will  the  Minister  of  Works,  Housing
 and  Supply  be  pleased  to  state:

 (a)  whether  the  Indian  Teak  Pur-
 chase  Mission  has  visited  Burma  to
 negotiate  the  purchase  of  teak  from
 that  country;

 (b)  if  so,  the  names  of  the  members
 of  this  Mission;

 (९)  whether  this  Mission  has  visited
 any  other  country;

 (d)  if  so,  the  names  of  such  coun-
 tries;  and

 (e)  the  success  achieved  by  this
 Mission  so  far?

 The  Minister  of  Works,  Housing  and
 Supply  (Shri  K.  C.  Reddy):  (a)  Yes.

 (b)  (i)  Shri  फ  N.  Rajan,  LCS,
 DGS.  &  D.

 (ii)  Shri  H.  D.  Singh,  Director,
 Ministry  of  Railways  (Railway  Board).

 (iii)  Shri  S.  N.  Ghosh,  Deputy  Secre-
 tary,  Ministry  of  Finance  (Supply
 Branch).

 (iv)  Shri  B.  N.  Swarup,  LAS,
 Deputy  Secretary,  Ministry  of  Com-
 merce  and  Industry.

 (v)  Shri  V.  Subramaniam,  Deputy
 Director  (Supplies),  D.G.S.  &  D.

 (c)  Yes.

 (d)  Thailand  (Bangkok).
 (e)  Discussions  were  held  by  the

 team  with  the  Burma  State  Timber
 Board  for  the  supply  of  -15,000/20,000

 33  SEPTEMBER  958  Written  Answers  7702

 tons  of  Burma  teak  during  the  year
 1958-59  to  meet  the  requirements  of
 the  Railway  Board  and  a  provisional
 agreement  reached,  which  awaits  the
 final  approval  of  the  Burmese  Gov-
 ernment.  The  visit  to  Thailand  was
 exploratory  in  character  with  a  view
 to  investigating  additional  sources  of
 supply.

 Historica]  Handicrafts

 2458.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  any  survey  is  proposed
 to  be  undertaken  regarding  the  His-
 torical  handicrafts  and  the  people
 engaged  therein;  and

 (b)  if  so,  when  the  survey  will  be
 conducted  and  in  what  manner?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b).  Surveys  of  some  of  the
 important  handicrafts  in  the  country
 are  proposed  to  be  undertaken  by  the
 All  India  Handicrafts  Board  with  the
 assistance  of  other  institutions.  The
 details  are  still  being  worked  out.

 Unemployment
 2459.  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  whether  a  survey  was  conduct-
 ed  to  assess  the  unemployment  posi-
 tion;  and

 (b)  if  so,  result  of  this  survey?
 The  Deputy  Minister  of  Labour

 (Shri  Abid  All):  (a)  Yes,  the  National
 Sample  Survey  conducted  a  survey
 on  employment  and  unemployment
 during  ‘1955-56;

 (b)  The  report  of  the  survey  is
 expected  to  be  published  shortly.
 Development  of  Small-Scale  Industries

 2460.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  a  scheme  for  providing
 co-ordinated  credit  assistance  for  the
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 @evelopment  of  small-scale  industries
 has  been  formulated;  and

 (b)  if  so,  main  features  of  this
 scheme?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir.

 (hb)  A  statement  is  laid  on  the  Table
 of  the  Lok  Sabha.  [See  Appendix  VI,
 annexure  No.  29.]

 Raw  Film  Distribution

 246l.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  Government  have
 received  any  complaint  that  there  is
 a  shortage  of  raw  film  in  this  country;

 (b)  whether  it  is  a  fact  that  some
 producers  who  have  been  allotted  too
 much  quota  are  not  taking  the  quota
 of  their  raw  film;

 (c)  if  so,  the  names  of  such  pro-
 ducers;  and

 (d)  the  action  taken  against  such
 producers?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lai  Bahadur  Shastri):
 (a)  As  a  result  of  restrictive  import
 policy  owing  to  foreign  exchange
 stringency,  the  supply  position  of  raw
 films  is  by  no  means  comfortable,  but
 no  serious  complaint  of  shortage  has
 been  received.

 (b)  No  such  instance  has  come  to
 the  notice  of  Government.
 (९)  and  (d).  Do  not  arise.

 Indians  in  Goa  Jail

 2462.  Sardar  Iqbal  Singh:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  whether  the  Portuguese  Authori-
 ties  in  Goa  have  since  released  any
 of  the  Indian  Nationals  from  their
 jails;

 (b)  if  so,  their  number  and  names;
 and
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 (e)  the  number  and  names  of  per-
 sons  still  in  Goa  prison?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  Yes.

 (b)  Two;  their  names  are:—

 (l)  Shri  Gurunath  Asnotikar;
 (2)  Shri  Govind  Keshav  Patankar.

 (c)  Four;  their  names  are:—

 qa)  Shri  Mohan  Laxman  Ranade;
 (2)  Shrimati  Sudha  Joshi;
 (3)  Shri  Madhusudan  Guntak:
 (4)  Shri  Gangadhar  R.  Manjrekar.

 Pharmaceutical  Projects
 2463.  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  229  on  the
 l9th  August,  958  and  state:

 (a)  whether  the  sites  for  locating
 the  major  pharmaceutical  projects  to
 be  launched  in  958  have  been  decided;
 and

 (b)  if  so,  their  names?
 The  Minister  of  Commerce  and

 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  No,  Sir.

 (b)  Does  not  arise.

 Safeiy  Measures  in  Coal  Mines

 2464,  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  the  number  of  mine  owners
 prosecuted  for  not  having  proper  safety
 measures  in  coal  mines  during  the
 period  from  the  ist  March  to  3lst
 August,  1958;  and

 (b)  the  nature  of  prosecution?
 The  Deputy  Minister  of  Labour

 (Shri  Abid  All):  (a)  From  the  begin-
 ning  of  1958,  334  cases  of  prosecutions
 have  so  far  been  instituted  against
 mine  owners  for  not  having  proper
 safety  measures  in  coal  mines.
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 (b)  The  prosecutions  were  for  non-
 observance  of  safety  provisions  con-
 tained  in  the  Mines  Act  and  the  Regu-
 lations  and  Rules  thereunder,  such  as
 working  the  colliery  without  a  duly
 qualified  manager  or  in  disobedience
 of  prohibitory  orders  of  the  Mines
 Inspectorate  under  section  22  of  the
 Act,  and  for  violation  of  the  different
 regulations  pertaining  to  mine  plans,
 mine  workings,  winding  in  shafts,
 ventilation,  haulage,  barriers,  degas-
 sing,  etc.

 U.S.A.  Machine  Tool  Advisory  Group
 2465.  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  5]5  on  the
 Sth  September,  957  and  state:

 (a)  whether  Government  have  since
 received  the  report  from  the  U.S.A.
 Machine  Tool  Industrial  Advisory
 Group  on  the  existing  capacity  and
 future  requirements  of  the  machine
 tool  industry  in  India;

 (b)  if  so,  the  details  thereof;  and

 (c)  the  action  taken  or  proposed  to
 be  taken  thereon?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lat  Bahadur  Shastri):
 (a)  Yes,  Sir.

 (b)  A  copy  of  the  report  is  laid  on
 the  Table  of  the  Lok  Sabha.  [Placed
 in  the  Library.  See  Index  No.  LT-945|
 ‘58.

 Copies  of  the  report  have  been
 shed  to  all  major  undertakings

 in  the  private  sector  manufacturing
 machine  tools,  the  Hindustan  Machine
 Tools  (P)  Ltd.  and  other  undertakings
 in  the  public  sector.  so  that  these  units
 might  take  appropriate  action  in  the
 Jight  of  their  manufacturing  pro-
 grammes,  plans  for  expansion  and
 other  local  considerations.

 The  report  was  also  placed  before
 the  Development  Council  for  Machine
 Tools.  The  views  expressed  by  the
 Advisory  Group  against  the  setting  up
 of  a  foundry  for  Hindustan  Machine
 Tools  छ)  Ltd.  were  not  accepted  by
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 the  Development  Council.  The  Deve-
 lopment  Council  has  récommended  the
 establishment  of  a  foundry  at  Hindu-
 stan  Machine  Tools  (P)  Limited.

 As  regards  participation  and  colla-
 boration  with  American  Industrialists
 in  the  Machine  Tool  Industry,  the
 matter  has  been  left  to  the  initiative
 and  enterprise  of  those  already  in  the
 line  who  may,  if  they  wish,  take  up
 the  matter  with  suitable  American
 manufacturers.

 Slum  Clearance  in  Punjab
 Sardar  Iqbal  Singh:

 2466.  {  Shri  Daljit  Singh:
 Will  the  Minister  of  Works,  Housing

 and  Supply  be  pleased  to  state:

 (a)  the  amount  allotted  to  Punjab
 for  slum  clearance  under  the  Second
 Five  Year  Plan;  and

 (b)  the  amount  taken  by  the  Gov-
 ernment  of  Punjab  so  far  from  the
 Central  Government  in  this  regard?

 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  K.
 Chanda):  (a)  A  sum  of  Rs.  28  lakhs
 (including  Rs.  7  lakhs  as  the  State’s
 share  of  matching  subsidy)  has  been
 allocated  for  slum  clearance  in  the
 Punjab  during  the  2nd  Five  Year  Plan.

 (b)  The  Punjab  Government  have
 not  been  able  to  formulate  any  pro-
 ject  under  the  Slum  Clearance  Scheme
 so  far.  No  disbursement  was,  there-
 fore,  made  to  the  State  Government
 during  the  last  two  years.  A  budget
 provision  of  Rs.  2.0  lakhs,  being  the
 Central  Share,  exists  for  the  current
 year.

 Import  Policy
 2467.  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Commerce  and  Indastry be  pleased  to  state:
 (a)  whether  Government  have  stop- ped  the  new  import  allocations;  and
 (b)  if  so,  the  effect  of  this  new

 import  policy  on  the  internal  trade?
 The  Minister  of  Commerce  and

 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  No,  Sir.

 {b)  Does  not  arise.
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 Documentaries  by  Private  Producers

 2468.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Information  and  Broadcast-
 img  be  pleased  to  state:

 (a)  the  names  of  private  agencies
 that  have  been  entrusted  with  the  pro-
 duction  of  documentaries  so  far;  and

 (b)  the  number  of  documentaries
 produced  by  them?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  A
 statement  is  laid  on  the  Table  of  the
 House.  {See  Appendix  VI,  annexure
 No.  30.)

 (b)  46  documentaries  films  up  till
 now.

 Radio  News  Reel  Broadcasts
 2469.  Shri  Biren  Roy:  Will  the

 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  the  number  of  announcers  and
 reporters  who  are  engaged  in  the
 Radio  News  Reel  Broadcasts  in  All
 India  Radio;

 (b)  how  many  of  them  are  for  Hindi
 broadcasts  and  how  many  are  for  other
 regional  languages;  and

 (c)  their  scales  of  pay?
 The  Minister  of  Information  and

 Broadcasting  (Dr.  Keskar):  (a)  Four.
 (b)  One  Announcer/Producer  is

 working  in  the  Hindi  Newsreel  Unit.
 Besides,  two  Reporters  have  been
 engaged  who  work  both  for  the  Hindi
 and  the  English  Newsreel  Units.  No
 special  staff  for  newsreel  programmes
 in  regional  languages  has  been
 engaged.

 (९)  There  are  no  scales  of  pay  for
 such  broadcasters  who  are  appointed
 on  contract  basis  as  Staff/Casual
 Artists  and  paid  on  their  individual
 merit  and  standing.

 Second  Set  of  Loans  to  Displaced
 Persons

 2470.  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 displaced  persons  living  in  colonies  of
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 Khowasi,  Tripura,  who  were  granted
 loan  for  the  purchase  of  bullocks,
 were  asked  to  sign  a  contract  to  deposit
 23  maunds  of  paddy  per  annum  per
 bullock  to  the  Co-operative  Societies
 who  acted  as  agencies  for  the  distri-
 bution  of  that  loan;

 (b)  if  so,  whether  it  is  being  done
 under  the  instruction  of  the  Central
 Government;  and

 (c)  whether  Government  propose  to
 relax  these  terms  and  conditions?

 The  Deputy  Minister  of  Rehabilita-
 tion  (Shri  P.  S,  Naskar):  (a)  An
 agreement  for  the  repayment  of  loan
 by  depositing  24  maunds  of  paddy  per
 annum  per  bullock  for  5  years  was
 reached  by  mutual  consent  between
 the  beneficiary-displaced  persons  and
 the  Co-operative  Societies  through
 whom  the  bullocks  were  distributed.

 (b)  Under  the  instructions  of  the
 Central  Government,  the  bullocks  were
 to  be  purchased  and  distributed  by
 the  Co-operative  Societies.  No  instruc-
 tions  were,  however,  given  regarding
 the  manner  of  recovery  of  the  loan.

 (c)  The  matter  is  being  examined  in
 consultation  with  the  Co-operative
 Society.

 Industrial  Estate  in  Nagpur

 247i.  Shri  Chandak:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  whether  there  is  a  proposal  to
 set  up  an  Industrial  Estate  in  Nagpur
 and  if  so,  when  it  will  be  set  up;

 (b)  the  area  of  the  proposed  Estate
 in  Nagpur;

 (c)  whether  the  requisite  land  has
 been  acquired  for  this  purpose;

 (d)  if  not,  how  long  it  will  take  to
 acquire  the  land;  and

 (e)  what  type  of  industries  will  be
 located  there?
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 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Babadar  Shastri):
 (a)  Yes,  Sir.  The  Government  of
 Bombay  intend  to  start  an  Industrial
 Estate  at  Nagpur  during  the  current
 financial  year.

 {b)  22.9  acres.
 (c)  No,  Sir.
 (a)  It  is  expected  that  the  acquisi-

 tion  proceeding  will  be  completed
 during  the  course  of  the  year.

 (९)  Requests  have  been  received
 from  smal!  scale  entrepreneurs  for
 facilities  to  establish  factories  for  the
 manufacture  of  cycle  parts  and  acces-
 sories,  steel  furniture,  burners  and
 lanterns,  brass  sheets,  wood  screws,
 wire  nails,  oil  expellers  and  spares,
 metal  toys  etc,  besides  demands  for
 Engineering  and  Structural  Work-
 shops.

 Productivity  Person  |  Survey
 Committee

 ‘2AI2,  Shri  Subodh  Hansda:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  the  Productivity  Per-
 sonnel  Survey  Committee  appointed
 by  the  National  Productivity  Council
 has  completed  its  survey  of  available
 technical  productivity  personnel  in
 different  industrial  fields;

 (b)  if  so,  whether  the  report  has
 since  been  submitted  to  Government:
 and

 (c)  the  details  thereof?
 The  Minister  of  Commerce  and

 Industry  (Shri  Lal  Bahadur  Shastri);
 (a)  Not  yet,  Sir.

 (9)  and  (९).  Do  not  arise.
 House  Building  Loans  to  Displaced

 Persons

 J  Shri  Ss.  C.  Samanta: #478.
 5  Shri  Subodh  Hansda:

 Will  the  Minister  of  Rehabilitation
 and  Minority  Affairs  be  pleased  to
 state:

 (a)  the  number  of  displaced  persons
 from  East  Pakistan  who  have  got  only
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 house  building  loans  and  did  not  get
 any  small  trader  loans  or  agricultural
 loans  so  far;

 (b)  the  reasons  therefor;  and

 (९)  when  they  are  expected  to  get
 the  other  loans?

 The  Deputy  Minister  of  Rehabilita-
 tlon  (Shri  है  8.  Naskar):  (a)  to  (०).
 The  information  is  not  readily  avail-
 able  and  the  time  and  labour  involved
 in  collecting  it  will  not  be  commensu-
 rate  with  the  results  likely  to  be
 achieved.  It  may,  however,  be  added
 that  schemes  for  the  grant  of  house
 building,  small  trade  and  agricultural
 loans  are  formulated  by  the  State
 Governments.  These  are  sanctioned
 by  the  Government  of  India  after
 scrutiny  taking  into  consideration  the
 availability  of  funds.

 Export  Credit  Insurance

 2474.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  a  Conference  of  Export
 Credit  Insurance  was  held  in  Venice;

 (b)  the  names  of  countries  which
 attended  the  Conference;  and

 (c)  the  main  recommendations  made
 by  this  Conference?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir.

 (9)  Australia,  Austria,  Belgium,
 Canada,  Denmark,  France,  Germany,
 india,  Italy.  Netherlands,  Norway,
 Spain,  Sweden,  Switzerland,  the  U.K.,
 and  U.S.A.  Israel  attended  as  observer.

 (९)  The  mecting  inter  alia  discussed
 matters  connected  with  duration  of
 insurable  credits;  other  underwriting
 problems;  annual  reports  of  member-
 countries;  and  special  problems  of
 certain  countries  and  commodities.
 The  proceedings  of  the  meeting  are,
 by  agreement,  amongst  members
 treated  as  confidential.
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 Visitors  to  India  and  Pakistan
 ‘2475.  Sardar  Iqbal  Singh:  Will  the

 Prime  Minister  be  pleaged  to  state  how
 many  Pakistani  Nationals  from  West
 Pakistan  visited  India  during  4958  so
 far  and  Indians  who  visited  West
 Pakistan  during  the  same  period?

 The  Prime  Mintster  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  40,02l  Pakistan  nationals
 from  West  Pakistan  visited  India
 during  the  period  from  lst  January,
 958  to  3lst  July,  1958,  and  56,955
 Indian  nationals  visited  West  Pakistan
 during  the  same  period.

 Supply  of  Raw  Films

 S  Shri  Warior:
 ne  L  Shri  Kodiyan:
 Will  the  Minister  of  Commerce  and

 Industry  be  pleased  to  state:

 (a)  whether  Government  have
 received  any  representation  from  the
 Sangeetha  Nataka  Academy,  Kerala
 for  relaxation  of  restriction  on  the
 supply  of  raw  films;  and

 (b)  if  so,  the  action  taken  thereon?

 Statement
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 The  Minister  of  Commerce  and
 Industry  (Shri  Lai  Bahadur  Shastri):
 (a)  No,  Sir.

 (b)  Does  not  arise.

 Community  Radio  Sets

 2477,  Shri  Jadhav:  Will  the  Minister
 of  Information  and  Broadcasting  be
 pleased  to  state:

 (a)  the  number  of  Community  Radio
 Sets  installed  in  villages  in  Union
 Territories  so  far  with  their  break-up;

 (b)  whether  the  scheme  igs  likely  to
 be  extended  to  a  wider  field;  and

 (c)  whether  Government  have  for-
 mulated  any  scheme  for  the  same?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  to  (c).
 The  scheme  aims  at  supplying  villages
 with  a  population  of  1000  or  more,
 subject  to  the  budget  provision.  7483
 community  radio  sets  were  installed
 in  villages  of  Union  Territories  up
 to  30-6-1958.  A  statement  giving  the
 territory-wise  break-up  is  placed  on
 the  table  of  the  House.

 nee
 Mtaied = villages

 t.  Andaman  &  Nicobar  Islands.  39

 2.  Delhi  226

 3.  Manipur  ०7

 ro  Tripura  62

 5.  Himachal  Pradesh  1,066

 6.  Laccadive,  Minicoy  and  Aminoaivi  Islands  वि  3

 ९५० ४३  भ
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 Refagee  Township  in  Tripura
 2478.  Shri  Dasaratha  Deb:  Will  the

 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state:

 ९8)  whether  Relief  and  Rehabilita-
 tion,  Tripura  Administration,  has  a
 scheme  for  a  township  development  at
 Narsinghgarh,  Sadar,  Tripura;

 (9)  if  80,  the  details  thereof;
 (९)  who  are  the  people,  among  the

 displaced  persons,  likely  to  be  bene-
 fited  fram  this  scheme;  and

 (a)  what  is  the  total  compensation
 which  the  Administration  has  either
 Paid  or  has  to  pay  for  acquiring  land
 under  this  scheme?

 The  Deputy  Minister  of  Eehabilita-
 tion  (Shri  P.  8,  Naskar):  (a)  to  (c).
 Yes.  The  Narsingarh  Township  scheme,
 Tripura,  provides  for  the  development
 of  about  28  acres  of  land  for  setting
 up  a  township  for  nearly  13800  dis-
 placed  families  from  East  Pakistan.
 The  development  of  87  acres  of  land
 as  a  part  of  the  first  phase  of  the
 scheme  at  an  estimated  cost  of  Rs.  2°82
 lakhs  has  already  been  sanctioned,
 which  includes  provision  of  roads,
 drains,  street  lighting,  water  supply,
 etc.  It  is  also  proposed  to  construct
 20  model  houses  of  which  0  have
 already  been  completed.  Developed
 plots  will  be  afotted  to  urban  dis-
 placed  families,  such  as  those  in  ser-
 vice  small  traders  etc.  On  a  portion
 of  the  area  made  available  in  the
 township,  the  Tripura  Administration
 have  set  up  a  Polytechnic  which  has
 already  started  functioning.

 (a)  Rs.  32,421°50  nP  have  been  paid
 as  compensation  as  awarded  by  the
 Land  Acquisition  Collector.

 Films  banned  in  Foreign  Countries
 2479.  Shri  Daijit  Singh:  Will  the

 Prime  Minister  be  pleased  to  state:

 (a)  the  number  and  names  of  Indian
 films  which  have  been  banned  in  other
 countries  during  the  year  ‘1957;  and

 (b)  the  names  of  such  countries
 where  these  films  have  been  banned?
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 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawshbarial
 Nehru):  (a)  and  (b).  Information  is
 being  collected  and  will  be  placed  on
 the  table  of  the  House.

 Arrest  of  Persons  at  W.  Pakistan
 Border

 2A8e,  Shri  Daljit  Singh:  Will  the
 Prime  Minister  be  pleased  to  state  the
 number  of  persons  arrested  in  Punjab
 for  crossing  the  West  Pakistan  border
 into  Pakistan  and  coming  back  to
 India  without  Passports  during  1957-
 58?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  22  persons.

 Economics  and  Sociology  Survey

 248i.  Shri  Sanganna:  Wi)]  the  Minis-
 ter  of  Planning  be  pleased  to  state:

 (a)  whether  any  economics  and
 sociology  survey  is  being  carried  out
 by  the  Utkal  University  of  Orissa
 with  the  financial  assistance  of  the
 Ford  Foundation:

 (b)  if  so,  the  stage  at  which  the
 survey  stands;  and

 (९)  the  extent  of  the  financial  as-
 sistance  given  by  the  Ford  Founda-
 tion?  '

 The  Deputy  Minister  of  Planning
 (Shri  8.  N.  Mishra):  (a)  to  (०).  We
 are  ascertaining  the  facts  from  the
 Utkal  University  and  shall  place  them
 before  the  House  in  due  course.

 Houses  for  Sweepers  in  Agartala

 2482.  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Works,  Housing  and  Sup-
 ply  be  pleased  to  state:

 (a)  whether  any  scheme  has  been
 formulated  for  constructing  houses  for
 the  sweepers  of  Agartala,  Tripura  so
 far;  and

 (b)  if  not,  whether  Government  pro-
 pose  to  do  so  in  the  near  future?
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 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  KE.
 Chanda):  (a)  Yes.  Two  slum
 clearance  projects  formulated  by  the
 Tripura  Administration  for  construc-
 tion  of  60  tenements  for  the  Harijans
 of  the  Agartala  Municipality  have
 been  sanctioned  at  a  total  cost  of
 Rs.  1:98  lakhs.

 (b)  Does  not  arise.

 Theft  of  Boundary  Ptilars
 2483.  Shri  P.  C.  Borooah:  Will  the

 Prime  Minister  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  a  few

 boundary  pillars  of  British  period  de-
 marcating  border  between  Tripura
 and  Noakhali  District  of  East  Pakis-
 tan  have  been  stolen;  and

 (b)  if  so,  the  steps  taken  by  Gov-
 ernment  to  recover  these  pillars?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  Yes,  Sir.

 (b)  Protest  has  been  lodged  with  the
 Pakistan  Government  and  they  have
 been  asked  to  restore  the  boundary
 pillars  removed  by  Pakistan  nationals
 and  to  take  steps  to  prevent  recur-
 rence  of  such  incidents.

 बिहार  में  दस्तकारी  प्रक्तिक्षण  केन्द्र

 र४ंघ४ढ.  श्री  भ्ोनारायजण  दास  :  क्‍या
 चाजिज्य  तथा  उद्योग  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  झब  तक  केन्द्रीय  सरकार  नें
 उत्तर  बिहार  में  कितने  दस्तकारी  प्रशिक्षण
 केन्द्र  खोलने  की  मंजूरी  दी  है  और  वे  कहां-
 कहां  खोले  जायेंगे;

 (ख)  इन  केन्द्रों  में  से  प्रटयेक  पर  कितना
 आवतंक  शौर  भनावर्तक  व्यय  होगा  ;

 (प)  इन  केन्द्रों  में  प्रतिवर्ष  कितने
 अखधिकाधियों  को  प्रशिक्षित  किया  जायेगा;
 और

 (थ)  किन  विभिन्न  दस्तकारियों  के
 अधिक्षण  के  लिये  ह! ह  तक  प्रबन्ध  किये
 गये  हैं?
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 चॉलिज्य  तथा  उच्चोग  मंत्री  (ली  लाल
 बहादुर  क्षास्‍त्री  )  :  (क)  से  (५).  एक
 विवरण  सभा  पटल  पर  रख  दिया  गया
 है  ।  [िखिये  परिदिष्ट  ६,  अमुबन्ध
 संख्या  ३१  ]

 Import  of  Skimmed  Milk  Powder

 2486.  Shri  L.  Achaw  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state

 (a)  what  is  the  total  quantity  0
 skimmed  milk  powder  imported  by
 the  State  Trading  Corporation  of  India
 (Private)  Ltd.  during  the  year  1957-
 58;

 (b)  the  total  amount  of  Foreign
 Exchange  involved;

 (c)  whether  further  consignments
 are  being  imported;  and

 (d)  the  agency  through  which  the
 milk  is  distributed  in  the  States?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  ,780°5  Metric  tons.

 (b)  Rs.  8,17,312.63.
 (c)  Yes,  Sir.

 (d)  The  State  Governments  through
 co-operative  societies  and  established
 dealers  and  Fair  Price  Shops.

 Green  Tea

 2487.  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  refer  to  Unstarred  Ques-
 tion  No.  7255  dated  ist  September,
 958  and  state:

 (a)  the  quantity  of  green  tea  pro-
 duced  during  the  years  4957  and  958
 (upto  3lst  July,  7958)  in  Kangra
 (Punjab)  and  Mandi  (Himachal  Pra-
 desh);

 (b)  the  quantity  of  green  tea  that
 has  been  marketed;  and

 (c)  the  quantity  that  remains  un-
 marketed  and  the  reasons  therefor?
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 ‘The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Production  figures  for  957  are:

 Kangra  2,146,000,  Ibs.
 Mandi  155,000,  lbs.

 Information  regarding  green  tea
 production  in  Kangra  and  Mandi
 during  January—July  958  is  not  yet
 available.

 (b)  Green  tea  exported  during  957
 and  January—June  1958:

 957  1,513,000  Ibs.
 958  809,000  Ibs.

 (c)  There  is  a  fall  in  the  demand
 for  green  tea  for  export  leading  to
 accumulation  of  undisposed  of  stocks.
 Information  regarding  the  precise
 quantity  of  these  stocks  is  not  avail-
 able.

 चतुर्थ  शेणी  के  सरकारों  कर्मचारियों  के
 क्यार्टर

 Vea.  शी  भवत  दर्शन  :  क्या  निर्माण,
 झावास  शौर  संभरण  मंत्री  ४  मार्च,  १६५८
 के  तारांकित  प्रश्न  संख्या  ६७९  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  नई  दिल्‍ली  की  पंचकुदयां  सड़क
 पर  बने  हुए  घतुर्थ  श्रेणी  क ेसरकारी  कमंचारियों
 के  क्यार्टरों  में  बिजलो  व  पानी  की  सुविधायें
 देने  का  कार्य  पूरा  हो  गया  है  ;

 (ख)  यदि  नहीं,  तो  इस  देरी  का  क्या
 कारण  है;

 (ग)  झधिक  से  अधिक  कितनी  देर
 तक  यह  काम  पूरा  हो  जाने  की  झादा  की  जाती
 है;  भौर

 (घ)  इस  बीच  इस  बारे  में  क्‍या  प्रगति
 हुई  है  ?

 सिर्साण,  झाचास  तथा  संभरण  मंत्री
 यी  के०  eto  रेश)  :  (क)  जी,  नहीं

 (क्ष)  से  (घ).  प्रत्येक  क्वार्टर  में  एक
 एक  पाती  का  नल  लगाने  के  सुझाव  पर  विचार
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 किया  गया  था  |  इस  पर  लागत  अधिक
 होने  के  कारण  इस  सुझाव  को  स्वीकार  करना
 सम्मव  नहीं  हो  सका  ।  भ्ब  प्रत्येक  दो
 क्वार्टरों  के  लिये  एक  गुसलखाना  भौर  एक
 पाखाना  बनाने  का  विभार  है।  झावइ्यक
 प्राककलन  (एस्टिमेट)  भौर  नकशे  बनाये
 जा  रहे  हैं  ।

 क्वार्टरों  की  मौजूदा  चलें  पुरानी  धौर
 कमजोर  हैं  ।  इसलिये  बिजलो  लगाने  का
 काम  शुरू  नहीं  किया  गया  ।  इनकी  च्े
 फिर  से  बनाने  के  बाद  ये  क्वार्टर  कितने
 सालों  तक  काम  दे  सकेंगे  इसकी  तकनीकी
 जांच  की  जा  रही  है।  भगर  इस  जांच  के
 दाद  यह  पता  चला  कि  छुतें  बदलने  के  बाद
 क्वार्टर  उचित  समय  तक  काम  देंगे  तो  उनकी
 छतें  बदलने  के  बाद  उनमें  बिजली  लगाई
 जायेगी  1

 Second  Five  Year  Plan  Publicity

 2489.  Shri  Daljit  Singh:  Will  the
 Minister  of  Information  and  Broadcast-
 ing  be  pleased  to  state: द

 (a)  the  number  of  dramatic  troupes
 in  Punjab  which  have  been  given
 Second  Five  Year  Plan  Publicity
 dramas  during  (1957-58  and  958  so
 far;  and

 (b)  the  total  amount  spent  in
 Punjab  during  the  same  period?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)
 Seven.

 (b)  Rs,  9,839.

 Bicycle  Factories  in  Punjab
 2490.  Shri  Daljit  Singh:  Will  the

 Minister  of  Commerce  and  Industry be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  220  on  the
 ist  September,  958  and  state  whether
 any  aid  has  been  asked  for  and  given
 to  the  Punjab  State  for  the  improve-
 ment  of  Bicycle  factories  in  that  State
 during  this  year?
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 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 A  grant  of  Rs.  21,564{-  was  given
 during  1957-58  to  the  Punjab  Govern-
 ment  for  their  quality  marking  centre

 प

 Malerkotla  for  cycles  and  sewing
 gdachines.  In  addition,  block  loans

 ounting  to  Rs.  43  lakhs  and  Rs.  24
 ‘lakhs  were  sanctioned  to  the  State
 Government  in  the  years  1958-87  and
 1957-58,  respectively,  for  development
 of  small  scale  industrial  units.  In-
 formation  is,  however,  not  available
 as  to  the  amounts,  if  any,  disbursed
 by  the  State  Government  out  of  these
 loans  to  units  engaged  in  the  manu-
 facture  of  bicycles  and  parts  thereof.

 Export  of  Tea
 249i.  Shri  Daljit  Singh:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  India
 is  losing  export  market  for  tea  as  a
 result  of  competition;  and

 (b)  if  so,  the  names  of  the  coun-
 tries  which  are  competing  with  India
 in  the  tea  trade?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  There  have  been  fluctuations  in
 our  tea  exports  from  year  to  year,  but
 these  do  not  mean  loss  of  export  mar-
 kets.  For  a  variety  of  reasons,  our
 exports  to  certain  countries  have  risen
 this  year  while  to  others,  they  have
 fallen.  Sometimes  this  is  due  to  a
 fall  in  the  total  demand  of  tea  in  a
 particular  country  and  all  exporting
 countries  are  affected.  Not  only  is
 our  position  in  the  traditional  markets
 being  maintained,  but  also  new  export
 markets  are  being  developed  in  Eas-
 tern  Europe  and  West  Asia.

 Total  exports  of  tea  during  the  first
 six  months  of  958  have  been  higher
 than  the  corresponding  half  year  of
 1957.

 (b)  The  principal  tea  producing
 countries  of  the  world  are  India,
 Ceylon,  Indonesia,  Pakistan,  East
 African  countries,  China,  Japan,  For-
 mosa,  U.S.S.R.  etc.  The  teas  produced
 in  many  of  these  countries  compete
 with  each  other  in  the  world  markets.
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 Working  Capital  for  Handloom
 Co-operatives

 S  Shri  Wartor:
 Lal  ‘|  Shri  ्,  है  Nayar:
 Will  the  Minister  of  Commerce  and

 Industry  be  pleased  to  state  the  names.
 of  the  States  which  have  been  given
 working  capital  for  the  Handloom  co-
 operatives  so  far?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 If  the  Hon’ble  Member  is  referring  to
 working  capital  provided  from  the
 Cess  Fund,  all  the  States  had  been
 given  such  working  capital.

 पत्थर  की  हानें

 २४६३.  शी  सचछी  रास  :  क्या
 श्रम  और  रोजगार  मंत्री  निम्नलिखित  जान-
 कारी  देने  वाला  एक  विवरण  सभा-पटल  पर
 रखने  की  कृपा  करेंगे  :

 (क)  देश  में  इमारती  पत्थर  निकालने
 की  खानें  किन-किन  स्थानों  पर  और  कितनी
 हें;

 (ख)  इन  में  खानों  को  खोद  कर  साफ
 करने,  पत्थर  निकालने  शौर  पत्थर  की  बुलाई
 करने  झदि  में  प्रौसतन  कितने  मजदूर  प्रति
 दिन  काम  करते  हें;  भर

 (ग)  इन  में  कौन-कौन  सी  ऐसी  खानें
 हैं  जिनमें  खान  प्रधिनियम  के  श्रन्तर्गत
 मजदूरों  को  सुविधायें  दी  जा  रही  हैं?

 अम  उपमंत्री  (भी  झाविद  झलो) :
 (क)  इमारती  पत्थर  की  ऐसी  खान  को,

 जिसकी  गहराई  २०  फीट  से  भ्रधिक  न  हो,
 जिसमें  किसी  भी  दिम  ५०  से  ज्यादा  व्यक्ति
 काम  न  करते  हों  और  जिसमें  विस्फोटक  का
 उपयोग  थे  किया  जाता  हो,  खान  कानून
 १६५२  से  (किशोरों,  बच्चों  प्रौर  प्रौरतों  के
 रोजगार  से  संबन्धित  क्रमश:  ४४,  ४५  भौर  ई
 धाराधों  को  छोड़  कर)  छट  दी  जाती  है  +
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 १६५७  के  भ्राखी र  में  खान  कानून  के  अम्तर्गत
 झाने  वाली  पत्थर  की  खानों  की  कुल  संख्या
 लगभग  २६६  थी,  जिसकी  तफ़्लील  इस
 अकार  है  —

 बिहार  MRR
 उत्तर  प्रदेश  डेप
 आंध्र.  ०
 मद्रास  र
 बम्बई  ररे
 दिल्‍ली  मु  १६
 मध्य  प्रदेश  &
 'पदिचसी  बंगाल.  3

 मैसूर  २

 (ल)  ६,२७०

 (ग)  उपरोक्त  सभी  २६६  पत्थर  खानों
 थे  खान  कानून  के  अन्तर्गत  मज़दूरों  को

 सुकिधायें  मिलनी  चाहियें  |
 Import  of  Film  Materiais

 ‘2A94,  Shri  Daljit  Singh:  Will  the
 Minister  of  Commerce  and  Industry  be
 Pleased  to  state:

 (a)  the  value  of  the  film  material
 imported  from  the  Ist  January  to  3lst
 August,  1958;  and

 (b)  how  it  compares  with  the  im-
 port  of  corresponding  period  of  the
 last  year?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 qa)  and  (b).  There  is  no  item  such
 as  “film  material”  in  the  Indian  Trade
 Classification.  A  comparative  state-
 ment  showing  the  value  of  cinemato-
 graphic  apparatus  and  appliances  and
 films’  unexposed  imported  during
 January-June  958  and  the  corres-
 ponding  period  of  957  is  laid  on  the
 Table  of  the  Lok  Sabha.  [See  Appen-
 dix  VI,  annexure  No.  32}.  Import
 figures  for  the  months  of  July  and
 August,  958  are  not  yet  available.

 Labour  Co-operative  Societies
 2408,  Shri  Daljit  Singh:  Will  the

 Minister  of  Labour  and  Employment
 be  pleased  to  state  the  amount  allotted
 by  the  Central  Government  for

 22  SEPTEMBER  i958  Written  Answers  7722

 assistance  to  Labour  Cooperative
 Societies  in  Punjab  during  ‘1957-68  and
 958  so  far?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  All):  No  amount  has  been
 allotted  so  far  by  the  Central  Govern-
 ment  to  Labour  Cooperatives  in  Pun-
 jab.
 Nangal  Fertilizers  and  Chemicals

 (Private)  Ltd.

 2496.  Shri  Daljit  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  the  Nangal  Fertilizers
 and  Chemicals  (Private)  Ltd.  has
 framed  the  rules  and  regulations  re-
 garding  the  appointment,  terms  of  ser-
 vice,  leave  and  posting  etc.  of  its
 employees;  and

 (b)  the  number  of  officers  and  em-
 ployees  who  have  been  declared  per-
 manent  so  far?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir,

 (b)  Officers  24.
 Other  employees  13,

 Unsold  Stock  of  Handloom  Goods  in
 Madras

 2497.  Shri  Subbiah  Ambalam:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state  the  present
 stock  of  unsold  handloom  goods  in
 private  sector  and  in  co-operative  sec-
 tor  in  Madras  State?

 The  Minister  of  Commerce  and  in-
 dustry  (Shri  Lal  Bahadur  Shastri):
 Unsold  stock  of  handloom  goods  in  the
 co-operative  sector  in  Madras  was
 59:22  lakh  yards  valued  at  Rs.  60°48
 lakhs  as  on  30-6-58.  Information  re-
 garding  unsold  handloom  stocks  out-
 Side  the  co-operative  sector  is  not
 available.

 Powerloom  in  Madras  State
 2498.  Shri  Subbiah  Ambalam:  Will

 the  Minister  of  Commerce  znd  Indus-
 try  be  pleased  to  state:

 (a)  the  number  of  powerlooms  in
 Madras  State  up-to-date;
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 (b)  the  number  of  powerlooms  at
 the  end  of  1956;

 (९)  the  number  of  powerlooms  per-
 mitted  to  be  installed  in  that  State
 @uring  the  years  957  and  958  with
 their  location;  and
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 number  of  powerlooms  allowed  to  the
 Co-operatives?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):

 (a)  ‘1,526.
 (d)  how  many  of  them  have  been

 permitted  for  individuals  and  the  (b)  1,458.

 (९)  Location  Permitted  during
 the  years

 957  3958

 Komarpalayam  37  2

 Souripalayam  6

 Erode  3  4

 Trichinopoly  4

 Coimbatore  i

 Elampallai  4

 Salem  7

 Chingleput  .  5

 Tora...  वि  77  6

 (9)  78  for  individauls  and  5  for  co-operatives.

 Groundnut  Seeds  and  Products  November  and  December  of  each

 2499.  Shri  Sugandhi:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  the  quantity  and  value  of
 Groundnut  seeds  and  its  other  pro-
 ducts  released  for  export:  year-wise
 from  the  year  952  onward;  and

 (b)  the  prevailing  rates  for  these
 commodities  during  the  months  of

 year  during  the  same  period?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (db).  A  statement  is  ‘aid
 on  the  Table  of  the  Lok  Sabha.  [See
 Appendix  VI,  annexure  No.  33].
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 Table

 iW  hrs.

 POINT  OF  INFORMATION

 Mr,  Deputy-Speaker:  We  now  come
 to  the  papers  to  be  laid  on  the  Table.

 Shri  M.  R.  Masani  (Ranchi-East):
 Before  the  papers  are  laid  on  the
 Table,  may  I  draw  your  attention  to
 the  fact  that  this  morning  I  gave
 notices  of  my  intention  to......

 Mr,  Deputy-Speaker:  After  the
 papers  have  been  Jaid  on  the  Table,
 I  shall  come  to  that  and  allow  him
 to  make  his  point.

 Shri  M.  RB.  Masani:  I  thought  that
 it  would  come  up  immediately  after
 the  Question  Hour  and  before  the
 papers  are  laid  on  the  Table.

 Mr.  Deputy-Speaker:  We  follow  the
 order  that  is  provided  in  the  rules.
 Atter  the  papers  are  laid  on  the
 Table,  I  will  come  to  that.

 2.0i  hrs.
 PAPERS  LAID  ON  THE  TABLE

 AMENDMENT  TO  INDUSTRIAL  DispurTsEs
 (CrentraL)  Ruies

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  I  beg  to  lay  on  the
 Table,  under  sub-section  (4)  of  Sec
 tion  38  of  the  Industrial  Disputes  Act.
 1947,  a  copy  of  Notification  No.  G.S.R.
 802  dated  the  3rd  May,  1958,  and  cor-
 rigendum  No.  G.S.R.  565  dated  the
 5th  July,  958  making  certain  further
 amendments  to  the  Industrial  Disput-
 es  (Central)  Rules,  1987.  [Placed  in
 Library.  See  No.  LT-938  (58)
 ३8.02  hrs.

 (Mr.  Speaxer  in  the  Chair]
 AMENDMENTS  TO  DISPLACED  PErsons
 (COMPENSATION  AND  REHABILITATION)

 Russ
 The  Deputy  Minister  of  Rehabill-

 tation  (Shri  P.  8,  Naskar):  I  beg  to
 lay  on  the  Table,  under  sub-section

 (3)  of  section  40  of  the  Displaced
 Persons  (Compensation  and  Rehabili-
 tation)  Act,  1954,  a  copy  of  Notifica-
 tion  No.  G.S.R.  780|R|Amdt.  XXVI
 dated  the  6th  September,  958  making
 certain  further  amendments  to  the
 Displaced  Persons  (Compensation  and
 Rehabilitation)  Rules,  ‘1955,  (Placed
 in  Library,  See  No.  LT-989/58]

 ANNUAL  Reporr  OF  Hinpustax
 Macuine  Toots  (PRIVATE)  LIMITED

 ‘The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 I  beg  to  lay  on  the  Table,  under  sub-
 section  (l)  of  section  639  of  the  Com-
 panies  Act,  ‘1956,  a  copy  of  the  Annual
 Report  of  the  Hindustan  Machine
 Tools  (Private)  Limited  for  the  year
 ‘1957-58  along  with  the  Audited  Ac-
 counts.  [Placed  in  Library,  See  No.
 LT-940/58.]

 2.03  hrs,

 MESSAGES  FROM  RAJYA  SABHA

 Secretary:  Sir,  I  have  to  report  the
 following  messages  received  from  the
 Secretary  of  Rajya  Shbha:

 (i)  “In  accordance  with  the  pro-
 visions  of  rule  25  of  the  Rules
 of  Procedure  and  Conduct  of
 Business  in  the  Rajya  Sabha,  I
 am  directed  to  inform  the  Lok
 Sabha  that  the  Rajya  Sabha,  at  its
 sitting  held  on  the  १89  Septem-
 ber,  1958,  agreed  without  any
 amendment  to  the  Sea  Customs
 (Amendment)  Bill,  1958,  which
 was  passed  by  the  Lok  Sabha  at
 its  sitting  held  on  the  2nd  Sep-
 tember,  1958,”"

 (ii)  “In  accordance  with  the
 provisions  of  rule  25  of  the  Rules
 of  Procedure  and  Conduct  of
 Business  in  the  Rajya  Sabha,  I
 am  directed  to  inform  the  Lok
 Sabha  that  the  Rajya  Sabha,  at
 its  sitting  held  on  the  390
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 September,  1958,  agreed  without
 and  amendment  to  the  Manipur
 and  Tripura  (Repeal  of  Laws)
 Bill,  ‘1958,  which  was  passed  by
 the  Lok  Sabha  at  its  sitting  held
 no  the  3rd  September,  1958.”

 (iii)  “In  accordance  with  the
 provisions  of  rule  4258  of  the
 Rules  of  Procedure  and  Conduct
 of  Business  in  the  Rajya  Sabha,
 I  am  directed  to  inform  the  Lok
 Sabha  that  the  Rajya  Sabha,  at
 its  sitting  held  on  the  9th  Sep-
 tember,  ‘1958,  agreed  without  any
 amendment  to  the  Rajghat  Sam-
 adhi  (Amendment)  Bill,  1958,
 which  was  passed  by  the  Lok
 Sabha  at  its  sitting  held  on  the
 4th  September,  1958.”

 (iv)  “In  accordance  with  the
 provisions  of  rule  25  of  the  Rules
 of  Procedure  and  Conduct  of
 Business  of  the  Rajya  Sabha,  I
 am  directed  to  inform  the  Lok
 Sabha  that  the  Rajya  Sabha,  at
 its  sitting  held  on  the  397  Sep-
 tember,  ‘1958,  agreed  without  any
 amendment  to  the  Indian  Medi-
 cal  Council  (Amendment)  _  Bill,
 ‘1958,  which  was  passed  by  the
 Lok  Sabha  at  its  sitting  held  on
 the  309  September,  1958.”

 2.04  hrs.
 PRESIDENT'’S  ASSENT  TO  BILLS

 Secretary:  Sir,  I  lay  on  the  Table
 the  following  three  Bills  passed  by
 the  Houses  of  Parliament  during  the
 current  Session  and  assented  to  by
 the  President  since  a  report  was  last
 made  to  the  House  on  the  8th  Sep~
 tember,  958:—

 l.  The  Central  Sales  Tax  (Second
 Amendment)  Bill,  1958.

 2.  The  Public  Premises  (Eviction
 of  Unauthorised  Occupants)  _  Bill,
 1958,

 3.  The  Estate  Duty  (Amendment)
 Bill,  1988.

 POINT  OF  INFORMATION—Contd.

 Shri  M.  RB.  Masani  (Ranchi-East):
 Sir,  the  hon.  Deputy-Speaker  told  me
 when  I  sought  to  raise  a  matter  im-
 Mediately  after  the  Question  Hour
 that  it  could  be  raised  immediately
 after  the  papers  are  laid  on  the  Table.
 This  morning,  I  had  given  notice  of
 my  desire  to  raise  a  matter  of  breach
 of  privilege  on  the  floor  of  this  House.
 I  crave  your  permission  to  do  so.

 In  accordance  with  rules  222  and
 223,  I  have  sought  to  raise  a  matter
 involving  a  breach  of  privilege  of
 this  House  and  I  seek  your  consent  to
 draw  your  attention  to  the  telegram
 reportedly  sent  by  the  Chief  Minis-
 ter  of  Kerala  to  the  Home  Minister
 of  our  Government,  in  the  course  of
 which  the  Chief  Minister  has  taken
 the  liberty  of  accusing  Members  of
 this  House,  while  doing  their  duty  to
 Parliament  and  to  the  country,
 of  trying  to  slander  the  State
 Government  in  the  name  of  ex-
 planation”.  Sir,  slander  is  a  very
 serious  term  to  use  about  the  Mem-
 bers  of  this  hon.  House  who  are  per-
 forming  their  duty  according  to  the
 best  of  their  lights.  As  you  will  see,
 the  dictionary  describes  Slander  as
 ‘false  statement,  malicious  represen-
 tation”  and  so  on.

 Mr.  Speaker:  The  hon.  Member
 will  kindly  resume  his  seat.  Nothing
 will  be  hustled;  nobody  will  be  muz-
 zled.  I  have  got  his  notices.  So  far
 as  motions  of  privilege  are  concerned
 I  have  to  be  satisfied  that  prima  facie
 there  is  a  breach  of  privilege.  There-
 fore,  I  shall  look  into  the  matter,  and
 shall  bring  it  up  tomorrow.  I  would
 certainly  give  an  opportunity  to  the
 hon.  Member.  If  I  have  any  doubts,
 even  before  bringing  it  up  here,  I  will
 talk  to  him  and  try  to  ascertain  what
 the  position  is.  That  is  the  practice
 we  adopt.  Therefore,  let  this  stand
 over  till  tomorrow,
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 Matter  of  Urgent  Public

 Importance

 Shri  M.  B.  Masani:  I  had  given  two
 notices.  Do  I  understand  that  both  of
 them  will  stand  over  till  tomorrow?

 Mr,  Speaker:  Both  of  them  will
 stand  over  till  tomorrow.

 2.06  hrs.

 COMMITTEE  ON  PETITIONS

 FourtH  Report

 Shri  Barman  (Cooch-Bihar—Re-
 served—Sch.  Castes):  I  beg  to  pre-
 sent  the  Fourth  Report  of  the  Com-
 mittee  on  Petitions.

 Aw.  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPOR-
 TANCE.

 Laing  or  DmarcaATION  BETWEEN  EAST
 PAKISTAN  AND  WEST  BENGAL

 Shrimati  Renu  Chakravartty
 (Basirhat):  Under  rule  397  I  beg  to
 call  the  attention  of  the  Prime  Minis-
 ter  to  the  following  matter  of  urgent
 public  importance  and  I  request  that
 he  may  make  a  statement  thereon: —

 “The  exact  definition  of  the  line
 demarcating  the  border  between
 the  District  of  Khulna-Jessore  in
 East  Pakistan  and  P.S.  Baduria-
 Swarupnagar  along  the  river  Ich-
 hamati  in  the  District  of  24  Par-
 ganas  in  India.”

 fhe  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakshmi  Menon):
 The  boundary  between  East  Pakistan
 and  West  Bengal  in  the  region  of
 Indian  Police  Stations  Swarupnagar
 and  Baduria,  runs  along  the  district
 boundary  between  Khulna  in  East
 Pakistan  and  24  Parganas  in  West
 Bengal.  The  boundary  along  these  two
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 Police  Stations  is  a  land  boundary.  The
 river  Ichhamati  does  not  form  the
 boundary  between  India  and  Pakis-
 tan  so  far  as  Police  Stations  Swarup-
 nagar  and  Baduria  are  concerned,

 A  misunderstanding  appears  to  have
 arisen  in  regard  to  the  settlement
 arrived  at  during  the  recent  meeting
 of  the  Prime  Ministers  of  India  and
 Pakistan  about  some  minor  points  of
 dispute  on  the  West  Bengal-East
 Pakistan  border,  along  the  24  Parga-
 nas-Jessore  and  24  Parganas-Khuina
 district  boundaries.  This  settlement
 refers  to  a  portion  of  the  boundary
 along  the  Ichhamati  river  running  on
 the  east  of  the  Police  Station  Gaighata.
 In  regard  to  this  portion  of  the  boun-
 dary  a  dispute  had  arisen  between  the
 Survey  authorities  of  India  and  Pakis-
 tan  as  to  the  basis  of  demarcation.
 The  total  area  involved  is  about  550
 acres  According  to  the  agreement
 reached,  the  mean  of  the  respective
 claims  of  India  and  Pakistan  in  this
 portion  of  the  boundary  would  be
 adopted  taking  the  river  as  a
 guide,  as  far  as  possible.

 The  misunderstanding  with  regard to  this  agreement  appears  to  have
 arisen  from  a  belief  that  the  Ichhamati
 river  throughout  its  stretch  in  the  24
 Parganas  has  been  made  the  Indo-Pak-
 istan  boundary.  This  interpretation
 is  incorrect.  The  agreement  in  no
 way  affects  the  boundaries  of  the
 Police  Stations  Swarupnagar  and
 Baduria  which  will  continue  to  remain
 within  India  in  their  entirety.

 PANEL  OF  CHAIRMEN

 Mr.  Speaker:  I  have  to  inform  the
 House  that  under  Rule  9a)  of  the
 Rules  of  Procedure  and  Conduct  of
 Business,  I  have  appointed  Shri  Jaipal Singh  as  a  Member  of  the  Panel  of
 Chairmen.
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 BUSINESS  ADVISORY  COMMITTEE

 Tureriern  Report

 The  Minister  of  Parliamentary
 Affair,  (Shri  Satya  Narayan  Sinha):
 I  beg  to  move:

 “That  this  House  agrees  with  the
 Thirtieth  Report  of  the  Business
 Advisory  Committee  presented  to
 the  House  on  the  9th  September,
 1958”.

 Mr.  Speaker:  The  question  is:

 “That  this  House  agrees  with
 the  Thirtieth  Report  of  the  Busi-
 ness  Advisory  Committee  present-
 ed  to  the  House  on  the  9th  Sep-
 tember,  1958”.

 The  motion  was  adopted.

 Shri  S.  M.  Banerjee  (Kanpur):  I
 had  mentioned  about  the  report  of  the
 Textile  Enquiry  Committee.  It  has
 not  come  in.  Daily  we  are  getting
 information  about  the  struggle  going
 on  in  Madras  and  Kanpur.  Cannot  a
 period  of  two  hours  be  given  to  it?
 By  next  session  everything  will  be
 over.

 Mr.  Speaker:  This  matter  was  con-
 sidered  in  the  Business  Advisory
 Committee.  As  a  matter  of  fact,  out
 of  the  No-Day-Yet-Named  Motions,  I
 wanted  to  allow  two—one  being  this
 and  the  other  relating  to  the  incon-
 venience  caused  by  the  late-coming  of
 trains.  But  it  was  represented  to  me
 that  at  the  fag-end  of  this  session,  if
 this  is  taken  up,  full  justice  may  not
 be  done  to  it.  There  was  unanimity
 of  opinion  in  the  Business  Advisory
 Committee  that  it  may  be  put  off  the
 next  session  when  a  good  debate  may
 be  allowed  to  take  place.  So  we  have
 fot  allowed  it  to  be  brought  up  now.

 Shri  S.  M,  Banerjee:  By  that  time,
 certain  recommendations  will  be
 implemented,  and  the  Members  will
 not  get  an  opportunity  to  discuss  it
 before  their  implementation.

 m  Kerala
 Mr.  Speaker:  There  are  two  ways

 to  criticise  before  and  to  criticise
 afterwards.

 12°89  hrs.

 RE.  MOTION  ON  SITUATION  IN
 KERALA

 Mr.  Speaker:  On  the  2th  August,
 1958,  Dr.  K.  B.  Menon  gave  notice  of

 a  motion  regarding  “the  serious  situa-
 tion  that  has  arisen  as  a  result  of  the
 persistent  violation  in  Kerala  State  of
 fundamental  rights”  and  he  wanted  a
 discussion.  Normally,  matters  of  law
 and  order  are  State  subjects.  As  I
 felt  that  this  is  an  extraordinary  mat-
 ter,  I  wanted  him,  prima  facie,  to  sub-
 stantiate  the  serious  allegations  made
 by  him  regarding  the  breakdown  of
 the  constitution  in  Kerala  etc.  to
 enable  me  to  decide  upon  the  admissi-
 bility  of  the  motion  for  discussion
 here.  This  he  did,  by  presenting  a
 number  of  documents,  consisting  of
 copies  of  judgments  from  courts,  affi-
 davits,  statements  and  newspaper  cut-
 tings.  Later,  this  matter  was  brought
 up  before  the  House  on  Friday  last.
 Since  then,  Shri  Gopalan  and  a  few
 other  Members  of  the  Communist
 Party  came  and  represented  to  me
 that  it  would  not  be  right  that  I
 should  come  to  any  conclusion  or  even
 allow  a  statement  to  be  made  regard-
 ing  ‘these  allegations  which  are  one-
 sided,  without  giving  an  opportunity
 to  the  Kerala  Government,  or  ascer-
 taining  the  facts  from  the  Kerala
 Government,  regarding  these  allega-
 tions.  This  morning  the  hon.  Home
 Minister  showed  me  a  telegram  from
 the  Kerala  Government  that  so  far  as
 Dr.  K.  B.  Menon’s  motion  is  concerned,
 they  would  like  to  place  their  own
 statement  regarding  those  facts,  that
 there  were  a  number  of  cases  sub-
 judice  and  so  on.  In  view  of  this,  I
 propose  sending  whatever  papers  and
 documents  have  been  submitted  to
 me,  through  the  han.  Home  Minister
 to  the  Kerala  Government  to  have
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 [Mr.  Speaker]
 their  version,  before  I  decide  upon
 further  action  to  be  taken  on  this
 matter.

 Acharya  MXripalani  (Sitamarhi):
 This  question  was  brought  in  the
 beginning  of  this  session  and  the
 Prime  Minister  said  that  there  would
 be  a  discussion.  (Interruptions).

 Mr,  Speaker;  Order,  order.  Hon.
 Members  must  allow  the  hon.  Member
 to  speak.  He  is  the  leader  of  a  group.
 We  are  not  coming  to  any  conclusion
 now.

 Acharya  Kripalani:  The  leader  of
 the  communist  party  himself  said  that
 he  would  welcome  a  discussion.  Then,
 you  asked  Dr.  Menon  to  give  all  the
 relevant  facts  that  were  in  his  pos-
 session  and  those  facts  were  supplied
 to  you.  On  Friday,  after  consideration
 of  al}  these  questions,  you  decided
 that  today  you  would  allow  Dr.  Menon
 to  make  a  statement.  (Interruption).
 I  do  not  see  really  how  any  charges
 made  here  can  be  refuted  excepting  in
 this  House  and  it  can  be  done  if  at  all, not  by  the  Kerala  Government,  but
 the  communist  representatives  here
 briefed  by  the  Kerala  Government.

 I  have  been  seeing  reports  in  the
 Press  and  as  my  hon.  friend,  Mr.
 Masani,  pointed  out,  the  Chief  Minis-
 ter  of  Kerala  has  indulged  in  defama-
 tory  statements  about  some  Members
 of  the  House.

 The  argument  given  is  this:  “Yes,
 certain  things  have  happened  in
 Kerala,  but  they  have  happened  also
 in  the  Congress  States.”  It  is  just  like
 an  accused  before  the  magistrate....
 (Interruptions).

 Mr.  Speaker;  The  hon,  Member  will
 kindly  resume  his  seat.  All  that  he
 ‘wants  is  that  there  should  be  a  dis-
 cussion  here  and  now.

 The  position  is  that  the  Kerala
 Government  must  have  an  opportunity
 to  present  its  facts.  I  cannot  invite
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 the  Chief  Minister  of  Kerala  and  give
 him  an  opportunity  to  come  and  place
 his  views  here.  That  cannot  be  done
 except  through  this  Government—viz.
 the  Central  Government.  Normally,
 whenever  any  matter  relating  to  any
 State  Government  comes  up,  it  is
 through  the  Home  Minister  or  the
 other  corresponding  Minister  here  that
 we  deal  with  the  State  Government.  In
 all  these  cases,  whenever  a  notice  for
 discussion  comes  to  me,  I  always  send
 those  papers  to  the  Minister  concerned
 here.  He  in  his  turn  sends  them  to  the
 State  Government  concerned  and  gets
 their  reactions.  In  this  case  also  I  am
 only  following  the  same  procedure  of
 asking  the  hon.  Home  Minister  here  to
 send  the  papers  to  the  State  Govern-
 ment  and  get  their  reactions.  If,  after
 their  reactions  are  received,  I  find  that
 the  allegations  have  not  been  rebutted,
 or  there  is  a  prima  facie  case  in  spite
 of  those  explanations,  I  will  bring  it
 before  this  House.

 I  cannot  now  allow  a  discussion  here.
 We  are  purely  in  the  preliminary  stage,

 So  far  as  the  interpretation  of  what
 I  said  on  Friday  is  concerned,  I  do  not
 agree  that  I  ever  said  that  I  will  today
 allow  a  statement  to  be  made.  That  is
 my  interpretation,  after  I  read  it  once
 again.

 Acharya  Kripalani:  It  is  your  pri-
 vilege  to  give  a  decision  but....

 Raja  Mahendra  Pratap  (Mathura):
 It  is  not  morally  correct.  They  slan-
 der  us  and  we  slander  them.

 Acharya  Kripalani:  It  is  your  pri-
 vilege  to  give  a  decision.  But  after
 giving  reasons  on  Friday,  you  very
 definitely  said  that  Dr.  Menon  would
 be  allowed  to  make  a  statement.  You
 are  a  very  great  legal  and  constitu-
 tional  pandit  and  if  you  change  your
 decision  given  after  a  month  of  consi-
 deration  like  that,  I  can  only  say  that
 the  impression  abroad  will  be  that  it  is
 on  account  of  the  bullying  tactics  of
 the  communists.  (Interruption):
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 kari  Narayanankutty  Menon  (Muk-
 andapuram):  On  a  point  of  order,
 ‘Sh,

 गए,  Speaker:  I  am  very  sorry  the
 hon.  Member  is  exceeding  his  limits.
 There  is  no  question  of  somebody  say-
 ing  something.  This  House  is  a  live
 organisation;  it  is  not  a  dead  one.  We
 are  reacting  from  time  to  time  to  what
 is  happening.  It  is  not  my  business  in
 this  House  to  set  up  a  conflagration
 in  this  country.  I  would  like,  as  far  as
 possible,  to  avoid  one.

 My  interpretation  is  different.  I
 did  not  say  I  will  allow  a  statement.
 I  only  wanted  to  call  upon  Dr,  Menon
 to  give  me  some  more  particulars.
 In  the  meanwhile,  representations  have
 been  made  to  me  that  if  any  statement
 is  made  on  the  floor  of  this  House,  it
 will  cause  irretrievable  damage  even
 if  subsequently  all  these  allegations
 should  prove  to  be  false.  I  not  only
 heard  the  representations  made  by  the
 leader  of  the  communist  group,  but
 the  hon.  Home  Minister  also  showed
 me  a  telegram  this  morning  received
 by  him  wherein  the  Chief  Minister  of
 the  Kerala  State  has  requested  the
 hon.  Home  Minister  to  place  that  tele-
 gram  before  me.  He  has  requested
 that  he  must  also  be  allowed  to  state
 case  through  the  hon.  Home  Minister
 here,  so  that  I  may  have  an  opportu-
 nity  to  weigh  both  sides,  before  I  come
 to  a  conclusion.

 On  the  previous  day,  without  having
 this  telegram  and  representations,  I
 might  have  come  to  the  conclusion,
 “Yes;  I  find  a  prima  facie  case;  let  me
 hear  him.”  But,  in  view  of  the  subse-
 quent  developments,  it  is  open  to  me
 to  change  my  opinion.  I  must  be
 alert  to  what  is  happening.  Am  I  to
 ignore  the  representations  made
 through  the  hon.  Home  Minister  that
 some  time  nmray  be  given  and  the  other
 side  may  be  heard?  Whether  I  am  a
 constitutional  pandit  or  not,  so  far  as
 this  matter  is  concerned,  I  am  not
 breaking  any  law  or  the  Constitution.

 Acharya  Kripalant:  I  want  to  submit
 one  thing  only.  In  politics,  it  is  not
 204(A)  LSD—4.

 22  SEPTEMBER  i958  Situation  in  Kerala  7736

 enough  that  people  should  be  correct,
 but  they  should  appear  to  the  public
 to  be  correct.  I  only  submit  that  your
 attitude  in  this  matter  and  also  the
 attitude  of  the  Government  appear  to
 me  to  be  to  yield  to  the  bullying  of
 the  communists.

 Shri  A.  K.  Gopalan  (Kasergod):  So
 far  as  this  matter  is  concerned,  when
 you  have  asked  the  hon.  Home  Minis-
 ter  to  get  the  reactions  of  the  Kerala
 Government,  I  did  not  want  to  say
 anything.  But  when  Kripalaniji  has
 said  two  things,  I  only  want  to  point
 out  that  so  far  as  the  discussion  here
 is  concerned,  Kripalaniji  might  not
 have  seen  the  proceedings  of  that  day.
 I  have  read  the  proceedings  twice  or
 thrice  yesterday.  (Interruptions).
 According  to  those  proceedings,  what
 Mr.  Dange  agreed  to  was,  we  have  first
 to  discuss  the  relation  between  the
 Centre  and  the  States.  We  are  ready
 to  have  that  discussion;  that  is  the
 basis.  That  is  what  you  said.  Even
 today  we  are  ready  to  discuss  the  re-
 lation  between  the  Centre  and  the
 States.  We  are  also  ready  to  discuss
 the  law  and  order  situation  in  all  the
 States  in  India,  and  not  only  Kerala.

 The  motion  says:
 “The  serious  situation  that  has

 arisen  as  a  result  of  the  persistent
 violation  in  Kerala  State  of  Funda-
 mental  Rights  guaranteed  by  the
 Constitution  and  the  failure  of  the
 Government  of  Kerala  State  to
 function  in  accordance  with  the
 provisions  of  the  Constitution...”

 As  far  as  the  fundamental  rights  are
 concerned,  it  is  not  the  duty  only  of
 the  State  Governments.  There  is  the
 Hight  Court  and  there  is  the  Supreme
 Court.  I  do  not  want  to  speak  about
 the  motion.  I  only  want  to  point  out
 to  you  that  as  far  as  certain  things
 that  have  been  stated  here  in  this
 House  are  concerned  I  have  got  a  letter
 from  the  son  of  Mr.  Velayudhan—the
 same  matter  which  has  been  brought
 here  by  Shri  Asoka  Mehta  in  the  form
 of  an  adjournment  motion.  There  he
 has  stated.....
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 Acharya  Kripalani:  How  is  it  rele-
 vant?

 Shri  A.  K.  Gopalan:  Certain  things
 have  been  stated  here.  So  I,  85  a
 member  of  the  communist  party,  want
 to  contradict  them.  Certain  things  have
 already  been  stated  in  this  House.  I
 am  not  saying  anything  new.  I  am
 only  saying:  let  us  hear  the  other  side.
 (Interruptions)

 Mr.  Speaker:  That  hon.  Member  will
 kindly  resume  his  seat.

 If  Acharya  Kripalani  had  not  stated
 what  he  stated,  there  would  not  have
 been  a  reply  from  Shri  Gopalan.  So
 far  as  discussion  is  concerned,  both  the
 hon.  Leader  of  the  House  and  Shri
 Dange,  at  one  stage  said  “Yes,  we  are
 ready  for  a  discussion  in  this  House’.
 Each  side  wanted  to  show  that  they
 are  not  burking  the  issue,  and  the  issue
 they  agreed  to  discuss  was  the  rela-
 tionship  between  the  Centre  and  the
 States.  So  far  as  that  issue  is  concern-
 ed,  it  is  a  constitutional  and  legal
 issue.  So  I  said  we  shall  not  go  into
 the  matter  unless  it  arises  out  of  a
 particular  case  and,  unless  I  am  satis-
 fied  that  prima  facie  there  is  a  case,
 I  will  not  go  into  the  legal  aspect  of  it.
 Both  of  them  will  be  discussed  if  I
 allow  a  discussion  on  the  floor  of  the
 House.  First  of  all,  we  have  to  decide
 whether  we  have  jurisdiction  or  not.
 If  we  have  jurisdiction  then  the  ques-
 tion  is  whether  the  circumstances  are
 so  ripe,  or  the  allegations  are  so  seri-
 ous,  as  to  clothe’  this  \House
 with  jurisdiction  into  this  matter.
 Both  are  germane  and  I  do  not  want
 to  dispose  of  one  independently  of  the
 other  purely  from  an  academic  point
 of  view.

 Dr.  K.  B.  Menon  (Badagara):  I  am
 not  raising  any  controversial  issue.
 But  I  hope  you  will  extend  to  me  the
 courtesy  that  you  are  extending  to  the
 Government  of  Kerala  and  that  you
 will  show  me  the  reply  that  comes
 from  the  Kerala  Government.

 Mr.  Speaker:  Certainly.
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 Shri  Braj  Raj  Singh
 May  I  suggest  one  thing?

 Shri.  Tridib  Kumar  Chaudhuri
 (Berhampore):  On  a  point  of  infor-
 mation.

 Mr,  Speaker:  Let  the  hon,  Member
 on  his  legs  first  finish.

 Dr.  K.  B.  Menon:  I  have  8  reason
 for  making  that  demand,  because  the
 Kerala  Government,  after  Shrj  Asoka
 Mehta  has  made  a  charge  in  his  ad-
 journment  motion  made  the  son  of  the
 person  concerned........

 Mr.  Speaker:  We  shall  not  go  into
 that  matter  now.  We  shall  go  into  it
 after  replies  to  the  papers  supplied  by
 him  are  received  from  the  Kerala
 Government.

 Dr.  K.  B,  Menon:  You  will  also  per-
 mit  me  to  go  through  them,  I  hope.

 Shri  A.  K.  Gopalan:  It  may  be  laid
 on  the  Table  of  the  House  so  that  all
 members  can  go  through  them.

 Shri  Tridib  Kumar  Chaudhuri:  On
 a  point  of  information.

 Mr.  Speaker:  Shri  Chaudhuri  is
 unnecessarily  creating  disturbance.

 Dr,  K.  B.  Menon:  For  information
 please.  Will  you  also  permit  me  to
 submit  more  cases  as  and  when  they
 happen,  as  they  have  happened?
 (Interruptions)  Will  you  permit  me

 to  say  something......

 Mr.  Speaker:  The  hon.  Member
 must  bear  in  mind  that  as  he  goes  on
 submitting  cases,  I  will  go  on  refer-
 ring  them.  Now  the  Home  Minister.

 Acharya  _  Kripalani:  Before  the
 Home  Minister  says  anything,  I  sup-
 pose  the  Central  Government  in  the
 Home  Ministry  have  information  about
 the  incidents  that  have  taken  place
 there.  I  would  like  to  know  whether
 the  material  we  have  supplied  and
 the  material  that  the  Home  Ministry
 have  coincide  with  each  other.

 (Firozabad):
 a

 @
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 Shri  झा,  N.  Mukerjee  (Calcutta
 Central):  May  I  make  a  submission
 before  the  Home  Minister  makes  his
 statement?

 The  Minister  of  Home  Affairs
 (Pandit  ध्  B.  Pant):  I  am  not  making
 a  long  statement.  I  am  sorry  that
 there  should  have  been  so  much  of
 excitement  over  this  matter.

 Shri  A.  K.  Gopalan:  If  the  decision
 had  not  been  taken,  there  would  not
 have  been  anything.

 Pandit  G.  B.  Pant:  I  am  not  here  to
 say  anything  which  will  hurt
 Kripalaniji  or  which  will  in  any  way
 reflect  on  what  the  Speaker  may  have
 said  or  is  saying.  That  would  not  be
 my  appropriate  function.  I  respect
 both  and  would  like  to  be  guided  by
 both  jointly  if  they  agree.  But  if  they
 disagree,  I  will  have  to  make  up  my
 own  mind.  I  would  very  much  pre-
 fer  that  they  agree  and  Ihave  the
 benefit  of  their  joint  advice.

 Acharya  Kripalani:  He  was  present
 on  that  day,  Friday?

 Pandit  G.  B.  Pant:  Yes,  I  was  here.
 What  I  was  submitting  is  this.  I  do
 not  see  why  we  should  be  excited
 over  this  matter  at  this  stage.  Shri
 Gopalan  made  certain  statements  and
 indicated  in  a  way  that  every  law  and
 order  matter  can  be  brought  within
 the  purview  of  this  House;  that  would
 not  be  correct.  We  have  got  different
 lists  containing  the  subjects  with
 which  the  Centre  and  the  States  have
 to  deal,  first  and  second  respectively,
 and  the  third  containg  the  list  of  Con-
 current  subjects.  Normally,  we  do
 not  interfere  with  anything  that  comes
 within  the  State  list.  As  to  when  and
 where  circumstances  require  any
 action  which  may  in  a  way  be  justi-
 fied  in  the  light  of  Articles  255  and
 488  of  the  Constitution,  it  is  for  the
 Speaker  to  determine.  But  whatever
 decision  the  Speaker  may  take,  it  is
 but  fair,  I  think,  that  the  State  Gov-
 ernment  concerned  should  be  told
 eapecialiy  when  there  is  a  mass  of
 material  containing  a  list  of  incidents
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 of  a  fairly  grave  character.  Unfortu-
 nately,  in  this  case  the  State  Govern-
 ment  perhaps  does  not  quite  feel  that
 we,  sitting  on  this  side,  deal  with
 these  matters  in  the  same  way  as  we
 would  deal  if  they  relate  to  other
 subjects.  Acharya  Kripalani  thinks
 we  are  in  league  with  the  communists.

 Acharya  Kripalani:  May  I  say  that
 I  did  not  say  that?  I  said  that  in
 politics  it  is  not  enough  to  be  right
 but  one  must  appear  to  be  right.

 Pandit  G.  8,  Pant:  I  quite  agree
 with  him.

 Acharya  Kripalani:  We  are  giving
 to  the  public  an  impression  that  this
 party  is  bullying  the  Government
 here,  as  it  is  bullying  Governments  in
 other  countries  in  the  world.

 Pandit  G.  B.  Pant:  I  thought  that
 he  said  that  thé  Government  and  the
 communists  seem  to  be  somehow
 having  an  understanding  in  this
 matter.

 Acharya  Kripalani:  No.

 Pandit  G.  B.  Pant:  Well,  if  it  is  not

 Acharya  Kripalani:  Evidently  not.

 Pandit  6.  B.  Pant:  If  I  can  reach  an
 understanding,  I  will  reach  an  under-
 standing.  The  difficulty  is  that  I
 cannot  succeed.  Otherwise,  I  would
 like  to  convert  everyone  to  the  right
 point  of  view.  But  I  am  not  so  lucky.
 So,  there  is  no  question  of  being  for
 or  against  anyone.  It  is  a  question
 of  being  in  the  right.  And  when  we
 feel  that  a  certain  course  js  right,  that
 course  has  to  be  followed.  I  have
 shown  to  the  Speaker  the  telegram
 which  I  have  received  because  I  have
 been  asked  by  the  Chief  Minister  to
 show  that  telegram  to  him,  It  was
 my  duty  to  do  so  and  the  Speaker
 took  a  decision  in  the  matter.  I  per-
 sonally  think  that  it  is  but  right  that
 the  Kerala  Government  should  be
 asked  to  state  further  what  they  have
 to  say,  and  I  agree  with  the  friends
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 {Pandit  G.  B.  Pant]
 who  think  that  all  the  documents  that
 Dr.  Menon  has  placed  before  the
 Speaker  and  the  reply  that  may  be
 received,  all  of  them  may  be  placed
 on  the  Table  of  the  House,  so  that
 everybody  may  know  what  has  been
 said  by  one  or  the  other.  Then  if  the
 Speaker  holdg  that  there  is  sufficient
 justification  for  allowing  a  debate  in
 this  mater,  a  debate  may  be  held.
 May  be  that  we  have  to  wait  for  the
 Speaker’s  decision.  But  in  a  matter
 of  this  type,  I  think  a  _  little  time
 would  not  matter  much.

 Raja  Mahendra  Pratap:  I  have
 received  an  invitation  from  the  Chief
 Minister  of  Kerala  to  go  there.  I
 shal]  be  going  to  Kerala  and  shall  see
 the  situation  there.  I  request  that  a
 debate  on  this  be  allowed  after  I
 come  back  from  there.

 Acharya  Kripalani:  Sir,  I  had  asked
 the  hon.  Home  Minister  to  inform  us
 if  the  material  given  by  Dr,  Menon
 eoincides  with  the  materia]  that  is
 with  the  Central  Government.  They
 have  their  own  agencies  for  getting
 information  from  all  the  States.

 Mr.  Speaker:  He  is  starting  a  dis-
 cussion.

 Acharya  Kripalani:  I  am_  only
 seeking  information.

 Pandit  G.  B.  Pant:  We  have  some
 information  about  some  matters,  but
 I  have  not  examined  =  al]  that  Dr.
 Menon  has  submitted.  We  have
 received  some  reports  and  I  have  also
 made  some  enquiries  occasionally
 from  the  State  Government,  but  I  am
 not  in  a  position  to  make  any  com-
 prehensive  statement  or  to  say  whe-
 ther  with  respect  to  each  or  the
 majority  of  the  items  that  may  be
 included  in  those  papers,  our  Govern-
 ment  has  material  in  its  possession.

 Acharya  Kripalani:  Can  it  be  placed
 on  the  Table  of  the  House?

 Mr,  Speaker:  He  is  again  starting  a
 discussion.
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 Acharys  Kripalani:  I  want  to  know
 if  this  material  can  be  placed  on  the
 Table  of  the  House  because  before  we
 discuss  we  must  have  the  material
 that  the  Government  has.  We  are
 entitled  to  get  that  material,

 Pandit  G,  8,  Pant:  Such  material
 as  can  be  published  in  accordance
 with  the  rules  and  the  conventions
 followed  by  the  Government  will  be
 placed  here.  If  there  is  no  such
 material,  then  none  will  be  placed,

 Pandit  Govind  Malaviya  (Sultan-
 pur):  May  I  know  whether  the  reply
 that  we  will  have  from  the  Kerala
 Government  can  be  so  expedited  that
 it  would  be  available  to  us  before  the
 end  of  this  Session,  ie.,  before  this
 week  is  over?

 Mr.  Speaker:  Is  the  hon.  Home
 Minister  hopeful  that  he  will  get  a
 reply  within  this  week,  having  regard
 to  the  mass  of  evidence?  The  hon.
 Member  suggests  that  we  must  have  a
 reply  within  this  week.

 Pandit  6.  B.  Pant:  You  have  got
 something  voluminous  with  you,  In
 that  case,  it  would  take  time.

 Mr.  Speaker:  It  is  not  possible.
 think.

 Pandit  G.  B.  Pant:  Every  item
 would  require  very  serious  considera-
 tion.

 Dr.  Melkote  (Raichur):  I  am  raising
 a  point  of  order,  Sir,  Because  of  a
 certain  impression  created  here,  I
 would  like  to  know  this  from  you,
 Sir:  if  and  when  a  debate  is  held,  will
 it  be  the  Communist  Party  members
 inspired  by  the  Kerala  Government
 who  will  reply  to  the  debate  and  not
 the  Government  at  the  Centre?  I
 want  to  know  whether  it  will  be  the
 Centre  who  will  reply  to  the  debate
 or  the  Communist  Party  Members.

 Mr.  Speaker:  I  will  decide  that
 when  the  debate  takes  place.
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 Shrimati  Sucheta  Kripalani  (New
 Delhi):  Ag  the  matter  was  brought
 before  the  House  early  during  the
 Session,  we  expected  that  we  will  have
 something  definite  before  the  Session
 ended:  I  am  afraid  that  neither  you
 nor  the  hon.  Home  Minister  is  in  a
 position  to  tell  us  whether  we  will
 have  a  debate  before  the  Session
 ends.  If  it  is  postponed,  that  will
 mean  that  we  go  to  November.  On
 that  day  Dr.  Menon  made  it  clear  that
 lawless  conditions  have  been  prevail-
 ing  there  for  the  last  4  months.  This
 has  been  delayed  long  enough.  The
 Constitution  gives  us  the  power  to  go
 into  the  question  and  I  will  certainly
 like  to  have  a  debate  on  this.

 An  Hon,  Member:  The  Session
 could  be  extended.

 Mr.  Speaker:  Hon.  Members  are
 forcing  me  to  say  something  which  I
 do  not  want  to  say.  Does  the  hon.
 lady  Member  say  that  I  should  agree
 with  her?  I  am  extremely  sorry  to
 find  that  even  the  leader  of  a  group
 says  that  the  Government  is  being
 bullied,

 Acharya  Kripalani:  I  protest.  I
 never  said  that.  I  said  that  that  will
 be  the  impression  of  the  public.  We
 are  not  talking  there  merely  to  the
 Speaker,  but  we  are  talking  to  the
 whole  country  and  I  do  not  want  my
 words  to  be  misunderstood  and  mis-
 interpreted.  I  protest  against  the
 misquotation.  *  *  *  If  I  am  misinter-
 preted,  I  have  a  right  to  correct  the
 misinterpretation.

 Mr,  Speaker:  I  gave  my  interpre-
 tation.  He  is  entitled  to  have  his  own
 interpretation,  but  he  says  that  my
 interpretation  of  what  I  said  on  Friday
 is  wrong.  Assuming  it  to  be  so,  he
 is  not  entitled  to  say  that.  He  is  only
 entitled  to  have  his  opinion.  That  is
 the  first  point.

 Secondly,  he  said  that  it  creates  an
 impression  outside  that  the  Speaker
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 has  yielded  to  bullying  tactics.  (Inter
 ruption).  It  is  no  good  trying  to  say
 one  thing  and  then  try  to  justify  it  by
 a  different  meaning.  It  is  not  right.
 As  to  a  discussion,  I  would  be  doing
 a@  wrong  thing,  if  I  allowed  it.  It  is
 not  &  mere  matter  of  law  and  order.
 Something  is  alleged  by  an  hon.  Mem-
 ber.  The  Government  normally  must
 take  all  these  decisiong  itself  when-
 ever  Governors  rule  igs  to  come  in.
 It  is  for  the  Government  to  take  it  up.
 In  this  particular  case,  I  am  asked  to
 exercise  my  extraordinary  jurisdic-
 tion.  One  hon,  Member  complained
 that  the  matter  was  brought  up  80
 long  ago.  Maybe  it  was,  but  then
 the  Kerala  Government  must  be  con-
 sulted.  I  must  give  sufficient  impor-
 tance  to  the  matter.  The  first  batch  of
 evidence  came  to  me  on  the  4th
 September.

 Shrimati  Sucheta  Kripalani:  I  only
 wanted  to  know  if  at  all  we  are  likely
 to  have  a  debate  and  if  so,  whether
 we  can  have  it  before  the  Session
 ends.

 Mr.  Speaker:  I  cannot  say  that  for
 the  reason  that  I  have  not  made  up
 my  mind  as  to  whether  I  should  admit
 it  or  not.  Under  those  circumstances,
 what  is  the  good  of  asking  me  whe-
 ther  a  debate  will  take  place  during
 this  Session?  She  is  asking  me  to
 commit  myself  now.  I  am  not  in  a
 position  to  commit  myself.

 Pandit  Govind  Malaviya:  We  only
 want  to  know  whether  you  will  be
 able  to  decide  the  question  and  in  case
 you  decide  to  have  a  debate  whether
 we  will  be  able  to  have  it  during  this
 Session.

 Mr,  Speaker:  These  are  all
 hypothetical  questions.

 The  batches  of  evidence  came  to
 me  on  the  4th,  5th,  Oth  and  19th
 September.  I  have  to  send  them  to

 ***Rypunged  as  ordered  by  the  Speaker.



 अरनड  Motion  re.

 ‘([Mr.  Speaker]
 the  Government  and  have  their
 views.  This  ig  not  an  easy  matter.
 Once  I  start,  there  will  be  a  number
 of  other  things  coming  up.

 42.37  hrs.
 MOTION  RE.  APPRAISAL  AND

 PROSPECTS  OF  SECOND  FIVE
 YEAR  PLAN—contd.

 Mr,  Speaker:  The  House  will  now
 resume  discussion  on  the  motion  re-
 warding  Memorandum  on  Appraisa)
 and  Prospects  of  the  Second  Five-
 Year  Plan,  which  was  moved  on  the
 उप  September,  ‘1958,  and  substitute
 Motions  Nos,  I  to  16,  8  and  9  moved
 thereto  on  the  l8th  September,  2958.
 Out  of  ten  hours  allotted  to  this
 motion,  9  hours  and  29  minutes  have
 already  been  availed  of  including  one
 hour  extra  taken  on  the  l8th  Sep-
 tember,  958  and  half  an  hour  extra
 taken  on  the  9th  September,  1958.

 Pandit  Thakur  Das  Bhargava  may
 kindly  continue  his  speech.

 Shri  M.  R.  Masani  (Ranchi—East):
 When  wil!  you  ask  the  hon.  Minister
 to  reply?

 Shri  Raghunath  Singh  (Varanasi):
 Time  should  be  extended.  We  have
 moved  many  amendments  and  we
 should  be  given  some  time—at  least
 five  minutes.

 Shri  Harish  Chandra  Mathur
 (Pali):  Sir,  you  agree  that  this
 motion  will  be  discussed  for  the
 whole  of  the  day.

 Mr.  Speaker:  How  long  will  the
 hon.  Minister  take  for  his  reply?

 The  Minister  of  Labour  and  Em-
 ployment  and  Planning  (Shri  Nanda):
 Nearly  an  hour.

 Mr.  Speaker:  We  will  go  on  till
 the  end  of  the  day  with  this  item,  in-
 cluding  the  hon.  Minister’s  reply  to
 the  debate.  If  necessary,  let  us  sit
 til]  6  o'clock  or  6.30.
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 Shrimati  Renu  Chakravartty  (Bagir-
 hat):  There  is  a  Half-an-hour  dis-
 cussion  today.  If  it  can  be  put  off
 till  tomorrow....

 Mr.  Speaker:  We  can  put  off  the
 Half-an-hour  discussion  till  tomorrow.
 Pandit  Thakur  Das  Bhargava.

 Go  ढाकुर  दास  सार्गण  (हिसार)
 माननीय  स्पीकर  साहब,  १६  तारीख  को  जब
 मैं  बोल  रहा  था  तो  एक  आनरेबल  मेम्बर
 साहब  जो  मेरे  से  पहले  बोले  थे  उनको  जवाब
 दे  रहा  था  सीलिंग  के  बारे  में,  और  में  पंजाब
 में  ३०  एकड़  की  सीलिग  के  बारे  में  बहस  कर
 रहा  था  1  उसके  बारें  में  मैं  चन्द  बातें  जनाब
 की  खिदमत  में  अज्ञ  करना  चाहता  हू  ।

 हमारे  सामने  सवाल  यह  है  कि  देश  के
 अन्दर  खेती  की  पैदावार  बढ़े  श्रौर  काफी
 पैमाने  पर  बढें  ।  लेकिन  अब  आप  इतनो  छोटी
 सीलिग  लगान  जा  रहे  है  कि  जिससे  मुझे  पूरा
 डर  है  कि  देश  के  अन्दर  खेती  की  पैदावार  के
 बढ़ने  में  काफी  नकसान  पहुंचेगा  ।

 सबसे  ग्रव्वल  मैं  अ्र्ज  करना  चाहता  हूं
 कि  पंजाब  मे  श्राज  एक  मजदूर  दो  रुपया
 रोजाना  पैदा  करता  है  ।  इससे  ज्यादा  भी
 करता  है।  मगर  इतना  तो  करता  ही  है  t
 wa  भाप  एक  किसान  के  लिये  ३००  रुपये
 साहवार  की  सीलिग  रखना  चाहते  हैं  ।  भ्रगर
 उसके  कुनबे  में  पाच  श्रादमी  भी  हों  तो  हर
 श्रादमी  की  झ्रामदनी  ६०  रूपये  माहवार
 यानी  दो  रुपये  रोज  से  ज्यादा  नहीं  हो  सकती  ।
 इसका  मतलब  यह  हुभा  कि  पंजाब  में  जितने
 भी  लोग  गांवों  में  रहेंगे  उनमें  से  किसी  की
 भी  श्रामदनी  दो  रुफ्ये  रोज  से  ज्यादा  नहीं
 हो  सकेगी  ।  मेरी  नाकिस  राय  में  इस  तरह
 का  सीलिग  पोलीटिकली  निहायत  भ्रनसाउंड
 है,  इकानामिकली  निहायत  आबजवशनेबिल
 है  श्रौर  सोशली  भनथिकेबिल  है  1
 मेरी  भ्रदब  से  गुजारिश  है  कि  आयन्दा  लोग
 जो  गांवों  में  रहेंगे  वे  भ्रपने  इलेक्लंल  लड़ेंगे
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 या  नहीं,  थे  काउंसिल  में  शौर  पालियामेंट  में

 केंग  या  नहीं  ।  भाप  सोचे  कि  दो  रुपये  रोज
 जाला  मजदूर  यह  काम  कैसे  कर  सकेगा  |
 आज  मिमिस्टर  साहब  2  रुपये  रोज  अपने

 अर्दली  को  दे  देते  हैं,  जलासियों  को दे  देते
 हें  कुली  भी  इससे  ज्यादा  कमा

 केते हूँ ।  अगर  गांव  में  एक  कुनबे  की
 ऋामदनी  ३००  रुपये  माहवार  होंगी  भौर  श्रगर
 उस  कुनबे  में  पांच  झादमी  भी  हुये  तो  बहू
 आदमी  किस  तरह  से  इलेक्शन  लड़  सकेगा,
 केसे  वह  भपने  बच्चों  को  ऊंची  तालीम  दिलवा

 सकेगा,  कंसे  पक्के  मकान  बनवा  सकेगा,

 अगर  उसकी  फैमिली  में  कोई  बीमार  हो  जाये
 तो  कंसे  वह  डाबटर  की  फीस  दे  सकेगा,  वह
 #3  झपनी  जिन्दगी  गुजारेगा  ।  में  दब  से
 अर्ज  करना  चाहता  हूं  कि  यह  सीलिंग  सिहायत
 कम  है  7  इसका  नतीजा  यह  होगा  कि
 कोई  नौजवान  जो  कि  गांवों  में  रहता  है
 ऊंची  तालीम  नहीं  हासिल  कर  सकेगा
 उसका  इंसेंटिव  खत्म  हो  जायेगा  ।  कोई
 ज्यादा  पैदावार  करने  के  वास्ते  आगे  नहीं
 आवेगा  |  आज  इसका  असर  सह  हो  रहा  है  कि
 पृंजान  में  हट  एक  जमीन  वाला  निहायत
 दुखी  है,  निहायत  अनसरटेन  है  श्रौर  उसकी
 हालत  काबिले  रहम  है  t

 आपने  यहां  पर  एस्टेट  ड्यूटी  बिल  पास
 किया  कि  ५०,०००  से  ज्यादा  की  जायदाद
 पर  ४  परसेंट  टैक्स  लगेगा  ।  पर  आज  पंजाब
 में  यह  ख्याल  है  कि  अगर  किसी  का  बाप  मर
 जायेगा  झौर  अगर  उसके  पास  Yoo  एकड़
 जमीन  है  भौर  उसके  एक  ही  लड़का  है  तो  उसकी
 vo  एकड़  जमीन  ली  जायेगी  भोर  उसके
 पास  सिर्फ  ३०  एकड़  ही  जमीन  रह  जायेगी  a

 यह  सीज़  हर  किस्म  के  कानून  ओर  कांस्टी-

 टुयूदान  के खिलाफ  है।  कांस्टीट्यूहान  में  हमने
 दफा  ्€  रखी है।  उसके  रहते  हुये  यह  नहीं
 किमा  जा  सकता  ।  भमी  तक  गवर्नमेंट  ने  कोई
 ऐसा  कानून  पास  नहीं  किया  कि  सन्‌  १६५३

 के  बादया  सन्‌  १६५३  में  जो  एलियनेशन
 किये  गये  हैं  थे  नाजायज़  हैं।  लेकित  पंजाब
 में  मह  होथा  कि  सन्‌  १६५२  के  बाद  भी  भगर
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 कोई  एलियनेशन  किया  गया  है  केकिन  भगर
 किसी  के  पास  ३०  एकड़  से  ज्यादा  जमीन  है
 तो  वह  उसे  नहीं  रख  सकेगा  ।  यह  कांस्टी-

 ट्यूशन  के  खिलाफ  है  ।  यह  संबवरसिब
 आफ  ला  एंड  आईर  है  ।  इसका  नतीजा
 यह  होगा  कि  गायों  में  दो  कलासेज
 हु  जायेंगे  ।  हम  पहले  से  ही
 कास्ट  सिस्टम  को  रो  रहे  हैं।  लेकिन  भव
 गवर्न॑मेंट  नई  कास्ट  बना  रही  है  ।  एक  यह
 कास्ट  जिसके  पास  ३०  एकड़  जमीन  होगी
 झौर  एक  वहू  जिसकी  प्रामदनी  १०४  रुपया
 साल  होगी  और  तीसरी  कास्ट  दाहर  वालों
 की  होगी  दहर  वालों  के  लिये  २४५००
 की  परसनल  सीलिंग  भी  गवर्नमेंट  ने  मंजूर
 नहीं  की  ।  हाउस  में  यह  तजवीज  पेश  की
 गई  थी  कि  शहर  वालों  के  लिये  इंडवीजूभप्रल
 आमदनी  को  २५००  सीलिंग  कर  दी  जाये,
 लेकिन  गवर्नमेंट  ने  उसे  मंजूर  नहीं  किया
 लेकिन  गांवों  में  सारे  फैमिली  के  लिये  ३००
 रुपया  सीलिग  रखना  चाहती  है  |  में  कहता
 हूं  कि  इससे  ज्यादा  डिस्क्रिमिनेशन  भौर  कुछ
 नहीं  हो  सकता  ।  यह  हरगिज  मुनासिब  नहीं
 है  भौर  में  अदब  से  ्य  करूंगा  कि  इस  तरह
 का  सौंलिग  लगाने  से  पैदावार  और  भी
 कम  हो  जायेगी  ।

 में  झब  इस  किस्से  को  छोड़ता  हूं  और
 जनाब  की  खिदमत  में  मुझे  जो  भ्रसली  मजमून
 श्र्ज  करना  है  उसकी  तरफ  झाता  हूं  ।  हमारे
 प्लानिंग  कमीशन  ने  इस  तरह  से  प्लानिंग
 किया  है  कि  न  इकानामिक  प्लानिंग  ही  हुआ
 है  और  न  पोलीटिकल  प्लानिंग  ही  हुभा  है  t
 हम  यह  समझते  थे  कि  हर  एक  मिनिस्टर  श्रपने
 अपने  मुहकमे  का  जिम्मेवार  है.।  लेकिन
 प्लानिंग  कमीशन  ने  ऐसा  प्लानिंग  किया  है
 कि  हर  एक  मिनिस्टर  झपने  भ्रपने  मुहकमे
 का  आज  मालिक  नहीं  है।  झाज  बड़ी
 धूमधाम  है  और  बड़ा  चर्चा  है  एग्रीकल्बर  की
 और  एनीमल  हसबेंडरी  का  t  मुझे  इस  सिल-
 सिले  में  किदवाई  साहब  की  एक  बात  याद
 झा  गयी  जिसकी  तरफ  में  जनाब  की
 तंबज्जह  दिलाना  चाहता  हूं।  वह  एक  परशनल
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 पिंदित  ठाकुर  दास  भार्गव]

 थधाकया  है  जो  कि  में  श्रापकी  लिदमत  में
 भज  करना  चाहता  हूं  t  में  चाहता  हूं  कि  हमारे
 सारे  मिनिस्टर  साहिबान  किदवाई  साहब  के
 नक्दों  कदम  पर  चलें  कि  जिन्होंने  इस  बात  का
 रिकार्ड  कायम  किया  कि  देश  के  झन्दर
 ज्यादा  से  ज्यादा  सैटिसफिक्शन  फैलाया  |

 एक  मौके  पर  प्राइम  मिनिस्टर  साहब  नें

 एनीमल  हसबेंडरी  के  मुताल्लिक  तकरीर
 करते  हुये  एनीमल  हसबेंडरी  के  उन  उसूल
 के  खिलाफ  कुछ  कहा  जिनको  किदवाई  साहब
 सही  मानते  थे  ।  तो  मेंने  किदबाई  साहब  से

 कहा  कि  यह  मामला  क्या  है  कि  प्राइम  मिनिस्टर
 साहब  इस  तरह  से  ऐनीमल  हसबेंडरी  को  रगड़
 रहे  थे  कि  जो  एग्रीकल्बर  भिनिस्ट्री  क ेमुसलमा
 पझसूलों  के  खिलाफ  था  ।  इस  पर  किदवाई
 साहब  ने  फरमाया  कि  जब  तक  में  एग्री-
 कल्खर  का  मिनिस्टर  हूं  तब  लक  इस  मामले
 में  मेरी  पालिसी  ही  चलेगी,  प्राइम  मिनिस्टर
 साहब  मुशे  ऐडवाइस  कर  सकते  हैं
 पालिसी  मेरी  ही  चलेगी  ।  ऐसा  नहीं  हो  सकता
 कि  किसी  शौर  की  पालिसी  चले  ।  चुनांचे
 यह  देखने  के  लिये  जो  कुछ  उन्होंने  फरमाया
 हैं  उस  पर  कहां  तक  जमते  हैं  मेने  हाउस  में
 सवालात  के  भोर  में  बड़े  गुरूर  के  साथ
 कह  सकता  हूं  कि  हाउस  में  उन्होंने  भ्रपनी
 वही  राय  जाहिर  की  जो  कि  वह  ठीक  समझे
 हुये  थे।  भाज  में  देखता  हूं  कि  दूसरे  हाउस  में
 श्री  भा  त  प्रसाद  जैन  साहब  ने  फरमाया  कि
 प्राइम  मिनिस्टर  तो  सुपर  मिनिस्टर  हैं  एग्री-
 कल्चर  के  ।  में  भदव  से  कहना  चाहता  हूं
 डि  भगर  कोई  पूरे  तौर  से  इस  मुहकमे  का
 मिनिस्टर  नहीं  है  तो  हम  किसको  जिम्मेदार
 करार  दे  सकते  हे  ।  यह  झजीब  बात  है  कि
 यहां  कोई  मिनिस्टर  नहीं  &  यहां  कोई
 सुपर  मिनिस्टर  है,  कोई  प्रन्डर  मिनिस्टर  है,
 कोई  डिप्टी  मिनिस्टर  है  tT  ऐसी  हालत  में
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 रिदा,

 हसबेंढरी  के  लिये  कोई  मिनिस्टर  झहल
 नहीं  है,  न  कोइ  इसमें  काम  करना  चाहता  है
 और  न  कोई  जिम्मेदारी  लेना  चाहता  है  ।
 और  न  ही  कांस्टीट्यूशनल  जिम्मेदारी  साफ

 है।  इसी  वजह  से  इस  मुहकमे  में  यह  भ्रबतरी
 फंली  हुई  है  1  जनाब  वाला  सुलाहिणा
 फरमायेंगे  कि  यहां  पर  फारमर्स  फोरम  की
 मीटिंग  हुई  थी  ।  उस  मौके  पर  प्राइम
 मिनिस्टर  साहब  ने  अलानिया  उस  जलसे
 में  फरमाया  था  कि  में  एग्रीकल्चर
 से  वाकिफ  नहीं  हूं  ।  पहले
 भी  कई  मिनिस्टर  साहिबान  ने  यही
 फरमाया  था  कि  जो  काम  वह  कर  रहे  हें
 उन  _हकमों  की  उनको  वाकफियत  नहीं  है  +
 लेकिन  में  यह  जानता  हूं  कि  हमारे  मिनिस्टर

 साहिबान  बहुत  काबिल  हैं  ।  पर  ऐनीमल
 हसबेंडरी  के  मुहकमे  का  भगर  कोई  ऐसा
 मिनिस्टर  हो  जाये  कि  एऐनीमल  हसबेंडरी
 के  बारे  में  वाफफियत  नहीं  रखता  तो  बही
 हालत  होगी  जिसका  कि  में  जिक्र  करने
 जा  रहा  हूं ।

 झापके  सामने  इस  मजमून  पर  बोलते

 हुये  जैपाल  सिंह  साहब  ने  फरमाया  था  कि
 प्लानिंग  कमीणन  को  पोलीटिकल  प्लानिंग
 भी  करना  होगा  और  कांस्टीट्यूशन  में  जो
 गलतियां  हे  उनको  ठीक  भी  करना  होगा
 में  भी  यह  मानता  हूं  कि  हमारे  देश  का  ऐग्री-
 कल्चर  का  मसला  उस  वक्‍त  तक  ते  नहीं  होगा
 जब  तक  कि  कांस्‍्टीट्यूशन  में  तबदीली  न
 की  जाये  ।  मेरी  पहले  भी  यह  राय  थी  ौर
 झाज  भी  यह  राय  है  1

 झाप  मुलाहिजा  फरमाने  कि  ससूरी  की
 कानफरेंस  में  ऐग्रीकलचर  के  मिनिस्टर  ने  कहा
 कि  अगर  मुझे  ११४५  करोड़  रुपया  मिल  जाये
 तो  में  १५.५  पैदावार  बढ़ा  सकता  हैं
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 हे  कि  झगर  मुक्त  सौ  करोड़  रुपया  फरटि-
 लाइजर  के  लिये  मिल  जाये  तो  में  ३००
 करोड़  का  ज्यादा  गल्‍्ला  पैदा  कर  सकता

 हूं  7  में  चाहता  हूं  कि  मिनिस्टर  साहब  को
 झपने  मुहकमे  का  पूरा  स्श्सियार  हो  भौर  जैसे
 किदयाई  साहब  करते  थे  उसी  तरह  से  काम
 किया  जायें  धौर  कोई  सुपर  मिनिस्टर  उसके
 काम  में  दखल  न  दे  सके  में  भर्ज  करता  हूं
 कि  जो  मिनिस्टर  अपने  को  मिनिस्टर  नहीं
 समझता  तो  उसको  चाहिये  कि  वह  इस

 मुहकमे  से  इस्तीफा  दे  कर  किसी  झौर  मुहकमे
 में  चला  जाये  झगर  वह  पूरी  जिम्मेदारी  नहीं
 ले  सकता  i  एनिमल  हसबेंड्री  के  मामले
 में  हमारे  देश  का  जो  सत्यानाष  हुआ,  उसकी
 जो  खराबी  हुई,  में  उसका  कुंछ  जिक्र  करना

 चाहता  हूं  ।  में  बतलाना  चाहता  हूं  कि  प्राज
 उसका  कोई  वाली-वारिए  नहीं  है  t  हमारे
 प्राइम  मिनिस्टर,  नेहरू  जी  का  ख्याल  है
 कि  जापान  झौर  चीन  में  लोग  गाय  का  दूध
 नहीं  पीते  हें,  इसलिये  उसकी  क्‍या  ज़रूरत  है  |
 जब  भी  गाय  का  ज़िक्र  झाता  है,  तो  वह  एक
 ऐसा  प्वायंट  भाफ  व्यू  रखते  हैं,  जो  कि  गाय  के
 बारे  में  पापुलर  प्वायंट  आफ  व्यू  से  मुख्तलिफ
 है  t

 हाउस  ज़रा  कलेजा  थाम  कर  बैठे  क्योंकि
 में  झापके  खू-बरू  यह  अज  करने  लगा  हूं  कि
 पिछले  झाठ  दस  वर्षों  में  प्लानिंग  कमीशन
 ओर  मिनिस्ट्री  की  कार्यवाहियों  का  इस
 देश  पर  “या  भसर  हुआ  है।  इस  सिलसिले  में
 जितने  भी  फ़िगर्ज  रखने  जा  रहा  हूं,  वे  सब
 गवर्नमेट  के  फ़िगज़  है--त्रे  मेरे  फ़िगर्ज़  नहीं
 हैं।  इस  देश  में  १६५१-४२  में  ५२  करोड़
 मन  दूध  पैदा  होता  था  भौर  श्राज  १६५६  में-
 उस  दूध  की  मिकंदार  vo  करोड़  मन  रह
 गई  है।  मैन  हिसाब  लगाया  है,  लेकिन  चूंकि
 मेरे  पास  इतना  वक्‍त  नहीं  है,  इसलिये  मैं  सब

 कड़े  हाउस  के  सामने  नहीं  रख  सकता  हूं  ।
 लेकिन  मैं  अर्ज  करना  चाहता  हूं  कि  भगर

 १६५१  के  द््भ  के  मुताल्लिक  दिये  गये  झांकड़ों

 का  मुकाबिला  १६५६  के  आझांकड़ों  से  किया
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 जाय,  तो  हम  पाते  हैँ  कि  इस  देश  में  इस  भरसे
 में  ५,४१,००,०००  मन  दूध  सालाना  कम  हो
 गया  है।  भगर  हम  गाय  भैंस  की  गोल्ड  को
 देखें,  तो  उसमें  भी  हम  कमी  पाते  हैं।  जो  गाय
 पहले  ४१३  पौंड  सालाना  दूध  देती  थी,  वह
 झाज  २६१  पोंड  दूध  देती  है  भौर  जो  भैस
 पहले  ११०१  पींड  सालाना  दूध  देती  थी,
 झाज  वह  सिफ़े  €७०  पौंड  देती  है।  भगर  हम
 ददन  दोनों  को  मिला  कर  देखें,  तो  हम  इस
 नतीजे  पर  पहुंचेंगे  कि  इन  पांच  वर्षों  में  इस
 देश  में  ५,४१,००,०००  मन  सालाना  द््ष
 कम  हो  गया  है।  मुझे  पता  नहीं  कि  प्लानिंग
 कमीशन  हमको  कहां  ले  जायेगा  शौर  हमको
 कितने  कर्ज  के  नीचे  दबा  देगा,  लेकिन  इन
 फ़िगर  के  मायने  ये  है  तकरीबन  ८००  करोड़
 रुपये  का  इस  देश  का  नुकसान  हो  गया  भौर
 प्लान  का  छठा  हिस्सा  समुन्दर  म  गर्क  हो
 गया।  ५,४१,००,०००  मन  दूध  की  कीमत
 ११०  करोड़  रुपया  सालाना  होती  है  भौर
 इस  तरह  १६५१  से  ले  कर  ग्राज  सक  इन  अाठ,
 सालों  में  प्लानिंग  कमीशन  शौर  गवनेमेंट
 से  अपनी  पालिसी  से  coo  करोड़  रुपये  का
 नुकसान  कर  दिया  है।  क्‍या  यह  थोड़ी  रकम
 है  ?  फ़ारेन  एक्सचेंज  का  सारा  गैप
 इससे  कवर  हो  जाता  ।  बाहर  से  हम  जितना
 गल्ला  मंगाते  है,  उस  सब  की  कीमत  से
 ज्यादा  यह  रकम  है,  जिसका  कि  नुक्सान  हो
 गया  है  t

 इसके  बाद  जब  जनाब  यह  मुलाहिजा
 फ़रमायें  कि  जो  बैल  की  जोड़ी  पहले  चालीस
 मन  का  बोल  खींच  सकता  था,  श्राज  वह
 पच्चीस  मन  से  ज्यादा  बोझ  नहीं  खींच  सकती
 है  ।  इस  देश  के  बैल  कमज़ोर  हो  गये  हैं  ।
 दूध  न  मिलने  की  वजह  से  इस  देश  के  बच्चे
 भी  कमज़ोर  हो  गये  हैं  |  भ्रौरतों  और  बूढ़ों
 को  दूध  नहीं  मिल  रहा  है  इस  सबका
 नतीजा  यह  है  कि  इस  देदा  में  फिजिकल

 डीजेनी  रेशन  हो  गया  है  1

 जहां  तक  प्रन-एम्प्लायमेंट  का  ताल्लुक
 है,  झगर  गवर्नमेंट  उस  तरीके  से  काम  करती,
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 [पंडित  ठाक्र  दास  मागब]

 शेनीमल  हसबेंड्री  के  मामले  में  जिस  तरीके
 से  काम  करने  की  उसको  सलाह  दी  गई  थी,
 सो  इस  देश  में  एक  करोड़  आझ्रादर्मियों  को
 काम  मिल  जाता  और  कम  से  कम  पांच
 सौ  करोड़  रुपये  से  ज्यादा  की  श्रामदनी  होती  1
 ड्स  विषय  में  जितने  भी  एक्सपर्ट  हैँ,  जितने
 साइंटिस्ट  हूं,  उन  सबकी  राय  मैं  आपकी
 पलिदमत  में  रखना  चाहता  हूं  ।  उनकी  राय
 के  मुताबिक  सिर्फ़  ठीक  फ़ीडिग  से  ही  एक
 आललाक  (बैल)  की  पाबर  साठ  परमेंट  बढ़
 जाती  है  भर  एक  गाय  की  दूध  देने  की  पावर
 पचास  परसेंट  बढ़  जाती  है  गवर्नमेंट  ने
 इस  सिलसिले  में  क्‍या  किया,  वह  मेँ  ज्ागें
 चल  कर  बताऊंगा  ।  इस  वक्‍त  में  कुछ  झौर
 फ़िगज्  झापकी  खिदमत  में  पेश  करना  चाहता

 हूं।  इस  देश में  जहां  पर  २५०  बुल्ज  की
 जरूरत  है,  वहां  खिफ॑  एक  बुल  मौजूद  है।
 जहां  तक  बैलो  का  ताल्लुक  है,  इस  देश
 में झाज  जितने  बल  मौजूद  हैँ,  उस  से  दो  करोड़
 ज्यादा  बलों  को  ज़रूरत  है  |  मे  यह  पूछना
 आहता  हूं  कि  क्‍या  बेलों  के  बगेर  खेतो  मुमकिन
 है।  में  यह  ज  करना  चाहता  हूं  कि  प्लानिंग
 कमीशन  और  गवर्नमेंट  ने  प्राज  तक  एग्रीकल्वर
 और  ऐनिमल  हसबेंड्री  के  प्रापस  के  ताल्लुक
 को  समझने  को  कोशिश  नहीं  की  है  7  हम
 झमीन  को  भी  माता  कहते  हैं  और  गाय  को
 भी  माता  कहते  हूँ  ।  दोनों  एक  रूट  से  निकले
 हूँ  ।  उन  दोनों  के  श्रापस  के  सम्बन्ध  को
 समझना  बहुत  मुददिकल  नहीं  है,  लेकिन  उस
 में  कुछ  इमेजिनेशन  की  ज़रूरत  है  ।
 यह  कहता  चाहता  हूं  कि  झगर  हम  ऐनिमल
 हसबेंड़री  की  तरफ़  तवज्जह  नहीं  देंगे,  तो

 ह  नामुमकिन  है  कि  एग्रीकल्चर  झागे  चले  ।
 झुमत्रीकल्बर  कमीशन  १६२८  में  सारे  देश  में

 चूमा  और  उसने  यह  राय  कायम  की  कि
 ऋक  पेयर  झाफ़  बुल्लाक्स  दस  एकड़  जमीन
 काइत  कर  सकता  है  tT  १९५०  में  मार्केटिंग
 ध्पाफ़  कंटल  की  रिपोर्ट  में  बताया  गया  कि
 &  २  एकड़  से  ज्यादा  एक  पेयर  प्राफ़  बुल्लाक्स
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 खेती  नहीं  कर  सकता  है  |  चन्द  बरस  हुये,
 गवर्नमेंट  ने.  हयुमैस  न्यूट्रीशन  विजा-बीज

 ऐनिमल  न्युद्रीधन  पर  ग्रौर  करने  के  लिये

 साइंटिस्ट्स  की  एक  कमेटी  काबम  की,
 जो  कि  इस  नतीजे  पर  पहुंची  कि  भाठ  एकड़
 से  ज्यादा  जमीस  को  एक  पेयर  ह. 1+  बुस्लाक्स
 काएत  नहीं  कर  सकता  है।  लेकिन.  यह  फ़िगर
 ग़लत  है  ।  में  एक  कनसिस्टेंट  हिस्ट्री  दे  भी
 सकता  हूं,  जिससे  यह  साथिस  होता  है  कि
 इस  देदा  में  बैलों  की ताकत  कम  से  कमतर  होती
 जा  रही  है  श्र  उसका  नतीजा  यह  है  कि
 आज  मेरे  हिसाब  के  मृताबिक  एक  पेयर  श्ाफ़

 -बुल्लाक्स  सात  एकड़  से  ज्यादा  ज़मीन  को
 काइत  नहीं  कर  सकता  है  1  इस  देश  में  पैतीस

 करोड़  एकड  जमीन  काइत  होती  है  v  श्राप
 यह  सुन  कर  हैरान  होंगे  कि  उसमें  गधों,
 हासिज्ञ,  गाय,  भैंस  और  भैसों,  ऊंटों  को  जोड़ा
 जाता  है---उनसे  काइत  की  जाती  है।  सब  को
 मिला  कर  £,8:9, 68,000  ज्यादा  जानबर

 नहीं  है.  जिनसे  कि  खेती  होती  है  t  पेंतीस
 करोड़  को  चार  से  तक्सीम  कीजिये  -  एक
 पेयर  ाफ़  बुल्लाक्स  आठ  एकड़  जमोन  में
 खेली  कर  सकता  है  1  इस  देश  मे  कम  से  कम
 दो  करोड़  बैलों  की  कमी  है  ।  इन  दो  करोड़
 बैलों  की  भ्रदम-मीजूदगी  में  ग्राप  यह  कैसे  उम्मीद
 करते  हैं  कि  इस  देश  में  आ्राप्टिमम  कल्टीवेशन
 होगा  ।  पंडित  नेहरू  रोज  लेक्चर  देते  हैं
 श्रौर  वह  दिल  से  चाहते  हैं--उनके  दिल  में
 इस  बात  की  श्ाग  लगी  हुई  है--कि  इस
 देश  में  प्रोड्यूस  को  दुगना  तिगुना  बढ़ाशों  ।
 में  प्लालिंग  कमीशन  से  यह  पूछना  चाहता  हूं
 कि  इस  देश  में  प्रोड्यूस  को  बढ़ाना  कैसे
 मुभकिन  है  जब  तक  कि  हमारे  यहां  ट्रैक्टर
 पावर  काफी  न  होगी  ।  श्रठारह  हजार
 ट्रैक्टर  सिर्फ  एक  परसेंट  ज़मीन  को  काइस
 कर  सकते  हूँ  ।  उसके  बाद  हमारे  पास  बलों
 के  सिवा  कुछ  नहीं  रह  जाता  है  झौर  बैलों
 की  तादाद  आपके  पास  बहुत  कम  है  in  झाखिर
 खेसी  का  राज  क्या  है  ?  इन्टेंसिव  कल्टीजेदान
 किस  चीज  का  नाम  है।  भीन  ने  हन  पांच
 बरसों  में  जासीस  फीसदी  पैदावार  बढ़ाई
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 है  ।  इसकी  बजह  यह  है  कि  बे  लोग  इन्टेन्सिव
 कल्टीवेशन  करते  है।  गवर्तमेंट  झाफ़  इण्डिया
 के  एक  एक्सपर्ट,  मिस्टर  राइट  ने  अपनी
 किताब  के  पेज  ९ अ  पर  कहा  है  कि  इन्टेन्सिव
 कऋल्टीवेशन  झौर  मिक्सिड  क़ामिग  के  अलावा
 कोई  तरीका  नहीं  है,  जिस  से  कि  दस  देहा  में
 चैदावार  बढ़  सके  ।  जब  मिक्सिड  फ़ामिंग
 को  हम  अपने  सज़दीक  नहों  आाने  देना  चाहते
 तो  फिर  पैदावार  केसे  बढ़  सकती  है  b  जनाब,
 जो  लोग  खेती  का  काम  करते  हैं,  प्रगर  उनसे
 पूछा  जाय  कि  ज्यादा  पैदावार  का  क्‍या  राज़
 है,  तो  उनका  जवाब  यही  होगा  कि  पानी,
 बीज  और  खाद  और  बार  बार  जोतना  खेतों
 का  t  जहां  तक  पानी  का  ताल्लुक  है,  गवर्नमेंट
 से  कोशिश  की  है,  लेकिन  झाज  तक  सरकार
 ठीक  किस्म  के  बीज  मुहेय्या  नहीं  कर  सकी  है।
 मैं  पार्लियामेंट  का  मेम्बर  हूं  अर  एग्रीकल्बरल
 रिसर्च  कौसिल  का  भी  मेम्बर  हूं,  लेकित  में
 भी  मिनिस्टर  को  लिखने  शर  हर  तरह  की
 कोदिश  करने  के  बावजूद  हाई  बिड  मेज
 (Hybrid  maize)  का  बीज  हासिल

 नही  कर  सका  हूं।  इस  फसल  के  लिये इस
 हालत  में  बेचारे  काइतकार  को  बीज  कहां  से
 मिल  सकता  है?  जो  सीड  फ़ार्म  की
 तजवीज़  है,  बह  सिर्फ  कागज़ों  पर  ही  है  ।
 आज  कितने  ही  ऐसे  जमींदार  हैं,  जो  कि  भ्रच्छे
 बीज  हासिल  करना  चाहते  हैं,  लेकिन  उनको
 नहीं  मिलते  हैं  ।  जहां  तक  खाद  का  ताललुक
 है,  श्रापके  पास  एक  फ़ैक्टरी  है,  जो  कि  देश
 की  ज़रूरियात  के  लिये  बिल्कुल  नाकाफ़ी
 है  ।  भर  हम  उस  चीज़  का  पूरा  उपयोग
 नहीं  करते  है,  जो  कि  नेचर  ने  हमको  दी  है  ।
 हमारे  देश  में  आठ  सौ  मिलियन  टन  गोबर
 पैदा  होता  है,  जिसमें  श्रगर  ज्यादा  नहीं,
 तो  सोलह  लाख  टन  नाइट्रोजन  पैदा  हो
 सकता  है  L  उसका  झापने  क्‍या  इस्तेमा्
 किया  ?  भापने  उसका  पूरा  इस्तेमाल  महीं
 किया  ।  छेकिन  सब  से  बड़ी  बात  यह  है  कि

 इन्टेन्सिव  कस्टीवेशन  में  ज्यादा  पैदाबार
 होने  का  ाल  इस  चीस  में  मुखमर  है  कि  खेत
 में  बार  बार  काइत  की  जाय--उसको  बार-
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 बार  जोसा  जाय  ।  जितन  ज्यादा  जोतेंगे
 उतनी'  ज्यादा  पैदावार  होगी,  जिसके  मायने
 हैं  कि  जितने  भापके  पास  बैल  होंगे,  जितनी
 बलों  की  'फ़िज़िकल  पाबर  होगी,  उतनी  ही
 पैदावार  बढ़ेंगी  ।  आपने  इसको  तरफ
 तवज्जह  नहीं  दी  है  1  यह  क्रिमिनल  निगलैक्ट
 श्यान  योर  पार्ट  है  1  इससे  ज्यादा  सख्त  सफ्य्ध
 इस्सेमाल  करने  के  लिये  मेरे  पास  नहीं  है  ।
 झापका  रबेया  इस  तरह  का  रहा  है  कि  देश
 को  आपने  बरबाद  कर  दिया  है।  यह  सब  कुछ
 आ्रापने  हमारी  आंखों  के  सामने  किया  है  ।

 सन्‌  १६५३-५४  में  जब  इस  सदन  के  शन्दर
 बहस  हुई  थी  तो  मैंने  एक  श्रमेंडमेंट  पेश  की
 थी  शभ्रौर  वह  अमेंडमेंट  गवर्नमेंट  के  वास्ते
 एक  बोट  झ्राफ  सेनशोर  थी  1  वह  मंजूर  भी

 हो  गई  ।  उसमें  लिखा  था  कि  इन  दी  इंटिरेस्ट
 अाफ  रूरल  बेलफेयर  इस  तरफ  हमकी  स्पेशल
 एटेंशन  देनी  चाहिये  ।  उस  स्पेशल  एटेंदान  का
 में  आपको  नमूना  पढ़  कर  सुनाना  चाहता
 हूं  श्रापने  फाइव  यीयर  प्लान  के  बारे  में
 जिस  रिव्यू  को  छापा  है  उसमें  शापने  क्‍या
 लिखा  है,  उस  तरफ  र्म  आपकी  तवज्जह
 दिलाना  चाहता  हूं  t  भुझे  तो  उसको  पढ़ने
 से  भी  शर्म  आती  है  ।  यह  नामुमकिन  है  कि
 यह  गवरनंमेंट  कभी  भी  एग्रीकल्चर  के  मसले
 को  हल  कर  के  उस  वक्‍त  तक  जब  तक  कि
 बह  ऐनिमल  हसबेंड्री  की  तरफ,  बैलों  की  तरफ
 एग्रीकल्बरल  स्कीम  की  तरफ  पूरी  तबज्जह
 नहीं  देती  ।  ये  समस्याये  तब  तक  हल  नहीं
 हो  सकती  जब  तक  कि  पूरा  दूध  नहीं  मिलता  ।
 लेकिन  दूध  को  बात  को  में  छोड़  सकता  हूं,
 खमींदार  इसकी  परवा  नहीं  करता  है  कि  उसको
 तथा  उसके  बच्चों  को  दूध  मिलता  है  या  नहीं,
 वहू  अपने  बैलों  की  स्ट्रेग्थ  की  परया  करता  है,
 उसके  बैलों  की  स्ट्रेंग्य  इस  देश  के  भन्‍्दर  इस
 तरह  से  कम  कर  दी  गई  है  कि  प्रापको  ख्याल
 तक  नहीं  है  ।  आप  दुनिया  के  झन्द्र  जो
 स्लोगंस  लगाये  जाते  हैं,  उनकी  तरफ  देखते

 हैं  7  लेकिन  आप  किसान  के  बैलों  की  कोई
 परवा  नहीं  करते  हैं  q  भ्रापने  पांच  साला
 प्लान  बमाया  और  बहुत  मेहनत  के  साथ
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 अगाया  धौर  इसके  बारे  में  हम  शोर  भी  बहुत
 सुनते  थे  जो  भ्रापका  पहला  प्लान  था
 बह  मेनली  एप्रिकल्बरल  प्लान  था
 झौर  झाप  कहते  हैं  कि  उसके  दौरान  मैं  झ्ापने
 २०  फीसदी  पैदावार  बढ़ा  दी  ।  दूसरा  प्लान
 श्राप  कहते  हैं  कि  इसमें  इंडस्ट्रियलाइजेदन
 पर  ज्यादा  जोर  दिया  गया  है,  दसमें  एप्री-
 कल्चर  की  तरफ  में  समझता  हूं  पूरी  तवज्जह
 नहीं  दी  गई  है  1

 33  hrs.
 wat  भापको  रिव्यू  भाफ  दी  फाइय

 बीयर  प्लान  के  सफा  १२८  से  पढ़  कर  कुछ
 पोर्शस  सुनाना  चाहता  हूं  1  यहां  पर  लिखा  है:---

 “An  adequate  supply  of  nutri-
 tional  requirements  of  cattle  both
 for  improved  milk  production
 and  draught  is  an  essential  item  in
 the  key  village  programme,  but  so
 far  much  progress  has  not  been
 made  in  this  direction....”

 यह  श्रापने  जो  लिखा  है  गलत  लिखा  है,  भापको
 लिखना  जाहिये  था  कि  ग्रेट  रिट्रोग्रेशन  हुई  है,
 सख्त  डिटीरियोरेशन  हुभा  है  i

 आगे  चल  कर  झापने  लिखा  है  —
 “Nor  has  much  progress  been

 made  in  the  organisation  of  proper
 facilities  for  the  profitable  mar-
 keting  of  improved  livestock  and
 livestock  products”.

 we  भी  झापने  गलत  लिखा  है  1  भापने
 ईलेखा  है  नार  हैज  मच  प्रार्गेस  बीन  मेड,  लेकिन
 में  समझता  हूं  कि  नाट  इबन  दी  फ्रिज  हैज  बीन
 रच्ड  t  थे  दोनों  बातें  जो  भापने  लिखी  हैं  गलत
 लिखी  हूँ  ।  ऐसे  हालात  में  इंटेसिव  कल्टीवेशन
 कभी  मुम्किन  नहीं  हो  सकती  है  ।  आपको
 शोगों  की  राय  पर  अलना  होगा  झोर  दूध  की
 रोज  झाफज  कमी  शौर  बैलों  की  ताकत  की
 तरफ  तबस्जहू  देभी  होगी,  झौर  उनको
 अच्छा  करता  होगा  झगर  कोई  झौर  देश

 होता  जहाँ  पर  कि  पांच  करोड़  मन  दूध
 आलाना  कभ  होता  इस  तरह  से  तो  वहां  की
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 गवर्नमेंट  का  कहीं  पत्ता  न  चलता  ।  कान्फिडेंस
 शौर  नो-कान्फिडेंस  का  तो  कोई  सवाल  ही
 नहीं  उठता  सच  पूछिये  तो  इस  के  बारे  में
 आपने  कुछ  किया  ही  नहीं  है।  भाप  फिजीक
 झाफ  दी  पीपल  को  देखें,  भाप  देखें  कि  उनके

 मुंह  पर  क्या  लिखा  है।  झापने  लोगों  की  लस्सी
 कम  कर  दी,  उनके  खाने  की  जो  स्टेपल  फूढ  है,
 उसको  भापने  कम  कर  दिया  है,  झाज  जमींदार
 के  किसी  लड़के  या  लड़की  को  दूध  पूरा  नहीं
 मिल  पाता  है  भौर  इसका  कारण  यह  है  कि
 आपने  शहरों  के  झन्दर  डेरियां  खोलने  की
 स्कीम  पर  जोर  दिया  है  ताकि  गांव  का  दूध
 वहां  झा  जाये  लेकिन  दूध  की  मात्रा  कम  करदी
 है  tv  भापने  वहां  सारा  रुपया  जो  जानवरों  की

 बहतरी  पर  खर्च  होना  चाहिये  था  बरबाद  कर
 दिया  &  |  झापने  ७  लाख  रुपया  गो  सदनों  के
 लिये  रखा  था  पिछली  स्कीम  में  लेकिन  पांच
 साल  में  श्राप  केवल  तीन  लाख  रुपया  ही  खर्च
 कर  सके  ।  आपने  दो  करोड़  €७  लाख  रुपया
 ऐनिमल  हसकेंड़ी  के  लिये  रखा  था  लेकिन  सिर्फ
 २०  लाख  रुपया  ही  प्रापने  खर्च  किया  है  t
 यह  एक  फंडामेंटल  चीज  है  कि  जब  तक
 ऐनिमल  हसबेंड्री  देश  में  इम्प्रव  नहीं  होगी
 तब  तक  मुम्किन  नहीं  है  कि  श्रापका  एग्रिकल-
 चर  का  मसला  हल  हो  सके  |

 आपने  तीन  बड़े  बड़े  कारखाने  लोहे  के
 बनाये  हैं  1  झ्ाप  इन  कारखानों  में  ट्रेक्टर
 बनाने  का  विचार  रखते  हैं  इसको  पग्रभी  कई
 बरस  लगेंगे  |  इस  वक्‍त  आपके  पास  ट्रेक्टर
 नहीं  हैं  1  हां  जो  कारखाने  हैं  वे  श्रापको  मुबा-
 रिक  t  जब  वहां  पर  ट्रेक्टर  बनने  लगेंगे  तब  तो

 कुछ  फायदा  होगा  लेकिन  झाज  कुछ  गरीब
 लोगों  और  किसानों  का  फायदा  नहीं  हो  रहा
 है  भाज  तो  झापके  पास  ट्रेक्टर  भी  नहीं  हैं  1
 झाप  रोज  बरोज़  नये  नये  कानून  पास
 करते  जाते  है  ।  लेकिन  झाज  तक  भापने  उन
 लोगों  को,  टेनेंट्स  को  सिक्योरिटी  झाफ  टैन्योर
 फिलनाबया  नहीं  दिया  है  भौर  झब  भी
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 बेक्ललियां  भी  होती  हैं।  प्रापकी  जो  दूसरी  चीजें

 है,  जो  दूसरे  कारनामे  हैं  उनकी  तरफ  में  नहीं
 जाना  चाहत  ।  अनारस  हिन्दु  विष्वविद्यालय
 के  बारे  में  आपने  कानून  पास  किया  ।  इम्पोर्ट्स
 को  ज्यादा  कर  के  हसारे  एक  कामर्स  मिनस्टर

 साहब  ने  हमारी  इकानोमी  को  तबाह  कर
 दिया  है।  लेकिन  इन  सब  सथीजों  को  बरदाइत
 किया  जा  सकता  है  ।  ये  सब  अस्थायी  महत्व
 की  चीज़ें  हैं  a लेकिन  एग्रिकलचर  को  जो
 द्ाख्स  बरबाद  करता  है,  उसके  लिये  मेरे  पास
 लफ्ज  नहीं  हैं  जिन  का  मैं  उसके  बारे  में  इस्ते-
 साल  कर  सकूं  ।  परमात्मा  ने  हमको  इतनी
 बढ़िया  जमीन  दी  है,  इतने  बढ़िया  बैल  विये  हैं,
 इतनी  बढ़िया  गाय  दी  है,  लेकिन  हम  उन  सब
 का  ठीक  उपयोग  नहीं  कर  पा  रहे  है  V  गाय
 के  बारे  में  तो  कई  बातें  हिन्दू  शास्त्रों  में  लिखी

 हैं  ।  कहा  गया  है  कि  बैल  के  सिर  पर  दुनिया
 खड़ी  है  1  ३३  करोड़  देवताओं  का  गाय  के  पैर
 में  वास  है  ।  जमीन  के  बारे  में  दास्य  दयामला  क।

 हमारे  बन्दे  मातरम्‌  के  गीत  में  प्रयोग  किया
 गया  है।  ये  बातें  ठीक  हों  या  न  हों,  में
 इसमें  नहीं  जाना  चाहता  लेकिन  यह  मानी

 हुई  बात  है  कि  एग्रिकल्चर  पर  हमारा  सब

 कुछ  निर्भर  करता  है।  लार्ड  लिलिथगों  ने  भी
 कहा  था  कि  कौ  एंड  भ्राक्सन  अर  दी  बैकबोन
 आफ  एग्रिकलचर  ।  आपने  इन  के  साथ  क्‍या

 सलूक  किया  है।  झापने  सलूक  यह  किया  है  कि
 आपने  सन्‌  १६५६  में  ्र  लाख  ४६६०३
 खालें  बाहर  भेजी  जबकि  उससे  दस  बरस

 पहले  १६४७-४८  में  सिर्फ  ५८,  १२,६५०  खालें
 भेजी  गई  थों।  यानी  खालों  के  एक्सपोर्ट  में

 नुमायां  तरक्की  है।
 आप  हर  रोज़  लोगों  को  बतलाते  हैं  कि

 आपके  पास  बड़े  बड़े  एक्सपर्ट, स स  है।  उन

 एक्सपर्ट स  के  हाथों  में  आपने  हिन्दुस्तान  की  जान
 दे  रखी  है।  मेरे  पास  वक्‍त  नहीं  है  कि  में  उनके
 बारे  में  आपको  कुछ  बतलाऊं  |  प्रापकी  प्लानिंग
 कमिदान  में  अ्योरोक्रेटिक  एक्सपर्ट्स  हैं,
 वे  झआउटमोडिड  हैं  में  नहीं  जानते
 हैं  कि  एग्रिकलर  किस  को  कहते
 हैं।  भाप  झगर  राइट  साहब  ने  जो  लिखा  है
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 उसको  देखें  तो  भापकी  आखें  खुल  जायेंगी  ।
 इटली,  नाइजीरिया,  इजिप्ट  भोल्ट्रेलिया
 इत्यादि  में  श्राप  जाकर  देखें  तो  भापको  मालूम
 होगा  कि  उन्होंने  मिक्‍सड  फार्मिंग  के  जरिये
 से  हूर  एक  झादमी  की  भामदती  बढ़ा  दी  है,
 उनके  कैटल  निहायत  काममांज  साबित  हुये
 है,  उनका  सारा  एग्रिकलचर  का  मसला  तय
 हो  गया  है।  झापने  ऐसा  नहीं  किया  है।  हमारे
 देश  में  ६  भरद  और  ३०  करोड़  रुपये  का
 कऊडंग  जाया  किया  जाता  है,  उसका  ठीक
 इंतिजाम  नहीं  होता  है  7  २  भरव  co  करोड़
 रुपये  का  जो  गोमूत्र  है,  उसका  इस्तेमाल  भाज
 आप  नहीं  कर  पा  रहें  है।  मुझे  अफसोस  होता
 है  जब  झापकी  तरफ  से  यह  जवाब  दिया  जाता
 है  कि  यह  काम  मुकल  है  ।  लेकिन  इस  दिदा
 में  भाप  कोई  कोशिश  भी  तो  नहीं  कर  रहे  हैं  ।
 नौ  अरब  रुपया  इस  देश  का  जाया  हो  रहा  है
 लेकिन  कोई  ध्यान  ही  नही  देता  है  1  इसका
 कुछ  भी  उपयोग  नहीं  हो  रहा  है

 इस  वास्ते  में  कहना  चाहता  हूं  कि  भगर
 श्राप  सही  मानों  में  कुछ  करना  चाहते  हैं  तो
 आप  एनिमल  हसबंड़ी  को  सब  से  बड़ा  रुतबा
 दें,  इसके  लिये  सेपेरेट  मिनिस्टर  रखें,  सेपेरेट
 पोर्टफोलियो  बनायें,  प्लानिंग  कमिहन  में  इसको
 सेपरेट  रिप्रिजेटेंदन  दें  ।  यह  बात  जब  यहां
 कही  जाती  है  कि  बुरे  जानवर  भ्रच्छे  जानवरों
 का  खाना  खा  जाते  हैं,  तो  इसको  सुनकर  मेरा
 सिर दर्म  से  झुक  जाता  है।  हमारे  मंत्री  महो-
 दय  की  तरफ  से  एक  बार  इस  हाउस  में  यह
 आर्गुमेंट  भी  दी  गई  कि  हयूमन  बीइंग्स  और
 जानबरों  के  इंटरस्ट  क॑  बीच  कनपिलक्ट
 है  1  हमें  तय  करना  है  कि  झ्राया  लोग  खायें  या
 जानवर  खार्ये  ।  अ्रगर  जानवर  खाते  है  तो  लोग

 भूखे  मर  सकते  हैं  ।  इसको  कई  आर  यहां
 रिपीट  किया  गया  है  ।  झगर  झापने  बैलों  की
 Yo  परसेंट  स्ट्रेंय  बढ़ा  दी  होती  तो  पता  नहीं
 आपकी  कितनी  पैदाजार  बढ़  जाये  झौर  वह
 इतनी  बढ़  संकती  है  जितनी  कि  आपके  स्वप्ल
 में  मी  नहीं  है।  बह  दुगुनी  और  सिगुनी  हो
 सकती  है  भाष  देखेंगे  कि  देश  के  भ्रम्दर  सब



 चककी  Motion  re.

 पिंडित  ठाकुर  दास  भागंव]
 को  झासानी  से  खाना  खाने  को  मिल  जायेगा  1
 लेकिन  भाज  इस  तरह  की  कोई  बात  नहीं
 की  जा  रहो  है  |  हमारे  एग्रिकलचर  मिनिस्टर

 साहब  ने  व  प्लानिंग  कमिशन  वे  उन  पर  जो
 झावलीगेंशंम  थीं  उतको  ठीक  तरह  से  नहीं
 निभाया  है,  उन  पर  भी  कांस्टीट्यूशनल
 झावलोीगेशंस  थीं  उनको  नहीं  समझा  है।
 इसका  नतीजा  यह  हुआ  है  कि  बजाये  इसके  कि
 एनीमल  हसबैड़ी  को  फिसेज  मिलता  या
 नाज  व  दूध  देश  में  बढ़ता  भ्राप  रोज  बरोज़
 इम्पोर्ट्स  को  श्राप  बढ़ाते  जाते  हैं,  इसके  कया
 माने  है  tv  यह  देख  कर  मुझे  बड़ा  दु:ख  होता  है  ।
 में  कई  बार  कह  चुका  हूं  कि एक  एक  मन  जो

 गेहूं  इस  देश  के  श्रन्दर  भ्राता  है,  वह  हमारे
 देशवासियों  का  हार  ब्लड  दूसरे  मुल्कों  में  ले
 जाता  है  -  इसको  झाज  कोई  महसूस  नहीं
 करता  है  1  हर  रोज़  मे  कहीं  न  कहीं  पढ़ता  हूं
 कि  इतना  गेहूं  बाहर  से  ग्रायेगा,  दो  बरस  में
 शौर  झायेगा  t  में  पूछना  चाहता  हूं  कि  कहा  से
 आयेगा  भौर  क्‍यों  आयेगा  ?  आप  क्यों  इसको
 इम्पोर्ट  करते  हैं  ?  मैं  नहीं  समझता  हूं  कि  कैसे
 आप  यह  कहते  है  कि  यहां  पर  ज्यादा  पैदा  नहीं
 हो  सकता  ?  भाप  किसी  मी  गांव  में  जाये
 भौर  वहां  पर  गरीब  से  गरीब  किसान  से
 पूछें  भौर  कहें  कि बह  बसलाये  कि उसको  किस
 शीस  की  जरूरत  है,  वह  क्‍या  चाहता  है  t  वह
 भ्रापको  बतलासेगा  कि  जब  सक  गाय  झौर  बल
 की  तरक्की  नहीं  होगी  सथ  तक  देदा  की  सम्वाद
 समस्या  हल  नहीं  होगी।

 प्राज  तक  जो  होना  था  वह  हो  चुका  ।
 में  नहीं  कहता  कि  आपने  नेकनियती  से
 काम  नहीं  किया  ।  भाप  ने  झब  से  पहले  काफी
 बोझा  कर्ज  का  हम  पर  डाल  दिया  है।  झाप
 उसको  झौरन  बढ़ायें  |  भाप  फर्स्ट  प्रोयोरिटी
 एग्रिकलथर  को  दें  झौर  उसमें  भो  एनिमल
 हसब्रैड़ी  को।  एक  एक  रुपया  जो  धाप  ऐनिमल
 हसबैंढरो  को  फीड  करने  में खच  करगे  वह
 झापको  इतना  रचि  डिबिढेंड  देगा  कि  कुछ
 कहना  ही  नहीं  शौर  झापकी  जो  समस्या
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 है  वह  हल  हो  जायेगी।  भगर  जरूरत  हो  तो

 शाप  कांस्टीट्यूशन  को  भी  तबदील  करें  ।

 शध्राज  होता  है  कि  कोई  चोफ  मिनिस्टर  यहां
 श्राकर  आपकी  गर्दन  पर  हाथ  रख  कर  कहता
 है  कि  इतना  श्रनाज  मेरी  स्टेट  में  सेजने  का
 प्राप  हुक्म  दे  दें  शौर  इतना  नाज  बाहर  से
 मंगा  लें  ।  श्रापका  फर्ज  है  कि  भाप  पहले  देखें
 कि  फलां  स्टेट  ने  जो  उसके  पास  जमीन  है
 ओर  पानी  है  उसका  पूरा  फायदा  उठाया  है
 या  नहीं  ।  श्राप  जमीदारों  को  पानी  देते  हैं
 लेकिन  ज्यों  ही श्राप  पानी  देते  है  त्यों  ही  श्राप
 बैटरमेंट  लेवी  के  वारेंट  भेज  देते  है  ।  इस  तरह
 से  आप  कभी  कामयाब  नहीं  हो  सकते  है
 जिन  चीज़ों  की  तरफ  मेने  आपका  ध्यान
 दिलाया  है  उनकी  तरफ  अगर  झाप  पहले  से
 ध्यान  देले  तो  न  दिककतो  में  आप  फंसते  भौर  न
 देश  को  फंसाते  ।  एनिमल  हसबैडरी  और
 एग्रिकलचर  इन  दोनों  को  मिला  कर  मिक्स्ड
 फामिग  के  जरिये  श्राप  मामले  को  हल  कर
 सकते  हैं।  मेरे  पास  सारा  मसाला  फिगर  व
 किताबों  का  मौजूद  है  लेकिन  चूकि  वक्‍त  कम  है
 शर  स्रीकर  साहब  का  हाथ  भी  घंटी  पर  है  झौर
 मेरी  दुखभरी  कहानी  को  सुन  कर  दह  मुझे
 बोलने  से  भी  रोकना  नहीं  चाहते,  इसलिये
 बह  सब  चोज़ें  मैं  प्रापके  सामने  हवालों  के  साथ
 नहीं  रख  सकता  ।  म॑  इतना  ही  अर्ज  करना
 चाहता  हुं  कि  यह  जो  लास  हो  रहे  है  जिस  की
 तरफ  मैंने  आपका  ध्यान  दिलाया  है  एक  तो
 पांच  करोड  मन  दूध  का  जिस  की  कीमत
 एक  रब  रुपया  से  ज्यादा  हर  साल  का  वह
 कम  हो  सकता  है  भ्रगर  शाप  उसकी  तरफ
 तवज्जह  दें  ।  जब  तक  ाप  इस  को  नहीं
 रोकेंगे,  तब  तक  यह  मामला  तय  नहीं  होगा।
 मुझे  डर  तो  यह  है  कि  कुछ  बरसों  के  बाद  दूध
 शायद  हकीमों  के  नुस्खे  में  ही  रह  जाय  गौर
 दरपस्ल  देश  के  भ्रन्दर  दूध  का  मिलना  बन्द  हो
 जाय  ।

 इसी  तरह  से  बैलों  को  में  देखता  हूं  कि
 उनकी  क्या  हासत  है  में  प्लैनिंग  कमिशन  की
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 खिदमत  में  ग्रज॑  करता  हूं  कि आप  और  काम

 खत्म  कीजिये  |  अपने  हाथ  को  सटे  कीजिये  |

 सब  से  पहले  आप  इस  मामले  को  हाथ  में  लें  ।

 श्राज  हिन्दुस्तान  के  श्न्दर  हालत  कया  है  ?

 जब  हम  फिगर्स  को  देखते  हैं  तो  पाते  हैं  कि  जहां

 सन्‌  १९४७  के  पहले  दूध  का  पर  कंपिटा

 कंजम्पशन  ७  अंस  था  वहां  ब  उस  का  पर

 क पिटा  कंजम्पशन  ४.४५  आउंस  आ  चुका
 है  आप  नहीं  जानते  हैं  कि  यहां  के  बच्चों  के

 लिये  दूध  कितनी  जरूरी  चीज  है  ।  राइट  साहब
 की  किताब  के  सफा  ५  पर  लिखा  है  कि  तीन

 महीनों  के  वास्ते  सिमले  में  तजुर्बे  के  तौर  पर

 कुछ  बच्चों  को  दूध  दिया  गया  और  कुछ  को

 नहीं  दिया  गया  ।  उन  की  छाती  वगैरह  को

 सम्भाला  गया  |  लेकिन  नतीजा  यह  निकला

 कि  जिन  बच्चों  को  दूध  दिया  गया  था  उन  की

 छाती  बढ़ी,  कद  बढ़ा  जब  कि  जिन  को  दूध

 नहीं  दिया  गया  था  उनका  जिस्म  ठीक  नहीं

 हुआ  ।  इसी  तरह  साउथ  इंडिया  में  भी  तजुर्बा
 किया  गया  ।  में  ग्रज॑  करना  चाहता  हूं  कि  अब

 वक्‍त  ग्रा  गया  है  कि  इस  देश  में  ज्यादा  तवज्जह

 दूध  के  प्रोडक्शन  की  तरफ  दी  जाये,  बैलों

 की  ताकत  की  तरफ  दी  जाय  I  आपकी

 अपनी  किताब  में  लिखा  हुआ  है  कि  हमें  इतना
 अनाज  मंगाने  की  जरूरत  नहीं  है  अगर  देश  के

 अन्दर  दूध  की  मात्रा  काफी  रहती।  वह  प्रैक्टि-

 कली  फूड  है  |  और  हमें  कारबोहाईड्रेटस  की

 बजाये  प्रोटीन  की  ज्यादा  जरूरत  है  |  ऐक  सेर

 दूध  की  ताकत  €  अंडों  में  होती  है,  साधा  सेर

 गोश्त  में  होती  है,  एक  सेर  मछली  में  होती  है,

 यह  एक  मुसल्लेमा  अम्प्र  है  ।  इस  पांच  करोड़
 मन  के  मानी  यह  हैं  कि  आप  डेढ़  करोड़  मत

 रोटी  की  देश  में  सालाना  कमी  पैदा  करते  हैं  ।

 ६  छटाक  रोटी  की  ताकत  एक  सेर  दूध  में  होती

 है  ।  एक  तरफ  आप  चाहते  है  कि  अनाज  बढ़े
 और  दूसरी  तरफ  आप  क्या  करते  हैं  ?  आप

 कंसेन्ट्रटर  और  फाडर  और  मवंशी  का  खाजा

 इस  देश  से  बाहर  के  वास्ते  भेज  देते  हैं  |  आप

 कहते  हैं  कि  हमारे  पास  १००  में  से  सिर्फ  ७८

 गायों  के  वास्ते  चारा  है  और  २२  के  लिये

 कंसेन्ट्रेट  है।  लेकिन  आपने  तकरीबन  ७  करोड़
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 की  कीमत  की  मवेशियों  का  चारा,  ग्वार,
 दाना  व  खली  बाहर  भेज  दिया  ।  १६५५-५६
 में  ११  करोड़रु०  का  दूध  व  दूध  की  चीज
 आपने  बाहर  से  मंगायीं,  १६५५-५६  में

 इस  देश  के  ग्रन्दर  t  मैं  क्‍या  क्‍या
 शिकायत  करूं  ?  में  गर्ज  करना  चाहता  हूं
 कि  आज  इतका  एंडमिनिस्ट्रेशन  श्राफ  ऐनिमल

 हसबेंड्री  जो  है,  वह  इतना  खराब  है,
 ग्राब्जेक्शनेबल  है,  कि  उसके  लिये  मेरे  पास

 ्रल्फाज  नहीं  |  अगर  और  कोई  मुल्क  होता  तो
 शायद  वहां  के  लोग  इस  गवर्नमेंट  की  शक्ल
 तक  न  देखते  नो-कां  फिडेंस  का  क्या  कहना  ।  में

 बहुत  दु:ख  के  साथ  बोलता  हूं,  मुझे  मिसअ्रन्डर-
 स्टैंड  न  कीजिये  |  मुझे  मिनिस्टर  से  अदावत

 नहीं,  में  उनके  लिये  कोई  खराब  बात  नहीं
 कहना  चाहता  ।  लेकिन  मैं  बारह  बरसों  से
 चिल्लाता  श्राया  हूं  कि  गवन्नमेंट  से,  कितने

 ही  बिल  पेश  किये,  कई  दूसरी  चीजें  कीं,
 लेकिन  गवनेमेंट  न ेसब  की  सब  को  ठुकरा  दिया॥

 मैं फस्ट्रेट  हो  कर  कहता  हूं  कि  गवर्नमेंट  ने  इन
 दस  बरसों  में  हमारा  नुक्सान  जितना  किया
 उतना  फायदा  नहीं  किया  ।  मैं  चाहता  हूं  कि
 श्राज  कम  से  कम  गवर्नमेंट  सबक  ले  और.

 हस्वेंड्री  और  मिक्स्ड  फामिग  के  उन  तरीकों
 को  अपनाये  जो  खुद  उसके  अपने  एक्सपर्ट |
 भी  कहते  हैं  |  मगर  वह  तवज्जह  नहीं  देती  ।

 मुझे  आप  माफ  करेंगे,  मैंने  आपका
 ज्यादा  वक्‍त  लिया  ।  लेकिन  मैं  अर्ज  करता  हूं
 जितना  मुझ  को  इस  पर  बोलना  था  उसके  लिये
 तो  मुझ  को  कुछ  और  ज्यादा  वक्‍त  चाहिये
 था 1  तो  भी  आप  ने  मुझे  जो  वक्‍त  दिया
 उसके  लिये  आपका  बहुत  मश्क्र  हूं  ।

 Mr.  Speaker:  Now,  I  am  going  te
 call  Shri  S,  L.  Saksena,  because  he  is.
 feeling  ill  and  he  cannot  stay  here.
 Thereafter,  I  intend  doing  this.  I  find:
 that  hon.  Members  from  various  States:
 have  spoken  except  those  from  Kerala,
 Madhya  Pradesh,  Kashmir  and
 Orissa.  I  propose  to  call  at  least  one:
 from  each  of  these  States.

 Shri  Mahanty  (Dhenkanal):  Can  I
 get  some  chance,  because  from  my
 group  none  hag  spoken  so  far?.-
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 Mr.  Speaker:  Whether  it  is  group
 or  no  group,  the  hon.  Member  comes
 from  Orissa,  and  I  am  going  to  call
 him.

 Shri  Sanganna  (Koraput-reserved
 -—Sch.  Tribes):  Could  I  get  some
 ‘chance,  because  I  have  tabled  some
 ‘amendments?

 Mr.  Speaker:  I  shall  give  oppor-
 ‘tunities  to  all  hon.  Members,

 Dr.  Melkote  (Raichur):  Can  I  get
 ‘some  chance,  for  nobody  has  spoken
 so  far  on  behalf  of  labour?

 Shri  S.  M.  Banerjee  (Kanpur):  I
 had  raised  certain  questions,  and  you
 gave  me  the  clear  understanding  that
 I  shall  be  allowed  to  raise  those
 ‘questions.  So,  could  I  get  some
 chance?

 Shri  Khadilkar  (Ahmednagar):
 Nobody  has  spoken  from  Maharashtra.

 Mr.  Speaker:  Maharashtra  is  not  yet
 ‘divided  from  Bombay.

 Dr.  D.  A.  Katti  (Chikodi):  Nobody
 has  spoken  from  the  Republican
 Party?

 Mr,  Speaker:  Who  is  going  to  speak
 on  their  behalf?

 Dr.  9.  A.  Katti:  I  am  _  going  to
 speak  on  their  behalf.

 Shri  Thanu  Pillai  (Tirunelveli):  Will
 I  get  a  chance?

 Mr.  Speaker:  How  can  I  assure?

 Shri  Thanu  Pillai:  The  other  day,
 yyou  said  that  I  shall  get  an  oppor-
 dtunity.

 Mr.  Speaker:  If  I  have  told  the  hon.
 Member  so  already  then,  all  right,  I
 shall  try.

 Shri  S.  L.  Saksena  (Maharajganj):
 I  am  thankful  to  you  for  having  called
 ‘ame  to  speak  on  this  subject  so  soon.
 I  have  carefully  listened  to  some  of
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 the  speeches  made  by  the  hon.  Mem-
 bers.  Some  very  harsh  words  have
 been  spoken  about  the  Planning  Com-
 mission.  Some  of  the  hon.  Members
 demanded  the  resignation  of  the  mem-
 bers  of  the  Planning  Commission,  and
 some  others  demanded  the  resignation
 of  the  Planning  Minister.  But,  I  do
 not  think  there  is  that  danger.  In  a
 way,  we  have  received  complaints
 against  Government  on  many
 accounts,  But,  of  all  the  organs  of
 Government,  I  think  the  Planning
 Commission  is  the  one  organ  which
 has  done  something,  for  which  we
 shall  have  to  be  thankful.  Were
 it  not  for  the  Planning  Commis-
 sion,  perhaps  we  would  not  have
 been  even  where  we  =o  are.  Th
 therefore,  fully  agree  with  those
 who  think  that  the  Planning  Commis-
 sion  should  continue  and  take  us  to  a
 greater  distance.

 The  Plan  which  is  now  in  execution
 was  framed  with  the  general  approval
 of  the  House,  and  I  am  only  sorry
 that  the  Plan  has  not  been  struck  to
 and  there  has  been  an  attempt  at  an
 appraisal.  I  feel  that  if  we  had  not
 undertaken  the  appraisal,  we  would
 have  been  able  to  find  money  for  the
 whole  Plan  just  as  we  are  now  getting
 money  for  meeting  the  deficit  which
 we  are  experiencing.  It  is  the  apprai-
 sal,  the  reappraisal  and  all  these
 things  have  unnecessarily  brought  us
 into  great  difficulties.

 Even  then,  I  sometimes  wonder  how
 our  production  ig  so  low  compared  to
 that  of  other  countries  during  the
 same  period.  Our  Prime  Minister  is
 never  tired  of  saying  that  we  should
 compare  ourselves  with  China.  He
 has,  in  fact,  said  so  many  times  that
 we  cannot  compare  ourselves  with
 the  Soviet  Union  or  with  the  other
 countries,  but  we  can  compare  our-
 selves  with  China.

 I  have  got  here  before  me  the  latest
 report  about  the  progress  that  China
 has  made.  I  shall  talk  about  only  two
 or  three  things.  First,  I  shall  take
 the  case  of  steel.  China  had  a  pro-



 wi

 Motion  re: 7797

 duction  of  13,50,000  tong  of  steel  in
 1952,  and  last  year,  that  is,  during  the
 last  year  of  their  plan,  they  produced
 53,50,000  tons  of  steel.  So,  from  about
 3  lakhs  of  tons  in  1952,  the  produc-
 tion  increased  to  about  53  lakhs  of
 tons  last  year.  But  what  is  more
 astounding  is  that  this  year,  they  are
 going  to  produce  about  407  lakhs  of
 tons,  which  means  almost  double  that
 of  last  year.  I  am  astonished  how
 they  do  it.  But  you  will  be  surprised
 to  know  that  they  have  followed  our
 principle.  They  have  decentralised
 the  industry.  They  have  asked  each
 county  to  have  its  own  blast  furnaces.
 The  number  of  new  blast  furnaces  ६०
 be  put  up  during  this  year  is  nearly  a
 million.  From  January  to  August,
 974  steel-making  converters  were  com-
 pleted  in  the  country,  with  Kansu
 Province  and  the  Kwangsi  Chuang
 Autonomous  Region  ranking  first  in
 the  building  of  new  furnaces.  The
 number  of  new  iron  smelting  furnaces
 completed  in  this  period  was  240,000
 of  which  more  than  190,000  were  built
 in  August,  averaging  6,000  new  fur-
 naces  a  day.  That  means  that  every
 county  practically  is  having  its  own
 furnace;  and  every  village  is  having
 its  own  furnace  for  producing  steel.
 Although  they  have  got  big  works  at
 Anshan  and  other  places,  yet  it  is
 these  smelting  furnaces  which  are
 there  in  almost  every  village,  that
 have  enabled  them  almost  to  double
 their  iron  output;  and  they  are  hav-
 ing  about  one  crore  of  tons  of  steel
 this  year  as  their  target  whereas  in
 our  country,  when  all  our  steel  plants
 start  working  in  1962,  we  shall  have
 only  6  million  tons.  To  double  the
 steel  output  from  5  million  tons  to
 0  million  tons  in  one  year  is  some-
 thing  which  is  simply  a  miracle,  which
 I  cannot  understand.  If  we  want  to
 compare  ourselves  with  China,  then
 wo  should  remember  that  China  which
 began  its  planning  after  us,  and  which
 began  with  a  production  of  5  lakhs  of
 tons  when  we  had  9  lakhs  of  tons  in
 our  Tata  Iron  and  Steel  Works,  is
 now  having  a  target  of  one  crore  of
 tons  of  steel  as  the  target  for  1958,
 whereas  we  probably  will  not  have
 more  than  20  lakhs  of  tons  of  steel
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 this  year.  This  is  something  which  is
 astounding.

 As  regards  coal,  our  Minister  said
 that  we  may  not  be  able  to  achieve
 our  6  million  tons’  target,

 Shri  M.  P.  Mishra  (Begusarai):
 Wherefrom  has  the  hon.  Member  got
 all  these  figures?

 Shri  S.  L.  Saksena:  These  are  from
 China  Today,  and  I  am  quoting  from
 the  latest  issue  of  China  Today.

 Shri  M.  P,  Mishra:  This  is  all  pro-
 paganda  aspect.

 Shri  S.  L.  Saksena:  Are  0  million
 tons  so  much?  Is  that  propaganda?

 I  think  he  will  be  deceiving  himself
 by  such  day  dreaming.  He  will  find
 that  we  will  be  nowhere  compared  to
 other  countries  if  this  is  the  way  he
 deals  with  these  figures.  I  have  been
 there.  I  have  seen  things  as  they
 are  going  on,  and  the  way  they  have
 worked  and  achieved  results  is  simply
 marvellous.  We  will  only  be  deceiv-
 ing  ourselves  if  we  say  that  this  is  all
 propaganda.  We  must  take  them  at
 their  word.  Even  if  we  take  it  at  only
 80  lakh  tons  instead  of  l  crore  tons,
 our  production  is  only  20  lakh  tons
 after  ll  years  of  independence;  it  is
 only  8  years  since  they  became  inde-
 pendent  and  they  have  produced  this
 much  of  steel  within  that  time.  This
 is  something  extraordinary  and  we
 must  find  out  how  they  achieved  this
 production,  how  they  got  the  funds
 for  it  and  so  on.

 Then  take  coal  production.  In  ‘1952,
 they  had  63,528,000  tons  of  coal.  Last
 year,  they  produced  30  million
 tons  of  coal,  that  is,  about  23  times;
 this  year,  the  figure  is  20  million
 tons.  I  simply  wonder  how  they  are
 doing  it.  In  every  village  and  every
 county,  they  are  working  their  own
 mines  and  producing  coal,

 As  regards  electricity,  production  in
 952  was  7,260  million  kwh.  Last
 year,  it  was  19,300  million  kwh.  This
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 year  they  have  increased  it  to  27,500
 million  kwh.  In  one  year,  they  have
 almost  doubled  the  output.

 With  respect  to  cement,  production
 in  952  was  2,860,000  tons.  Last  year,
 they  produced  6,000,000  tons  and  this
 year,  the  figure  is  10,000,000  tons.

 These  are  not  small  figures.  If  we
 want  to  exist  in  this  world  as  an
 honourable  nation  and  want  to  in-
 crease  our  industrial  productivity,  we
 will  certainly  have  to  see  that  we  do
 not  become  the  last  in  this  race.  And
 if  this  is  the  way  in  which  we  are
 proceeding,  I  think  we  shall  have  no
 alternative  but  to  be  in  the  very
 lower  rung  of  the  ladder.  I  would,
 therefore,  request  the  Planning  Com-
 mission  to  make  a  thorough  study  of
 the  progress  which  our  neighbour
 country  makes  and  find  out  what  are
 the  secrets  of  their  success,  how  they
 have  progressed,  how  they  get  finan-
 ces,  how  they  effect  so  much  improve-
 ment  every  year.  This  is  something
 which  we  have  to  copy.

 Personally,  I  feel  here  also  agricul-
 ture  is  the  one  thing  which  has  en-
 abled  them  in  the  very  beginning  to
 finance  their  new  enterprises.  In  fact,
 in  the  year  1950,  their  total  budget
 was  only  Rs.  1,200  crores.  This  year
 it  is  about  40  times  as  much.  That
 is  something  which  is  extraordinary,
 that  they  should  make  so  much  pro-
 gress,  whereas  we  are  in  difficulties
 even  to  finance  our  Plan.

 In  agriculture,  their  production  has
 icreased  to  almost  4  times  of  what
 they  had.  “The  total  national  cutput
 of  single-crop  rice  now  being  gathered
 in  various  places  is  estimated  at  more
 than  56.5  million  tons,  an  increase  of
 more  than  45  million  tons,  or  some
 40  per  cent,  compared  with  last  year’.
 In  one  crop,  there  is  an  increase  of
 40  per  cent  production!  We  are  told
 that  they  are  producing  in  the  whole
 country  about  34  million  tons  this
 year;  this  agricultural  production  en-
 ables  them  to  pay  for  what  they  im-
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 port  from  outside.  That  is  one  cf  the
 reasons  why  they  are  able  to  do  all
 these  things.  On  the  other  hand,  we
 are  not  able  even  to  utilise  the  irri-
 gation  potential  that  we  have  created.
 Just  now,  my  hon.  friend,  Pandit
 Thakur  Das  Bhargava,  mentioned
 about  how  we  are  using  our  bullock
 power.  I  have  seen  in  many  foreign
 countries  that  an  agricultural  farm  by
 itself  does  not  pay,  unless  they  have
 also  side  by  side  dairying,  poultry  and
 other  things.  The  income  from  animal
 husbandry  and  other  things  is  more
 than  the  income  from  mere  agricui-
 ture.  That  is  the  experience  of  almost
 all  farms  in  the  Soviet  Union  as  well
 as  in  China.  The  income  from  anima!
 breeding,  poultry  and  pig-keeping  is
 more  than  50—60  per  cent.  of  the  entire
 income  of  an  agricultural  farm.  There-
 fore,  our  farms  which  depend  merely
 on  cultivation  of  grain  are  no  good
 because  they  cannot  have  this  income
 which  people  in  other  countries  have.
 In  our  country,  animal  husbandry  is
 wholly  neglected  and  there  is  no  sub.
 sidiary  industry  side  by  side  with
 cultivation  of  grains.  We  have  no
 poultry,  we  have  no  pig  keeping  and
 we  depend  only  upon  agriculture,  in
 which  the  yield  is  also  very  low.

 The  most  extraordinary  thing  is  that
 we  have  so  much  irrigation  potential.
 But  we  have  not  utilised  it.  I  know
 how  it  happens.  In  my  own  consti-
 tuency,  there  is  a  big  canal  which  has
 recently  been  dug.  But  the  water
 rate  for  irrigation  is  about  Rs.  30  per
 acre.  The  result  is  that  the  canal
 water  is  going  waste.

 Pandit  K.  C.  Sharma  (Hapur):  What
 is  the  number  of  pigs?

 Shri  S.  L.  Saksena:  Even  though
 irrigation  potential  has  been  created
 by  huge  investments,  the  water  is  not
 being  used.  Unless  we  make  the
 water  rates  within  the  means  of  the
 cultivator,  he  will  not  be  able  to  get
 any  advantage.  So  we  have  got  to
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 *  be  very  careful  in  seeing  that  the
 water  which  has  been  tapped  is  made
 available  to  the  cultivators  at  rates
 within  their  means.

 Coming  to  the  question  of  ferti-
 lisers,  my  hon.  friend,  Pandit  Thakur
 Das  Bhargava,  referred  to  gobar.
 But  you  will  be  surprised  to  know
 that  in  22  provinces  and  municipali-
 ties  in  China,  they  had  accumulated
 25,000  million  tons  of  manure  (8  in-
 cluding  farmyard  and  other  manure).
 On  the  other  hand,  we  waste  a  large
 portion  of  our  farm  manure.  Only
 20  per  cent  of  it  is  used.  We  are  not
 using  night  soil  also,  although
 Mahatma  Gandhi  was  very  keen  that
 night  soil  should  also  be  used  as
 manure.  We  are  not  trying  to  utilise
 all  these  things.  The  result  is  that
 we  have  to  drink  water  full  of  sullage
 water;  instead  of  using  night  soil  for
 other  purposes,  we  are  destroying  our
 whole  health  also.

 ्

 Agriculture,  which  is  the  mainstay
 of  our  Plan,  should  be  reorganised  on
 a  better  basis.  The  irrigation  poten-
 tial  we  have  created  should  be  fully

 y  utilised.  Animal  husbandry  and  other
 subsidiary  agencies  must  also  be  in-
 troduced  so  that  we  have  a_  really
 paying  agriculture.

 On  the  question  of  land  reforms,  I
 am  sorry  I  differ  from  my  hon.  friend,
 Pandit  Thakur  Das  Bhargava.  I  do

 .  feel  that  unless  the  cultivator  is  en-
 thused  and  he  is  made  the  owner  of
 the  land,  he  will  not  be  able  to  put
 in  his  best.  We  have  about  30  per
 cent  of  our  people  who  are  landless
 Jabourers.  Unless  these  people  are
 also  enthused,  are  made  to  share  in
 the  land,  they  will  not  be  able  to  con-
 tribute  their  maximum.  In  China
 what  they  have  done  is  to  make  every-
 body  who  lives  on  agriculture  the
 owner  of  land,  although  as  soon  as  the

 “land  is  brought  under  a  collective,  he
 is  a  member  like  the  others.  When
 the  land  is  divided,  it  is  given  to  him
 and  he  is  given  the  satisfaction  of
 having  possession.  Then  he  becomes  a
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 member  of  the  collective  farm,  with
 the  result  that  everybody  is  prepared
 to  put  in  his  maximum  to  produce  the
 maximum  quantity.  So  unless  the
 land  is  distributed  among  the  land-
 less  labourers  and  they  are  also  made
 to  have  a  stake  in  the  production  of
 the  land  and  the  whole  thing  is  orga-
 nised  on  the  basis  of  collective  farms
 or  co-operative  farms,  in  order  to  have
 the  maximum  production,  we  cannot
 make  much  progress  in  agriculture.

 Therefore,  I  feel  that  we  must  give
 very  great  emphasis  to  agriculture
 and  must  see  that  we  are  able  to  pro-
 duce  at  least  00  million  tons  per  year
 by  the  end  of  this  Plan.  That  is  not
 difficult  if  we  take  proper  care  of  our
 irrigation  sources,  animal  husbandry
 and  also  manure  and  also’  import
 manure  from  outside  to  the  extent
 necessary.  Unless  all  these  things  are
 done,  we  will  not  be  able  to  produce
 the  necessary  amount  of  food  and
 cotton  and  all  those  things  which  we
 may  otherwise  have  to  import.

 My  amendment  consisting  of  eleven
 parts  is  mainly  devoted  to  agriculture.
 Unless  full  consideration  is  given  to
 all  the  various  suggestions  and  they
 are  adopted,  you  may  not  be  able  to
 achieve  self-sufficiency  in  food  or  ful-
 fil  the  Plan.

 On  defence,  I  would  like  to  say  that
 money  should  not  be  spent  on  obsolete
 armaments.  The  armaments  required
 should  be  produced  as  much  as  pos-
 sible  in  our  country  and  what  one  has
 got  to  get  from  outside  should  be
 modern  and  new  and  should  be  of  the
 latest  design.

 I  feel  that  by  delaying  the  introduc-
 tion  of  universal  compulsory  educa-
 tion,  we  are  keeping  half  of  our  popu-
 lation  in  ignorance.  I  do  not  know
 how  many  Mahatma  Gandhis_  and
 Jawaharlals  there  are  among’  them.
 We  cannot  recognise  them  until  we
 have  universal  compulsory  education
 at  the  earliest  possible  date.  We
 should  have  it  up  to  the  age  of  l4
 years  by  the  end  of  1960.  We  have
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 wasted  a  lot  of  talent  which  may  have
 been  extremely  useful  to  us.  The
 expenditure  on  education  should  not
 be  cut.  There  has  been  some  cut  on
 social  services  and  amenities.  Edu-
 cation  must  be  given  high  priority.  I
 do  not  want  big  buildings  and  big
 furniture.  Let  there  be  a  class  under
 a  tree  in  the  village  so  that  everybody
 may  have  an  opportunity  to  read.  I
 am  glad  that  we  have  laid:  emphasis
 on  heavy  industries.  But  it  is  very
 essential  that  there  should  be  no  cor-
 ruption.  Until  we  root  out  corruption,
 it  is  impossible  for  our  Plan  to  suc-
 ceed.  In  China,  there  was  no  corrup-
 tion  and  that  is  the  secret  of  their
 success  and  unless  we  do  that,  we  will
 not  be  able  to  achieve  enough  pro-
 gress.

 Mr.  Speaker:  Shri  Mahanty.

 Raja  Mahendra  Pratap  (Mathura):
 Braj  is  a  holy  land;  it  should  also
 have  a  voice.

 Shri  Raghunath  Singh  (Varanasi):
 We  have  moved  some  amendments
 and  we  should  be  given  some  time  to
 speak  on  them.

 Mr.  Speaker:  Orissa  has  not  spoken;
 So,  I  am  calling  Shri  Mahanty.

 Pandit  K.  C.  Sharma:  U.P.  is  so  big.

 Mr.  Speaker:  I  have  not  yet  called
 a  single  Member  from  Kashmir.  I
 will  call  the  lady  Member  from
 Kashmir  next.  What  is  that  I  can  do
 within  the  time-limit?  At  least  one
 Member  from  each  State  has  to  be
 given  an  opportunity.....  (Interrup-
 tions.)

 Shri  Warish  Chandra  Mathur:  It  is
 the  viewpoints  that  matter  here.

 Raja  Mahendrg  Pratap:
 get  time  or  not?

 Will  Braj

 Mr.  Speaker:  I  cannot  promise  any-
 thing.  The  hon.  Members  may  go  for
 lunch  and  then  come  back.  Let  us
 see.
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 Shri  Mahanty:  Sir,  many  harsh
 words  had  been  spoken  against  the
 Planning  Commission  and  the  Minister
 in  charge  of  Planning.  I  do  not  wish
 to  add  to  that  crop  of  bitterness.
 Never  in  the  history  of  language  or
 semantics  has  the  word  ‘planning’
 been  abused  and  used  to  convey  a
 meaning  which  is  totally  different,  as
 it  has  been  done  here.
 whether  it  is  an  appraisal  of  the  plan
 or  of  chaos;  I  do  not  know  whether
 it  is  going  to  be  a  reappraisal  of  the
 plan  or  of  confusion.  So  far  as  the
 prospects  are  concerned,  to  us  it  is  an
 agonising  question  mark.  I  can  say
 that  the  Government  should  be
 charged  rightly  with  breach  of  faith
 and  breach  of  contract.  In  the  original
 Plan,  Government  had  contemplated
 to  raise  about  Rs.  450  crores  by  way
 of  additional  taxation  during  the  five
 year  Plan  period;  it  was  to  have  been
 shared  in  equal  measures  between  the
 Centre  and  the  States—Rs.  225  crores
 each.  During  the  Second  Plan  period,
 the  Central  Government  alone  will
 raise  Rs.  725  crores—Rs.  500  crores
 more  than  what  the  Government  had
 anticipated.  The  people  had  gone  on
 paying  the  taxes  cheerfully  in  the
 hope  and  belief  that  the  targets  will
 be  achieved.  But  now,  we  are  being
 told  that  instead  of  eight  million  new
 jobs,  only  6°5  million  new  jobs  will
 be  available;  the  production  of  coal
 will  fall  short  of  the  targets  by  about
 four  million  tons  and  the  production
 in  fertilizers,  aluminium  and  engin-
 eering  and  other  industries  will  be
 substantially  lower  than  the  targets,
 not  to  speak  of  agriculture  where  vast
 irrigation  potentials  are  lying  unuti-
 lised.  If  you  do  not  call  it  a  breach
 of  faith  or  a  breach  of  contract,  I  do
 not  know  how  else  you  can  describe
 it.

 I  do  not  thereby  suggest  a  counsel
 of  despair.  I  do  not  suggest  that  the
 Planning  Commission  should  be  abo-
 lished  or  the  Planning  Minister  should
 resign.  I  consider  that  a  counsel  of
 despair  and  frustration.  We  are  new
 to  planning,  both  to  the  techniques

 I  do  not  know
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 and  also  to  its  execution.  But  iny
 only  complaint  against  the  Govern-
 ment  and  the  Planning  Commission  is
 this:  wise  men  learn  from  experience
 of  others;  fools  learn  from  their  own
 experience.  But  the  Government  has
 learnt  from  neither....  (Interruptions)
 I  believe,  they  are  worse.  They
 neither  learn  from  their  own  exper-
 jence  nor  learn  from  the  experience
 of  the  others.  It  is  for  you  to  deter-
 mine  what  they  are.  If  it  is  left  to
 me,  I  would  compare  them  with  the
 Bourbons  of  French  history  who  for-
 got  nothing  and  learnt  nothing.

 On  the  eve  of  the  formulation  of
 the  Second  Plan,  because  the  First
 Plan  led  to  frustration  in  many  of  its
 aspects,  we  were  told  that  the  First
 Plan  was  not  for  its  own  sake  but  to
 just  accustom  the  country  to  the  tech-
 niques  of  planning.  After  the  First
 Plan  the  National  Development  Coun-
 cil  laid  down  certain  precedents  as
 conditions  precedent,  for  the  success
 of  the  Second  Plan.  The  House  is
 entitled  to  know  from  the  hon.  Minis-
 ter  in  charge  of  Planning  as  to  what
 items  of  those  conditions  have  been
 fulfilled.

 In  the  first  place,  the  National  Deve-
 lopment  Council  was  of  the  opinion
 that  there  should  be  a  substantial  in-
 crease  in  agricultural  production;
 secondly,  there  should  be  a  steady  in-
 crease  in  domestic  savings;  thirdly,
 there  should  be  external  assistance  for
 meeting  foreign  exchange  gap;  fourth-
 ly,  maintenance  of  a  stable  price  level
 and  fifthly,  efficient  utilisation  of  the
 assets  and  resources.  I  venture  to  say
 that  barring  external  assistance,  none
 of  these  conditions  have  been  fulfilled,
 It  is  high  time  for  the  Government
 and  the  Planning  Commission  there-
 fore  to  consider  dispassionately  with-
 out  confining  themselves  to  the  ivory
 tower  of  planning  and  to  bring  to  bear
 some  layman's  point  of  view  on  there
 problems  and  to  examine  why  these
 eonditions  could  not  be  fulfilled.

 I  would  try  to  offer  my  advice  for
 what  it  is  worth.  I  feel  that  deficit
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 financing  in  which  the  Government
 indulged  in  a  reckless  manner  and
 the  unplanned  plan  expenditure  had
 resulted  in  this  chaos  obtaining  to-
 day.  For  that  it  will  be  worthwhile
 to  go  into  the  background  in  the  agri-
 cultural  sector.  In  the  First  Plan,  ell
 emphasis  was  placed  on  agriculture.
 In  the  Second  Plan  118  per  cent  of
 the  tota]  Plan  expenditure  has  been
 earmarked  for  agriculture.  Even
 though  we  may  have  spent  a  sum  of
 the  order  of  about  Rs.  300  crores  on
 agriculture—the  hon.  Minister  will
 correct  me,  I  am  not  sure  of  the  exact
 amount—we  have  not  been  able  to
 increase  the  production  potentialities;
 we  have  not  been  able  to  increase  the
 productivity  of  the  land.

 Production  has  no  doubt  increased  as
 the  statistics  would  show.  But,  again,
 in  the  case  of  statistics,  I  venture  to
 submit,  it  is  just  like  a  lamp  post
 which  is  there  not  to  show  the  light
 but  for  the  drunkard  to  lean  against.
 When  we  talk  of  statistics,  I  am  re-
 minded  of  what  Professor  Mahalano-
 bis  had  said,  regarding  import  of
 foodgrains;  that  in  this  country  we
 have  produced  much  more,  we  have
 consumed  much  more  and  we  have
 imported  much  more  without  taking
 the  facts  into  consideration.

 Be  that  as  it  may,  as  the  statistics
 would  show,  between  1984-55  and
 ‘1957-88  the  production  has  gone  up
 by  25  per  cent.  as  compared  to  the
 average  production  during  the  three
 years  preceding  the  First  Five  Year
 Pian.  But  the  wholesale  price  index
 has  also  gone  up,  and  that  only  on
 account  of  the  rise  in  food  prices.  We
 have  not  been  offered  any  answers  as
 to  why  the  price  has  been  going  up
 for  the  foodstuffs,  when  production  is
 increasing.  There  seems  to  be  a  very
 unhealthy  competition  between  the
 rise  in  production  and  the  rise  in
 prices,

 This  has  contributed  heavily  to  the
 frustration  of  the  Plan.  The  main
 cause  of  this:  rise,  according  to  me,  is,
 firstly,  deficit  financing  and,  secondly,
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 {Shri  Mahanty]
 unplanned  expenditure.  It  will  be  re-
 membered,  the  bulk  of  the’  planned
 expenditure  of  the  First  Plan  was
 incurred  during  the  last  two  years  of
 the  Plan,  the  rate  being  double  the
 tate  in  the  first  two  years.  The  bulk
 of  the  deficit  financing  also  occurred
 during  these  last  two  years.  On  the
 one  hand,  there  was  reckless  deficit
 financing  during  the  last  two  years  of
 the  First  Plan  and,  on  the  ether  hand,
 more  than  50  per  cent.  of  the  planned
 expenditure  was  also  incurred  during
 the  last  two  years  of  the  First  Plan,
 which  would  not  be  mitig  by  the
 corrective—the  only  corrective  which
 was  available—of  increased.  pro-
 duction.  We  would  have  expected  the
 Government  to  have  learnt  this  mis-
 take  of  not  planning  or  spreading
 their  expenditure  evenly  over  the  five
 years  and  incurring  ali  the  amount
 in  a  sort  of  rush  towards  the  close  of
 the  Plan  which  creates  all  these  kinds
 of  inflationary  complications.  Well,
 Sir,  an  hon.  Member  said  that  they
 are  wise,  if  they  are  not  fools.  I
 would  have  called  them  wise  if  they
 had  learnt  from  the  mistake  which
 they  had  experienced  during  the
 First  Plan  period,  and  which  they
 had  recorded  in  all  their  minutes  and
 reports.

 Now,  it  is  worthwhile  to  remember
 .that  the  expenditure  incurred  during
 the  first  three  years  of  the  Second
 Plan  is  around  Rs.  2457  crores  which
 leaves  Rs.  2343  crores—roughly  about
 48  per  cent—to  be  incurred  during
 the  remaining  two  years  of  the  Plan.
 Therefore,  more  is  left  to  be  covered
 during  the  last  two  years  of  the
 Plan,  more  deficit  financing  is  in
 Prospect  and  this  will  further  raise
 the  food  prices  which  are  already  very

 I  do  not  mind  if  the  hon.  Minister
 retires  or  the  Planning  Commission
 goes  into  wilderness;  even  if  God
 comes  to  implement  the  Plan,  with
 this  chaos  and  confusion  that  has
 Been  let  loose  even  God  cannot  im-
 plement  the  Plan.  Therefore,  Sir,  I
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 will  not  be  charged  of  a  political  crime
 if  I  go  about  in  the  country  and  ask
 people  not  to  pay  the  increased  taxes
 to  Government,  because  we  are  not
 paying  the  increased  taxes  for  less
 targets  for  not  fulfilling  the  targets  and
 for  producing  more  stresses  and  strains
 in  our  economy.  Sir,  let  this  matter
 not  be  considered  as  coming  from  a
 solitary  Member  in  the  Opposition;
 one  day  the  Government  wil]  have  to
 face  the  issue.  You  are  raising
 double  the  taxation  you  had  anticipat-
 ed.  You  are  considering  that  with  the
 might  at  your  command  you  will  be
 able  to  raise  any  amount  of  taxation
 and  the  people  are  cheerfully  paying
 the  taxes.  When  the  people  expect
 something  back  from  you,  you  should
 not  fail  in  your  duty.  If  you  fail,  it
 will  be  the  right  of  the  people,  it  will
 be  their  political  duty  to  fail  in  their
 duty  to  you.

 Secondly,  another  mistake  which  the
 Government  had  committed,  which
 was  brought  out  in  the  Review  of  the
 First  Five  Year  Plan,  was  the  sub-
 stantial  amount  of  non-developmental
 expenditure  outside  the  scope  of  the
 Plan.  We  would  like  to  know  from
 the  hon.  Minister,  when  he  replies  to
 the  debate,  the  up-to-date  total  amount
 of  developmental  and  non-develop-
 mental  expenditure  that  have  been
 incurred  so  far,  which  were  beyond
 the  purview  of  the  Plan.  We  would
 like  to  know  who  is  responsible  for
 it.  Are  you  having  a  Plan  or  a
 chaos?  If  you  say  that  you  are  in  need
 of  money  to  implement  the  Plan,  why
 go  on  incurring  expenditure  which
 was  beyond  the  scope  of  the  Plan?
 Then  it  is  said  that  everything  is  all
 right—God  is  in  heaven  and  is  right
 in  the  world.  Certainly  I  must  say
 that  you  are  not  taking  Parliament
 very  seriously.

 Taking  all  these  factors  into  con-
 sideration,  during  the  Second  Plan
 period,  according  to  my  calculation,
 the  total  development  and  non-deve-
 lopmental  expenditure  will  absorb  &
 total  amount  of  Rs.  224  crores  or
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 poore.  I  do  not  know  why  these
 Rs.  224  crores  could  not  be  anticipated
 ty  the  Planning  Commission  which,  to
 aay  the  least,  lives  in  a  fool's  paradise,
 in  an  ivory  tower.  They  are  planning
 in  an  intellectual  vacuum  with  the
 Jeast  attention  being  paid  how  to
 {mplement  it.  Even  though  the  tax-
 payers  are  allowing  themselves  to  be
 beguiled  into  the  techniques  of  plan-
 ning  in  an  ivory  tower,  the  Planning
 Commission  should  have  anticipated  all
 this  expenditure  which  was  beyond
 the  scope  of  the  Plan.  I  believe  the
 hon.  Minister  will  give  us  an  answer.

 Sir,  even  though  the  Planning  Com-
 mission  is  attached  with  so  many  ex-
 perts,  the  wild  and  chaotic  estimates
 in  some  of  our  most  important  pro-
 jects  have  let  loose  this  confusion  and
 chaos  for  which  the  tax-payers  today
 are  asked  to  foot  the  bill.

 Onty  three  months  ago  we  were  told
 that  the  core  of  the  Plan  will  cost
 something  about  Rs.  4500  crores;  now
 it  has  gone  up  by  Rs.  480  crores  more.
 We  would  like  to  know  from  the  hon.
 Minister  why,  under  what  circum-
 stances,  these  estimates  are  going  up.
 As  against  this  increased  estimate  of
 Rs.  4650  crores,  the  available  re-
 sources  may  be  less  than  Rs.  4260
 crores.  Sir,  the  Gevernment,  in  the
 name  of  their  socialist  commonwealth
 —I  do  not  know  the  recent  term......

 An  Hon.  Member:  Socialist  pattern.
 Shri  Mahanty:  That  was  changed

 at  Gauhati  to  give  it  a  better  descri-
 ption.  The  Government,  in  the  name
 of  the  socialist  commonwealth,  is  now
 playing  into  the  boudoirs  of  private
 capitalists.  That  is  exactly  their  plea
 today.  They  say:  “Reduce  the  Plan:
 do  not  touch  the  fron  and  steel  eec-
 tor;  spend  your  money  in  fertilisers”.
 ‘We  have  resources  for  Rs.  4260  crores.
 But  the  core  of  the  Plan,  over  which
 the  hon.  Prime  Minister  talks  in
 eloquent  and  emotional  terms,  need
 Ra.  4850  crores.  Therefare,  Sir,—I
 am  not  prepared  to  enter  a  bet  with
 the  hon,  Minister—at  the  end  of  the
 Plan,  the  hon.  Minister  will  come  to
 this  House  and  say:  “Well,  we  could
 not;  we  merely  tampered  with  the
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 figures  of  the  Plan;  we  could
 not  touch  the  core  of  the  Plan  because
 our  resources  were  short  of  our
 requirements.”

 For  that,  I  hold,  firstly,  the  Planning
 Commission  and,  secondly,  the  Gov-
 ernment  responsible.  Sir,  I  do  not
 wish  to  take  more  time  of  the  House
 even  though  I  wanted  to  bring  to
 your  notice  some  more  important  as-
 pects  of  this  question,  but  I  would
 like  my  hon.  friends  also  to  have  &
 chance—they  are  feeling  very  im-
 patient.  I  only  want  to  end  with  a
 suggestion  that,  according  to  me,  the
 frustration  in  the  Plan  emanates  from
 implementing  the  Plan.  The  Planning
 Commission  considers  the  targets,  it
 formulates  the  principles  in  a  sort  of
 an  intellectual  vacuum  not  related  to
 the  practicability  of  administration,
 and  it  has  ultimately  left  the  day  to
 day  implementation,  not  to  the  hon.
 Ministers  at  the  Centre,  but  to  the
 honourable  gentlemen  in  the  States
 who  are  more  Machiavellist  than
 serious  administrators,  who  indulge  In
 all  kinds  of  political  horse-trading
 with  little  concern  for  the  welfare  or
 the  success  of  the  Plan.  Now,  they
 have  to  depend  again  on  the  district
 magistrates  and  our  good-cld  sub-
 deputy  magistrates,  and  to  boot,  on
 the  police,  of  course.  The  planners
 are  planning  in  a  sort  of  idealistic
 Elysian  flelds  of  the  Planning  Com-
 mission.  Their  administrators  are
 executing  the  Plan  in  a  sort  of  most
 unimaginative,  humdrum,  routine.
 Therefore,  I  say  let  this  country  not
 spend  tons  of  money  in  evolving  new
 techniques  in  planning  by  giving  new
 political  appointments  in  the  Planning
 Commission,

 T  would  like  to  make  a  concrete
 suggestion  to  the  hon.  Minister.  Let
 him  convene  a  conference  of  alJ  the
 spokesmen  of  the  various  groups.
 After  all,  though  the  Members  of
 Parliament  may  not  be  a  repository
 of  all  wisdom,  they  have  some
 practical  wisdom  which  his  adminis-
 tration  lacks  and  which  the  Planning
 Commission  lacks.  Let  him  take  into
 consideration  our  humble  submission,
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 {Shri  Mahanty]
 for  what  it  is  worth.  According  to  me,
 te  crisis  today  is  not  in  the  princi-
 ple;  the  crisis  today  is  in  the  im-
 plementation.  If  that  is  not  heeded
 *o,  more  miseries  will  be  in  store  for
 ua  and  all  our  five  years  plans  will
 produce  more  strains  and  stresses  than
 the  fulfilment  of  the  targets  that  we
 have  set  for  ourselves.

 Mr.  Speaker:  Shri  Somani.

 Some  Hon.  Members:  He  has  already
 spoken.

 Mr.  Speaker:  I  am  noting  down
 the  names  of  hon.  Members  who  have
 tabled  amendments.  I  think  two
 States  or  Groups  have  not  becn  re-
 presented  yet.  Madhya  Pradesh  is  not
 represented;  and  there  is  another
 @roup.

 Shri  8,  K.  Gaikwad  (Nasik):  May  I
 request  that  at  least  one  Member  on
 behalf?  of  a  group  may  kindly  be
 ‘allowed  to  speak?  Of  course  it  is  a
 amall  group.

 Mir.  Speaker:  Who  is  that  hon.
 Member?

 Shri  B.  K,  Gaikwad:  Shri  D.  A.
 Ratti  has  given  his  name.

 Shri  Assar  (Ratnagiri):  I  have  also
 given  my  name.

 Mr.  Speaker:
 Mehta.

 Shrimati  Krishna

 . झीमती  कृष्णा  सहता  (जम्मू  तथा
 काएमीर)  :  माननीय  भध्यक्ष  महोदय,
 दूसरी  पंचवर्षीय  योजना  त्रुटियों  तथा
 मठिनाइयों  के  हते  हुए  भी  भ्रागे  बढ़
 रही  दौर  इसमें  कोई  सन्देह  नहीं  कि  इस
 झागोउना  के  सफलतापूर्द क  पूरा  होने  पर  हमारा
 देश  काफी  जीजओं  में  भास्मनिर्भर  भौर  स्वाव-
 सम्बी  हो  जायेगा  t

 23  SEPTEMBER  3058  Appraisal  qnd  Prospects  773
 of  Second  Five  Year

 Plan

 कुछ  कठिनाइयां  अनता  के  सासने  हैं
 और  वे  रहेंगी।  योजना  भायोग  को  चाहिए
 कि  वह  इस  विज्ञान  भरी  मोजना  को  चतुराई
 से  सोचे  t

 इस  समय  जो  सबसे  बड़ी  कठिनाई  हमारे
 ददा  सामने  है  वह  विदेशी  मुद्रा  को  कमी
 की  हैं।  इस  सम्बन्ध  में  मेरा  कहना  है  कि
 अभीभी  हमारे  देश  में  अरबों  का  घन  पड़ा
 हुआ  है  प्रौर  वह  धन  सोने,  चांदी  के  रूप  में
 है  जा  सिऊं  देखने  फे  काम  भाता  है।  अगर
 उसको  योजना  के  काम  में  लाया  जाय  तो
 यह  हमारी  झाथिक  समस्या  के  हल  होने
 में  बहुत  मददगार  सिद्ध  होगा  श्ोर  प्रगली
 पीढ़ी  के  लिए  भी  बहुत  सो  प्रासानियां  हो
 जावेंगी।  मेरे  विचार  में  कोई  भो  इस  देश
 का  रहने  वाला  यह  पसन्द  नहीं  करेगा  कि
 अरबों  रुपये  की  सम्पत्ति  देश  में  हो  शौर  हम
 दूसरे  देशों  के  धम  पर  निर्भर  रहें  झोर  सहायता
 के  लिए  उनकी  और  ताकते  रहें।

 इस  दूसरी  पंचवर्षीय  योजना  काल  में

 हमारे  उद्योग  चंधों  को  बहुत  प्रोत्साहन  मिला

 है।  अभी  मुझे  जुलाई  मास  में  संसदीय
 स्टडी  भुप  के  साथ  पूर्वी  क्षेत्र  में  जाने  का  मौका
 मिला  था।  मेंने  भिलाई,  दुर्गापुर,  रूरकेला
 शौर  डी०  बी०  खी०  झादि  सब  जगहों  में
 पब्लिफ  सैक्टर  झोर  प्राहेट  सैक्टर  में  चलने
 बाली  इंडस्ट्रीज  देखीं।  मेने  पब्लिक  सैक्टर
 झौर  निजी  सैक्टर  में  कोयले  को  लानों  में  काम
 होते  देखा  भर  वहां  बड़े  बड़े  काम  चलते  देख
 कर  मन  में  बड़ी  खुशी  हुई।  यह  देख  कर  कि
 देश  निर्माण  के  काम  में  जिस  उत्साह  भर  लगन
 के  साथ  हजारों  श्रमिक  लोग  काम  कर  रहे
 हैं,  दिल  में  बहुत  खुशी  हुई  घोर  मन  उत्साह
 से  भर  गया।  यहां  के  कर्मचारी  जब
 में  हमें  सब  काम  जो  बे  कर  रहे  थे  दिखाते
 तो  उनके  दिल  उत्साह  शौर  खुशी  से  भरे
 हुए  थे  भौर  उनको  इस  बात  का  अहसास
 था  कि  वे  देश  के  नवनिर्माण  के  काम  में  एक



 7783  Motion  re:

 महत्वपूर्ण  काम  कर  रहे  हें।  वे  सुशी  खुशी
 हसको  बताते  थे  कि  देखिये  जब  यह  चीज़

 पूरी  हो  जायेगी  तो  हमारा  उत्पादन  बढ़
 जायेगा  भौर  भाज  जो  हमें  काफ़ी  विदेशी

 ' मुद्दा  दस  पर  खच  करनी  पड़  रही  है  वह
 बच  जायेगी  शौर  भांज  जितनी  हमें  विदेशी

 मुद्रा  मंगानी  पड़  रही  है  उसमें  कमो  हो
 जायगी।  वहां  बड़ी  बड़ी  योजनामों  पर
 कार्य  होते  देखकर  दिल  में  बड़ी  प्रसन्नता

 हुई।  कोयले  की  खानों  के  हमने  निजी  सैक्टर
 के  भी  काम  होते  देखे  ।  उन  लोगों  की  कुछ
 कठिताइयां  थीं।  सम्बन्धित  मंत्रालय  को
 बाहिपे  कि  उनकी  कठिनाइयों  पर  ध्यान  दें
 ताकि  वें  लोग  श्रधिक  उत्पादन  कर  सके  झौर
 देश  की  जरूरत  को  पूरा  कर  सकें।

 इस  योजना  में  ग्रामोद्योग  तथा  कुटीर
 उद्योगों  को  काफ़ी  प्रोत्साहन  मिला  है।  खादी
 को  ही  लीजिये  ।  मिलों  से  कहीं  अधिक
 श्रमिक  खादी  में  काम  कर  रहे  हँ।  इसी
 तरह  उद्योगों  में  लाखों  भादमी  लगे  हुए  हैं
 भौर  जिनको  कि  उससे  रोज़ी  मिलती  है।
 इतना  सब  कुछ  होते  हुए  भझाज  जनता  में  एक
 निराशा  की  भावना  क्‍यों  पाई  जाती  है।
 मेरी  समझ  में  उस  निराशा  की  भावना
 का  कारण  खाद्य  के  सम्बन्ध  में  हमारा  झात्म-
 लिर्भर  और  स्वावसम्बी  न  होना  है  शौर  साय
 के  सम्बन्ध  में  झभी  हम  बहुत  पीछे  पड़े  हुए
 द्बं।

 [Mn  /  Srraxen
 in  the  Chair]

 iraq,  इस  वक्‍त  जो  सबसे  बड़ा  सवाल

 हमारे  देश  के  सामने  है  वह  खाद्य  समस्या  का

 है।  शल्से  के  सम्बन्ध  में  हम  भात्मनिर्भर
 न  हों  न्ौर  विदेशों  से  हमें  गल्‍ला  मंगाना  पड़े,
 यह  हमारे  लिए  बढ़ी  चिन्ता  का  विषय  है।
 सरकार  को  इस  ओर  गम्भीरतापूर्वक  ध्यान
 देना  चाहिए  झौर  देस  में  खाद्य  उत्पादन
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 मदद  झौर  सुविधा  प्रदान  की  जथ।  हर
 एक  गांव  में  2,3  भौर  ४,४  कुएं  होने  चाहिये
 ag  अक्सर  देखा  गया  है  कि  चूंकि  किसानों
 को  समय  पर  साधन  उपलब्ध  नहीं  होते
 इसलिए  उनके  खेत  बेकार  पड़े  रह  जाते  हैं
 शौर  उनमें  पैदावार  नहीं  हो  सकती  है।
 उनको  समय  पर  झावध्यक  सुविधायें  जैसे
 बेल,  बीज  भौर  खाद  आदि  की  नहीं
 मिल  पाती  हैं  शौर  जिनके  कि  अभाव  में  कृषि
 उत्पादन  को  बड़ी  क्षति  पहुंचती  है  भर  हमारी
 पैदावार  बढ़  नहीं  सकती  है।  इसलिए.
 यह  बहुत  जरूरी  हो  जाता  है  कि  सरकार  उधर
 ध्यान  दे  झौर  किसानों  को  वे  समस्त  धावध्यक
 सुविधायें  बेल,  बीज,  खाद  और  पानी  प्रादि
 प्रदान  करे  ।

 श्ाज  जो  सबसे  बड़ी  समस्या  हमारे
 सामने  हल  करने  को  है  वह  भूमि  सुधार  क  रने
 की  है।  भूमि  सुधार  करने  से  भी  बहुत
 कुछ  उस  दिदा  में  काम  हो  सकता  है।  उसके
 लिए  सरकार  सहकारी  समितियों  को  स्थाम्षना
 करे।  इस  के  झलावा  किसानों  के  दिलों
 में  विष्वास  की  भावना  फैलाना  बड़ी  जरूरी
 है।  मेरे  विचार  में  झगर  सरकार  उनके
 दिल  में  यह  बात  बिठा  दे  कि  झगर  इस  वर्ष
 आपकी  पैदावार  कम  होगी  तो  उसकी  ज़िम्मे-
 दारी  हम  लेंगें  श्रौर  इस  तरह  में  समझती

 हूँ  किसानों  के  दिलों  में  एक  भरोसा  हो  जायगा
 और  वह  पूर्व  उत्साह  के  साथ  आधुनिक  तरीके
 से  कृषि  उत्पादन  के  कार्य  में  जुट  जायेंगे  ।

 उपाध्यक्ष  महोदय  माननीय  मंत्री  से

 मुझे  एक  बात  भौर  कहनी  है  भौर  वह  यह
 है  कि  दूसरी  पंचजर्षीय  योजना  में  उन्होंने
 बाल  कल्याण  की  तरफ़  बिलकुल  ध्यान  नहीं
 दिया  है  शौर  श्राज  भी  हजारों  बच्चे  जोकि
 यतीम  होते  है  या  बुस्वों  शौर  मुसीबतों  के
 शिकार  होकर  घर  से  निकल  जाते  हैं  भौर
 बाजारों  और-गलियों  में  घूमते  फिरते  है  ।  मला
 ऐसे  बच्चों  से  हम  क्‍या  आशा  कर  सकते  हूँ Pad



 ग्रेड  Motion  re:

 [धीमती  कृष्णा  मेहता]
 और  उच्च  तागरिक  बनेंगे  भौर  देशाहत
 का  काम  करेंगे?  इसलिए  यह  जरूरी
 है  कि  ऐसे  बच्चों  को  देख  रेख  करने  के  लिये

 श्थ  मंडर  जोले  जायें  जहां  कि  उतको  देखरेख
 की  जाय  झौर  उनकी  भलाई  के  वास्ते  मुनासिय
 इंतजाम  किया  जाय  ताकि  भविष्य  में  वे  इस
 बेदा  के  योग्य  नागरिक  सिद्ध  हो  सके  झौर  राष्ट्र
 कि  लिए  उपयोगी  सिद्ध  हो  सकें।

 भव में  कुछ  थोड़ा  सा  जम्म  और  काएमीर
 -शज्य  के  मुतात्सिक  यहां  बताना  चाहती
 हूं  कि इस  दूसरी  पंचवर्षीय  योजना  के  काल  में
 यहां  पर  कितनी  प्रगति  हुई  है।  यह  तो  आप
 सब  लोग  जानते  हो  है ंकि  हमारे  राज्य  में  निः-

 ख़ुल्क  शिक्षा  की  व्यवस्था  है  भोर  वहां  पर  एक
 ब्यक्ति  एम०  ge  तक  की  पढ़ाई  निःशुल्क
 तफढ़  सकता  है  भौर  इस  तरह  की  वहां  पर
 व्यवस्था  होने  से  जनता  सें  पढ़ाई  के  लिए
 -जत्साह  और  दिलअस्पी  बढ़ी  है  शर  लोग
 'प्रधिकाधिक  संख्या  में  अपने  बच्चों  को  पढ़ाने
 लगे  हूँ  और  गांव-गांव  से  स्कूलों  को  स्थापना

 #की  मांगें  प्रा  रही  हैं  जिनको  कि  राज्य  सरकार
 पभच्छी  तरह  पूरा  कर  रही  है।  लगभग
 “२  करोड़  ३५  लाख  रुपये  दूसरी  पंचवर्षीय

 जना  में  जम्मू  काएसीर  राज्य  में  शिक्षा
 के  लिए  खर्च  हो  रहे  हैं।

 राज्य  में  उद्योग  घंघों  को  प्रोत्साहन
 वैने  की  धोर  य्थेप्ट  ध्यान  दिया  गया  है  अर
 सहकारी  समितियों  को  स्थापता  को  गई  है।

 सिल्क,  दिल्पकला  जौर  पंपरमैशीन  झादि
 आडस्ट्रोज़  को  बड़ा  प्रोत्साहन  मिला  है  जिससे
 कि  प्राज  वहां  के  श्रमिक  दुगनी  सज़दूरी

 लि  रहे  हैं।  उद्योग  चंधों  का  विकास  करने
 के  लिए  तीन  स्टेट्स  बनाई  गई  हैं,  श्रीनगर,
 अनम्तनाग  जौर  जम्मू।  जम्मू  काएसीर
 राज्य  बहुत  पहाड़ी  धौर  पिछड़े  इलाके  हैं
 जैसे  लहर में लेह से में  लेह  से  १०३  मील  पूर्व  में  एक
 पाक  कांक  झीस  है  घौर  जिसमें  कि  तमक

 कविचमाल  है  भौर  अह  बहां  से  प्राप्त  किया
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 जा  सकता  है।  अब  यहां  से  जो  ललक
 उनके  लिए  बहा  पर  भेजा  जाता  है.  तो  वह
 उन  लोगों  को  उस  स्थान  पर  बहुत  मंहगा
 पड़ता  है  और  मैं  प्रापको  क्या  बताऊं  कि  उनको
 कितना  मंहगा  नमक  खरीद  कर  छाना  पड़ता
 है।  इसलिए  प्रगर  उस  झोल  से  नभक
 निकालने  का  इंतजाम  हो  जाय  तो  उन  लोगों
 का  बहुत  कुछ  भला  हो  सकता  है  भौर  उनको

 बहुत  सस्ता  नमक  मिल  सकता  है।  राज्य
 सरकार  के  भौर  केन्द्रोय  सरकार  के  यह  बात
 विजाराधीत  है।  भ्रायय्यक्ता  इस  आत
 की  हैं  कि  इस  सम्बन्ध  में  जल्दी  की  जाय
 शौर  उचित  व्यवस्था  कर  दी  जाय ।

 4  hrs,

 जब  पहली  पंचवर्षीय  योजना  समाप्त

 हुई  थी  उस  समय  लगभग  ३६  साख  मन
 अनाज  की  कमी  जम्मू  काश्मीर  राज्य  में  थी
 उसको  पूरा  करने  के  लिए  बहुत  कुछ  किया
 गया  लेकिन  पिछले  साल  बाढ़  ने  बहुत  कुछ
 नुकसान  पहुंचाया  -  इस  वर्ष  बाढ़  को  रोकने
 का  काम  ७०  श्रतिदात  पूरा  हों  गया  है  और
 उस  पर  लगभग  ६०  लाख  रुपया  व्यय  हुभा
 है।  किसानों  में  ८६  हजार  मन  खाद  बांटी
 गई  है  भ्रौर  ७०  हजार  मन  भअच्छे  बीज  बांटे
 गये  हैं।  सिंचाई  की  छोटी  छोटो  योजनाझों
 द्वारा  wooo  एकड़  भूमि  को  सिंचाई  करने
 का  प्रबन्ध  किया  हैं।  बड़ी  सिंचाई  योजना
 में  ऊधमपुर  की  नहर  को  चालू  किया  है।
 रावी  की  नहर  का  प्रदन  विचारा  है।
 उसको  भी  जल्दी  पूरा  करना  चाहिए  क्योंकि
 बहु  सब  रेतीला  इलाका  है  पौर  जब  सक  वहां
 नहर  के  द्वारा  सिंचाई  को  उत्तम  व्यवस्था  न

 होगी,  उस  इलाके  में  खुशहाली  नहीं  हो
 सकती  ।

 अब  में  थोड़ा  सा  'किश्तवाढ़  नहर  के

 मुताल्सिक  कहना  भाहती  हूं।  वह  एक
 पिछड़ा  हुभा  इलाका  है  भौर  बहुत  द््री  पर
 स्थित  है  बौर  जहां  की  कृधि  कौ  पैदाभार
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 वर्षा  पर  ही  निर्मर  करती  है।  वहां पर  किश्त-
 बाड़  नहर  से  काम  चल  रहा  था  लेकिन  इस
 ब  वह  बंद  हो  गई  क्योंकि  उस  नहर  को
 विशेषज्ञों  ने  देशा  नहीं  था  भौर  इसलिए
 राज्य  सरकार  ने  यही  मुनासिब  समझा  कि
 उसको  बन्द  कर  दे।  वहां  के  लोगों  को
 कमी  मी  पेट  भर  खाना  नहीं  मिला  परन्तु  दो,
 तीन  साल  से  काश्मीर  सरकार  ने  उनको
 काफी  मात्रा  में  खुराक  भेजी  है  जिससे  कि
 उसकी  गुजर  बसर  हो  जाती  है  लेकिन  में

 कहती  हूं  कि जब  तक  वहां  पर  नहर  नहीं  होगी
 ओर  सिंचाई  की  योजना  भालू  नहीं  होगी
 सब  तक  वे  लोग  झात्मनिर्भर  नहीं  बन  सकेंगे
 शौर  इस  तरह  भाप  कब  तक  उनको  बाहर
 से  झनाज  पहुंचाते  रहेंगे ।  उनके  पास
 जनक्षक्ति  है,  उतके  पास  काफ़ी  ज़मीन  है  लेकिन
 उनके  पास  वे  भावश्यक  साधन  नहीं  हैँ  जितसे
 कि  वे  अपनी  लेतीवाड़ी  करके  पैदावार  कर  सकें
 वह  मेरा  निर्वाचनक्षेत्र  क।  कुछ  हिस्सा  भी  है
 श्र  में  वहां  की  रहने  वाली  हूं  लेकिन  में  नहीं
 कह  सकती  कि  में  उन  लोगों  के  लिए  क्‍या
 कर  सकूंगी।  जब  वह  लोग  यहां  भाते  हैं
 तो  उनसे  उनके  कुटुम्ब  का  हाल,  घर  वालों
 का  हाल  पूछने  के  पहिले  हम  पहली
 बात  पूछते  हूँ  वह  यह  होती  है  कि  फसल  का  क्या
 हाल  है।  तो  में  इस  तरफ  केन्द्रीय  शरणार
 का  ध्यान  दिलाना  चाहती  हूं  कि  बढ़ा  एर
 विशेषज्ञों  को  मेजा  जाये  और  इस  न5<
 को  दिखवाया  जाये  कि  वहां  पर  पानी  बयों
 नहीं  प्राता।  में  यह  नहीं  कहती  कि  पैसा
 बेकार  बरबाद  किया  जाये  ।  अगर  विशेषज्ञों
 की  यह  राय  हो  कि  वहां  पर  पानी  नहीं  भरा
 सकता  तो  दूसरी  छोटी  नहरों  का  इन्तजाम
 किया  जाये  जिनके  जरिये  से  वहां  पानी  शाये
 झौर  उन  लोगों  को  भरपेट  खाने  का  इन्तजाम
 ही  सके।

 इसके  झलावा  काइ्मीर  सरकार  ने  यात्रियों
 के  लिए  बहुत  से  काम  किये  हे।  जगह  जगह
 डाक  बंगले  बनसवाये  हें  जौर  हटस  बनाये  हें
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 ताकि  यात्रियों  को  पूरे  तौर  पर  सुविधा  मिल
 सके

 यहां  पर  बन  विभाग,  इर्रीगेशन  विभाग
 झोर  दूसरे  विभागों  ने  भी  काफो  तरक्की
 को  है  भोर  हमारो  स्टेट  काफो  झागे  बढ़  रही
 है।  फसल  के  मामले  में  भी,  आगर
 कोई  भगवान  का  प्रकोप  न  हुआ  तो  हम  झागे

 बढ़ने  की  उम्मीद  करते  हे  बयोंकि  हमने
 देखा  है  कि  इस  वर्ष  फसल  भ्च्छी  होते
 वालीहै  ।

 Dr,  Melkote:  Mr.  Deputy-Speaker,
 Sir,  planning  by  different  Govern-
 ments  of  the  world  has  been  going
 on  for  a  pretty  long  time.  If  we  ana-
 lyse  how  those  Governments  have
 executed  their  plans  and  what  diffi-
 culties  they  have  had  to  face,  it  would
 become  very  apparent  that  all  plans
 of  all  Governments  had  to  be  modi-
 fied  to  some  extent  or  the  other,  de-
 pending  on  the  quantum  of  money
 that  was  available,  other  resources
 and  the  type  of  help  that  they  obtain-
 ed  from  other  countries.  Therefore,
 that  a  revision  of  the  plan  should
 take  place  here  in  our  country  under
 circumstances,  which  are  most  extra-
 ordinary,  ig  a  thing  which  we  should
 have  expected.

 There  has  been  a  rise  in  prices  all
 over  the  world.  Though  other  Gov-
 ernments  have  not  announced  their
 plans,  their  annual  plans  themselves
 are  for  the  welfare  of  their  people
 and  countries  are  vying  with  each
 other  in  production.  In  spite  of  our
 plan  being  big,  it  is  found  that  small
 countries  like  Denmark,  Belgium,
 Holland,  Switzerland  and  Austria
 have  been  spending  crores  and  crores
 in  improving  the  condition  of  their
 people.  The  same  products  are  manu-
 factured  both  in  America  and  Austria
 but  the  annual  plan  is  of  such  a
 dimension  that  there  is  a  shortfall
 both  in  America  and  Austria,  in
 France,  Germany  and  so  on.  One
 country  purchases  things  from  the
 Other  and  therefore,  a  kind  of  co-or-
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 (Dr.  Melkote}
 dination  and  co-operation  is  caming
 into  existence  the  world  over.  So,
 when  there  is  a  rise  in  the  prices,  it
 is  not  merely  India  that  would  suffer,
 but  all  countries  would  be  similarly
 suffering.  Therefore,  to  88४  that  there
 is  a  crisis  in  our  land,  that  the  Pian-
 ning  Commission  has  not  gone  about
 its  work  correctly,  that  the  Govern-
 ment  has  committed  mistakes,  is  not
 a  very  correct  thing  to  say.

 I  was  surprised  to  hear  from  the
 hon,  Member  of  the  opposition,  Mr.
 Mukerjee,  that  by  taking  co-operation
 and  money  from  democratic  countries,
 we  would  be  selling  ourselves  to
 them  and  become  economically  en-
 slaved.  It  is  a  surprising  statement
 to  make.  He  has  a  short  memory.  I
 might  say  that  even  in  Russia,  after
 two  or  three  plans,  when  they  found
 that  they  could  not  succeed  very
 well,  they  revised  their  economic  pro-
 gramme  and  under  the  New  Econo-
 mic  Plan—NEP—they  wanted  demo-
 cratic  countries  to  help  them  both
 with  finance  and  material.  Today  if
 we  in  our  country  go  forward  to  get
 this  kind  of  help  from  other  countries,
 these  very  people  who  got  such  help,
 forget  what  they  did  at  that  time  and
 do  not  want  us  to  go  the  way  they
 went.  It  is  a  surprising  statement.
 (Interruptions)

 If  there  is  a  crisis,  what  is  the
 cause?  This  has  to  be  examined  very
 carefully.  If  we  analyse  the  Plan  as
 such,  in  the  first  Five  Year  Plan,  we
 had  to  make  a  total  expenditure  of
 Rs.  2,150,  crores,  to  which  Rs.  200
 crores  were  added  to  bring  about
 greater  employment  opportunities.  The
 total  quantum  of  money  that  ought
 to  have  been  spent  was  Rs.  2,350
 crores.  But  about  Rs.  2,000  crores
 were  spent,  leaving  a  deficit  in  expen-
 diture  of  nearly  Rs.  350  crores.  In  the
 second  Five  Year  Plan,  we  had  plan-
 ned  for  an  expenditure  of  Rs.  4,300
 crores.  Today  we  understand  that  the
 total  amount  of  money  that  will  be
 spent  would  be  about  Rs.  4,650  crores,
 leaving  a  gap  of  Rs.  50  crores,  which
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 is  less  than  3-1/8  per  cent  or  so.
 Therefore,  if  we  succeed  in  spending
 these  Rs,  4,650  crores,  from  the  point
 of  view  of  expenditure,  we  would
 have  nearly  reached  the  target,  be-
 cause  even  if  we  keep  the  plan  at
 Rs.  4,800  crores,  there  would  be  short-
 falls  in  expenditure  in  various  cate-
 gories.  Therefore,  that  should  not
 bother  us  very  much.

 But  the  main  problem  is,  would  we
 have  reached  the  target  in  the  various
 items  of  work  by  spending  this  amount
 of  money?  Certainly  not.  This  is  a
 thing  which  one  has  got  to  imagine.
 In  the  first  year  of  the  Second  Five
 Year  Plan  itself,  the  States  got  re-
 organised  and  in  many  States,  the
 expenditure  was  not  up  to  the  mark;
 there  was  a  great  shortfall  in  expen-
 diture.  Today,  if  we  want  to  make
 up,  we  have  necessarily  to  make  up
 in  the  way  as  we  did  in  the  first  Five
 Year  Plan.  In  the  first  Plan,  the  ex-
 penditure  was  not  very  great  in  the
 first  three  year  period.  But  in  the
 last  two  years  of  the  first  Five  Year
 Plan,  we  spent  a  good  deal,  nearly
 more  than  half.  I  am  aware  that  in
 this  kind  of  expenditure,  which  is  not
 exactly  planned  and  where  money  ts
 given  away  in  the  last  few  years,  tne
 tempo  of  work  may  increase,  but  in
 spite  of  it,  there  is  bound  to  be  a
 good  deal  of  wastage.  In  a  country
 like  ours,  where  the  monsoon  comes
 at  a  time  when  people  cannot  spend
 much,  because  labour  goes  back  to
 agricultural  operations,  the  budget
 ig  sanctioned  in  the  month  of  April
 or  to  be  more  correct  by  the  end  of
 March,  The  expenditure  starts  and
 the  Finance  Ministry  sits  tight  and  by
 the  time  the  expenditure  starts  going,
 that  is,  in  the  months  of  May  and
 June,  the  monsoon  sets  in.  There  is  no
 proper  work  till  about  November,
 and  from  November  to  March,  within
 three  to  four  months  the  whole  year’s
 budget  is  expended.  Naturally,
 everybody  wants,  every  government
 and  every  individual  wants,  to  show
 that  he  is  able  to  spend  that  amount,
 whether  it  is  in  a  productive  channel
 or  not.  So,  while  the  Ministries  are
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 spending  the  people  are  crying  hoarse
 that  the  money  is  not  being  properly
 spent.  I  would  rather  suggest  that  the
 Ministries  should  spend  less  by  pro-
 ductive  methods,  rather  than  spend-
 ing  mare  by  non-productive  ways  and
 then  go  out  to  other  countries  for
 loans.  Instead  of  doing  that,  we
 should  raise  our  efficiency  and  spend
 this  money  usefully.

 Im  this  connection,  I  would  like  to
 bring  in  the  question  of  irrigation.
 Irrigation  potential  in  the  country  has
 been  increased  enormously.  A  num-
 ber  of  dams  have  been  constructed.
 But  may  I  say,  Sir,  that  the  construc-
 tion  of  these  dams  takes  7  to  8  years
 or  more  in  many  a  case  to  oomplete?
 Then,  the  land  is  there  and  the  water
 is  there  but  the  water  is  not  utilized
 sufficiently.  We  have  not  built  these
 dams  to  just  utilize  them  as  swimming
 pools.  They  cannot  be  utilized  even
 as  swimming  pools  because  there  are
 crocodiles.  This  water  is  meant  to  be
 utilized  on  the  land,  but  it  is  not  being
 utilized.  It  is  not  properly  planned,
 because  there  is  cussedness.  We  still
 do  not  seem  to  feel  that  every  part  of
 India  is  ours  and  every  citizen  in  the
 country  is  our  brother.  That  feeling
 has  not  yet  come  fully.  We  have  still
 got  that  provincial  parochialism.  If
 a  dam  35  built  in  a  particular  State,
 it  is  felt  that  the  water  should  be  used
 only  by  the  people  of  that  State  and
 not  by  others.  This  mentality  has  been
 hampering  the  development  of  land.
 Unless  we  begin  to  give  facilities  to
 people  who  want  to  take  up  to  agri-
 culture,  irrespective  of  the  part  of  the
 country  to  which  they  belong,  unless
 we  allow  them  to  make  use  of  that
 land  quickly  unless  we  do  that,  this
 problem  cannot  be  solved.

 Then,  while  we  are  spending  large
 sums  of  money  on  dams,  may  I  bring
 to  your  notice  that  we  have  some-
 where  about  five  lakhs  of  tanks  in  the
 villages.  We  have  got  5%  lakhs  of
 villages  and  more  than  §  lakhs  of
 tanks.  But  they  ere  not  evenly  dis-
 tributed;  some  villages  have  more
 than  three  tanks  and  some  have  not
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 any  tank  at  all.  They  have  been  in
 existence  for  the  last  600  or  700  years
 and  to  a  large  extent  they  have  been
 neglected.  Now  roughly  about  one-
 sixth  or  one-seventh  of  them  are  in  a
 very  bad  condition.  Many  of  them
 have  breached.  Then,  the  tank  bed
 of  these  banks  have  been  given  away
 to  the  harijans  or  somebody  else  for
 purposes  of  tilling.

 The  production  of  foodgrains  would
 go  up  enormously,  nearly  by  0  per
 cent  if  we  give  better  seed  and  25
 per  cent  if  we  supply  adequate  quan-
 tities  of  fertilizers  and,  what  is  most
 important,  by  300  or  400  per  cent  if  we
 provide  adequate  water  facilities  to  the
 land.  If  the  harijans  are  there,  I  do
 not  want  to  disturb  the  harijans;  let
 us  give  them  every  kind  of  encourage-
 ment.  Let  them  be  given  lands,  but
 not  in  tank  beds,  because  storing  water
 will  result  in  more  production.  That
 is  my  point.

 I  see  that  nearly  one-sixth  or  one-
 seventh  of  the  total  number  of  tanks
 are  in  a  breached  condition.  If  there
 are  about  five  lakhs  tanks  then  it
 would  be  that  about  80,000  tanks  are
 not  in  good  condition  which  means
 that  about  a  very  big  portion  of  the
 total  remain  unutilized.  I  have  not
 very  accurate  figures  but  I  think  we
 have  somewhere  about  30  million  acres
 of  land  under  irrigation  under  tanks
 out  of  which  today  we  may  be  having
 36  million  to  7  million  acres  under
 irrigation.  The  balance  of  about  30
 million  to  32  million  acres  can  be
 brought  under  irrigation  through  re-
 pair  of  the  small  tanks.  But  they  are
 not  taken  up.  And  when  we  take  up
 these  questions,  the  State  and  the
 engineers  in  particular  come  in  our
 way.  This  is  how  it  happens.  When-
 ever  there  is  a  big  project,  every  En-
 gineer  would  like  to  go  and  work
 there  and  make  a  name  for  himself.
 For  repairing  these  small  tanks  peo-
 ple  have  got  to  go  to  the  villages.
 Further,  they  cannot  show  their  work.
 Therefore,  they  are  not  enamoured  of
 them.  They  would  like  to  go  to  the
 big  projects  and  dams.  The  result  is
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 that  during  the  monsoons  the  whole
 crop  is  washed  away  by  breaches
 occurring  in  tanks  and  after  that  the
 green  fields  get  dry  for  lack  of  water
 and  attention.

 Therefore,  the  Planning  Commission
 has  got  to  devise  means,  just  like  the
 Army  Corps,  for  these  small  projects.
 There  should  be  special  engineers  who
 would  go  and  tackle  these  problems.
 Or,  all  the  engineers  should  be  told
 that  during  the  monsoon  season  they
 should  go  to  the  village  sector  to
 work  because  we  can  get  sa  much  of
 extra  acreage  of  land  under  irriga-
 tion  by  attending  to  these  small  tanks.
 There  should  be  special  provision  to
 take  out  every  engineer  from  every
 major  project  and  put  him  on  work
 relating  to  small  tanks.  Some  such
 scheme  is  necessary.  If  you  do  this,
 since  these  tanks  are  in  different  parts
 of  the  villages  they  will.  to  a  large
 extent,  help  us  in  increasing  our  pro-
 ‘@uction  enormously.  This  is  a  part
 of  the  Plan  which  the  Planning  Com-
 mission  has  got  to  think  about.

 The  question  of  employment  is  a
 very  big  factor.  People  in  the  village
 sector  today  have  become  conscious
 that  there  is  something  like  a  Plan,
 but  they  ask:  “We  have  got  indepen-
 dence,  we  have  got  the  Plan  and
 money  is  being  spent.  But  why  is  it
 that  what  we  got  during  the  British
 tegime,  even  that  we  are  not  getting
 today.  There  is  insufficiency  of  food,
 which  was  not  there  during  the  Bri-
 tish  regime,  and  the  prices  have  shot
 up  enormously  since  then.  To  whose
 benefit  are  all  these  things  occurring?”
 They  suggest  that  they  should  get  ade-
 quate  food  and  adequate  employment.
 We  are  an  independent  country  today
 and  everybody  should  get  employment.
 If  the  employment  potential  has  got
 to  be  increased  quickly,  then  again,
 attention  to  minor  irrigation  imme-
 diately  comes  to  the  forefront.  If  there
 is  an  agricultural  sector  where  there
 is  no  employment,  people  migrate  to
 the  towns.  If  we  can  stop  that,  the
 backlog  of  unemployment  in  the  town
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 sector,  the  urban  sector,  could  be
 cleared  up  to  a  sufficient  extent.

 In  the  Second  Plan  it  was  assessed
 that  9°6  million  people  would  be  em-
 ployed  and  today  the  figure  is  6°5
 million  for  an  expenditure  of  nearly
 Rs.  4,650  crores.  It  means  that  for  ar
 amount  of  nearly  Rs.  50  crores  of
 deficit,  the  employment  potential  has
 gone  down  from  9°5  million  to  65
 million.  Here  also  it  has  got  to  be
 borne  in  mind  that  the  private  sector
 has  done  much  more.  They  have
 spent  money  and  have  shown  results
 within  a  period  of  three  years  where~
 as  the  public  sector  has  not  shown
 so  much.  The  private  sector  is  capi-
 tal  intensive  and  not  employment  in-
 tensive.  Though  they  have  been  able
 to  spend  money,  that  has  not  given
 us  much  employment.  So,  the  public
 sector  has  got  to  be  more  efficient.
 When  money  is  spent  in  thousands
 of  crores  how  the  employment  figure
 has  gone  down  from  9°5  million  to  6°5
 million  has  also  not  been  explained.  I
 hope  that  the  Planning  Minister,  wha
 is  in  charge  of  labour  also,  would  ex-
 plain  the  situation  as  to  why  this
 deficiency  in  employment  has  been
 there.

 So  far  as  money  is  concerned,  I
 congratulate  the  Planning  Commission
 as  well  as  the  Finance  Minister  for
 the  excellent  job  they  have  perform-
 ed  to  make  money  available  for  the
 Plan  from  both  internal  and  external
 resources—-external  resources  by  loans
 and  internal  resources  by  increasing
 the  revenue.  If  all  these  things  have
 been  fulfilled  and  still  the  Plan  tar-
 gets  as  a  whole  shall  not  be  completed
 the  result  can  only  be  due  to  infla-
 tion.  If  that  is  not  so  and  the  Plan  is
 going  on  successfully,  they  should  ex-
 plain  to  this  House  and  say  how  we
 have  not  fallen  short  of  fulfilling  the
 Plan.  But  if  there  has  been  difficulty,
 I  feel  it  is  due  to  inflation.  According
 to  my  calculation  they  can  achieve
 only  two-third  of  the  targets  that  is
 about  66  per  cent.  But  from  the  figures
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 that  have  been  given,  it  appears  that
 they  are  going  to  achieve  about  85
 to  90  per  cent  of  the  Plan  targets.

 How  they  could  have  come  to  this
 conclusion,  I  am  unable  to  understand.
 If  this  is  not  there  and  the  extra
 expenditure  is  there  either  due  ४०
 Defence  or  due  to  expenditure  on
 other  things,  why  hes  this  been  done?
 What  is  the  reason  for  that?  Of
 course,  I  am  not  speaking  of  defence
 only.  There  is  additional  expenditure
 in  Rourkela  and  other  Projects,  At
 the  Steel  Plant  projects  the  expendi-
 ture  has  gone  up  from  Rs.  300  crores
 to  Rs.  490  crores.  Why  should  it  be  so?
 Why  nearly  Rs.  90  crores,  i.e.,  one-
 third,  more  should  be  spent  on  these
 projects?  It  has  not  been  explained
 as  to  why  there  is  additional  expendi-
 ture  on  these  projects.

 More  money  has  been  spent  on
 foreign  exchange.  For  instance,  I  will
 place  before  you  the  question  of  drugs
 that  have  been  imported.  Nowadays
 on  account  of  the  new  drugs  that  have
 been  put  up  in  the  market  due  to  re-
 search,  though  the  number  of  drugs
 that  medical  men  need  is  very  very
 small,  the  merchants  purchase  all
 the  old  lot  because  it  is  still  selling
 in  the  market.  Why  not  consult  the
 medical  men  or  the  Indian  Medical
 Association  about  the  necessity  of  all
 these  drugs?  Licences  have  been  given
 for  the  import  of  all  drugs,  on  things
 which  we  do  not  want.  We  can  limit
 the  number  of  drugs  to  be  imported
 to  just  a  few  items  and  stop  the  im-
 port  of  other  drugs  and  thus.  save
 some  foreign  exchange.

 I  understand  a  similar  thing  is  being
 done  in  various  other  sectors  also.
 Licences  are  given  and  they  are  sold
 in  the  black  market.  Black  market  is
 going  on  in  licences.  Therefore  foreign
 exchange  component  also  is  being
 spent  away  recklessly.  That  is  the
 thing  which  the  Planning  Commission
 ‘ought  to  look  into  very  carefully.

 Then,  in  Mysore  State  there  is  an
 electricity  scheme,  Saravathi,  Nearly
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 Rs.  7  crores  have  got  to  be  spent  on
 it.  It  would  give  electricity  not  only
 for  the  industrial  purposes,  not  mere-
 ly  that,—I  have  been  representing  this
 over  and  over  again—by  constructing.
 &  dam  we  irrigate  the  land  lower  down
 but  by  offering  cheap  electricity  we
 can  irrigate  lands  higher  up.  Apart
 from  the  construction  of  wells,  if  we
 have  electrical  installations  all  along
 the  course  of  the  river  higher  up,.
 above  the  dam,  for  lifting  of  water
 through  electricity,  we  give  water  and
 electricity  that  is  generated  lower
 down  which,  apart  from  helping  in-
 dustry,  could  help  irrigation.  Instead
 of  giving  it  for  lighting,  let  it  be  given’
 for  agriculture  higher  up.  We  can
 irrigate  double  the  quantum  of  land
 like  this  and  have  sufficient  quantity
 of  agricultural  produce  which  is  the
 mainstay  of  our  economy.  Therefore
 I  feel  that  whatever  may  happen  we:
 should  immediately  attend  to  this-
 aspect  of  the  question  that  if  we
 have  to  enthuse  and  make  people  give
 their  valuable  help  to  produce  suffi-
 cient  foodgrains,  we  have  to  pav  more-
 attention  to  the  agriculturists,  enthuse:
 them  in  whatever  manner  we  can  and’
 spend  more  money  both  on  agriculture
 and  on  things  which  could  give  people
 more  employment.  Agriculture  and.
 employment  are  two  aspects  of  the
 question  which  are  vital  matters  and!
 I  hope  the  Planning  Commission  will’
 go  into  these.  Other  sectors  could
 gradually  come  into  the  picture  but
 this  delay  would  not  be  disheartening.
 to  the  people.

 पंडित  श्रज  मारायण  “ब्रजेश”  (छिवपुरी)  :
 उपाध्यक्ष  महोदय,  योजना  के  संबंध  में  काफी
 सुझाव  यहां  रखे  गये  है  ।  में  इस  योजना  के  संबंध
 में  इतना  ही  समझ  सका  हूं  कि  यह  जो  योजना
 बनाई  गई  है  भौर  इसके  संबंध  में  माननीय
 सदस्यों  को  जो  आपत्ति  है,  उसका  एक  ही
 कारण  है  ।  हमारे  यहां  स्पष्ट  रूप  से  ऋषियों
 ने  कहा  है  —

 अमन्त्राक्षरञ्नास्ति
 नान्नोषधि  वनस्पति  :  !
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 झकोस्यों  पुष्य  नास्ति,
 योजकस्तत्र  दुर्लभ  :

 देसा  कोई  झक्षर  नहीं  जो  मंत्र  न  हो,  ऐसी  कोई
 अनस्पति  नहीं  है  जो  ग्रौषधि  न  हो,  भर  कोई

 शुख्व  अयोग्य  नहीं  होता  है,  उसके  लिये
 संयोजक  संसार  में  दुर्लभ  होता  है।  यही  देश  था,
 यही  झ्ादमी  थे  ।  एक  यांधी  ने  इस  देझ्व  के  लोगों
 को  संगठित  करके  ब्रिटिश  लबमंमेंट  से  लड़ाया
 -झौर  शब  क्या  हो  गया  है  कि  योजकस्तत्र  दुर्लभ:  |
 मेँ  समझता  हूं  कि इस  योजना  को  बनाने  के  लिये
 एिस  प्रकार  का  संयोजक  चाहिये  था  वैसा  संयो-
 जक  नहीं  मिला  है।  केवल  जोद  में  श्राकर,  होश
 को  छोड  कर  यह  सदोध  योजना  हमारे  सामने
 रख  दी  गई  है  भौर  इस  सदोष  योजना  से  यह
 समझना  कि  देश  का  कल्याण  होगा,  में  नहों
 मानता  हूं  ।

 उपाध्यक्ष  महोदय,  इस  समय  हमारे
 देश  में  सब  से  बड़ी  खराबी  का  जो  कारण  हो
 रहा  है  वह  यह  है  कि  यद्यपि  हम  स्वतंत्र  हो  गये
 हैं,  फिर  भी  हमारे  देश  में  दो  शक्तिशाली
 राष्ट्रों  को  नीति  काम  कर  रही  है,  प्रमेरिकन
 राजनीति  भौर  रक्षियन  राजनीति  ।  ये  दोनों
 राजनीतियां  हमारे  देदा  में  खेल  रही  है  1  एक
 सरफ  भमेरिकन  हमको  कर्जा  दे  दे  कर  दाब  रहे  हैं
 झौर  दूसरी  तरफ  रशियंस,  कम्युनिस्ट  पार्टी
 के  द्वारा  एक्सप्लायटेशन  करके  देश  को  विनाश

 की  तरफ  ले  जा  रहे  है  ।  हम  दोनों  तरफ  से  ही
 'बिसादा  की  झोर  जा  रहे  है  a  हम  प्रमेरीका
 से  कर्ड  क्‍यों  ले  रहे  हैं?  इसका  कारण  यह  है  कि
 हुमारी  सरकार  चाहती  है  कि  लोगों  का  स्टैंड
 झाफ  लिविंग  ऊंचा  हो  भौर  इस  हेतु  वह  कहती

 'है  “पैसा  लाझो”  और  दोड़ती  है  इस  पैसे  को
 लेने  -  तब  इधर  साम्यवादी  दल  कहता  है  कि
 कम  से  कम,  ज्यादा  से  ज्यादा  दाम  भौर  वक्‍त
 बेवप्त  मालिक  को  बदनाम  यह  स्थिति
 देश  में  पैदा  हो  रही  है  t  कहीं  पर  भी  में  यह

 -महीं  देखता  कि  मजदूरों  को  भ्रच्छा  काम  करने
 'के  लिये  कहा  जाता  हो  t  हम  देख  रह ेहैं  कि  वह
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 तो  कमी  सेता  सहीं  बचता  है  जो  toto
 घंटे  काम  करता  है  बल्कि  वह  ही  नेता  अनता
 है  जो  ज्यादा  से  ज्यादा  लोगों  को  एक्सप्लायट
 करता  है,  ज्यादा  से  ज्यादा  पैसे  की  मांग  करने
 के  लिये  मजदूरों  को  उकसाता  है,  खुद  लड़ता
 है,  दूसरों  को  लड़ाता  है,  वही  येता  हो  रहा  है
 आज  हो  क्या  रहा  है  ?  झ्राज  हो  यह  रहा  है  कि
 काम  कम  हो  रहा  है,  उत्पादन  कम  हो  रहा  है
 और  लोग  घिलासी  होते  चले  जा  रहे  हैं।  स्टैंडर्ड
 श्राफ  लिविंग  को  ऊंचा  करने  की  जो  भावाज

 आुलन्द  की  गई  है  उसके  कारण  घोर  भोगब्सति
 जागृत  हो  रही  है  भौर  इसमें  कम्पीटीश्वन  चल
 रहा  है  व्यक्ति  समष्टि  की  चिन्ता  से  मुक्त
 हो  कर  परमेष्टि  को  भी  हड़प  कर  और
 यध्टि  हाथ  में  ले  कर  देश  का  प्रताइन  करने
 को  खड़ा  हमा  है  t  भ्राज  मनुष्य  भूल  गया  है
 कि  देदा  की  क्‍या  भवस्था  है  ?  योजना  का  प्रचार
 किया  जाता  है  और  कहा  जाता  है  कि  ध्रत्यन्त
 ही  शीघ्र  बड़े  बड़े  बांध  बनेंगे,  गंगा,  यमुना,
 नबंदा,  कंत्रेरी  इत्यादि  पर  बांध  बनेंगे  श्रौर
 फिर  उन  बांधों  से  क्या  होगा,  पानी  बढ़ेगा
 भौर  उसके  बाद  दूध  बहेगा  शौर  देश  गुलजार  हो
 जायेगा  ।  मुझे  पता  नहां,  मंत्री  महोदय  चाहे
 प्रपने  नाम  के  कारण  गुलजार  हो  गये  हों
 लेकिन  देश  तो  गुलजार  नहीं  हुआ  है,  वह
 जार  ज़ार  रो  रहा  है।  देश  को  प्रवस्था  अत्यय
 भयावह  है  और  वह  अमेरिकन  भौर  रशियन
 राजनीति  में  पिस  रहा  है  1  इसके  कारण  सर-
 कार  अपने  झाप  को  बचाने  के  लिये  प्रयत्नशील
 है  ।  सरकार  यह  भी  चाहती  है  कि  युद्ध  टल
 जाये  ।  हमारी  सरकार  के  सिर  पर  यह  न
 दावे  और  हम  धीरे  धीरे  पनप  जायें  शौर
 दुनिया  में  खड़े  हो  जायें  1

 सरकार  की  नीति  इस  देश  को  मिटाने
 की  है,  ऐसा  कोई  बुद्धिमान  व्यक्ति  मान  नहीं
 सकता  है।  शासन  की  कोई  इस  देश  के  साथ
 शत्रुता  है,  यह  भी  कोई  नहीं  कह  सकता  है  ।
 किन्तु  शासन  को  जिस  दृष्टिकोण  से  देखना
 चाहिये  बह  दृष्टिकोण  शासन  के  पास  नहीं  है  ।
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 झासन  नक्काल  बन  गया है ।  शासन  के  लोग
 बिदेशों  में  जा  कर  दूसरे  देशवासियों  की
 योजनाभों  को  देख  कर  भाते  हैं  भौर  फिर  भपने
 अर  में  उन्हीं  को  बनाना  जाहते  हैं।  यह  तो  बही
 हिसाब  है  जैसे  कोई  गरीब  किसी  पूंजिपति  के

 यहां  सोफासेट  पर  जा  कर  बैठा  तो  धर  झाकर
 उसने  भपनी  दरी  को  भी  जला  कर  सोफा  सेट
 लेते  की  सोची  झब  सोफासेट  वह  कहां  से  ले
 सकता  है  !  तेते  पॉव  पसारिये  जेती  लाम्बी
 सौर  ।  हमें  भ्रपनी  अ्रवस्था  को  देखकर
 व्यवस्था  बनानी  चाहिये  |  लेकिन  हम  झपनी
 अवस्था  को  न  देखकर  दूसरे  देशों  में  जो
 व्यवस्था  है  उसको  देखना  चाहते  हैं  शौर  उसी

 तरह  की  व्यवस्था  यहां  भी  करना  चाह

 ह्।

 मो  श्रवाणि  परित्यज्य  भ्रश्नुवाणि  co

 झ्ुबाणि  तस्य  नश्यन्ति,  अघुवम्‌  नध्टमेयहि  ॥

 जो  पास  में  है  उसकी  रक्षा  हम  नहीं
 करते  हैं  प्ौर  जो  नहीं  है  उसको  पकड़ने  की
 जेथ्टा  करते  है  जो  नहीं  है  वह  तो  नहीं  मे  ही
 चला  जाता  हैं  सौर  जो  है  वह  नष्ट  हा  जाता

 है,  ऐसी  भ्रदस्था  में  हूम  इस  समय  है  |

 उपाध्यक्ष  महोदय  ,  में  सब  से  प्रथम
 योजना  कमिक्षन  ध्रौर  योजना  मंत्री  महोदय,
 से  प्रार्थना  करूंगा  कि  यदि  वह  ईमानदारी  से
 बह  समझते  हे  कि  इस  काय  को  चलाने  के
 सिये  जो  योग्यता  शौर  क्षमता  चाहिये  वह
 उनमें  नहीं  है  तो  देश  का  सद  से  बढ़ा  कल्याण
 बहू  यह  करेंगे  कि  यहां  धोषणा  कर  दें  कि
 जेनें  काफी  प्रयत्त  कर  लिया  परन्तु  में  '्रसफल
 झौर  भ्रयोग्य  सिद्ध  हुभा,  दसलिये  में  इस
 काम  से  मुक्त  होता  हूं  तथा  देश  भोर  शासन
 कोई  दूसरा  योग्य  ग्रादमी  ढढ  ले  :  श्ाज
 केबल  पविकारों  की  लड़ाई  लड़ना  जौर, . , .

 शक  शश्ततीय  सदस्य  :  राजा  साहब
 इस  काम  के  ञ  हें  1

 2A?  LSD—8
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 पंडित  ह. उ  माराधण  कजे  झाप

 राजा  साहब  का  भाम  लेकर  उनके  गाम्भीय॑
 को  नष्ट  कर  रहे  हे  ।  उपहास  की  जगह
 उपहास  होना  भाहिये।  देश  तो  मर  रहा  है  भाज
 भूखों  श्लौर  झाप  विभोद  कर  रहे  हें।  सांस्क-
 लिक  संगठनों  का  नाम  लैकर  विदेशों  में  पेसा
 झुका  जा  रहा  है।  डान्सिंग  मंडलियां  यहां
 जेजी  जा  रही  हैं।  कोई  भी  भच्छी  छोकरी
 देखी  कि  झट  से  उस  के  लिगे  पासपोर्ट  बना
 दिया  झर  उसको  बाहर  भेज  दिया,  ऐसे
 कार्य  तो  ग्राज  हो  रहे  है  ।  ये  बातें  नहीं
 होनी  चाहियें।  झाज  देश  में  लोग  भूछ  से
 तड़प  तड़प  कर  मर  रहे  हे,  खाना  न  मिलने
 के  कारण  विषपान  कर  रहे  हे  भौर  हम  मस्त

 अपने  भर  में  भ्राग  लगाकर
 फाग  खेलते  हे  मतवाले

 ओर  कोन  कर  सकता  है
 दुनिया  में  ऐसे  करतव  काले  ?

 जब  रोम  जल  रहा  था  तो  नीरो  बीन
 बजा  रहा  था,  यही  हाल  हमारे  देश  में
 हो  रहा  है  ।  दुनिया  के  दूसरे  देश  तो
 तरक्की  कर  रहे  हे  भौर  हम  नीचे  की  भोर
 जा  रहे  है  ।  वे  ऊपर  जा  रहे  है,  हम  नीचे
 जा  रहे हे  ।  वे  ऊंचे  उठ  रहे है,  हम  पतन
 की  शोर  चले  जा  रहे  हे  ।  इन  चीजों  को

 झोवरलूक  नहीं  किया  जाना  चाहिये।
 भारतीय  लोक-सभा  में  हन  सब  प्रषनों  पर

 गम्मी  रतापूवंक  विचार  किया  जाना  चाहिये  |
 देश  की  चिन्ता  हमारे  मन  में  होनी  चाहिये  |
 जो  झाज  यहां  होता  है  बह  यह  है  कि  हर
 एक  सदस्य  एक  भाषण  दे  देता  है  और  फिर

 सुबह  उठ  कर  भ्खबारों  में  देखता  है  कि
 उसका  नाम  उसमें  भाया  हैं  या  नहीं,  बस
 हो  गया  उसके  लिये  देश  का  कल्याण  a  शासन
 की  झोर  से  कभी  कमी  प्वाइंट्स  नोट  कर
 सिये  जाते  है  शौर  जबाब  दे  कर  काम  खत्म
 समझा  जाता  है।  इससे  जो  तीज  होती  है
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 विंडित  बज  नारायण  'हइजेंदा]

 बहू  जहां  की  तहां  रहती  है  भौर  कोई  प्रगति

 नहीं हो  पाती  है।  इससे  काम  चसने  वाला  नहीं
 है  t  हमको  ईमानदारी  से  सोचना  पड़ेगा  और
 विलयार  करना  पड़ेगा  कि  किस  तरह  से  देश
 कंय  कल्याण  हो  सकता  है।  भआ्राज  चारों
 तरफ  रोटी  के  लिये  हाहाकार  मचा

 हमा  है।  जो  हिन्दुस्तान  सारी  दुनिया  का
 कल्याण  करने  का  दाबा  करता  है  वह  भाज
 खेटी  के  लिये  रो  रहा  है।  बेकारी  के  कारण
 आयाज़  बुलन्द  कर  रहा  है  “मांग  रहां  है
 हिन्दुस्तान  रोटी  कपड़ा  श्रौर  मकान  a  यह
 उसी  तरह  से  है  जैसे  हंगसे  चीजते  पुरारते  हे
 और  आवाज़  लगाते  हे  इन  चीज़ों  की  ।
 हमारा  नारा  होता  चाहिये  “  सब  को  देगा
 हिन्दुस्तान,  रोटी  कपड़ा  और  मकान  "
 लेकिन  झ्राज  कोई  भी  दूरद्शिता  से  काम
 नहीं  लेता  है।  जिधर  देखों  प्रानदोलन  चल
 रहे  है  ।  लोग  सत्याग्रह  कर  रहे  हे  झन
 नहीं  मिल  रहा  है  1  में  फहता  हूं  सत्याग्रह
 करो  भौर  सत्याग्रह  करके  शासन  का  ध्यान
 इस  शोर  ध्राकषित  करो  लेकिन  उसी  के  साथ
 साथ  बाहर  झआ  कर  सरकार  के  साथ  कंषे
 के  कंघा  मिला  कर  सचमुच  प्रबन्ध  भी  करो
 दोनों  काम  एक  साथ  होने  चाहिये।  जब  इस
 तरह  से  होगा  तब  तो  काम  बनेगा  अन्यथा
 नहीं  ।  लेकिन  श्राज  ही  यह  रहा  है  कि
 इधर  तो  शासन  की  टांग  बींची  जा  रही  है
 शोर  उधर  शासन  डंडा  मार  कर  उनको
 दबासे  की  कोशिश  कर  रहा  है  ।  इस  तरह
 से  कैसे  देश  का  भला  हो  सकता  है।  यह  तो
 देश  की  दुर्दशा  का  ही  कारण  बन  सकती  है  ।

 सब  से  पहली  बात  ाप  जीवन  स्वर
 को  ऊंचा  उठाने  की  करते  हे  ।  इसके  बजाथ
 सरल  झोर  सादा  बताने  की  भी  योजना
 होगी  चाहिये  अर  योजना  में  इस  योजना  की
 सफलता  कंसे  हो  इसकी  भी  योजना
 होती  चाहिये  |  योजना  बना  ली  ओर
 सफल  कैसे  होगी  इसका  पता  ही  नहीं  होता
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 है।  कह  दिया  जाता  है  कि  पैसे  की  कमी
 है  भोर  फिर  इस  कमी  को  पूरा  करने  के  स्लथ
 अमेरिका  की  तरफ  भागा  जाता  है  अझौर  कहां
 से  जब  पैसा  मिल  जाता  है  तो  फिर  उसको
 ही  गाली  देना  आरम्भ  कर  दिया  जाता  है  ।
 इससे  कुछ  नहीं  बनेगा  ।  हमको  भात्म-
 निर्भर  होना  पड़ेगा  ।  आत्मनिरभर  होने  के
 लिये  दूसरा  तरीका  शासन  के  पास  क्या
 है  ?  वह  है  टैक्स  लगाने  का,  कर  लगाने  का  1
 ल्टकिन  देश  पहले  टैक्सों  के  मार  से  ही  नहीं
 निपट  पाया  कि  दूसरी  योजना  कर  सगाने  की
 तैयार  हो  गई  ।  कितने  कर  लगाझोगे  ?
 क्र  लगाने  के  सम्बन्ध  में  हमारे  एास्त्राकारणों
 ने  स्पष्ट  घोषणा  की  है  :

 “आहि  दाग्भ्री  मुपास्तेच  सनित्यम्‌  विन्दते  पब:
 एवम्‌  राष्ट्रमुपायेन  भुंजाना  लमते  फलम्‌  ras

 गाय  को  खिलाग्रो  और  दूध  लो  I  लेकिन
 हमारी  नीति  ऐसी  है  कि  झंगर  यह  सम्मव  हो
 कि  स्तन  काटने  से  दूध  की  धारा  बह  पड़े  ,
 तो  गाय  का  स्तन  ही  काट  दो  ।  गाय  का  स्तन,
 नहीं  रहेगा  तो  दूध  कहा  से  आपेया  :  अगर
 देश  में  पेसा  ही  नहीं  रहेगा  तो  किलने  ही  कर
 लगाये,  कर  हे  नहीं  सकंग।  घर  बरबाद
 हा  जायगा  |  शाप  मर  कर  हो  रहेंगे  श्राप
 मी  बच  नही  सकंगे  थामन  जब  ्रशिक
 अप्रिय  हो  जायगा  तो  टिक  नहीं  सकेगा  ।
 हासन  भी  समाप्प  हो,  जनता  भी  समाप्त
 हो,  देश  भी  समाप्त  हूं।,  तो  ऐसी  नीति  की
 कुसे  समर्थन  मिल  सकता  है  ?  रिपोर्ट  आती
 है  हमारे  पास  'लैनिंग  कमिशन  की  ।  ग्रे,
 पहुले  देखिये  वस्पोर्ट  इम्पोर्ट,  उस  के  बाद
 दो  रिपोर्ट  श्रौर  तब  मायो  हम  से  सपोर्ट  ny
 लेकिन  यह  पहले  से  ही  सपोर्ट  मांगने  लगे,
 एक्स्पोर्ट  इम्पोर्ट  का  कोई  ठिकाना  नहीं  ,
 कितना  सुद्रास्फीत  का  संकट  देक्ष  में  फँसा
 हुआ  है  दबादब  बाहर  से  कर्जा.  कर्जा,  कर्जा
 हम  कहते  है  कि  क्‍या  हो  रहा  है  तो  कहते  हैं
 कि  कोई  नहीं  हर्जा  ।  कंसे  हज  नहीं  t



 3603  Motion  re:

 जब  हम  कर  के  भार  से  दब  जायेंगे,  ऋण  बढ़
 जायेगा,  बटा  बेंटी,  नाती  और  पोते  भी  उसे
 दे  नहीं  पायेंगे  तो  देश  कैसे  गुलजार  होगा  ?

 देश  क्‍या  सम्पन्न  होगा,  चाहे  जितनी  भी  योजनाये
 आप  ले  झायें  ?  कभी  झाज  तक  कोई  योजना

 पूरी  हो  भी  सकी  है  ?  प्रथम  पंचवर्षीय
 योजना  समाप्त  हो  गई,  उस  से  हमें  कितना
 लाभ  हुआ,  बतलाइयें  ?  हमारें  पास  आंकड़े

 हैँ  नहीं,  वह  पूरी  नहीं  हो  पाई  ।  दूसरी
 योजना  बन  कर  तैयार  है.  पर  उस  में  भी  कुछ
 संविग्घ  अवस्था  है,  शायद  पूरी  हो  जाय,
 कहा  जाता  है  कि  हो  सकता  है  न  भी  हो  ।
 कोई  ठिकाना  है,  पैसा  मांग  कर  ला  रहे  है
 लगाने  को,  ऐसी  योजना  बनाने  से  क्‍या
 लाभ  है  कि  जो  पूरी  न  हो  ।  कर्जा  भी
 मांगना  पड़े,  हम  पर  भार  भी  लद  जाये  और
 लाभ  भी  न  हो  ।  बांध  जो  बनता  है  टूट
 जाता  है  या  ऐसा  बनता  है  कि  पानी  तो  भर
 जाता  है  लेकिन  नहरें  पानी  मिकाल  नही  सकतीं  ।
 इसके  लिये  कोई  योजना  नहीं  है  ।  कोई
 स्थान  देख  छेते  हैं,  उस  पर  वैसा  लगाना
 आरम्म  कर  देते  हूँ  -  बाद  में  कहते  हैँ  कि
 इंजीनियर  नहीं  ्राये  थे.  जगह  ठीक  नहीं,
 इसलिये  इसका  दूसरी  जगह  पर  करेस  ।

 स््रभी  ६८  करोष्ठ  रुपया  राजस्थान  में
 कोटा  के  अन्दर  Yoo  एकड़  जमीन  के  ऊपर
 लगा  दिया  |  टप  करोड़  एक  एक  एकड
 के  ऊपर  एक  एक  करोड  रुपया  माल  मत
 दिले  बेग्हम।  जैसे  किसी  लावारिस  का
 माल  है,  इस  तरह  से  उस  का  उपयोग  हो
 रहा  है  देश  के  पैसे  का  सदुपयोग  होना
 चाहिये  ।  योजना  को  श्रगर  सफल  करना
 है  तो  ईमानदारी  से,  सिसिश्ररली  जागे
 आना  चाहिये  -  मैं  कोई  धत्र॒तावग  नहीं
 कह  रहा  हूं  ।  मंत्रियों  को  अपने  जीवन
 से,  पनी  प्राकृति  से,  यह  प्रभाव  डालना
 चाहिये  कि  एक  एक  पैंसा  जो  शत्सन  का  हे
 उस  का  दुरुपयोग  होना  हराम  है।  बह  नष्ट
 नहीं  हो  सकैगा  ।  जब  इस  भावना  का
 निर्माण  होगा  तब  कार्य  होगा।  हम  देखते
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 हैँ  कि  ऊपर  से  गड़बंड  चली  आाती  है  श्रौर
 नीचे  तक  चली  जाती  है  ।  पता  नही
 यह  योजना  भ्रष्टाचार  की  योजना  या  दे
 को  ऊपर  उठाने  की  योजना  है  हस  का
 कारण  यह  है  कि  योजना  में  धर्म  का  कोई
 स्थान  नहीं  ।  योजना  है,  केवल  योजना  |
 योजना  को  चलायेगा  कौन  ?  अ्रधामिक  ?
 गधामसिकों  की  योजणाये  कभी  दुनियां  में  सफल
 हुई  हैं  ?  कभी  सफल  नही  हो  सकतीं  ।
 आप  किसी  धर्म  के  प्नुसार  करे,  हम  नहीं
 कहते  कि  श्राप  एक  ही  धर्म  को  लीजिये,
 लेकिन  कोई  ग्राधार  तो  हो  ।  दुनियां  के  डर
 के  मारे  केवल  हिन्दुस्तान  ही  है  जो  भ्रम  का
 नाम  नहीं  लेता।  सब  लेंगे  लेकिन
 हम  नहीं  लेंगे  ।  क्यों  नहीं  लेगे  ?  इस  लिये
 कि  हम  सेकुलर  है।  किस  चीज्ञ  से  सेकुलर
 हैं  ?  धर्म  थे  ?  और  सब  बातें  हमारे  साथ
 लगी  हुई  है  ।

 “श्राहार  निद्रा  भय  मैथुनंच,
 सामान्यमेतत्‌  पशु  भिन॑  राणाम्‌

 धर्मोहितेषामधिकों.  विद्वषो
 वर्मेण  हीना  :  पशुभि  समाना  :  rae

 में से  हीन  पशु  हो  गये,  पाशबिक  वृत्ति  जाग्रत
 हो  गई  ।  भोगपरायण  हम  हो  गये  ।  दूखरे
 का  माल  ठगना  और  मौज  करना  |

 “दुनियां  ठगना  मकक्‍कर  से,  रोटी  खाना  शबकर  से”
 यह  जब  शासन  की  नीति  बन  जाय  तो  कोई
 पोजना  सफल  नहीं  हो  सकती  i  योजना  के
 लिये  शासन  का  मालाकार  की  वृत्ति  स्वीकार
 करनी  पड़ेगी  ।

 “मालाकारस्य  वुन्यब  स्वप्रजा  रक्षणेन  च

 प्रजा  की  रक्षा  मालाकार  की  तरह  करें।  जैसे
 उद्यान  में,  बागीजे  में  जो  प्रावश्यक  पुष्प  होते
 हूँ  उन्त  का  माली  बयन  कर  लेता  है  णेष  को
 पानी  देता  है  V  लेकिन  यहां  पर  ऐसे  माली
 हैँ  जो  पेड़  को  ही  उखाड़  देते  हैं  ।  जब  गेह
 हो  नहीं  'रहेगा  तो  आगीआा  कहां  रहेगा  ।
 इस  तरह  से  करों  का  भार  लादना,
 बाहर  से  कर्जा  लेमा,  यहां  पर  समाज  की
 रुचि  का  पता  ने  लगाना,  योजनाकारों



 ५8०5  Motion  re:

 [पंडित  ब्रज  नारायण  “बजेश”]

 का  बेठ  कर  अपने  काने  की  योजना  बनाना,

 हू  ह... ह  ऐसे  काम  हैं  जिन  से  योजना  कभी  भी
 सफल  नहीं  होगी  ।  केवल  अांकडे  देने  से
 काम  नहीं  चलता  at  तो  ऐसा  भी
 च्यनित्त  होता  है  कि  जो  झांकड़े  यहां  उठा  कर
 दे  दिये  जात  हूँ  उन  के  ऊपर  भी  कोई  एक
 शाथ  योजना  बना  ली  लायेतो  उस  में  भी

 बहुत  गड़बड़ी  'मिकल  झायगी  ।  इस  लिये
 में  शासन  का  ध्यान  इस  झोर  भ्राकषित  करना

 आहूता  हूं  कि  सब  से  प्रथम  जो  योजना  प्रापने
 बनाई  है,  उस  योजना  का  विस्तार  में

 नहीं  चाहता  ।  उतना  ही  इस  योजना  में
 काम  लीजिये  जितना  झाप  ले  सकते  हूँ  v

 बाहर  के  कसें  पर  श्राप  बिल्कुल  निर्भर  मत
 कीजिये  ।  आप  देदा  से  मांगिये,  देश  देगा  |
 में  ने  एक  बार  निवेदन  किया  था  कि  जो  बड़
 बढ़े  लोग  यहां  बेठे  हुये  हे,  जिन  के  पाल
 प्ररयों  शौर  खरवों  पया  है,  उन  से  मांगो,
 ह. थ  कि  प्रमेरीका  से मागो  ।  में  चाहता  हु
 कि  टैदरामाद  के  निजाम  के!  पास  जाझो,
 बहू  राष्ट्रीय  भादमी  हैँ,  नेशनल  प्रादमी  हें,
 बह  पैसा  नहीं  देगा  तो  क्‍या  जो  कम्यूनल
 ादमी  है  वह  देगा  ?  उस  से  पैसा  लो,
 उम्र  से  उधार  लो।  उस  को  पटायेगा  देश  |
 झौर  त  भी  पटा  सका  तो  कोई  डर  तो  नहीं
 रहेगा  ।  हमारा  सा  लगा  हुआ  है,  जब
 जागेगा  तब  दे  देंगे  ।  लेकिन  प्रमरीका  से
 लेसा  झोर  उस  के  भार  से  दबना,  यह  देश  के
 लिये  बहुत  बुद्धिमता  तथा  दूरदशिता  की
 सोज  नही  होंगी  1

 साथ  ही  साब  हम  ने  द्वि  के  उत्पादन
 के  बारे  में  जो  य।जनाये  बनाई  हूँ,  वे  अमात्मक

 है  -  देश  के  उद्धार  के  लिये  ट्रंक्‍्टराइजशन
 से  काम  नहीं  चलेगा  |  “कब  मरेंगी  सासू
 कब  झायेंगे  झांगू  v  कब  फैक्ट्रियां  बनेंगी,
 खब  ट्रेक्टर  बनेंगे  भौर  खेतों  में  जायेगे,  कब
 नाज  पैदा  होगा  ?  लोग  झाज  भूखों  मर
 रहे  हैं  ।  इसलिये  में  कहता  हूं  कि  जो  भाष
 का गोपन  है  उस  की  रक्षा  कीजिये!  गाय
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 की  रक्षा  पहले  कीजिये  ।  लेकिन  यहां  तो
 बेल  बेचारे  चुनाव  का  खेत  जोत  कर  सीधे
 कसाईलानें  में  ग्बले  जाते  हैँ  7  जरा  इग
 बलों  से  बड़े  बड़े  काम  लो  ।  यह  खेत  के
 मोग्व  हूँ,  चुनाव  के  नहीं  ।  उन  से  उल्टा
 काम  लेना  लोग  प्रारम्भ  कर  देते  हें  शाप
 उन  से  कब  तक  यह  काम  लेते  रहेंगे  ?  आज
 एलेक्शन  का  काम  खत्म  हुआ  भर  बेल  सीधे
 स्लाटर  हाउस  में  ।  देश  में  बेल  नहीं,  और
 नारा  लगाते  हु  ज्यादा  भ्रनाज  पेदा  करो।”
 जेसे  हमें  श्रक्ल  नहीं,  हम  चाहते  हूँ  कि  नाज
 कम  बेदा  हो,  किसान  चाहता  है  कि  अले
 ही  उस  के  पास  दस  या  बीस  एकड़  जमीन  है,
 लेकिन  घर  में  नाज  त  पंदा  हो  |  वह  क्‍या
 यही  चाहता  है?  वह  श्राज  चैदा  कैसे  करे  ?
 अगर  खेत  है  तो  बल  नहीं,  अगर  बैल  है  तो
 खाद  नहीं,  प्रगर  खाद  है  तो  बीज  नहीं,  और
 अगर  बीज  भी  है  तो  थानेदार  साहब  ब॑  हैं,
 तहसीलदार  साहब  बेठ  हूं,  पग्रौर  चोर  उचक्के
 जो  पैदा  हो  गये  हू  ,  वह  डटे  हुये  हे,  और
 अगर  कहीं  इन  से  अवकाश  मिला  तो  नेता  जी
 डटे हुये  हैं।  यह  जो  स्थिति  है  उस  के  कारण
 ग्राज  किसान  पनप  नहीं  पाता  है  मे  निवेदन
 करता  हूं  कि  मेरे  क्षेत्र  में  डाकू  पैदा  हो  गये  ।
 तो  रात  में  तो  लूटते  हे  डाकू  और  दिन  में  ञ्
 कर  लूटते  हूँ  पुलिस  श्रौर  नेता  जी  ।

 ी म०  प्र०  मित्र  (बे  सराय  )  :
 पुरोहित  जी  ।

 पंडित  ब्रज  न/रायरा  'ब्रनेदा '' :  चूकि  पहले
 घाभिक  क्षेत्र  में  पुरोहित  जी  लूटते  थे  इस
 लिये  मे  खतरे  में  था  लेकिन  राजनीतिक
 क्षेत्र  में  खहरधारी  लूटते  हे,  इस  लिये  देश
 का  नाश  हो  रहा  है।  म॑  कहता  हूं  कि  जन
 स्थरूप  बत  कर  उस  की  रक्षा  कीजिये  |
 पुलिस  भौर  डाक्‌  जबर्दस्ती  प्रा  कर  जनता  को
 लूटते  हूं  ।  डाकू  छाती  पर  खड़े  ही  कर
 कहते  हें  कि  रुपये  दो,  और  उन  को  देना
 पड़ता  है  i  बाद  में  पुलिस  झा  कर  कहती
 है  :  क्‍यों  दिया  ?  क्‍या  सोग  अपनी  जान



 mor  है ...... उ  इछा

 ने  बचायें  ?  पिस्तौल  रे  कर  ये  हूं,  लड़का
 उठा  सिया,  फ्सा  ले  गये,  फिर  पुलिस  कहती
 है  कि  क्‍यों  दिया  भ्रजी  साहब,  हम  करें.
 क्या  ?  पुलिस  कहती  है  कि  ध्र्ब  साझो
 १००  हमें  भी  दो  ।  उस  को  भी  दो  भौर

 इस  करे  भी  दो  t  चारों  तरफ  लूट  ही  लूट  मची

 हुई  है  7  कोई  सुनता  ही  नहीं  ।  सारी
 योजनायें  कागजों  में  हैं,  प्रेक्टकिल  कुछ
 नहीं  है  ।  झाप  को  व्यावहारिक  जगत
 में  उत्तर  कर  प्राना  पड़ेगा,  सब  से  पहले
 शारेन्टी  देनी  पड़ेगी  कि  शासन  द्वारा  देश  में
 कहीं  भ्रष्टाचार  नहीं  होगा,  अन्याय  नहीं
 होगा  ।  छेकिन  भगर  श्राप  यह  कहेंगे  कि

 सुरक्षा  को  कम  कर  दो,  यह  भ्रावाज  लगायेंगे
 कि  इस  पर  जो  पैसा  खर्च  हो  रहा  है,  वह
 खत्म  कर  दो,  तो  यह  योजना  काम  किस
 के  भायेगी  ?  कल  प्नगर  शत्रु  हमला  कर  दे,
 तो  जो  हिन्दुस्तान  की  सेना  है,  मेरा  विश्वास
 है  कि  एक  दिन  में  घो  दी  जायगी  वह
 दुषमन  को  भगा  सके  यह  दम  उसमें  नहीं
 है।  उस  को  शौर  ताकतवर  बनाने  की  झ्ाव-
 ध्यकता  है  |  विज्ञान  के  इस  युग  में  अगर
 हम  झपनी  सना  को  ताकतवर  रक्खेंगे  तभी  हम
 कात्रु  का  मुकाबला  कर  सकते  हूँ  ।  आज
 हम  पाकिस्तान  जैसे  शत्रु  को  अ्रपती  आंखों
 से  आोझल  नहीं  कर  सकते  ।  इसलिये  सेना
 को  हमें  शक्तिशाली  बनाना  पड़ेगा  और
 जितनी  भी  यार  इंडस्ट्रीज  हैं  उन  को  प्रोत्साहन
 देना  पड़ेगा  ।  इस  से  बेकारी  भी  दूर  होगी  ।
 जो  भी  यहां  के  लोग  हें  उन  के  लिये  सैनिक
 शिक्षा  भारम्भ  की  जाय  ।  जो  बेकार  फिरते

 हूँ  वे  लोग  अगर  सैनिक  शिक्षा  लेंगे  तो उन  की
 समझ  में  झायेगा,  देश  का  वायुमंडल  बनेगा  |
 देदा  की  रदा  का  प्रदन  पहले  है।  उस  के  बाद
 ही  देदा  का  जो  गठ  कटापन  है  वह  बन्द  हो
 खकेगा ।  इस  लिये  में  कहूंगा  कि  सुरक्षा
 की  तरफ  ज्यादा  ध्यान  देना  भावश्यक  है  v
 बार  इंडस्ट्रीज  को  प्रोत्साहन  दिया  जाय,
 खास  तौर  से  बा्डत  पर  जहां  से  कि  शत्रु
 की  फौयें  कमी  भी  उतर  सकती  हें  ।  जब
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 वह  प्राते  है  मारते  हैं  झोर  मार  कर  चले  जाते

 हैं  ।  उसके  बाद  समझौते  करते  हें  भौर  कुछ
 न  कुछ  छीन  कर  के  जाते  हैं,  कुछ  दे  कर

 नहीं  जाते।  इसलि  इस  को  भी  हमें  ठीक
 से  समझने  शौर  हल  करते  को  झाव-
 इयकता  है।

 Shri  Harish  Chandra  Mathur  (Pall):
 There  has  been  very  strong  criticiam
 of  the  Plan  as  it  stands,  and  some  of
 the  hon.  Members  have,  in  their  in-
 dignation,  even  demanded  the  reaig-
 nation  of  the  Planning  Commission,
 and  certain  very  disparaging  observa-
 tions  have  been  made  against  the
 Planning  Commission.  But  may  I
 know  if  this  Plan  has  not  been  accept-
 ed  by  the  Government?  May  I  know
 if  this  Plan  has  not  been  discussed
 on  the  floor  of  the  House  more  than
 once,  and  whether  this  House  has  not
 adopted  this  Plan?  How  is  the  Plan-
 ning  Commission  responsible?

 Shri  Braj  Raj  Singh  (Firozabad):
 The  whole  Government  is  responsible. ‘

 Shri  Harish  Chandra  Mathur:  I
 entirely  agree.

 Shri  Braj  Raj  Singh:  They  should
 resign.

 Shri  Harish  Chandra  Mathur:  It  is
 my  contention  that  the  criticism  in-
 stead  of  being  directed  against  the
 Planning  Commission  should  be  direct-
 ed  against  the  Government.

 How  is  the  Planning  Commission
 responsible?  Is  it  a  super  body  which
 exercises  control  over  the  State  Gov-
 ernment  as  well  as  the  Central  Gov-
 ernment?  Is  it  a  body  which  has  any
 control  over  the  administrative
 machinery  which  implements  the
 Plan?  How  is  the  Planning  Commis-
 sion  responsible  if  the  Food  Ministry
 goez  wrong  and  creates  artificial  scar-
 city  of  food  in  the  country?  How  is
 the  Planning  Commission  responsible
 if  the  Ministry  of  Commerce  and  In-
 dustry  goes  wrong  and  fritters  away
 our  foreign  exchange?  I  say  the:
 whole  criticism  should  be  directed
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 (Shri  Harish  Chandra  Mathur]
 against  the  Government,  and  so  far  as
 the  Plan  itself  is  concerned,  I  say
 Parliament  itself  cannot  disown  its
 responsibility.  We  have  adopted  this
 Plan  in  all  wisdom  after  discussion  at
 every  stage.  I  can  understand  that
 the  implementation  of  the  Plan  has
 been  faulty,  but  for  that  the  Planning
 Commission  cannot  be  held  responsi-
 ble.  The  responsibility  lies  squarely
 on  the  shoulders  of  the  Government,
 the  Central  Government  as  well  as  the
 Stete  Governments.  If  after  accept-
 ing  this  Plan,  Government  finds  it
 necessary  that  in  the  interests  of  the
 seourity  of  the  country,  a  vast  chunk
 of  our  resources  has  got  to  be  diverted
 to  defence,  I  do  not  know  how  the
 Planning  Commission  can  be  held  res-
 ponsible

 My  complaint  against  the  Planning
 Commission  is  only  this,  that  they
 should  be  more  in  touch  with  the
 realities  of  the  situation.  They  should
 not  live  in  seclusion  and  isolation.  I
 cannot  appreciate  and  understand  why
 the  Members  of  the  Planning  Com-
 mission  should  not  at  least  attend
 Parliament  when  the  Plan  is  being
 discussed.  They  should  It  makes  a
 lot  of  difference,  even  if  they  rend
 our  speeches  in  the  papers  or  when
 they  go  there.  I  think  the  hon.  Minis-
 ter  of  Planning  owes  an  explanation
 to  the  House  as  to  why  the  Members
 of  the  Planning  Commission  should
 not  take  interest  and  be  here  in  the
 Official  Gallery  to  hear  the  discussion
 so  that  they  bear  in  mind  the
 temper  and  tone  of  the  House.
 It  ds  8  matter  of  regret  that
 even  Government  does  not  take  that
 interest  in  the  discussion  which  it
 should  take  when  the  Plan  is  being
 discussed.

 Pandit  Thakur  Das  Bhargava:  Does
 the  hon.  Member  really  believe  that
 anyhody  goes  through  the  speeches
 delivered  here,  either  the  Planning
 Commission,  or  the  Minister  or  any-
 body  else?

 Mie,  Deputy-Speaker:  We  shall  pre-
 sume  that  they  go  through  them.
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 Shri  Harish  Chandra  Mathur:  I  give
 them  the  best.  that  I  possibly  can.
 Even  if  I  presume  that  they  read  these
 speeches,  we  do  expect  the  Members
 of  the  Commission  to  be  here  in  the
 Official  Gallery.

 I  at  least  expect  that  the  Central
 Government  Ministers  take  muoh
 more  interest.  What  is  the  use  of
 having  one  Deputy  Minister  sitting
 here  listening  to  the  discussion  tak-
 ing  place  on  the  floor  of  the  House?
 I  can  understand  a  temporary  absence.
 As  a  matter  of  fact,  planning  is  not
 a  subject  with  which  only  the  Minis-
 ter  of  Planning  is  concerned.  It  is  a
 subject  with  which  the  entire  Cabinet
 is  concerned  and  I  at  least  expect  the
 Minister  of  Food  and  Agriculture  and
 the  Minister  of  Commerce  and  Indus-
 try  to  be  here  all  the  time.

 Mr.  Deputy-Speaker:  I  agree  with
 the  hon.  Member  there.  I  saw  that
 there  were  some  Ministers  during  the
 previous  day,  but  certainly  it  is  un-
 fortunate  that  none  of  them  is  present
 today.  There  ought  to  be  a  larger
 number  of  Ministers.

 Shri  Harish  Chandra  Mathur:  Every
 Minister  has  got  two  or  three  assist-
 ants.

 Mr.  Deputy-Speaker:  I  hope  that
 the  wish  of  the  House  will!  be  conviy-
 ed  to  the  Ministers.

 Shri  Harish  Chandra  Mathur:  I  am
 very  grateful  to  you  for  your  observa-
 tion,  and  I  do  hope  that  the  discussions
 which  take  place  in  this  House  are
 taken  seriously.

 Having  made  these  introductory  re-
 marks  about  the  responsibility  of  the
 Planning  Commission  vis-a-vis  the
 State  Governments  and  the  Central
 Government,  I  may  say  that  it  is  true
 that  we  all  feel  deeply  concerned  about
 the  successful  implementation  of  the
 Plan.  The  stake  is  so  big  that  we  have
 very  willingly  subjected  ourselves  to
 such  heavy  taxation  and  are  prepared
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 to  atand  by  that  taxation  and  all  the
 discomforts  which  are  implied,  but
 we  do  expect  that  the  Plan  will  be
 inxplémented  and  executed  reasonably
 well.  {ft  is  not  only  we  that  feel  con-
 eerned;  even  the  foreign  countries
 feel  very  much  concerned  about  our
 Plan,  and  the  success  and  the  progress
 tat  we  make.  They  have  not  only
 expressed  their  sympathy  or  concern,
 but  most  of  the  important  countries
 have  gone  out  of  their  way  to  render
 us  such  substantia]  assistance  as  is
 possible  to  pull  us  out  of  the  difficul-
 ties  in  which  we  have  landed  our-
 selves.

 I  can  understand  the  prejudices  and
 cormplexes  of  my  hon.  friend  Shri
 Mukerjee,  but  I  cannot  understand  his
 criticism  against  the  substantial  assist-
 ance  which  has  been  made  available
 to  us  by  the  U.K.,  U.S.A.,  and  Canada
 and  other  countries.  I  do  not  stand
 very  much  for  foreign  assistance,  I  do
 not  want  foreign  assistance,  but  we
 cannot  ignore  the  fact  that  but  for  the
 foreign  assistance  which  we  are  re-
 ceiving  now,  it  would  be  simply  im-
 possible  or  difficult  for  us  to  pull  our-
 selves  out  of  the  difficulty  in  which
 we  have  Janded  ourselves.

 i  particularly  appreciate  the  assist-
 ance  from  the  U.S.A.,  because  we
 must  appreciate  that  our  foreign
 policy  is  so  embarrassing  to  that  Gov-
 ernment,  and  it  feels  embarrassed
 even  in  respect  of  certain  of  our  allies;
 and  in  spite  of  that  if  the  assistance
 is  coming  forth  to  us,  we  must  all
 the  more  appreciate  it  and  express
 our  gratitude.

 We  have  not  budged  an  inch  from
 the  policy  which  we  have  adopted,
 the  policy  which  we  consider  to  be
 correct.  Only  two  days  back;  our
 representative,  the  Defence  Minister,
 tabled  a  resolution  in  the  UNO  in
 respect  of  the  inclusion  of  the  Repub-
 lie  of  China  which  is  truly  embarras-
 sing  both  to  the  U.K.  and  the  U.S.A.
 We  have  not  budged  an  inch  from  our
 foreign  policy,  and  there  are  no
 strings  attached  to  the  foreign  assist-
 amce  which  we  are  getting.  It  is,
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 therefore,  all  the  more  necessary  and
 correct  to  appreciate  that.

 While  we  appreciate  this  foreign
 assistance,  I  wish  Government  takes
 a  definite  warning  from  the  circum-
 stances  in  which  they  find  themselves
 today.  As  I  said,  I  do  not  object  to
 the  foreign  assistance  which  we  plan
 for,  but  I  do  not  want  that  through
 our  own  administrative  failures  and
 through  our  lapses  we  create  such  a
 situation  for  the  country  that  we  find
 ourselves  at  the  mercy  of  foreign
 assistance.  The  circumstances  were
 definitely  such  that  we  needed  foreign
 assistance,  and  but  for  the  foreign
 assistance,  we  would  have  been  in
 great  difficulty.  I  hope  Government
 will  take  this  warning  seriously,  and
 in  future,  we  shall  not  find  ourselves
 in  such  an  awkward  position.  But,  in
 spite  of  the  foreign  assistance  that  we
 have  received  or  we  are  likely  to  re-~
 ceive,  which  is  more  than  what  we
 had  envisaged  in  the  Plan,  and  in
 spite  of  the  fact  that  the
 taxation  returns  are  expected  to
 be  more  than  what  छल  had
 envisaged,  still  we  find  ourselves  in
 difficulty.  The  Plan  definitely  is  ail-
 ing  and  languishing.  The  two  reports
 which  have  been  made  available  to
 this  House,  the  appraisal  of  the  Plan
 and  the  reappraisal  of  the  Plan,  are,
 I  think,  just  Jike  health  bulletins  from
 the  doctors  regarding  an  ailing  patient.
 In  these  health  bulletins  which  have
 been  made  available  to  us,  if  we  give
 a  careful  reading,  we  shall  find  that
 some  of  the  facts—of  course,  we  are
 grateful  to  Government  for  making
 such  information  available  to  us—to
 which  I  shall  refer  later,  are  just
 like  the  shifting  sands  of  Rajasthan;
 they  change  so  quickly  and  can  never
 be  relied  upon  for  anything.  And
 even  the  facts  that  have  been  given
 in  these  two  reports  do  not  indicate
 the  causes  of  the  disease.  There  is  no
 diagnosis  of  the  trouble.  They  only
 give  us  a  clear  picture  of  the  present
 position,  our  present  difficulties,  how
 we  stand  and  how  we  fare.  To  my
 mind,  the  raal  cause  or  the  real
 trouble  of  our  present  difficulties  ip
 outside  these  two  bulletins.
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 I  think  if  we  give  a  careful  con-

 sideration,  we  shall  find  that  the
 trends  and  attitudes  in  the  country
 at  present  are  one  of  the  most  basic
 factors  which  have  been  responsible
 for  the  present  state  of  affairs.  And,
 no  plan  can  ignore  the  basic  factors,
 namely  the  trends  and  attitudes  which
 are  prevalent  in  the  country.  And
 what  are  those  trends  and  attitudes
 which  are  prevalent  in  the  country
 today?  The  Planning  Minister  has
 complained,  and  he  has  even  men-
 tioned  in  his  speech  that  he  is  not  get-
 ting  full  support  from  the  people.
 Member  after  Member  has  said  that
 we  have  not  been  able  to  enthuse  the
 masses.  Why  is  that  so?  After  all,
 that  is  the  basic  thing,  and  we  must
 enquire  into  it.  So  far  as  I  could
 see,  there  are  two  very  important  fac-
 tors  which  are  responsible  for  the
 present  trends  and  attitudes.  One  is
 the  lack  of  confidence  in  the  spending
 of  Government.  People  have  very
 little  faith  that  the  money  which  is
 being  placed  in  the  hands  of  Govern-
 ment  is  properly  utilised.

 As  you  are  aware,  certain  Members
 here  and  also  certain  people  outside
 made  certain  cuts  in  their  allowances,
 and  they  were  prepared  to  help  the
 Plan,  by  giving  whatever  little  contri-
 bution  they  could.  But,  today,  they
 feel  that  there  is  no  urgency  and
 there  is  no  necessity  for  it.  Why
 should  they  feel  so?  As  a  matter  of
 fact,  today,  if  we  are  faced  with  any
 difficulty,  it  is  the  difficulty  of  inter-
 nal  resources.  Still,  the  situation  is
 that  people  do  not  want  to  give  any-
 thing;  no  more  people  are  coming  for-
 ward  with  cuts,  and  no  more  people
 are  coming  forward  with  greater  con-
 tributions;  on  the  other  hand,  even
 those  who  had  made  these  cuts  are
 withdrawing  them.  Even  the  ICS
 people  who  are  the  best-paid  people
 are  not  giving  anything.  May  I  know
 if  anyone  of  them  has  offered  any
 cut?

 Shri  Braj  Raj  Singh:  Why  should
 they?  They  are  the  rulers
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 Shri  Harish  Chandra  Mather:  £ ज  it,
 that  they  think  thet  it  is  not  worth,
 the  while  doing  it?  Or,  is  it  that
 they  have  no  confidence  in  the  Plan?
 Or,  is  that  they  are  not  the  right  per.
 sons  in  the  right  place?  It  should  be.
 one  of  these  three  things.  Either  they,
 are  not  the  right  people  in  the  righ}
 place,  or  they  themselves  do  not  know.
 that  it  is  worth  the  while  contributing
 a  single  pie  to  this  Government  be-
 cause  it  is  not  going  to  be  properly
 utilised.  This  is  a  very  important,
 thing,  and  I  feel  that  Government
 must  create  a  confidence  in  the  minds
 of  the  people  that  every  pie  that  is
 being  placed  in  their  hands  is  being.
 properly  spent.

 While  speaking  on  the  Demands  for
 Grants  relating  to  the  Finance  Minis
 try,  I  had  laid  stress  on  this  point,  and
 I  had  quoted  all  the  illustrations.  I
 have  got  hundreds  of  illustrations  now
 to  quote,  which  will  indicate  how  the
 money  is  being  mercilessly  misspent
 at  all  stages.  The  hon.  Finance  Minis-
 ter  was  then  good  enough  to  give  me
 &@n  assurance  and  give  this  House  an
 assurance  that  he  would  do  his  very
 best.  But,  I  think  that  nothing  sub-
 stantial  has  been  done,  or,  at  least,
 we  do  not  know  what  has  been  done.
 I  have  asked  question  after  question
 to  find  out  whether  we  can  be  satisfied
 that  the  best  use  is  going  to  be  made
 of  our  money.

 Another  important  trend  is  that
 those  who  are  in  power,  not  only those  in  political  power,  but  those
 who  are  in  an  advantageous  position
 politically  as  well  as  financially  are
 today  engaged  only  in  making  more
 and  more  money.  Those  who  are  not
 in  power  politically—they  are  not
 confined  only  to  political  parties  but
 they  also  include  those  degsident
 groups  of  the  Congress  which  are
 almost  everywhere—are  today  engag-
 ed  only  in  creating  more  and  more
 Political  trouble,  and  more  and  more
 exploitation,  with  the  result  that  the
 implementation  of  the  Plan  is  naty-
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 gaily  not  very  satisfactory,  and  no
 importance  is  being  attached  to  it.
 Unless  and  until  Government  take
 certain  measures  in  this  behalf,  noth-
 ing  is  going  to  happen.  For,  you
 cannot  energise  the  masses  and  you
 cannot  get  any  co-operation  for  the
 implementation  of  the  Plan  with  the
 ‘present  trends.  and  attitudes.

 I  shall  make  certain  suggestions  now
 in  this  respect.  My  first  suggestion
 is  that  the  National  Development
 Council  which  is  the  highest  body
 here  should  be  reconstituted,  that  is,
 that  the  National  Development  Coun-
 cil  showld  include  the  leaders  of  the
 Opposition.  At  present,  it  is  consti-
 tuted  only  of  the  Ministers  of  the
 Central  Government  and  the  Chief
 Ministers  of  the  States.  I  would  sug-
 gest  that  the  Council  should  have  on
 it  Leaders  of  the  Opposition,  and  also
 have  at  least  a  few  members  from  the
 Congress  side,  who  are  non-officials,
 who  will  bring  to  bear  a  fresher  out-
 look,  an  outlook  which  is  different
 from  the  outlook  which  the  Minister
 and  those  in  Government  develop.  It
 should  also  include  three  to  five  per-
 sons  from  outside  this  Parliament.
 And  I  wish  that  the  Prime  Minister

 ‘gives  a  better  consideration  to  the
 report  which  has  been  submitted,
 particularly,  by  the  Estimates  Com-
 mittee.  Our  course,  he  has  got  an
 overall  control.  But,  if  he  devotes
 more  of  his  energies  towards  seeking
 the  co-operation  of  the  people,  if  he
 gives  his  energies  to  give  that  revo-
 lutionary  touch  to  the  execution  of
 the  Plan,  about  which  my  hon.  friend
 the  Planning  Minister  has  spoken,
 if  he  brings  about  a  proper  atmosphere
 in  the  States,  seeking  the  co-operation
 of  the  Opposition,  and  smoothing  the
 differences  between  the  Congress
 groups  or  scorching  them,  then  I  think

 _his  energies  would  be  much  better
 utilised  and  this  country  will  benefit
 much  more  than  if  he  were  to  be
 fneaged  as  Chairman  of  the  Planning
 Commission  or  in  the  routine  adminis-
 tration  of  the  State.

 Mention  has  been,  made  ebout  fresh
 taxation.  I  strongly.  oppese  fresh
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 taxation.  I  oppose  it  because,  as  I
 said,  people  have  not  got  any  confi-
 dence  that  the  money  is  being  pro-
 perly  spent,  and  also  because  I  feel
 that  it  is  not  at  all  necessary  or  re-
 quired.  I  would  like  the  Planning
 Minister  just  to  recollect  what  the
 Minister  of  Finance  had  said  when  he
 had  presented  the  budget  a  year  and
 a  half  back  and  when  he  had  talked
 about  the  Second  Plan.  He  almost
 gave  an  assurance  to  the  House  that
 during  the  period  of  the  Plan,  there
 was  not  going  to  be  any  fresh  taxation
 or  any  substantial  additional  taxation.
 So,  hardly  a  year  and  after  that,  if
 we  find  that  the  Planning  Minister
 himself  spends  the  money,  or  rather,
 the  Government  spends  the  money
 through  its  own  administrative  failures
 and  lapses,  and  creates  trouble  for
 us,  and  asks  for  more  taxation,  I  think
 it  is  wholly  unjust  and  unwarranted.

 It  is  my  firm  belief  that  it  is  not  a
 erisis  of  resources;  it  is  not  a  crisis
 of  the  external  resources;  it  is  not  a
 crisis  of  the  internal  resources;  it  is
 only  a  crisis  of  the  administrative
 failures  and  administrative  lapses.  If
 we  can  just  bring  about  that  revolu-
 tionary  touch  about  which  the  Minis-
 ter  talked  so  much,  if  we  could  see
 that  our  administrative  machinery  is
 properly  set,  if  our  Ministers  are
 made  to  realise  their  responsibilities,
 then  we  would  have  done  a  lot  to
 face  this  crisis.  We  have  a  great
 asset  in  our  Prime  Minister.  We  can
 never  calculate  what  a  great  asset  he
 is.  But  it  also  means  a  little  dis-
 advantage  to  us.  The  protective
 umbrella  of  the  Prime  Minister’s  per-
 sonality  here  has,  as  a  matter  of  fact,
 resulted  in  a  sort  of  complacency  on
 the  part  of  the  Government.  We  have
 not  been  able  to  produce  that  impact
 on  the  Government,  that  sense  of  res-
 ponsibility  has  not  been  created  in
 the  minds  of  the  Government  because
 of  that  protective  umbrella  of  the
 Prime  Minister.

 5  brs.
 I  would,  therefore,  suggest  that

 there  should  be  no  taxation  and  that
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 we  should  try  to  gear  up  our  adminis-
 trative  machinery.  Regarding  the
 fenctioning  of  the  administrative
 machinery,  it  is  not  only  I  who  have
 been  talking  all  the  time.  It  is  not
 only  my  view.  Even  the  two-man
 study  team  which  they  had  also  point-
 ed  out  that  it  is  very  necessary  that
 something  is  done  about  it.  I  under-
 stand  that  those  experts  have  already
 made  certain  suggestions.  I  would
 like  to  know  from  the  hon.  Planning
 Minister  what  suggestions  have  been
 made  by  that  team,  particularly  Tre~
 garding  the  administrative  machinery
 referred  to  in  their  letter,  and  what
 action  Government  are  going  to  take
 to  gear  up  the  administrative  machi-
 nery.

 Shri  D.  A.  Katti:  Mr.  Deputy-
 Speaker,  the  Second  Five  Year  Plan
 has  been  the  centre  of  attention.  That
 is  but  natural  because  this  Plan,  or
 the  aim  of  the  Plan,  is  to  bring  mate-
 rial  prosperity  to  all.  There  has  been
 a  Jot  of  publicity  on  this  score  and
 as  the  Plan  is  regarded  as  the  source
 of  all  our  greatness  and  happiness—
 our  Government  are  making  all  efforts
 to  finance  and  execute  the  Plan  success-
 fully  and  to  bring  about  the  so  called
 Ram  Raj  in  this  country.

 This  task  has  forced  our  Govern-
 ment  to  approach  many  forcign  coun-
 tries  for  loans  and  to  invent  all  forms
 of  taxes.  Now  again  there  is  a  pro-
 posal  for  additional  taxes  This  ‘tax
 business’  has  reached  such  a  stage
 that  it  will  not  be  an  exaggeration  to
 call  this  Government  a  Tax  Govern-
 ment  or  Taxing  Government.

 I  do  not  wish  to  speak  about  the
 sufferings  the  poor  people  are  exposed
 to  on  account  of  a  horrible  increase
 in  taxes  on  articles  of  primary  needs.
 And  the  people  may  not  mind  suffer-
 ing  now.  But  what  hope  does  the
 Plan  offer  to  the  people?  What  hope
 does  it  offer  to  the  common  man,  the
 agricultural  labourer,  the  shoe-~maker,
 the  wood-cutter  and  so  on?  There  is
 no  hope  for  these  people.
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 The  First  Five  Year  Plan  is  over
 and  we  are  in  the  midst  of  the  Second
 Plan.  During  these  seven  years,
 crores  of  rupees  have  been  spent  on
 various  schemes.  But  what  is  the
 result?  The  result  is  that  unempley-
 ment  is  day  by  day  getting  fierce,  the
 food  problem  is  eating  the  brains  of
 all,  the  cost  of  living  has  gone  very
 high,  there  is  no  prosperity  there  is
 no  promise  of  prosperity;  the  result  is
 that  there  is  nothing  sure,  nothing
 encouraging,  nothing  hopeful.  Every
 new  day  brings  with  it  new  problems,
 new  difficulties  and  new  miseries.  That
 is  why  people  in  the  country  ask:  Is
 it  for  this  that  we  are  having  these
 plans,  that  we  are  spending  crores  of
 rupees?

 In  the  face  of  these  circumstances,
 it  is  essential  and  imperative  on  the
 part  of  Government  to  re-examine
 the  whole  situation  and  find  out
 where  the  fault  lies,  whether  there  is
 anything  wrong  with  the  Plan,  whe-
 ther  there  is  anything  wrong  with  the
 working  of  the  plan?  There  has  been
 such  a  re-examination  and  the  memo-
 randum  submitted  by  the  Planning
 Commission  discloses  the  difficulties
 with  which  the  Plan  is  confronted.
 The  decline  in  the  foreign  exchange
 reserves,  the  food  crisis  and  the  price-
 level  have  hampered  the  progress  of
 the  Plan.  This  has  also  caused  to
 effect  some  curtailment  in  the  physi-
 cal  targets  of  the  Plan.  Thus  the
 whole  blame  is  thrown  on  the  circum-
 stances  and  difficulties  and  it  is  shown
 that  the  Government  are  in  no  way
 responsible  for  the  failure  of  the  Plan
 and  the  unhealthy  situation  that  is
 created  now.

 I  do  not  wish  to  speak  as  to  who  is
 responsible  for  the  foreign  exchange
 difficulties,  the  food  crisis  and  the
 price  level,  but  taking  these  into
 account,  are  these  the  only  causes  or  is
 there  anyhing  else?  I  feel  honestly
 Sir,  that  inefficiency,  dishonesty  amt
 corruption  in  the  administration,  in
 the  working  of  the  Plan,
 are,  though  not  solely,  great
 ly  responsible  for  sueh  a  eituation,
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 believe  that  with  the  resources  avail-
 pulk  and  with  all  these  difficulties,  it
 was  possible  to  make  a  good  deal  of
 progress.  It  is  not  known  how  the
 money  hav  been  spent,  whether  it  has
 been  uselessly  spent  or  wisely  spent.

 ‘The  question  whether  the  fruits  of  the
 schemes  that  have  been  completed
 have  been  exaeted  is  also  completely
 ignored.  I  may  say  the  Government
 ate  very  sincere.  I  may  also  say  that
 they  have  got  good  motives.  But  that
 alone  is  not  sufficient.  Some  wisdom

 is  also  necessary,  wisdom  to  know  the
 mistakes  and  correct  them.

 There  I  am  reminded  of  a  story  told
 about  Shivaji,  the  great  Maharatta
 ruler.  Once  he  happened  to  be  the
 guest  of  a  peasant.  This  was  in  his
 early  days.  The  peasant’s  wife  never
 know  that  the  guest  was  Shivaji—
 Shivaji  did  not  tell  them  about  his
 identity.  They  offered  him  food  con-
 tsisting  of  milk  and  rice.  Shivaji
 poured  the  milk  over  the  rice.  The
 milk  began  to  flow  all  round  the  plate
 and  it  was  not  possible  for  him  to  mix
 the  rice  with  the  milk  properly  and
 eat  it.  The  wife,  who  was  sbserving
 this,  said:  “Young  man,  why  are  you
 doing  like  Shivaji?  He  is  conquering

 P  fort  here,  a  fort  there.  Fort  after
 fort,  he  js  conquering,  but  he  is  able
 to  consolidate  the  whole  position.  He
 is  not  able  to  exact  the  fruits,  and
 there  is  mismanagement.  Why  are
 you  doing  like  Shivaji?  Just  make
 space  in  the  rice  for  the  milk,  then
 mix  it  and  make  the  best  use  of  it”.

 Shivaji  was  wise.  This  opened  his
 eyes;  he  corrected  his  own  mistakes
 and  became  a  great  Mahratta  ruler.
 The  same  is  the  case  with  our  Plan-
 ning.  Our  Government  are  building
 a  @am  here  and  a  dam  there,  a  power
 plant  here  ang  a  power  plant  there.
 So  many  schemes  are  there,  but  the
 rGovernment  have  never  seen  what  is
 first  and  what  is  last,  what  is  spent
 and  what  is  gained.

 है
 Mr.  Depnty-Speaker:  Now  the  hon.

 Member  is  going  to  act  as  the
 ‘peasant’s  wife’.
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 Shri  D.  A.  Batél:  Yes,  if  that  will
 benefit  the  Government  and  the
 people,  I  am  prepared  to  play  the
 role  of  the  ‘peasant’s  wife’  also.

 The  Government  should  be  as  wise
 as  Shivaji  so  as  to  save  themselves
 from  the  great  disaster.  Our  Gov-
 ernment  know  how  to  levy  taxes,  how
 to  get  loans  and  how  to  devise
 schemes,  but  they  do  not  know  how
 to  make  the  best  use  of  what  they
 have  got.  They  have  failed  in
 exacting  the  fruits  of  the  schemes:
 that  have  been  completed.

 Then  there  is  another  most  im-
 portant  aspect.  There  is  corruption
 in  the  administration.  There  is  cor-
 ruption  everywhere  in  this  country.
 But  the  corruption  going  on  in  the
 working  of  the  Plan  and  the  imple-
 mentation  of  the  Plan  ig  so  rampant
 that  there  is  no  parallel  to  it.

 l  would  like  to  cite  an  example
 here.  In  my  district  ie,  Belgaum,  a
 cana]  work  is  going  on  &nown  =  as
 Ghataprabha  left  bank  canal.  The
 Government  have  fixed  some  rates  for
 work.  For  example,  for  digging  one
 square  foot  of  soft  _  soil,  the
 rate  is  Re.  l,  and  =  for  the
 square  foot  of  rock,  it  is  Rs.  5.  But
 the  contractor  pays  some  money  to
 the  engineer.  The  engineer  is  a
 magician  there.  He  makes  ‘soft’  soil
 into  ‘rock’  and  for  the  work  of  Re.  4
 the  contractor  is  enabled  to  get  Rs.  5.
 In  this  way,  if  this  continues,  what
 would  be  the  worth  of  forty-eight  a
 hundred  crores  of  rupees?  If  we
 spend  again  Rs.  4800  crores,  we  can-
 not  achieve  even  half  the  targets.  It
 is  a  criminal  waste  and  it  must  be
 checkeg  but  Government  is  not  doing
 it.  Serious  efforts  should  be  made  to
 check  corruption;  otherwise,  the
 country  will  go  to  ruination.  Cor-
 ruption  must  be  sternly  dealt  with.
 If  you  are  not  able  to  do  it,  you  will
 find  yourself  on  the  verge  of  insol-
 vency.  The  people  who  are  corrupt
 are  the  enemies  of  the  country  and
 they  must  be  whipped  publicly,  shot
 and  hanged  in  the  interest  of  the
 people.
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 Mr.  Depaty-Speaker:  Not  just
 (Interruptions.)

 Shri  Raghanath  Singh:  Tomorrow.

 ‘Shri  D.  A.  Katti:  There  is  misap-
 propriation  and  waste  of  money.

 I  shall  give  you  an  example.  There
 ‘is  a  Sarvodaya  centre  in  my  constitu-
 vency.  Once  I  visited  the  centre  and
 to  my  surprise  I  found  there  some
 ehickens  reared  and  I  later  learnt
 that  also  country  liquor  is  available.
 Some  Congressman  is  in  charge  of
 that  centre.  Chicken  is  there  and
 country  liquor  is  there  and  the  Gov-
 ernment  is  spending  about  a  lakh  of
 rupees  for  this  purpose  every  year.

 An  Hon.  Member:  ....On  chicken
 and  country  liquor?

 Shri  D.  A.  Katt:  Is  it  not  a  crimi-
 nal  waste?  When  money  is  being
 wasted  like  this  when  there  are  such
 things  going  on  what  does  our  Prime
 Minister  say?

 Mr.  Deputy-Speaker:  Let  the  hon.
 Member  write  to  the  Minister  just  as
 he  has  seen  these  things.

 Shri  D.  A.  Katti:  I  am  speaking
 here  and  I  hope  the  hon.  Minister
 will  take  note  of  it.  The  Prime
 Minister  says:  we  are  proud  of  the
 Plan;  it  is  very  ambitious  and  we  will
 complete  the  Plan.  He  is  just  like
 Tippu  Sultan.  He  was  playing  chess
 and  his  people  said:  “Your  Majesty,
 the  enemy  is  fast  approaching”.  He
 said:  “Ane  dho”  and  he  was  finished.
 In  the  same  manner  our  Prime  Minis-
 ter  says:  “हाने  दो,  हम  भूरा  करेगे!
 Allowing  this  sort  of  things  to  go  on
 is  to  dig  the  grave  of  the  country.
 That  is  why  our  hon  friend,  Shri
 Bharucha,  has  suggested  that  the
 Planning  Commission  and  the  Plan-
 ning  Minister  should  go.  But  who.  is

 to  come  there?
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 Mr.  Deputy-Speaker:  I  thought  that
 the  hon.  Member  was  finishing  with
 the  grave.

 Shri  D.  A.  Kattl:  There  ave  many
 best  brains  in  the  country  and  they
 must  be  made  use  af  It  is  not.  a
 question  of  the  prestige  of  the  Go¥-
 ernment.  It  is  a  question  of  life  and
 death  of  millions  of  people.  Please
 do  not  gamble  with  the  lives  of  the
 people.  Dr.  Babasaheb  Ambedkar
 was  not  a  Congressman..  But  he  was
 entrusted  with  the  work.  He  draft-
 ed  the  Constitution  and  he  did  his
 best.  He  asked  for  planning;  but  he
 was  refused.  Had  he  been  given  that
 chance,  he  would  have  guided  the
 country  properly  and  the  country
 would  have  been  benefited.  I  do  not
 exactly  say  that  there  should  be  a
 Coalition  Government  but  you  must
 try  to  take  the  benefit  of  those  who
 can  render  service  to  the  country  and
 the  people.

 The  question  of  agricultural  deve-
 lopment  has  been  touched  by  most  of
 the  hon.  Members.  There  hag  been
 very  severe  criticism  by  most  of  the
 hon.  Members.  But  if  we  have  a
 definite  land  policy.  If  we  exploit
 the  irrigation  potential  that  is  avail-
 able  now  and  utilise  the  money  pro-
 perly,  it  is  possible  to  increase  pro-
 duction.  But  will  that  solve  the
 probiem?  The  rate  of  growth  of  our
 country’s  population  is  so  high  that  it
 will  not  be  possible  to  meet  the  needs
 of  all  by  producing  in  the  land  al-
 ready  cultivated.  We  should  also
 bring  under  cultivation  every  piece  of
 land  that  is  available.  About  90  mil-
 lion  acres  of  land  is  under  cultivation
 and  there  is  about  80  million  acres
 of  land  which  is  lying  waste  and
 which  ig  fit  to  be  cultivated.  There
 are  people  who  are  prepared  to  cui-
 tivate  these  lands  if  they  are  given
 to  them.  In  every  village,  there  are
 such  lands.  By  cultivating  these
 lands,  I  am  sure  there  can  be
 enormous  increase  in  food  protection:
 But  the  Government  is  not  doing  that

 While  speaking  on  the  Demands.  of:
 the  Food  Ministry,  I  had  referred  to



 a:  ‘v7

 this  and  I  had  attempted  to  invite  the
 attention  of  the  hon.  Minister  to  this
 sepect  but  I  do  not  know  why  the
 Government  is  sleeping  on  this  point.
 ff  not  today,  it  will  have  to  be  done
 some  day.

 In  my  constituency  there  is  an
 area  which  is  marked  jungle  in  the
 records  but  there  is  not  even  a  shrub.
 There  is  no  jungle  at  all.  I  asked  the
 forest  officer  to  grant  that  land  to  the
 members  of  the  Scheduled  Caste  but
 he  replied  that  ४६  was  jungie.  When
 I  told  them  that  there  was  not  even
 a  shrub,  he  continued  to  say  that  it
 was  a  jungle.  That  way  land  is  lying
 waste.  If  these  lands  are  properly
 made  use  of,  the  problem  of  the  land-
 less  agricultural  labour  will  also  be
 solved.  These  people  are  starving
 and  groaning  under  the  miseries.
 The  Plan  has  got  no  provision  for  the
 well-being  of  ten  crores  of  land-less
 agricultural  labourers.

 Mr.  Deputy-Speaker:  The  hon.
 Member’s  time  is  up.

 Shri  D.  A.  Katti;  I  hope  the  Gov-
 ernment  will  consider  ail  these  things
 and  see  what  can  be  done.

 Shrimati  Ila  Palchoudhuri  (Nabad-
 wip):  Mr,  Deputy-Speaker,  I  am  very
 happy  that  you  have  given  me  an
 opportunity  to  speak.

 Shri  Raghunath  Singh:  We  are  also
 very  happy....  (Interruptions.)

 Shrimati  Ha  Paichoudhari:  Many
 things  have  been  said  about  this  Plan.
 Before  I  proceed  further,  I  would
 like  to  bring  to  the  notice  of  the
 House  certain  facts.  The  Plan  has
 been  conceived  at  a  period  when  we
 had  many  things  to  look  to.  The
 essential  features  of  the  Plan  includ-
 ed  four  stee]  mills  which  absorbed  a
 large  portion  of  the  investment.  The
 expanded  railways  and  transport,
 eoal,  power,  irrigation,  agriculture
 and  other  things  had  been  taken  into
 consideration.  Al  this  was,  when
 We  did  nét  have  enough  internal  re-
 sources,  naturally  contingent  on
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 foreign  help.  We  cannot  help  that.
 Yet  foreign  help  was  not  that  easy  to
 get  because  the  price  of  foreign  help
 was  very  high  at  that  time.  For
 instance,  the  World  Bank's  interest
 rate  was  5°75  per  cent.  The  rate
 announced  by  the  IBRD  was  akmost
 equally  high.  Some  short-term  capi-
 tal  rates  ran  as  high  ag  i8  per  cent.
 So,  we  did  not  get  help  very  cheap-
 ly.  So,  that  was  another  thing  that
 we  came  up  against.  It  is  also  true
 that  we  did  not  have  such  a  lot  of
 money  in  the  country.  Our  rate  of
 interest  and  savings  would  still  be  ten
 per  cent.  of  the  national  income  com-
 pared  to  20  per  cent.  in  Russia,  15
 per  cent.  in  pre-war  Japan  and  2
 per  cent.  in  China.  India  with  a
 population  of  twice  of  all  Western
 Europe  would  still  have  an  invest-
 ment  capacity  equal  only  to  that  of
 Sweden  with  its  population  of  seven
 million.  Much  criticism  has  been
 made  of  the  Plan  by  various  speakers
 but  I  will  on  the  other  hand  say  that
 it  has  also  been  appreciated  by  many
 countries  abroad.  I  can  only  quote
 from  the  Congressional  proceedings  in
 the  United  States  of  America  where
 hon,  John  P.  Kennedy  of  the  Demo-
 crats  has  made  a  very  pertinent  re-
 mark  about  our  Plan.  He  has  stated
 that  if  one  country,  in  particular,  had
 successfullly  pointed  the  way  to  pro-
 gressive  economic  development,
 achieved  a  steady  rate  of  growth,
 and  in  which  the  private  sector  had
 some  part  to  play  and  where  §  it
 avoided  excess  of  governmental  regi-
 mentation  and  controls,  that  country
 was  India.

 Having  said  that,  I  must  say  that
 we  do  have  certain  things,  about
 which  we  can  congratulate  ourselves
 that  we  have  achieved  them;  but
 there  are  certain  other  things  about
 which,  if  I  may  be  permitted,  I  would
 like  to  draw  the  hon.  Minister’s
 attention.

 Sir,  the  Plan  has  been  reappraised.
 Tam  very  sorry  to  find  that  the  target
 suggested  for  the  next  two  years  to
 the  States,  particularly,  for  raising
 additional  resources  has  been  indi-
 cated  ag  Rs.  740  crores,  which  com-
 prises  of  Rs.  60  crores  under
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 additional  taxation,  Rs.  50  crores
 under  loans  and  small  savings  and
 Rs.  30  crores  under  economic  in  non-
 planned  expenditure.  Sir,  non-planned
 expenditures  are  the  only  _  things
 where  we  can  hope  to  enthuse  the
 people,  where  we  can  give  them  a  few
 amenities.  It  is  only  in  these  things
 that  we  can  bring  to  the  man  in  the
 street  a  little  bit  of  comfort  that  he
 can  get  from  the  Plan.  Here  we
 want  to  curtail  that.  I  do  not  see
 how  we  can  enthuse  the  _  people.
 Therefore,  I  would  like  to  say,  first
 and  foremost,  that  that  expenditure
 should  not  be  curtailed  at  this  stage.

 We  must  also  take  into  considera-
 tion  the  welfare  of  children.  The
 welfare  of  children  cannot  wait.  We
 cannot  wait  till  we  have  got  through
 the  Second  Plan  and  come  to  _  the
 Third  Plan  to  do  something  for  them,
 for  children  are  children  only  once.
 If  we  have  no  provision  whatsoever
 for  children  in  the  Second  Plan.
 I  do  not  Know  what  we  shall
 have  in  the  Thirg  Plan.  Even
 Mrs.  Gandhi  who  went  to  Geneva
 from  the  Indian  Children  Welfare
 Council  has  had  said  that  it  must
 be  a  priority  in  the  Plan.  I  would
 also  quote  Mr.  Leonard  W.  Mayo,
 President  of  the  International  Union
 for  Child  Welfare,  who  has  said  in
 very  clear  language:  “We  must  re-
 member  in  this  day  and  age  and  this
 troubled  times  that  a  child  is  a  child
 but  once,  and  this  childhood  must  be
 as  secure,  as  free  from  tension  and
 uncertainty  and  fear  as  it  is  possible
 for  us  to  make  it.  The  problems  of
 children  cannot  wait.  In  West
 Bengal,  particularly,  the  refugee  pro-

 lem  having  come  into  West  Bengal,
 there  is  also  the  question  of  children
 in  the  refugee  camps.  If  we  do  not
 have  their  welfare,  their  well-being
 in  our  minds  ang  in  the  Plan,  we
 shall  have  made  a  strata  of  persons
 who  will  be  anti-social  whom  we
 cannot  hope  to  make  good  citizens  of
 India  and  from  whom  we  cannot  hope
 for  anything.  Their  condition  is  one
 which  does  not  brook  any  delay.  We

 cannot  curtail]  the  amenities  to  them
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 to  have  steel  plants,  tractors  and--
 other  things.  We  cannot  afford  not
 to  look  after  our  children.  Let  us
 not  have  steel]  as  our  slcgan,  let  us
 have,  on  the  other  hand,  “build  the
 children  of  India,  and  build  the  future
 of  India”.

 Secondly,  I  would  like  to  say  that
 slum  clearance  also  must  have  prio-
 rity.  In  regard  to  this,  I  do  not  agree
 that  we  cannot  have  more  taxation.
 If  taxation  is  to  be  had  for  that,  we
 must  have  it.  It  has  been  recom-
 mended  in  the  Report  of  the  Advisory
 Committee  on  slum  clearance  and  also
 in  the  Report  of  the  Sen  Committee.
 They  have  said  that  we  could  have
 a  terminal  tax  on  railways,  and  that
 in  itself  would  produce  the  money
 needed  for  slum  _  clearance.  This
 matter  has  been  considered  by  Gov-
 ernment.  Even  in  the  discussion  that
 we  had  the  other  day,  Panditji  him-
 helf  said  that  it  hag  to  be  examined
 in  detail  and  that  the  Planning  Com-
 mission  has  been  asked  to  do  so.
 He  said:  “I  should  like  to  assure  the
 House  that,  broadly  speaking,  the  Re-
 port  has  been  accepted”.  If  the  Re-
 port  is  accepted,  then,  I  hope,  on  the
 plea  of  cutting  down  the  Plan,  the
 provisions  of  clum  clearance  would
 not  get  the  go-by,  and  that  it  will
 be  continued;  because  there  also
 there  is  the  question  of  children  and
 people  living  in  conditions  much
 below  what  the  Constitution  guwaran-
 tees  to  them.  Also,  there  are  the
 people  who  keep  the  towns  clean,
 who  are  in  the  conservancy  services.
 If  you  see  the  horrible  state  of  their
 living  you  will  agree  with  me  when
 I  say,  I  do  not  think  any  Plan  can
 expect  to  go  forward  in  any  town
 where  there  are  such_  conditions.
 Even  then  we  are  saying  here  that
 we  must  curtail  the  amenities  and
 carry  on  with  out  steel  plants.  Is
 that  the  way  to  enthuse  the  people?
 I  do  not  think  we  can  get  enthusiasm
 that  way.

 Thirdly,  I  have  to  bring  forward
 the  question  of  food.  There  was  a
 meeting  with  the  Leaders  of  the
 Opposition  aiso.  They  are  also  of



 ह...  Motion  re:

 the  opinion—in  this  meeting  my  hon.
 triends  Shri  Tridib  Kumar  Chau-

 chur,  Shri  Asoka  Mehta  and  others
 were  present—that  we  must  get  rid
 of  the  pre-Independence  outlook  of
 the  British  about  test  relief  and  per-
 manent  development  of  a  place;  hbe-
 cause  unless  we  do  test  relief  which
 will  lead  to  permanent  development
 we  cannot  hope  to  produce  more  food.
 Therefore,  we  must  give  priority
 through  test  relief  to  smal)  irrigation
 schemes.  Of  course,  we  must  con-
 serve  as  much  food  as  we  can.  Food
 refrigeration  and  conservation  must
 find  priority,  because,  unless  we  con~
 serve  what  we  have  how  can  we  hope
 fo  compete  with  world  market  and
 keep  on  importing  food?  We  also
 lose  30  per  cent.  of  what  we  get  on
 the  railways’  tracks  because  they  be-
 come  unfit  for  human  consumption.
 Therefore,  refrigeration  and  conser-
 vation  of  food,  and  the  outlook  about
 test  relief  must  undergo  8  radical

 «change.
 With  thc  various  suggestion  made  in

 regard  to  food,  I  would  like  to  say
 one  more  thing.  The  question  of
 guving  the  irrigation  water  free  to  the
 cultivators  must  be  considered.  It  is
 a  known  fact  that  we  never  miss
 what  we  never  had;  but  we  are  wil-

 ging  to  pay  for  what  we  have  been
 ‘uged  to.  Before  soap  was  introduc-
 ced,  soap  was  given  free  so  that  people
 may  get  used  to  it.  Before  tea  could
 be  popularised,  the  Tea  Board  had  to
 Rive  various  free  samples  sO  that
 people  may  first  get  used  to  it  and
 then  pay  for  it.  In  the  same  way,  if
 water  is  also  given  free  to  the  pea-
 sants  they  will  use  it  and  when  ulti-
 mately  they  are  in  a  better  condition
 yOu  can  impose  a  levy  which  they
 will  surely  pay.  If  you  ask  them  to
 Pay  straightaway,  I  do  not  think  you
 can  get  the  payment  from  them,  and
 all  the  water  will  go  waste.  Your
 efforts  to  enthuse  the  farmer  will
 Also  fail.

 l  have  already  touched  upon  the
 refugee  problem  and  the  displaced

 sons.  You  have  got  tke
 Dandakaranya  scheme.  I  hope  no
 mofiey  will  be  curtailed  from  that
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 scheme.  In  fact,  I  would  request  the
 Planning  Commission  to  give  some
 more  money  to  this  scheme.  It  is  a
 scheme  that  will  yield  huge  amounts
 of  money.  Unless  that  scheme  is
 completed  quickly,  the  fate  of  re-
 fugees  cannot  see  any  kind  of  turning
 point  nor  can  Bengal  come  out  of  its
 economic  morass  that  it  has  gone  into,
 because  it  has  already  reached  the
 saturation  point.  Bengal  cannot  ac-
 commodate  the  people  who  are  now  a
 strain  on  our  economy.  I  hope  the
 Planning  Commission  will  give  them
 some  more  money  if  needed,  and  not
 curtail  any  of  the  rehabilitation  pro-
 visions  as  far  as  possible.  Though
 it  has  not  been  said  so  in  the  pam-
 phlet,  I  do  not  know  whether,  when
 the  practical  working  comes,  it  will
 be  done  or  not?

 Lastly,  I  have  moved  a_  substitute
 motion.  I  have  mentioned  three
 points  there,  of  which  I  have  already
 touched  upon  two.  I  would  like  to
 suggest  that  there  should  be  some  way
 of  increasing  our  earnings.  The
 three  ways  of  increasing  our  eara-
 ings  are  promotion  of  tea  export  pro-
 motion  of  shipping  and  promotion  of
 tourism.

 So  far  as  tea  is  concerned,  when
 our  exports  have  gone  down  and  tea
 industry  is  facing  some  difficulty
 some  rclief  in  duties  has  been  pro-
 mised,  but  that  dees  not  affect  the
 commun  teas.  If  we  have  duties  on
 the  common  teas,  outside  buyers  who
 can  get  common  teas  from  Africa,  wil!
 not  go  in  for  Indian  teas.  The  Tee
 Board  must  also  create  a  market  in
 Iraq,  Iran  and  places  in  Middle  East
 for  our  good  quality  tea.  The  Tee
 Board  has  money,  and  the  Govern-
 ment  must  see  that  it  is  properly
 used  to  expand  our  tea  industry  and
 thus  earn  foreign  exchange.

 With  regard  to  tourism,  we  had  this
 meeting  of  Tourist  Development
 Council  at  Srinagar.  It  hes  certain-
 ly  recommended  certain  things  whick
 I  hope  the  Government  will  consider



 Te  Motion  re:

 {Shrimati  Ua  Palchoudhuri}
 and  put  into  practice,  because  tour-
 ism,  if  developed,  can  earn  a  lot  of
 foreign  exchange.  Already  it  has
 given  us  somewhere  near  Rs.  20
 crores  of  foreign  exchange,  and  the
 hon.  Minister,  Shri  S.  K.  Patil,  said
 in  Srinagar  that  he  hoped  that  in
 future  India  would  be  able  to  earn
 very  much  more  than  that  through
 tourism,  because,  not  only  through
 tourism  do  we  earn  foreign  exchange
 but  we  sell  India  in  the  right  way
 to  the  world  and  we  gain  friendship
 at  the  same  time.  We  export  Indian
 thought  through  the  tourists  and  thus
 attract  tourists.  It  is  no  enough  to
 have  slices  of  paradise  like  the
 Ashoka  Hotel  to  make  them  learn
 about  India.  There  are  two  kinds  of
 tourists:  there  are  the  tourists  to
 whom  India  is  like  a  panorama  and
 @  picture,  and  there  are  the  tourists
 who  want  to  understand  India.  We
 woust  have  facilities  in  the  dak
 bungalows  in  the  countryside  where
 they  can  see  and  feel  the  pulse  of
 rural  India,  see  what  is  happening
 in  India  and  see  the  whole  upsurge
 that  is  going  forward  in  India.  That
 also  is  tourism;  it  is  not  only  the
 beautiful  mountains  and  torrents  of
 India  of  which  the  tourists  can  be
 enamoured.  We  have  other  things
 to  show  them;  our  cultural  back-
 ground  must  find  a  place  in  their
 minds  and  the  tourists  should  appre-
 ciate  that  sort  of  thing.

 In  this  connection,  I  would  also  say
 ope  thing  about  prohibition.  The
 State  control  on  drinking  and  liquor
 should  not  be  very,  very  strict  as  far
 as  the  tourists  are  concerned,  be-
 cause  they  are  used  to  it.

 Pandit  K.  com  Sharma:  For  their
 friends  too.

 Shrimati  fla  Palchoudhuri:  Well,  I
 do  not  know  about  friends.  But
 tourism  and  austerity  do  not  go  to-
 gether,  nor  do  tourists  and  mora)
 Yessons  go  together.  If  we  want  to
 wake  money,  we  must  make  the
 avepue  suitable  for  the  money  to
 come,  and  there,  I  think  we  can  do
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 something  to  earn  money  for  our;
 selves.

 About  shipping,  the  Bill  has  Been
 passed,  and  we  have  gone  into  a
 glorious  chapter  of  shipping.  I  Rope’
 that  with  our  own  money  and  with-
 out  any  foreign  participation  Indian
 shipping  under  Indian  flags  will  keep
 on  earning  foreign  exchange  and  tide
 us  over  the  second  Five  Year  Plan  as
 far  as  possible.

 Finally,  I  just  want  to  put  one
 question  to  the  hon.  Minister,  the
 question  that  Nazi  Germany  was  ask-
 ed  in  the  old  days  was:  “Will  you
 have  guns  or  better?”  They  answer-
 ed  that  they  wanted  guns  and  they
 saw  the  devastating  effect,  of  that.
 The  question  with  us  today  is,  whe-
 ther  it  is  going  to  be  bread  or  steel.
 Look  at  the  little  pamphlet  that  you
 have  given  us.  In  that,  how  have  we
 answered  that  question?  We  have
 answered  it  with  coal  and  steel  only.
 I  only  hope  that  when  the  question
 is  put,  whether  it  is  going  to  be  bread
 or  steel,  we  shall  at  least  be  able  to
 say  that  it  is  going  to  be  not  only
 ९०8]  and  steel  but  also  bread  and
 amenities  and  social  services  as  well.
 That  is  the  only  way  to  keep  the
 Plan  going  and  to  carry  the  people
 with  the  Plan.

 st  म०  wo  faa  (a  सराय):
 उपाध्यक्ष  महोदय,  हमारे  गाव  में  एक  कहावत
 प्रसिद्ध  है:  "पंचों  का  स्ैसला  तो  सिर  पर
 है  लेकिन  खूटा  यहीं  गड़ेगा ।”  में  समझता  हूं
 कि  यह  जो  हमारा  योजना  झायोग  है  उसका
 भी  बं य्या  कुछ  वैसा  ही  है।

 शाप  जानते  है  कि  यह  जो  दूसरी  पंच
 वर्षीय  योजना  बनी  और  इस  पालियामेंट
 के  सामने  भाई  शौर  देश  के  सामने  आई  तो
 उसके  खिलाफ़  एक  बात  बड़  जोर  से  कही  गई
 झोर  उसके  खिलाफ़  पालियामेंट  में  भी  कहा
 गया  कि  इस  योजना  में  संतुलन  नहीं  है  शौर,



 yar  Motion  re:

 aq  ere  एक  acer  te  इसमें  एक
 बड़ी  भूल  यह  है  कि  उसने  एक  तरफ़  उच्चोर्गो
 पर  तो  बहुत  अधिक  रुपया  खर्ब  करने  का  फ़ैसला
 किया  है  लेकिन  दूसरी  तरफ़  खेती  पर  ध्यान
 कम  दिया  है।  इसके  विपरीत  पहली
 जो  मोजना  बी  यह  सही  बोजना  थी  क्योंकि
 उसमें  लेती  के  ऊपर  पूरा  ध्याम  रक्खा  गया  था
 झौर  वह  सफल  हुई।  में  समझता  हूं  कि
 आज  तीम  वर्ष  के  बाद  जो  देश  में  संकट  घिरा

 हुआ  है,  देवा  परेशानी  में  जा  फंसा  है  श्ौर  यह
 योजना  भी  परेशानी  में  जा  फंसी  है,  उसका
 एक  ही  कारण  है  कि  इस  योजना  में  संतुलन
 नहीं  था  शौर  सरकार  ने  भी  इस  बात  को

 कबूल  किया  झौर  हमारे  प्रधान  मंत्री  महोदय
 जो  कि  योजना  आयोग के  प्रध्यक्ष  भी  हैं,  उन्होंने
 सदन  में  कहा  और  में  समझता  हूं  कि  ऐसा
 शायद  उन्होंने  खद  के  साथ  ही  कहा  होगा  कि
 दो  वर्ष  पहले  तक  में  यह  नहीं  समझता  था
 कि  इस  देदा  में  खेती  की  इतनी  बड़ी  जगह  है
 शौर  उसकी  इतनी  झहमियत  है।  यह  बहुत
 अफसोस  की  बात  है  कि  हमारे  देषा  के  प्रधान
 मंत्री  को  यह  बात  इतनी  देर  से  मालूम  हुई
 उसके  बाद  योजना  झायोग  ने  भी  यह  कबूल
 किया  है  कि  आज  देश  में  जो  इतना  संकट
 है  वह  इसलिए  है  कि  खेती  पर  ध्यान  नहीं
 दिया  गया  अौर  कृषि  की  पैदावार  नहीं  बढ़ी  ।
 इसलिए  उन  लोगों  ने  शौर  सरकार  ने  इस  बात
 को  कबूल  किया  कि  इस  योजना  की  आर  इस
 देश  की  झआाथिक  विकास  की  झआषारदिला
 शौर  फोउंडेशन  अगर  कोई  हो  सकती  है  तो
 वह  कृषि  ही  हो  सकती  है  ।  झब  यह  सब  कुछ
 पुन  लेने  के  बाद,  कह  लेने  के  बाद  और  मात
 लेगे  के  बाद  नतीजा  क्या  हुआ  ?  नतीजा
 यहां  कि  “बैताल  फिर  पेड  तर  जा  लटका  1
 कृषि  पर  जिस  पर  कि  ५६५८  करोड़  रुपये
 खर्च  होते  थे  उसमें  कमी  करके  धौर  उसको  काट
 करके  ५१०  करोड़  कर  दिया  गया  -  इतना
 ही  नहीं  लेती  से  जो  लगी  हुई  चीज़  सिचाई
 है  उसके  रुपये  में  भी  कटौती  की  गई  भौर  कमी
 की  गई।  सरकार  बढें  बड़ें  उद्योगों  में  जो

 बहुत  अणिक  रुपया  खर्च  करने  जा  रही  है  उसके
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 लिए  मेरा  यह  कहना  है  कि  में  उद्धोंगों  का
 कोई  विरोधी  हूं  ऐसी  बात  नहीं  है  लेकिन
 ग्रह  भी  एक  बहस  है  जो  कि  हमारे  बीच
 में  से  जाना  चाहिए  कि  उद्योगों  से  पिछड़े
 देदों  का  तुरन्त  कल्याण  होगा।  सेकिन
 मेरा  यह  कहना  है  कि  झाज  जो  हिन्दुस्तान
 की  स्थिति  है  वह  कुछ  दूसरी  है  भौर में  तो  कहूंगा
 कि  पिछड़े  देशों  की  स्थिति  दुसरी  है।  भाप
 इस  देवा  में  नये  नये  उद्योग  बनाते  जाइपें
 लेकिन  में  पूछना  चाहता  हूं  कि  श्राप  के  पास
 उनको  बेचने  के  लिए  मार्केट  कौन  सा  है?
 जापान,  जर्मनी  झौर  अमरीका  फे  सामान
 के  सामने  अापके  लिए  बाजार  कहां  है?
 झापको  तो  यहां  बनने  वाली  चीज़ों  के  लिए
 यहीं  देश  में  बाजार  बूंढ़ना  होगा।  शौर
 जहां  तक  हिन्दुस्तान  में  उतके  लिए  बाजार
 का  सवाल  है  तो  क्‍या  लोगों  पर  इतने  टैक्स
 लगा  कर,  इतना  नकली  रुपया  छाप  कर,
 जिस  हिन्दुस्तान  को  आपने  इतना  गरीब
 बना  दिया  है  वह  क्‍या  प्राप  जो  चीजें  पैदा  करेंगे
 वह  उनको  खरीव  सकते  में  समर्थ  होगा?

 भेरे  एक  मित्र  श्री  माथुर  ने  कहा  कि  इस
 हालत  के  लिए  योजना  प्रायोग  पर  दोष  नहीं
 डालना  आहिए  वरन्‌  इसका  सारा  दोप
 इस  सरकार  पर  है।  लेकित  में  निर्वेदत
 करना  चाहता  हूं  कि  इसमें  योजना  प्रयोग
 का  बहुत  बड़ा  दोय  है  करोंकि  उसने  मानने
 के  बाद  फिर  वही  ग़लती  की  झौर  जो  छोटे
 छोटे  भ्रसंतुलुन  इस  योजना  में  थे  वे  आज
 २४  प्रतिशत  शौर  बढ़  गये  है  इस  नई  एप्रेजल
 में  जो  कि  हमारे  झौर  अ्रापकें  सामने  है  धौर
 जिस  पर  कि  हम  झौर  ाप  बहस  कर.  रहे
 हैं।  में  समझता  हुं  कि  इसे  दष्टि  में  रख
 कर  योजना  अगर  फ़ेल  कर  रही  है  और  फ़ेल
 करेगी  तो  उसका  एक  बड़ा  कारण  यह  होगा
 जिसका  कि  मेने  जिक्र  किया।

 ग्राज  दो  वर्ष  के  बाद  फिर  जो  स्वाद
 मंकट  हमारे  देश  के  सामने  पैदा  हो  गया  है
 शौर  जिसके  कि  कारण  उत्तर  प्रदेश  में  कोई
 शया  ३  हजार  लोग  जंलों  में  बन्द  है  .
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 थी  waera  fax:  जनाय,  ५०००
 से  ऊपर  लोग  जेलों  में  हे।  समाचारपत्र
 पढ़िये  तो  आपकों  मालूम  हो  जायेगा।

 श्री  ह (.  प्र  ०  मित्र  :  ठीक  है,  में  भ्रापकी  ही
 बात  माने  लेता  हूं।  हां  तो  में  कह  रहा  था
 कि  प्रगर  यह  खाद्य  संकट  बना  रहा  शौर  हमने
 यह  समस्या  हल  नहीं  की  बौर  यह  गड़बड़ियां
 अलती  रहीं  और  अगर  मौजूदा  रवैय्या  क्रायम
 रहा  तो  में  समझता  हूं  कि आज  सन्‌  १६५८
 मैं  जो  हालत  है  बहू  सन्‌  १६६०  में  जाकर
 झौर  बदतर  हो  जायेगो।  प्राज  सबसे
 बड़ी  भावश्यकता  यह  है  कि  सरकार  ौर
 प्लानिंग  कमिशन  देश  की  कृषि  समस्या
 की  भोर  ध्यान  दे  बौर  वे  तमाम  झ्रावश्यक
 कदम  उठाये  जिनसे  कि  इस  देश  में  कृषि
 की  पैदावार  बढ़  सक।  योजना  ग्रायोग
 यह  तो  कहता  है  कि  इस  देदा  मे  कृषि  का  उत्पादन
 बढ़ाना  चाहिए  लेकिन  जब  उसके  लिए
 रुपया  लगाने  की  बात  प्राती  है  तो  बजाय
 बढ़ाने  हे!  उसमें  और  कट  कर  लिया  जाता
 है।  उनकी  ओर  से  जनसहयोग  का  नारा
 तो  लगाया  जाता  है  लेकिन  इस  ओर  उनका
 ध्यान  नहीं  जाता  कि  इस  देश  के  किसान
 के  पास  सबसे  भ्रधिक  किस  चीज़  की  कमी
 है।  कोई  एंपी  बात  नहीं  है  कि  देश  का
 किसान  अपनी  खेती  की  पैदावार  को  नहीं
 बढ़ाना  चाहता  क्योंकि  उस:  तमाम  परिवार
 की,  बाल  बच्चों  क  रोही  उसी  पर  निर्भर
 करती  है।  वह  प्रपनी  पैदावार  को  बढ़ाना
 जाहता  है  शौर  में  समझता  हूं  कि  योजना
 झायोग  को  पैदायार  बढ़ाने  की  जितनी  चिन्ता
 होगी  उससे  ज्यादा  उस  किसान  को  है  जो
 कि  गांव  मे  हाथ  में  कुदाल  लिए  धूप  श्र
 वर्षा  में  हल  के  पीछे  खड़ा  रहता  है।  लेकिन
 ह  बेचारा  करे  तो  क्या  करे।  भाज  उसके
 पास  अच्छे  बीज  नहीं  है,  उसके  पास  रुपया
 नहीं  है  सौर  जिसके  कि  कारण  वह  बैल
 नहीं  खरीद  सकता  है  भौर  उसके  पास  सिचाई
 की  माकल  व्यवस्था  नहीं  है।  यह  चीजे
 केवल  जन  सहगोग  का  नारा  लगाने  से  ही
 मुहैव्या  नहीं  हों  सकती  हैं।  सरकार  को
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 rey  लिए  एक  झामोजित  ढंग  से  उस  पर
 रुपया  स्व्च  करना  होगा।  लेकिन  योजना
 झायोग  को  एक  बहुम  हो  गया  है।  झासी
 मेरी  एक  बहिन  ने  कहा  कि  यह  ठीक  पैसे  ही
 हो  गया  कि  योजना  श्रामोग  को  इस्पात
 चाहिए  और  उसको  गेहू  से  कोई  सरोकार
 नहीं  है।  श्राज  देवा  में  झनाज  की  बहुत  कमी

 हो  रही  है  शौर  में  तो  दो  महीने  पहले  बहुत
 घबरा  रहा  था  जब  प्रि्मी  ऐशिय।  में

 युद्र  के  बादल  मंडलाने  लगे  थें
 और  यह  मालूम  पड़ता  था  कि  श््ब  'विदय  युद्ध
 होते  को  है  तो  मैं  उस  समय  सोचने  लग  गया
 था  कि  श्राखिर  इस  देश  का  क्‍या  हाल  होगा
 लड़ाई  के  छिड़ने  पर  योजना  ठप्प  पड़  जानी
 थी  भौर  हो  सकता  है  कि  इस्पात  के  कारखाने
 उतने  तेज़ी'  से  नहीं  चलते  यह  तो  देश  के
 लिए  बुरी  बात  होगी  लेकिन  उतनी  बुरी  बात
 नहीं  होत  जितनी  यह  बात  होती'  कि  इस  देश
 में  लोग  भूखों  मरते,  भुखमरी  श्ातों  क्‍योंकि
 झाज  इस  देश  के  ३६  करोड़  लोगों  का  पेट
 भरने  के  लिए  मुल्क  में  प्रनाज  पैदा  नहीं  होता
 है  और  प्रमरीका  लड़ाई  छिड़ते  पर  श्रनाल  नहीं
 भेज  सकेगा,  अर  लड़ाई  किसी  भी  समय  छिड़
 सकती  है,  ब  वह  झादमी  पागल  ही  होगा
 जो  कि  यह  ऐलान  करे  कि  लड़ाई  नहीं  होगी  1
 लड़ाई  छेड़ना  कोई  नहीं  चाहता  शौर  हम  भी
 यह  चाहते  हैं  कि  लड़ाई  न  हो  लेकिन  भ्रभाग्यवद्दा
 अगर  लड़ाई  छिड़  ही  जाती  है  तो  मुप्ते  भाशंका

 है  कि  इस  देश  में  लाखों  ग्रादमी  वैसे  ही  भूखे
 मरने  लगेंगे  जैसे  कि  सन्‌  १६४३  में  बंगाल
 में  मरें  थे।  यह  खेद  का  विषय  है  कि
 योजना  झायोग  को  ब  भी  चेत  नहीं  भ्ाया
 है  और  उसे  इसी  बात  का  ध्यान  लगा  हुभा
 है  कि  हमारे  देश  को  इस्पात  चाहिए  ।  हमारे
 देश  को  इस्पात  हिए.  मैं  भी  इसको  स्वीकार
 करता  हुं  लेकिन  उसके  साथ  ही  साथ  यह  बहुत
 जरूरी  है  कि  देश  को  खाद्य  के  सम्बन्ध  में
 प्रात्मनिर्भभ  बनाया  जाय।  झाज  हमारे
 देश  को  गेह  चाहिये,  चावल  चाहिये  झौर  दूसरे
 दूसरे  अनाज  चालियें,  हमारे  किसानों  को
 अच्छे  जासवर  चाहियें,  भ्््छ  बीज,  खाद
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 7835  Motion  re:

 ग्रौर  पानी  चाहिये  लेकिन  योजना  आयोग  ने

 इसके  सम्बन्ध  में  कोई  उचित  व्यवस्था  और

 सक्रिया  क़दम  नहीं  उठाया  है।  इसलिए
 मेरा  ह्याल  है  कि  जब  देश  में  इतनी  गड़बड़ी
 और  इतनी  आवाजें  उठ  रही  हैं  और  प्रधान

 मंत्री  महोदय  खुद  उसकी  गम्भीरता  को

 मानते  हैं,  इसके  बाद  भी  हम  देखते  हैं  कि

 योजना  आयोग  द्वारा  कृषि  के  लिए  रक्‍्खे

 गये  घन  में  कट  किया  गया  है  और  सिंचाई

 के  लिए  रक्खी  गई  रक़म  में  भी  वह  कहता

 है  कि  काट  लो  और  इस्पात  के  लिए  रुपया

 बढ़ा  दो  |  में  समझता  हूं  कि  योजना  आयोग

 का  यह  केवल  वहम  हदी  नहीं  बल्कि  पागलपन

 कहा  जा  सकता  है।  इसका  एक  सबूत
 इस  बात  से  भी  मिलता  है  कि  योजना  आयोग

 में  जहां  कोर  आफ  दी  प्लान  में  सारी  चीजे

 हैं  वहां  यह  फ़टिलाइजर्स  कोर  आफ  दी  प्लान

 में  नहीं  है,  फर्टिलाइजर्स  कोर  आफ  दी  प्लान

 में  नहीं  गिनी  जाती  1  कृषि  मंत्री!  महोदय
 ने  राज्य  सभा  में  रोकर  कहा  कि  उन्हें  इस  देश

 में  फ़टिलाइजर्स  मंगाने  1.  लिए  रुपया  नहीं
 मिलता  है।  योजना  आयोग  उन्हें  फ़्ि-

 लाइजर्स  नहीं  मंगान  देगा  और  फ़र्टिलाईजर्स

 छे!  कारखाने  जो  कि  निजी  पूंजी  वाले  इस  देश

 में  चलाना  भी  चाहते  हैं  उनको  वह  नहीं
 चलाने  देगा  और  इस  के  बाद  यह  कहना  कि

 हम  खेती  की  पैदावार  बढ़ाने  थालिए  सब

 कुछ  कर  रहे  हैं,  देश  के  साथ  एक  गम्भीर

 मज़ाक  करना  है।  मैं  इस  सम्बन्ध  में  अपने

 _  उन  दोस्तों  के  साथ  सहमत  हूं  जो  यह  कहते

 है  कि  यह  सरकार  शहरी  है।  यह  सरकार

 शहरपरस्त  है  श्रौर  यह  योजना  आयोग  भी

 शहरपरस्त  है।

 एक  साननीय  सदस्य  :  अमीरपरस्त

 है।

 श्री  स०  wo  मिश्र  :  शहर  अमीर  ही

 होते  है  ।  हिन्दुस्तान  फे  ०  फीसदी  लोग

 गांवों  में  रहते  हें  श्लौर  यह  २०  फ़ीसदी  लोग

 जो  कि  हिन्दुस्तान  के  शहरों  में  रहते  हे  वे

 उन्हीं  के  बलबूते  पर  पलते  हैं  क्योंकि  अगर  वे

 पैदा  न  करे  तो  यह  खायें  क्‍या  ।  लेकिन  उनको
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 यह  सरकार  खुशहाल  नहीं  बनाना  चाहती
 और  उनको  तमाम  आवश्यक  सुविधायें  प्रदान

 कर  अधिक  उत्पादन  फे  लिये  प्रोत्साहन  नहीं
 देना  चाहती  ।

 एक  बात  और  में  इस  सम्बन्ध  में  बड़े
 जोर  से  निवेदन  करना  चाहता  हूं  और  वह

 यह  है  कि  सारा  हाउस  और  यह  पार्लियामेंट

 सरकार  और  योजना  आयोग  से  कहे  कि  अभी

 भी  समय  है  और  वह  इस  चीज़  को  बदल  दे  ।

 चाह  कहीं  से  भी  रुपया  निकाले  लेकिन  उसको
 देश  में  खेतीबाड़ी  पर  अधिक  खर्च  करना

 चाहिये  ।  और  इसके  साथ  साथ  एक  आवाज

 है  भूमि  सुधार  की  ।  खंती  के  मंत्री  ने  राज्य

 सभा  में  जो  यह  कहा,  कि  या  तो  भूमि  सुधार
 एक  साल  में  कर  दो  या  इस  विचार  को

 'फेलहाल  स्थगित  कर  दो,उससे  में  सहमत हूं  ।

 श्राज  देश  में  यह  स्थिति  हो  गई  है  कि  लोग
 देश  में  भूमि  सुधार  का  नारा  लगाते  हे  और

 मूमि  सुधार  के  मानी  समझे  जाते  हैं
 सीलिंग  ।  में  सीलिग  फे  विरोध  में  नहीं  हूं  ।
 में  चाहता  हुँ  कि  जमीन  पर  सीलिंग  लगे

 क्योंकि  ग्रभी  इस  ्  में  हजारों  नहीं  तो

 सैकड़ों  लोग  ऐसे  हैँ  जिनके  पास  हजारों
 बीघे  ज़मीन  है  जिसका  वह  ठीक  से  इस्तेमाल

 नहीं  करते  ।  वे  उसको  दूसरों  को  उठा  देते

 हैं  ।  यह  चीज़  बन्द  होनी  चाहिये  ।  लेकिन

 सीलिग  लगाने  के  मानी  यह  भी  नहीं  होने

 चाहिये  कि  सिर्फ  ५  बीघे  पर  सीलिग  लगा

 दी  जाये  जैसा  कि  कुछ  लोग  कहते  है  |  इस
 बारे  में  मेरा  अपना  यह  खयाल  है  कि  मध्य

 वित्त  फे  जो  किसान  हैं  उनको  बचा  कर

 सीलिग  लगानी  चाहिये  t  wat  उनकी

 कमर  तोड़  दी  गई  तो  इस  देश  की  भी  कमर

 टूट  जायंगी  इस  बात  को  में  बखूबी  समझता

 हूं  ।  और  भूमि  सुधार  का  मतलब  केवल  यही

 नहीं  है  कि  सीलिग  लगा  दी  जाये  ।  उसके

 अन्तर्गत  कंसालिडेशन  आफ  होल्डिंग्स  भी
 आता  है  और  भी  बहुत  सी  चीज़ें  आती  हे  ।

 और  यह  जो  सीलिग  लगाने  वाली  बात  है
 इसके  बारे  में  मेने  अपने  कुछ  मित्रों  से  पूछा

 कोप  क्लूम  हुआ  कि  राज्यों  में  पहले  से  ही



 7837  Motion  re:

 [ai  ao  to  मिश्र]
 काइतकारी  कानून  है  कि  कोई  भी  जमींदार
 उस  जमीन  को  नहीं  रस  सकता  जिसका  कि

 यह  इस्तैमाल  न  करता  हो  ।  तो  झगर  सर-
 कार  लाह  तो  उस  कानून  के  भ्रधीन  ऐसे  जमीं-
 दारों  से  उनकी  जमीन  छीन  सकती  है  ।
 इस  प्रकार  बिना  शोरगुल  के  भूमि  सुधार
 हो  जायेगा  ।  लेकिन  हमारी  सरकार  यह  नहीं
 करना  चाहती  ।  सरकार  भी  नारेबाजी  में
 विश्वास  करती  है।  पर  इससे  देश  का  नुकसान
 होता  है  ।

 दूसरी  तरफ  हमारे  विनोबा  जी  का
 प्रान्दोलन  है  जो  कि  यह  कहते  हें  कि  सर्व

 भूमि  गोपाल  की  ।  में  उस  आन्दोलन  का
 समर्थक  हूं  ।  में  भी  साहता  हूं  कि  लोगों  का
 दृदध  परिवर्तन  द्वारा  व्यवस्था  बदली  जा
 सके  झौर  सब  लोग  जमीन  की  मिल्कियत
 छोड़  कर  साथ  मिल  कर  काम  करें।  विनोबा
 जी  तन्त्र  मुक्त  समाज  की  स्थापना  चाहते
 हूँ  भौर  में  उनकी  सफलता  चाहता  हूं  -  लेकित
 श्राजकल  जो  सरकार  की  नीति  है  उससे  तो
 देश  में  झसन्तोष  फेल  रहा  है  1  झाजकल
 वातावरण  ऐसा  है  कि  गांव  में  जिस  किसान
 के  पास  दस  बीघा  भी  जमीन  है  वह  इस
 घबराहट  में  है  कि  मेरी  जमीन  रहेगी  या  नहीं  ।
 झ्रौर  जब  घबराहट  में  है  तो  वह  उस  जमीन
 पर  मेहनत  कैसे  करेगा  ?  उस  जमीन  का
 विकास  कैसे  करेगा  ?  और  इस  हालत  में
 खेती  की  उपज  नहीं  बढ़  सकती  ।  इस  लिय  में
 कृषि  मंत्री  के  इस  सुझाव  का  बड़ा  समर्थक

 हूं  कि  जो  भी  भूमि  सुधार  करना  हो  वह  एक
 साल  के  भन्दर  कर  डालििये  भौर  जनता  से

 कहू  दीजिये  कि  हम  ऐसा  करना  चाहते  हे  ।
 हम  देखते  हे  कि  हर  तरह  की  झावाजें  उठती

 रहती  हैं  7  कोई  कहता  है  कि  हम  कोझाप-
 रेटिय  खेती  करेंगे  ।  सेकिन  में  कहता  हूं  कि
 कोझापरेटिव  खेती  होने  की  नहीं  ।  न  कहीं
 शुरू  हुई  है  प्रौर  जहां  हुई  है  वहां  भच्छा
 मतीजा  नहीं  भाया  है  1  किसानों  को  दिन
 रात  यह  डर  सता  रहा  है  कि  उनकी  जमीन

 रहेगी  या  नहीं  7  कोई  लोग  कहते  हें  कि
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 wafers  खेती  होनी  जाहिये  |  लेकिन  सर-
 कार  की  ग्रह  राय  नहीं  है  |  में  जानता  हूं
 कि  सरकार  कोभापरेटिव  खेती  भी  नहीं
 करेगी  ।  और  जहां  तक  कलेबिटिव  खेती  का
 सवाल  है  उसके  लिये  तो  अगर  झाना  होगा
 तो  दूसरे  ही  लोग  प्रार्वेंगे।  लेकिन इन  झावाजों
 से  देश  का  वातावरण  बिगड़ता  जाता  है
 अ्रौर  किसान  घबराहट  में  हें  कि जमीन  किसकी

 है  शौर  इस  घबराहट  की  वजह  से  वह  जमीन
 पर  मेहनत  नहीं  करता  और  इसी  कारण
 देश  की  खेती  की  पैदावार  नहीं  बढ़  रही
 है  1

 में  आपका  ज्यादा  समय  न  लेते  हुये
 एक  प्रदन  की  तरफ  झापका  घ्यान  भाकषित
 करना  चाहता  हूं  क्योंकि  वह  देश  के  विकास  से
 बड़ा  सम्बन्ध  रखता  है।  मेरे  खयाल  से  सरकार
 आर  योजना  श्रायोग  इस  शर  ठीक  से  ध्यान
 नहीं  दे  रहे  हे  ।  यह  प्रघन  आबादी  का  है  ।
 जिस  रफ्तार  से  देश  की  पभ्राबादी  बढ़  रही  है
 अ्रगर  उसी  गति  से  बढ़ती  रही  तो  चाहे  सरकार
 कुछ  भी  प्रयत्न  करे  यह  देश  सूखी  नहीं  हो
 सकता  q  झगर  इसी  रप्तार  से  झाबादी
 बढ़ती  रही  तो  तीस  चालीस  साल  में  इस
 देश  में  अकाल  और  महामारी  पैदा  हो  जायेगी
 और  देश  उजड़  जायेगा  और  बरबाद  हो
 जायेगा  ।  लेकिन  सरकार  में  शौर  योजना
 आयोग  में  अभी  भी  ऐसे  लोग  हैं  जो  कि  इसको
 नहीं  मानते  गो  कि  सरकार  ने  इस  बारे  में
 फैसला  कर  लिया  है  ।  योजना  शायोग
 इस  पर  कुछ  रुपये  खर्च  कर  देता  है  लेकिन
 इस  झोर  विशेष  ध्यान  नहीं  दिया  जाता  t

 हमारे  कैबिनेट  के  मिनिस्टर  श्री  कृष्ण  मेनन
 साहब  इस  चीज  का  मजाक  करते  हैं  7  वह
 कहते  हैं  कि  यह  झाबादी  को  रोकने  का
 प्रयत्न  ऐसा  है  जैसे  कि  थर्ड  क्लास  के  मुसाफिरों
 का  दूसरे  मुसाफिरों  को  अपने  डिब्बे  में  न  भाने
 देने  का  प्रयत्म  7  तो  यह  इस  प्रकार  से  कैबिनेट
 मिनिस्टर  हो  कर  इस  चीज  का  मजाक  करते
 हैं।  एक  हमारे  मुरारजी  भाई  हैं  में  रोज
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 सैतिकता  के  नाम  पर  इसके  खिलाफ  बोलते

 हैं।  उनको  इस  चीज  से  उज्ध  है  कि  कृत्रिम
 परिवार  नियोजन  नहीं  होना  जाहिये  ।  लेकिन

 वहू  गलत  चीज  है  ।  योजना  प्रायोग  ने
 कृत्रिम  परिवार  नियोजन  की  पद्धति  को
 स्वीकार  किया  है  शभौर  सरकार  भी  उसको
 चलाती  है।  तो  फिर  एक  कैमिसेट  मिनिस्टर
 के  लिये  यह  कहना  ठीक  नहीं  कि  यह  पद्धत्ति
 नहीं  झपनानी  चाहिये  ।  इससे  बुद्धि  भेद  पँदा

 होता  है  |  भाज  इस  देश  के  झन्दर  इस  चीज़
 का  बड़ा  महत्व  है  कि  परिवार  नियोजन
 किया  जाये  ।  लेकिन  में  समझता  हूं  कि
 तने  इस  तरफ  सरकार  ज्यादा  चेष्टा  करती  है
 और  न  योजना  आयोग  इस  पर  उचित  ध्यान
 देता  है।  में  चाहता  हूं  कि  सरकार,  योजना
 झायोग  झौर  सारे  देश  का  ध्यान  इस  ओर
 जाना  चाहिये  i  इस  देश  में  इस  जीज  के
 खिलाफ  कोई  रुकावट  नहीं  है  ।  यहां  पर  कोई
 कंथोलिक  चर्च  नहीं  है  जो  कि  इसका  विरोध
 कर  रहा  हो  ।  लोग  इसको  चलाना  चाहते
 है  लेकिन  सरकार  उपयुक्त  कदम  नहीं
 उठाती  |

 झाखिर  में  मे  एक  बात  श्रपने  इलाके
 के  बारे  में  भी  कहना  चाहता  हूं  ।  योजना
 आयोग  का  यह  सिद्धान्त  है  कि  जो  पिछड़े
 हुये  इलाके  हैं  उनको  भी  बढ़ावा  दिया  जाये
 ताकि  ऐसा  न  हो  कि  जो  इलाके  पहले  से
 उन्नत  हैं  वे  ही  और  उन्नत  हो  जायें  भौर  जो
 पिछड़ें  इलाके  हैं  वे  पिछड़ें  ही  रह  जायें  !
 हमारे  यहां  उत्तर  बिहार  में  दो  करोड़  मे
 ज्यादा  लोग  रहते  हैं  लेकिन  वहां  पर  कोई
 उद्योग  नहीं  है  1  बिहार  सरकार  वहां  पर
 ५  करोड़  रुपये  लगा  कर  एक  बिजली  का
 कारखाना  खोलता  चाहती  है|  भारत  सर-
 कार  को  इसमें  एक  रुपया  भी  नहीं  देना  है  ।
 केवल  इस  कारखाने  के  लिये  दो  करोड़  का
 फारिन  एक्सचेंज  जाहिये  ।  लेकिन  भारत
 सरकार  इसको  देने  में  झानाकानी  कर  रही
 है  :  उत्तर  बिहार  का  इलाका  बहुत  पिछड़ा
 हुआ  है।  हां  पर  दो  करोड़  से  ज्यादा  झाबादी
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 है,  कोई  उद्योग  यहां  नहीं  है  7  एक  वर्ग
 सील  जमीन  पर  कहीं  कहीं  १२००  भझादमी
 बसते  हैं  1  शर  सारे  उत्तर  बिहार  में  ८०००
 किलोवाट  की  बिजली  है  भौर  बह  भी  ऐसी
 बिजली  है  जो  कि  ६  वर्ष  में  खत्म  हो  जायेगी  a
 यहां  पर  दिल्‍ली  में  श्रशोक  होटल है  ।  मुझे
 मालूम  हुआ  है  कि  उसकी  बिजली  खर्च  करने
 की  कैपासिटी  ४०००  किलोवाट  है  |  उसके
 मुकाबले  में  उत्तर  बिहार  में  जहां  दो  करोड़
 से  ज्यादा  श्राबादी  है  केवल  ८०००  फिलो-
 वाट  बिजली  है  जो  कि  ६  वर्ष  में  खत्म  हो
 जायेगी  ।  लेकिन  वहां  के  लिये  सरकार

 “रुपया  नहीं  देगी  ।  पर  साथ  हो  यह  कहा
 जाता  है  कि  हम  पिछड़े  इलाकों  का  विकास
 चाहते  हैं  ।  तो  मैं  निवेदन  करना  चाहूंगा
 कि  उत्तर  बिहार  को  थरमल  पावर  के  कार-
 खाने  के  लिये  न्याय  के  नाम  पर,  इन्साफ  के
 नाम  पर  और  वहां  के  दो  करोड़  सोगों  के
 नाम  पर  फारिन  एक्सचेंज  की  सुविधा  मिलनी
 चाहिये

 The  Minister  of  Home  Affairs
 (Pandit  G.  B.  Pant):  The  memoran-
 dum  of  the  Planning  Commission  con-
 tains  a  lucid  statement  on  the  Apprai-
 sal  and  Prospects  of  the  present  Five
 Year  Plan.  Nandaji,  in  his  opening
 address,  has  given  an  elaborate  and
 detailed  elucidation  of  the  salient
 features  of  the  Plan.  Many  speeches
 have  been  delivered  since  and,  accord~
 ing  to  the  usual  customs,  a  number  of
 amendments  have  also  been  moved.  It
 is  impossible  for  me,  nor  do  I  propose
 to  do  so,  to  deal  with  the  many  aspects
 of  planning  or  even  a  few  of  the  points
 that  have  been  raised  here.

 I  am  glad  to  find  that  in  spite  of
 considerable  diversity  of  opinion  re-
 garding  other  matters,  there  is  unani-
 mity  on  one  basic  point.  All  have
 accepted  the  principle  of  planned  eco-
 nomy.  Everyone  who  has  spoken  has
 testified  to  the  efficiency  of  this  method.
 I  am  referring  to  that  as  human
 memory  is  sometimes  ahort  and  we
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 forget  that  only  a  few  years  ago  the
 very  idea  of  planning  seemed  to  repel
 not  only  a  considerable  section  of  the
 population  but  also  some  eminent  eco-
 nomists.  Today  all,  luckily,  stand
 converted  to  the  cult  of  planning.
 Those  who  used  to  scoff  have  been  con-
 verted  and  they  have  jo:ned  the  fold
 of  the  faithful.

 That  raises  the  question:  if  there
 were  sO  many  non-believers  in  the
 past  and  if  tnere  has  been  such  a
 change  now,  is  it  due  to  the  failure
 of  the  Planning  Commission  or  to  its
 success?  Because,  I  would  personaily
 imagine  that  if  there  has  been  a  change
 in  the  climate,  and  if  planning  has
 today  become  a  part  of  our  national
 thinking  and  acting,  it  is  because  of
 the  success  achieved  by  the  Planning
 Commission,  If  the  Planning  Commis-
 sion  had  failed,  then  the  idea  of  plan-
 ning  would  have  been  abandoned  and
 condemned  even  by  those  who  had
 stood  for  it  in  the  past.  So,  I  also  re-
 call  to  my  mind  that  not  only  has  the
 concept  of  planning  been  rehabilitated,
 but  also  the  results  of  the  First  Five
 Year  Plan,  which  is  the  only  plan
 which  was  carried  out  by  the  Govern-
 ment,  with  the  support  of  the  Cong-
 ress,  and  by  the  Planning  Commission,
 were  more  than  satisfactory.  The
 targets  were  exceeded  not  only  so  far
 as  the  physical  performance  was  con-
 cerned  but  also  so  far  35  national
 dividend,  national  income  and  other
 things  which  matter.  are  concerned.
 In  the  circumstances,  I  do  not  quite
 understand  why  some  of  the  hon.
 Members  should  have  made  unkind,  if
 not  unfair,  remarks  about  the  Com-
 mission.  We  are  not  even  half  way
 through,  so  far  as  the  present  Plan  is
 concerned,  and  we  are  seeing  things
 taking  shape  and  projects  producing
 something.  The  other  day  my  hon.
 friend,  the  Minister  for  Steel,  Mines
 and  Fuel  informed  the  House  that  the
 Rourkela  scheme  had  almost  begun  to
 yield  some  sort  of  results.  Similarly,
 other  two  plants  are  also  likely  to
 give  us  a  censiderable  quantity  of  iron
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 by  the  end  of  this  year  or  during  the
 next  year  and  perhaps  steel  thereafter.
 I  will  not  refer  to  the  other  projects.

 So,  I  do  not  see  why  there  should
 be  any  despondency.  Why  should  the
 Commission  be  supposed  to  have  fail-
 ed  in  its  tasks?  Then  we  have  also
 to  remember  that  our  Plan  was  never
 intended  to  be  a  rigid  plan;  no  plan
 can  be  rigid.  It  was  intended  to  be  a
 flexible  Plan,  for  five  years.  We  had
 also  a  vast  vista  before  us  for  pers-
 pective  planning  and  along  with  this
 we  had  our  yearly  plans,  as  we  knew
 tnat  in  human  affairs,  specially  in  a
 compass  as  large  as  ours,  and  in  affairs
 which  concern  millions  nothing  that
 is  designed  even  with  the  utmost  of
 care  can  be  regarded  as  final.  So,  our
 Plan’  was  flexible;  the  Government
 may  have  erred.  The  Planning  Com-
 mission  too  may  have  done  so.  But
 we  share  our  errors  with  other  mem-
 bers  of  this  House.  No  subject  has
 been  discussed  so  fully,  so  threadbare
 and  so  frequently  as  that  of  planning.

 Shri  Braj  Raj  Singh:  Discussion
 alone  will  not  do.  Implementation  is
 due.

 Pandit  G.  B.  Pant:  I  sometimes  find
 it  difficult  to  catch  the  words  coming
 from  the  other  side.  But  I  am  not
 very  particular  about  them,  because  I
 hope  by  the  end  one  may  feel  that  he
 had  got  the  answers  to  all  the  ques-
 tions  that  he  has  in  mind.

 I  was  just  saying  that  if  there  were
 errors  then  we  all  have  to  share,  the
 credit  as  well  as  discredit  for  the  Plan.
 We  have  all  accepted  our  Plan  as  being
 a  national  plan.  All  parties  in  this
 House  have  accepted  the  Plan  as  being
 not  a  plan  for  which  the  credit  should
 go  to  the  Congress  party  but  a  plan
 which  has  been  sponsored  by  them  all.

 Shri  Braj  Raj  Singh:  No,  no.

 Pandit  G.  B.  Pant:  That  is  one  single
 voice  that  speaks  like  that.  That  shows
 how  solitary  that  voice  is  and  how
 singular  it  is.
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 Shri  Braj  Raj  Singh:  You  were
 solitary  in  928  perhaps.

 Pandit  G.  B.  Pant:  Well,  we  are
 talking  of  today,  not  of  the  dark  ages.

 I  was  just  saying  that  whatever  we
 have  done,  we  nave  done  with  the
 utmost  care,  with  the  assistance  and
 co-operation  of  this  House,  and  have
 always  exposed  ourse:ves  to  any  ope-
 rations  that  mignt  have  been  consider-
 ed  necessary.  What  has  emerged  aiter
 all  that,  if  it  is  a  beaut.ful  image,  then
 we  all  take  credit  for  it.

 I6  hrs,

 If  there  is  something  in  it  still,  some
 foibles  or  some  detects,  then  we  all
 have  to  combine  together  to  remove
 them.  But  let  us  not  blame  the  Pian-
 ning  Commission  for  all  that.  They
 fave  not  sprung  a  surprise  on  us.  We
 nave  had  the  opportunity  of  studying,
 examining,  formuating,  rejecting  and
 accepting  things.  In  the  circumstances,
 the  responsibility  has  to  be  shared  by
 all  of  us  and  I  am  happy  to  share  that
 responsibility  because  I  feel  that  we
 have  succeeded  more  than  any  other
 people  have  succeeded  in  similar  cir-
 cumstances  through  planning  in  eco-
 nomy.  So,  I  am  glad  to  be  a  partner
 in  this  undertaking.

 As  I  said,  all  sections  of  thought  are
 unanimous  so  far  as  the  concept  of
 planning  is  concerned.  Still,  I  am
 afraid  that  the  approach  is  not  perhaps
 identical.  Prof.  Hiren  Mukerjee  spoke
 with  his  usual  eloquence,  which  was,
 I  am  afraid,  a  little  tinged  with  a
 vein  of  superciliousness.  He  said  in
 a  way,  “Oh;  only  the  totalitarian
 methods  can  succeed.  Your  Plan,  as
 it  is,  has  this  drawback.”  I  must  say
 that  that  is  the  real  merit  of  our  Plan
 that  it  has  to  be  worked  with  the
 voluntary  co-operation  of  the  people.

 _It  aims  not  only  at  feeding  the  beast
 “but  on  developing  the  man  who  lives

 not  by  bread  alone  but  looks  forward
 to  something  higher  and  nobler  (Hear,
 hear).
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 So,  tnis  Plan  has  its  merit.  It  does
 not  nave  any  recourse  to  regimenta-
 tion.  lt  does  not  impose  any  empar-
 goes.  Of  course,  ali  psans  are  so
 designed  to  dovetali  all  tnings.  We
 nave  ६0  see  that  the  needs  are  Kept  in
 view,  iunat  the  priorities  are  properly
 availed  of  and  that  the  resources  are
 well  utilised.

 After  all,  what  is  the  object  of  a
 plan?  it  is  to  extraet  the  maximum
 benert  out  of  our  limited  resources.
 ‘nat  is  te  Main  objective  wnich  a
 pian  places  betore  itself  and  how
 difticuit  is  the  task  of  the  planner  wili
 be  clear  trom  the  plethora  ot  amend-
 ments  that  have  been  g.ven  notice  of,
 to  this  motion.  Someone  laid  emphasis
 07  sociai  services,  someone  on  agricul-
 ture,  someone  on  power,  some  on
 industrialisation,  some  on_  consolida~
 tion,  some  on  consumption  and  so  on.
 So,  if  each  one  of  them  had  his  own
 way,  there  would  be  more  of  mal-
 adjustment  and  more  imbalance  in  the
 country.  How  to  co-ordinate  and
 adjust  all  these  rival  claims  is  a  diffi-
 cult  job  and  it  falls  to  the  iot  of  the
 Planning  Commission  to  do  so.  ‘The
 Planning  Commission  cannot  satisfy
 all  as  there  are  so  many  rival  claims.
 Then  one  of  them  may  think  that  he
 alone  should  have  whole  of  the  loaf.
 But  that  is  not  possible.  I  say  that
 even  if  the  whole  of  the  loaf  is  given
 to  one,  it  would  not  serve  the  purpose
 we  have  in  view.  The  ioaf  has  to  be
 so  distributed  that  we  may  be  able  to
 supply  more  loaf  and  at  the  same  time
 not  keep  the  animals  hungry  to  dep-
 rive  them  of  their  fodder  or  other
 people  of  their  needs.  Planning  has
 to  keep  all  these  aspects  in  view  and
 when  there  are  so  many  demands  to
 be  fulfilled,  I  should  not  be  surprised
 if  many  people  feel  that  they  did  not
 have  all  that  they  wanted  and  conse-
 quently  they  do  not  feel  as  enthusi-
 astic  as  they  would  otherwise  be.  If
 one  were  to  succumb  to  such  demands,
 the  Plan  would  go  to  pieces  because
 its  very  merit  lies  in  adjusting  all  these
 demands  and  in  bringing  them  toge-
 ther  in  such  a  way  that  you
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 have  an  integrated  whole.  On  the
 ene  hand,  you  satisfy  the  needs
 of  the  day  and  on  the  other  hand
 you  keep  in  view  the  requirements
 of  the  morrow.  It  is  easy  for  any
 planner  to  say,  “Eat  away  the  seeds
 today  and  have  the  feast.”  But  the
 result  would  be  that  thereafter  every-
 body  would  have  to  starve  and  when
 the  next  season  comes  there  will  be
 no  seed  available.  So,  planning  does
 impose  a  curb  on  consumption.  Plan-
 ning  does  call  for  regulation.  It
 does  call  for  a  certain  degree  of
 control.  But  that  is  something  en-
 tirely  different  from  totalitarianism.

 If  one  were  to  ask  me,  “Would  you
 have  totalitarianism  or  fascism  or  de-
 mocracy?”  I  would  certainly  fall  for
 the  last  and  not  accept  the  former
 two  under  any  conditions  or  under
 any  circumstances,  because  if  human
 liberty  is  lost,  then  nothing  is  saved.
 If  that  is  saved,  then  everything  else
 is  attainable.  It  may  come  today,  it
 may  come  tomorrow  or  it  may  come
 the  day  after.

 Raja  Mahendra  Pratap:  On  a  point
 of  order,  Sir.

 Pandit  G.  Pant:  We  will  have  our
 chat  later.

 Mr.  Deputy-Speaker:  What  is  that?

 Raja  Mahendra  Pratap:  The  point
 of  order  is  that  we  should  build  men.
 You  are  planning  and  planning......

 Mr.  Deputy-Speaker:  This  is  rather
 8  point  of  disorder.

 राजा  महेना  प्रताप  :  में  ब्रज  से  श्राता

 हैं  इन्द्रपस्थ  के  दरबार  में  ।  मेरी  बात  नहीं
 सुनी  जाती  है  पांच  हजार  साल  पहले  भी
 एक  श्रजवासी  यहां  झाया  था  ।  उसकी  भी
 यात  नहीं  सुनी  गई  थी,  तो  महाभारत  1:41
 था।

 Pandit  0.  B.  Pant:  I  entirely  agree
 with  him.  Our  method  of  approach
 takes  the  whole  man  into  account
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 and  not  a  part  of  him.  There  lies
 the  merit  of  our  method.  We
 want  to  develop  our  resources  whether
 in  money,  whether  in  men,  whether  in
 minerals,  whether  in  other  raw  mate-.
 rials  whether  in  skill  and  in  such  a
 way  that  the  spirit  within  the  man
 blossoms  and  is  not  throttled.  So,  that
 ig  our  approach  and  that  approach
 when  you  try  to  produce  not  things
 but  human  elements  in  its  perfection
 or  near-perfection,  howsoever  far  the
 day  of  achievement  may  be,—you
 cannot  hope  for  it  in  a  day,  in  a  year
 or  even  in  five  or  ten  years,  it  must
 take  time—then  you  have....

 Shri  Ranga  (Tenali):  It  has  taken
 two  generations.  Now  the  third  gene-
 ration  is  going  on.

 Pandit  G.  B.  Pant:  There  are  some
 other  ways  of  doing  it  which  would
 not  take  much  time.  It  will  serve  half
 of  the  people.  The  income  goeg  up.
 It  doubles  because  only  the  half  have
 to  enjoy.  Then,  if  that  is  not  sufficient,
 you  may  compe]  everyone  to  work  for
 2  hours  or  6  hours  as  it  may  suit  you.
 Those  ways,  we  do  not  like.  We  have
 forsaken  them.

 So,  I  was  saying  that  our  method  is
 a  democratic  one  and  we  want  to
 achieve  what  we  desire  only  through
 co-operation  and  not  through  imposi-
 tion.  If  that  is  so,  we  must.  then
 examine  what  we  have  achieved  and
 I  think  we  will  find  that  we  have
 done  better  than  many  others.

 Sometimes  some  people  say  that  the
 Plan  is  too  ambitious.  Some  do  not
 use  the  world  ‘too’  but  say  it  is  only
 ambitious.  I  am  prepared  to  accept
 either.  The  Plan  is  ambitious.  We
 would  be  untrue  to  ourselves  if  the
 Plan  were  not  ambitious.  What  is  the
 condition  of  our  country?  We  have
 millions  of  people  who  have  not  one
 full  meal  a  day.  We  are  confronted
 with  colossal  poverty,  illiteracy,  ill-
 health,  mal-nutrition,  low  efficiency
 and  so  on.  How  are  we  guing  to  get
 rid  of  these  illa?  How  are  we  going
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 to  get  over  them?  The  Plan  is  meant
 for  this  purpose.  It  is  like  a  man  who
 is  weak,  whose  health  is  poor  and  who
 aspires  to  be  healthy,  sound  and
 robust.  How  is  that  man  to  advance?
 He  has  to  place  before  himself  a  high
 alm.

 Sisnilarly,  in  our  country,  where  we
 कापर  millions  in  this  condition,  we  do
 avant  to  go  further.  We  do  want  to
 go  as  further  as  rapidly  as  we  can.
 How  can  this  be  done?  When  efficiency
 is  very  low,  per  capita  income  is  low,
 the  remedy  lies  in  production  and
 more  of  production.  If  that  is  so,  you
 have  to  produce  so  much  as  to  be  able
 to  save  something  for  further  produc-
 tion.  You  cannot  produce  except
 through  investment  and  through  the
 proper  utilisation  of  what  you  have
 saved.  You  have  to  follow  a  certain
 policy  till  you  create  the  climate  in
 which  economy  works  spontaneously
 by  itself.  You  have  to  induce,  you
 have  to  coax,  you  have  to  adopt  so
 many  ways.  A  stage  may  come  when
 it  will  take  off  by  itself.  Till  then  you
 have  to  work  for  it  and  you  have
 somehow  to  reach  that  stage  and  that
 day.  For  that,  it  is  necessary  that  you
 must  have  an  ambitious  plan.  An
 ambitious  plan  at  a  time  when  you  are
 in  a  weak  condition,  ceases  to  be
 ambitious  when  you  become  _  strong.
 Because,  then,  the  strength  creates
 momentum  and  there  is  nothing  to
 worry  about.  When  you  are  weak,
 your  plan  has  to  be  ambitious.  When
 you  are  climbing  up  the  summit  of  a
 mountain,  the  higher  you  go,  the
 greater  will  be  the  difficulty.  Of
 course  it  is  easy  to  slip  down.

 My  hon.  friend  Shri  M.  R.  Masani
 talked  of  consolidation  the  other  day.
 Of  course,  we  want  to  consolidate  our
 gains.  But,  if  consolidation  means,  as
 I  am  afraid  he  perhaps  meant,  more
 of  consumption,  more  production  of
 goods  for  consumption  and  less  capital
 goods  and  machine  tools,  etc.,  then,
 I  am  afraid,  he  is  cutting  at  the  root
 of  progress.  Because,  if  we  consume
 away  what  we  have  produced  and  con-
 centrate  on  producing  more  of  con-
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 sumer  goods,  then,  the  way  to  further
 production  is  blocked  and  we  cannot
 advance  further.  He  also  said  a  word,
 I  think,  which  did  not  quite  encourage
 industrialisation.  He,  I  think,  has  been
 inhaling  the  smoky  air  of  factories
 from  his  childhood  and  the  din  and
 noise  have,  I  think,  caused  him
 immense  disturbance.  When  you
 become  too  familiar  with  a  thing,  it
 becomes  contemptible  for  you.  But
 still  I  think  he  thrives  in  the  atmos-
 phere  of  industry,  big  industry  and
 heavy  industry.  If  so,  I  would  ask
 him  to  be  more  tender  towards  that
 cause.

 So  far  as  we  are  concerned,  what
 does  industrialisation  mean?  Let  us
 be  clear  about  it.  We  stand  for  agri-
 culture.  Some  people  talk  of  the  core
 of  the  Plan  and  all  that.  I  say  agri-
 culture  is  the  core  and  the  base  of
 our  economy.  We  cannot  do  without
 agriculture.

 Shri  M.  R.  Masani:  That  is  why  you
 have  cut  into  it?

 Pandit  6.  B.  Pant:  Quite  right.  At
 least  there  is  one  thing  in  which  we
 agree.

 So,  agriculture  is  the  real  base  of
 our  economy,  as  I  said,  and  we  have
 to  produce  more  of  food,  more  of  raw
 materials  not  only  for  our  sustenance,
 but  also  for  the  sustenance  of  our
 economy.  Even  for  foreign  exchange,
 we  have  to  depend  on  our  agriculture.
 Whether  it  be  tea,  whether  it  be
 coffee,  whether  it  be  jute,  whether  it
 be  cotton,  whether  it  be  oil-seeds,
 whatever  it  be,  you  can  earn  even  your
 foreign  exchange  through  agricultural
 products.

 Shri  Ranga:  We  are  earning  now.

 Pandit  G.  B.  Pant:  Why,  life  in  the
 country  depends  on  agriculture  alone
 to  a  large  extent.  So,  maximum,
 supreme  importance  should  be  attach-
 ed  to  agriculture.  But  is  there  any
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 rivalry  between  agriculture  and  indus-
 try?  Is  industrialisation  against  agri-
 cultural  advancement?  Realiy,  ulti-
 mately  the  progress  of  thecountry  will
 lie  in  the  diversion  of  people  from
 agriculture  to  industry.  It  has  been
 so  in  all  other  countries,  and  ultimate-
 ly  unemployment  will  be  get  rid  of  by
 a@  proper  blending  of  the  two.

 Even  for  agriculture,  can  you  do
 without  industry?  Even  for  a  plough
 share  you  want  a  piece  of  iron,  even
 for  a  piece  of  wood,  you  want  a  saw.
 So,  you  want  iron.  If  you  have  no
 industry,  are  you  going  to  import  it
 every  day?  So,  it  becomes  necessary
 to  produce  iron  for  the  agriculturist;
 otherwise,  he  cannot  carry  on  with  his
 agriculture.  He  wants  more  of  trac-
 tors.  Can  you  have  them  without  iron
 and  without  more  of  machines  and
 more  of  plants  in  the  country?  You
 want  more  of  fertilisers,  fertiliser
 factories,  Can  you  have  them  without
 industry?  So,  there  is  no  sort  of
 rivalry  between  the  two.  The  two
 have,  however,  to  be  dovetailed  in
 such  a  manner  that  the  result  is  bene-
 ficial  to  both,  and  as  I  said,  agriculture
 is  the  base.

 So,  industrialisation  is  essentia]  for
 agriculture,  for  giving  people  an
 opportunity  of  taking  to  other  jobs,
 and  reiieving  the  pressure  on  land,  and
 also  for  supplying  the  plants  for  meet-
 ing  the  needs  of  the  agricultural  peo-
 ple.  I  must  say  that  in  our  country,
 while  doing  all  we  can  for  the  deve-
 lopment  of  big  and  heavy  industries,
 we  have,  however,  also  to  bear  in
 mind  that,  considering  the  unemploy-
 ment  that  prevails  in  the  country,  the
 under-employment  that  we  have,  it  is
 necessary  to  develop  small-scale,  cot-
 tage  and  village  industries  on  as  large
 a  scale  as  we  possibly  can,  because
 immediately,  even  if  we  establish  big
 and  heavy  industries,  we  cannot  pro-
 vide  employment  for  large  numbers.
 By  small-scale  and  other  industries
 we  can  do  so.  Now  when  imports  are
 restricted  and  our  handicrafts  and
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 other  things  have  a  considerable
 market  outside,  I  think  it  is  just  the
 time  when  small-scale.  industries  can
 grow  in  the  country  without  being
 handicapped  in  their  race  with  other
 factory  goods.  So,  that  has  to  be  done.

 Then,  we  must  remember  that  in  this
 matter,  we  have  a  task,  the  magnitude
 of  which  must  be  fully  appreciated.  We
 have  a  very  low  income  today.  The
 speaker  who  had  his  say  just  before
 me  mentioned  that  population  was
 increasing.  As  you:know,  it  increases
 by  l  to  .5  per  cent  every  year.  So,
 in  order  to  maintain  the  present  stand-
 ard  of  living,  you  must  be  able  to  raise
 your  national  production  by  at  least
 l  to  १.5  per  cent;  otherwise,  it  wil]  fall
 back;  new  mouths  will  have  to  be  fed,
 and  every  other  man’s  share  will  come
 down.  So,  you  have  to  provide  for
 the  new  mouths  that  are  as  yet  to
 come,  in  order  to  maintain  the  present
 level  which  is  a  level  of  impoverish-
 ment  and  a  level  which  is  intolerable.
 But  if  you  want  to  get  over  that,  you
 have  to  produce  more  than  what  is
 necessary  for  these  new  mouths,  and
 also  you  have  to  save  something  so
 that  you  may  produce  more.

 The  object  of  planned  economy  is
 not  on:y  to  produce  things  but  also  to
 augment  production  and  thereby  to
 augment  the  resources,  and  through
 the  increased  resources,  to  produce
 more.  That  is  how  the  circle  goes  on
 every  day  widening  and  encompassing
 more  within  its  grasp,  so  that  ultimate-
 ly  everybody  comes  to  a  stage  when
 he  has  more  than  what  he  =  strictly
 needs  for  himself.  So,  all  these  things
 have  to  be  done  in  a  methodical  way,
 and  in  a  scientific  way,  and  that  is
 what  we  are  doing.

 We  have  received  aid  from  other
 countries.  We  are  grateful  to  them.
 We  have  every  reason  to  be  thankful.
 The  world  is  one  today.  All  distance
 is  belng  eliminated,  and  in  fact,  in  the
 field  of  economy,  this  unity  has  been
 achieved  even  before  other  new
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 devices  had  been  discovered  for  elimi-
 ‘nating  distance  and  other  things.  Man
 has  entered  into  outer  space.  So,
 everyone  has,  when  we  believe  in
 co-existence  and  in  a  co-operative
 word,  to  give  to  the  other  part  of  the
 good  things  that  he  possesses,  so  that
 all  people  may  come  nearer  to  each
 other,  and  there  may  be  no  gulf  sepa-
 rating  one  from  the  other,  and  each
 may  find  satisfaction  in  having  done
 his  part--I  would  not  say  duty—well
 by  others.

 So,  in  this  one  world,  as  Wendell
 Wilkie  once  said,  it  is  desirable  that
 all  should  co-operate,  and  all  should
 render  to  others  whatever  they  can  so
 that  this  sense  of  unity  might  grow,
 and  the  human  family  may  become  one
 indivisible  unit,  and  so  that  man  may
 rise  higher.  For  that,  one  has  to  help
 others.  But,  ultimately  the  strength
 of  a  country  lies  in  its  internal  eco-
 nomy.  Its  economy  must.  be  sound.
 Then,  there  should  be  stability.  Stabi-
 lity  is  the  first  factor.  Stability  is  the
 base  of  economic  progress.  There
 should  be  stable  government,  there
 should  be  law  and  order,  and  there
 should  be  a  conviction  that  those  who
 invest  will  be  able  to  get  the  benefit
 of  their  investment,  and  that  there
 will  be  no  coercion.  That  is  the  first
 condition.

 The  second  condition  is  that  people
 must  have  courage  and  faith  in  them-
 selves.  It  is  not  only  the  monetary
 aspect  of  it.  The  world  is  made  by
 those  who  have  lived  for  it  and  who
 have  died  for  it.  So  it  requires  cour-
 age,  conviction  and  faith  in  oneself  and
 in  the  future  of  the  country  to  rebuild
 it.  So  our  people  have  to  determine
 and  to  make  a  firm  resolution  that  the
 economy  of  the  country  will  be  placed
 on  a  sound  footing  so  that  there  may
 be  no  vast  disparity,  so  that  there  may
 be  no  socia]  inequalities,  so  that  all
 men  may  be  in  a  position  to  live  a
 happy  life  untrammelled  and  unham-
 pered  by  the  lack  of  things  which  are
 essential  for  living.

 So  we  need  that  faith  and  courage,
 and  for  that  we  must  create  a  proper

 vw
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 atmosphere,  not  always  condemn  those
 people  who  are  engaged  in  construc-
 tive  activities,  but  do  whatever  little
 we  can  to  hearten  them.  So  that  38
 essential  if  we  are  to  go  ahead.

 My  submission  would  be  that  there
 is  no  reason  for  despondency.  There
 has  been  considerable  recovery  even
 in  the  course  of  the  last  few  months.
 The  money  market,  which  was  tight
 some  days  ago,  is  now  in  a  flourishing
 condition.  We  can  develop  industries.
 We  can  get  large  loans,  and  I  do  not
 think  that  Rs.  4,800  crores  or  Rs.  4,500
 crores  is  the  limit  of  our  aspirations.
 We  will  go  ahead  according  to  circum-
 stances.  If  other  countries  come  to
 our  help,  we  may  even  go  further.
 But  if  for  the  future  progress  of  the
 country,  it  becomes  necessary  to  res-
 trict  the  scope  of  our  activities  today,
 we  will  do  thaf.  We  have  done  that.
 As  I  said,  we  had  never  an  inflexible,
 rigid  Plan.  A  Plan  like  this  has  to
 succeed.  That  is  the  only  limitation
 under  which  we  function—nothing
 else.  That  success  has  to  be  achieved
 and—one  other  condition-—through
 right  means,  because  we  attach  as
 much  of  importance  to  means  as  to
 ends.  I  do  not  think  there  is  any  reason
 why  we  should  feel  in  any  way  dep-
 ressed.

 I.  will  just  bring  to  the  notice  of
 hon.  Members  a  quotation  from  the
 report  of  the  International  Bank  for
 Reconstruction  and  Development.
 Referring  to  the  aims  and  the  achieve-
 ments  of  the  country  and  its  potential
 for  further  economic  growth,  it  states:

 “The  record  is  impressive.  To
 have  held  together  a  multi-lingual
 federal  State  with  a  population  of
 nearly  400  million,  to  have  raised
 output  at  a  sustained  rate  of  2-3
 per  cent.  a  year  and  possibly  more
 with  little  price  inflation,  to  have
 built  up  almost  from  scratch  the
 foundations  of  a  modern  industry
 and  to  have  done  all  this  by  demo-
 cratic  means  is  an  achievement
 for  which  there  is  no  parallel  in
 history.”
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 Shri  Braj  Raj  Singh:
 people  to  jail!

 Shri  Khadiikar:  We  have  just  list-
 ened  to  an  exposition  of  the  Plan  in
 general  given  by  the  hon.  Home  Min-
 ister.  I  do  not  think  there  will  be
 much  quarrel  over  the  general  pro-
 positions  he  placed  before  the  House.
 But  I  am  afraid  we  are  supposed  to
 discuss  the  reappraisal  of  the  Plan
 which  is  made  just  within  four  months
 of  the  first  memorandum  presented  in
 May  last.  And  when  we  examine  the
 reappraisal,  the  question  arises  whe-
 ther  the  process  by  which  we  are  sup-
 posed  to  plan  the  machinery,  the  im-
 plementation  part  of  it  has  proved
 effective,  or  whether  it  discloses
 failures  which  must  be  corrected
 here  and  now.  Just  now  we
 have  listened  that  we  are  pinning
 down  our  faith  into  democra-
 tic  methods.  I  for  one  would  natural-
 ly  support  it  but  ultimately  in  a  back.
 ward  under-developed  country  like
 ours,  the  method  will  be  judged  from
 the  fact  as  to  what  effect  it  has  pro-
 duced  during  the  last  two  years  on
 different  fronts.  Here  is  a  book,  “The
 New  India”,  a  very  fine  study  present-
 ed  for  the  benefit  of  the  foreigners  and
 on  page  24  it  is  stated  very  rightly
 that  the  crucial  test  of  democracy  is
 whether  in  an  under-developed  coun-
 try  it  can  achieve  a  rate  of  investment
 and  economic  progress  comparable  to
 totalitarian  nations.  India  believes
 that  democracy  can  meet  this  test.
 But  does  the  record  of  the  last  two
 years  prove  this?  I  am  glad  that  we
 are  very  bravely  facing  the  world
 with  this  very  eminent  group  study,
 the  first  of  its  kind  presented  by  the
 Planning  Commission.

 By  sending

 Capital  formation  is  the  main  thing
 in  an  under-developed  country.  How
 to  achieve  it  with  the  democratic
 means  is  exercising  the  minds  of  the
 world  thinkers.  Recently,  I  have
 come  across  a  book,  a  very  good
 study,  not  by  a  communist  but  by  a
 Jewish  Professor—Mr.  Bonne,  a  Pro-
 fessor  at  Hebrew  University  in
 Jerusalem.  He  has  reviewed  the
 position  in  the  Middle-East  or
 West  Asia,  India  and  South-East  Asia.
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 Again  and  again  he  reiterates  his  faith
 in  democratic  method  and  says  that
 brushing  aside  the  old  theory  that  there
 should  not  be  implanted  technique
 from  outside.  He  has  brushed  aside
 that  old  theory  for  under-developed
 countries.  I  will  just  quote  a  small
 passage  from  that  study.  He  says  that
 there  is  to  be  some  driving  force  even
 in  democratic  method  to  achieve  some
 results.  Ultimately  he  says:

 “Since  development  in  under-
 developed  countries  is  not  a  self-
 induced  process  generated  from
 within  it  needs  a  strong  hand  to
 guide  and  protect  it,  a  function,
 which  at  least  for  a  transitional
 period  will  have  to  be  performed
 by  the  authorities.”

 I  would  like  to  ask  the  Planning
 Commission  and  the  Government:
 have  they  exercised  this  pressure  to
 fulfil  the  targets  or  the  programme
 that  they  had  laid  before  the  country?
 Have  they  brought  in  all  the  people
 in  the  vortex  of  the  Plan  and  created
 a  certain  amount  of  enthusiasm  and
 a  will  to  sacrifice  in  the  people?  What
 do  we  find?  There  is  a  good  deal  of
 apathy,  and  scepticism  all  round.  Is
 it  a  success  of  the  Plan?  I  would  like
 to  ask  the  Planning  Minister.

 The  fundamental  issue  that  this
 House  will  have  to  consider  after  the
 second  reappraisal  that  is  placed
 before  us  is  how  far  the  planning
 machinery  has  succeeded  or  failed.
 How  far  has  it  functioned  properly
 regarding  the  priorities,  external  trade
 and  internal  economic  development?
 These  are  the  issues  which  could  not
 be  easily  shelved  by  sermonising
 about  planning  and  how  beneficent  it
 is.  It  is  no  good.

 Let  us  take  the  people  into  confi-
 dence.  I  am  very  happy  that  in  the
 second  revision  they  have  come  out
 very  frankly  as  to  what  are  their
 achievements  and  where  we  are  lag-
 ging  behind.  One  issue  has  been
 shelved  in  “The  New  India”,  a  study
 presented  by  the  the  Planning  Com-
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 mission;  it  has  been  so  time  and  again
 and  that  is  the  political  issue.  Every
 time  attempt  is  to  shelve  the  political
 issue.  That  is  where  the  party  in
 power  has  failed.  For  instance,  we
 are  considering  agriculture.  What  have
 you  done  regarding  agriculture?  When
 there  is  a  food  crisis  you  invite  all
 people  to  come  together  in  order  to
 find  out  a  way  to  avert  it.  But,  so
 far  as  agricultural  legislation  and
 Government  action  to  implement  it  is
 concerned,  where  do  you  stand?  What
 is  your  record?  You  have  a  record  of
 utter  failures.  You  have  created
 anarchy  in  the  fleld  of  agriculture.
 You  have  disturbed  the  old  relations
 and  you  have  not  established  a  new
 secure  foundation  for  production
 which  would  be  guaranteed  up  to  a
 certain  limit.  That  security  is  lack-
 ing.  How  can  you  show  results?  This
 is  your  record.

 But,  before  going  into  the  different
 fields,  I  would  like  to  point  out  what
 Dr.  Gadgil,  an  eminent  economist,  had
 to  say  about  the  Planning  Commission,
 because  Planning  Commission  in  our
 country  occupies  4  very  crucial  posi-
 tion.  A  few  months  back,  while  deli-
 vering  an  address  at  the  Laski  Insti-
 tute,  he  has  made  certain  pertinent
 observations.  I  will  not  quote  at
 length,  but  I  would  like  to  quote  only
 a  small  passage  from  this  very  thought
 provoking  address.  He  has  said:

 “Examination  of  events  since
 955  shows  that  barring  the  theo-
 retic  formulation,  the  Planning
 Commission  has  failed  in  almost
 every  respect.  It  failed  to  put
 together  detailed  and  meaningful
 plans  after  due  technical  and
 other  examinations;  it  did  not  pro-
 duce  objective  criteria  relating
 to  composition  of  programmes
 allocations,  etc.;  it  failed  to  pro-
 duce  Annual  Plans  with  appro-
 priate  breakdowns  and  failed  to
 watch  the  progress  of  the  Plan
 even  in  its  broadest  elements;  it
 failed  to  give  advice  insistently  on

 22  SEPTEMBER  958  Appraisal  and  Prospects  7856
 of  Second  Five  Year  Plan

 right  policies  being  followed  and
 at  times  even  participated  in  the
 adoption  of  wrong  and  inappro-
 priate  ones.”

 This  is  a  judgment  of  one  who  played
 a  prominent  part  in  preparing  the
 Plan-Frame,  one  of  the  well  known
 economists.  I  do  not  want  just  to
 suggest,  as  he  has  suggested,  that  we
 should  keep  the  machinery  apart,
 make  it  just  an  advisory  body,  and  let
 the  Prime  Minister  or  some  other  Min-
 isters  sitting  there  quit  their  posts.
 Perhaps,  it  might  be  a  better  arrange-
 ment,  but  there  is  a  fear  so  far  as
 India  is  concerned,  at  the  present
 moment  the  Commission  would  be
 dominated  by  such  elements  which
 represent  reaction.

 Everybody  in  this  House  will  admit
 that  our  Prime  Minister,  Shri
 Jawaharlal  Nehru,  is  the  father  of
 planning  in  this  country.  That  would
 be  endorsed  by  everyone.  This  machi-
 nery  which  is  now  reorganised  is
 composed  of  four  Ministers.

 woe  eee

 We  recentty  taced  a  foreign  exchange
 crisis.  Today  it  is  likely  to  be  avert-
 ed;  there  are  good  prospects  of  it.  But
 what  has  the  Planning  Commission
 been  doing?  What  has  it  done  to
 integrate  regulating  the  foreign  trade
 in  the  Plan!  This  scheme  of  quarter-
 ly  licensing,  import  and  export,  has
 created  a  field  of  patronage,  a  privi-
 leged  community  of  traders  in  the
 country,  to  the  detriment  of  ordinary
 consumers  as  well  as  small  producers.
 Has  the  Commission  taken  note  of  it?
 Here,  some  people  have  expressed
 gratitude  for  the  aid  that  we  are  get-
 ting.  I  am  also  equally  grateful  to
 those  countries  who  have  given  us  the
 aid,  but  let  us  examine  realistically
 what  it  means.  I  would  appeal  to  my
 hon.  friend  Shri  M.  R.  Masani  to  exa-
 mine  it  very  carefully  before  express-
 ing  an  opinion.

 ***Expunged  as  ordered  by  the  Chair.
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 {Shri  Khadilkar]
 Sir,  there  is  a  report  by  the  United  /  f

 Nations  in  which  it  has  been  pointed
 out  that  in  the  sixty  years,  between
 873  and  1937,  the  primary  commodi-'‘
 ties  lost  nearly  40  per  cent.  of  their
 value  in  terms  of  manufacture.  That
 means  the  terms  of  trade  given  by  the
 capitalist  world  from  which  we  are
 getting  aid  are  most  unfavourakle.  As
 a  result,  what  has  happened?  Recent-
 ly,  you  must  have  read  in  the  press
 that  when  Vice-President  Mr.  Nixon
 went  to  Latin  America,  he  had  to  face  ,
 trouble,  because  the  terms  of  trade,
 between  America  and  Latin  America  j
 were  unfavourable.  |

 I  will  just  point  out  that.

 ‘During  two  and  a  half  years,
 from  January,  1955,  to  June,  1957,
 there  was  an  average  increase  of
 about  eight  per  cent.  in  the  prices
 of  goods  imported  by  E.C.A.F.F
 region”—

 that  is,  the  South-East  Asia  region—

 “and,  according  to  a  rough  esti-
 mate,  a  drop  of  nearly  4  per  cent.
 in  the  prices  of  primary  comnio-
 dities  almost  cancels  out  the  entire
 benefit  of  the  average  foreign  aid.”

 This  is  what  Times  of  India,  4th
 June,  has  observed.

 A gt
 i

 I  would  like  to  point  out  to  our  Plan-}
 ning  Commission,  when  we  are  facing
 foreign  exchange  difficu'ties  and  mak-f
 ing  agreements  for  immediate  deli-}
 very,  time  delivery  with  deferred  pay-ft.
 ments,  etc.,  what  the  terms  of
 trade  are.  Are  we  not  mortgaging  them
 hard-earned  revenue  of  this  country?  |
 For,  in  the  “The  New  India”  a  study};
 people  are  assured  that  every  rupeef
 must  be  accounted  for  because  it  comesf.
 from  the  poor.  We  are
 people  with  a  view  that  ultimately  §.
 they  will  benefit.  Have  you  lookedf!’
 into  this  aspect  of  the  trade  and  devis-  l.
 ed  some  means?  I  would  like  to  askfii
 the  Planning  Commission  to  regulate
 trade  in  such  a  way  that  unfavourable

 | terms  so  far  as  foreign  trade  is  con-|F
 cerned  are  completely  done  away  with.  |  ्

 I  would  also  equally  say  to  those  ki
 nations  generously  helping  us  andj
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 passing  judgments  occasionally  on  our
 economic  effort,  whether  it  is  not  right
 and  proper  for  them,  when  they  are
 interested  in  developing  this  backward
 country  by  democratic  means,  to  see
 that  we  get  a  sort  of  bargain,  a  just
 bargain,  a  term  of  trade,  which  is  not
 so  unfavourable  as  at  present.  This
 is  absolutely  essential,  and  this  is  one
 part  of  the  matter  which  I  would  like
 to  bring  to  the  notice  of  the  Planning
 Commission.

 Then  there  is  another  question.  My
 hon.  friend  Shri  M.  R.  Masani  stated
 that  we  should  consolidate  the  gains.

 I  am  sorry  he  has  left  the  chamber.
 But  this  process  of  consolidation  for  a
 backward  economy  begins  when  really
 a  self-propelling  force  of  development
 begins  by  accumulation.  Unfortunate-
 ly,  one  feels  that,  or  doubts  whether
 we  are  not  building  on  foundations  of
 sand  a  superstructure  of  industrial
 society  when  our  agriculture,  during
 the  last  eight  years,  has  not  properly
 been  geared  to  sustain  a  planned  effort
 and  to  create  a  surplus.  Is  it  the  fail-
 ure  of  the  peasants?  Is  it  the  failure
 of  the  ordinary  man  or  of  the  Govern-
 ment  and  the  Planning  Commission?
 That  is  the  question  you  will  have  to
 ask.  It  has  been  stated  in  this  book
 that  we  will  have  to  run  in  order  to
 stand.  I  expected  at  least  they  will
 be  «evalking.  But  on  this  front,  they
 are  just  hanging  still,  holding  back
 without  doing  anything.  There  is  a
 lot  of  legislation,  but  no  implementa-
 tion.

 Another  important  aspect  is  this.  In
 an  under-developed  country  as  ours,
 fortunately  for  the  ruling  party,  they
 have  their  Governments  at  the  Centre
 and  almost  all  the  States  except  one
 for  the  last  ten  years.  With  this  gov-
 ernment  machinery  in  hand,  they  have
 not  achieved  any  appreciable  results.
 Therefore,  my  suggestion  is  this.  In-
 stead  of  inviting  opposition  elements
 from  different  sections  of  opinicn  in
 times  of  emergency  to  tide  it  over,
 the  Planning  Commission  should  at
 least  come  forward  with  a  definite
 proposal.  As  my  hon.  friend,  Shri
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 Mathur,  has  rightly  suggested,  in  this
 period  of  development,  we  cannot
 afford  to  have  controversy,  once  the
 basic  things  are  agreed  upon.

 We  will  fix  the  priorities,  whether
 it  is  for  steel,  agriculture,  irrigation,
 power  or  transport;  we  will  decide
 about  it,  but  once  we  decide  about
 priorities,  why  not  sit  together  and
 take  counsel  to  see  that  every  aspect
 of  the  Plan  is  implemented  without
 criticism?  That  alone  is  likely  to
 ensure  progress.  Therefore,  without
 going  into  other  aspects  of  the  re-
 appraisal.  I  would  suggest  that  the  hig
 cut  of  Rs.  85  crores  that  you  have
 made  in  the  social  services—I  am  not
 talking  from  the  humanitarian  point
 of  view,  but  from  the  economic  point
 of  view—is  likely  to  create  a  certain
 amount  of  demoralisation  in  the
 countrvside.  Though  they  were  get-
 ting  some  results  in  the  beginning,  by
 tKis  big  cut  in  the  allocation  for  social
 services,  I  am  afraid  you  are  likely  not
 to  encourage  the  people  to  co-operate,
 but  to  create  a  further  deepening
 sense  of  apathy

 Shri  Kamal  Singh  (Buxar):  Sir,  I
 rise  to  support  the  substitute  motion
 moved  by  my  hon.  friend,  Mr.  Masani.
 There  has  been  dissatisfaction  express-
 ed  by  every  hon.  Member  from  all
 sides  of  the  House  on  the  working  of
 the  Plan  in  the  discussion  that  we  have
 had  during  the  last  two  days  cn  the
 appraisal  of  the  Plan.  excepting  the
 lone  voice  of  the  hon.  Home  Minister
 which  seems  a  solitary  voice  crying  in
 the  wilderness.  It  was  an  ideological
 picture  painted  to  us.  I  would  like
 to  submit  that  the  matter  before  us  is
 not  about  the  fabric  of  the  Plan.  The
 question  is  its  implementation.  The
 success  of  any  plan  depends  on  its
 implementation.  The  Hon'ble  Home
 Minister  had  nothing  to  say  on  this
 point.

 In  the  discussion  that  we  have  had
 here  in  the  past  two  days,  there  has

 "been  a  repetition  of  previous  discus-
 sions  which  we  have  had,  ever  since
 the  foreign  exchange  crisis  started  2
 years  ago.  I  would  like  to  ask,  what
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 have  we  achieved  as  a  result  of  these
 discussions.  Conditions  have  deterio-
 rated  since  then  and  atthe  moment  we
 have  come  to  a  crisis.  The  Planning
 Minister  rather  helplessly  and,  if  I
 may  say  so,  innocently  admits  the  non-
 fulfilment  of  targets,  non-utilisation  of
 resources,  serious  wastage  of  man-
 power  and  wastage  of  expenditure.
 The  time  has  now  come  when  a  seri-
 ous,  drastic  and  determined  step  has
 to  be  taken  to  ensure  that  at  least
 there  is  some  co-ordination  between
 planning  and  expenditure.  I  personal.
 ly  feel  that  in  this  way  we  cannot  pro-
 ceed  further,  specially  since  the  peo-
 ple  having  fulfilled  their  part  of  the
 obligation  by  paying  the  ever-increas-
 ing  taxes,  the  Government  fails  to  pro-
 vide  the  corresponding  benefits  which
 were  promised.  Let  the  Planning
 Commission  be  scrapped  along  with
 their  jumble  of  theories,  labyrinth  of
 figures  and  statistics.  Let  the  Govern-
 ment  devise  some  other  means,  but  let
 there  be  an  end  to  the  confusion  that
 is  existing  today.  Let  us  not  spend
 a  single  naya  Paisa  until  we  can
 ensure  that  it  is  spent  for  what  it  is
 intended.  I  hope  the  hon.  Minister
 will  tell  us  what  steps  he  intends  to
 take  so  that  we  may  not  have  a  repe-
 tition  of  such  discussions  in  the  House
 and  some  tangible  results  could  be
 achieved.

 6‘83  hrs,

 {Panpir  THAKUR  Das  Brarcava  in  the
 Chair]

 The  time  has  come  when  we  must
 put  an  end  to  ideologies  or  confusion
 of  conception  and  take  such  methods
 that  might  be  practicable  and  have
 some  bearing  on  the  conditions  that
 exist  today  that  we  could  at  least
 achieve  some  of  the  targets  that  the
 hon.  Minister  has  stated  as  unfulfilled.

 I  would  like  to  say  something  about
 the  existing  unutilized  water  resour-
 ces.  The  Planning  Commission  has
 stated  that  the  betterment  levy  when
 implemented  would  aggravate  the  uti.
 Hsation  of  water  resources.  In  this
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 {Shri  Kamai  Singh}
 connection,  I  would  like  to  know  what
 exactly  is  meant  by  “water  potential”
 or  “water  resources”.  In  Bihar—I  come
 from  Bihar—several  hundreds  of  tube
 wells  have  been  sunk.  Does  it  mean
 that  “water  potential”  or  “water  re-
 sources”  has  been  created?  The  ques-
 tion  is  whether  that  potential  is  avail-
 able  to  the  people.

 It  is  not  just  enough  to  say  that  we
 have  done  this  thing.  Several  hundreds
 of  tube  wells  in  north  and  south  Bihar
 were  sunk  during  the  First  Five  Year
 Plan.  Are  the  cultivators  getting  ful)
 benefit?  They  are  not!  Reasons  are
 several.  There  is  no  proper  arrange-
 ment  for  electric  supply.  Many  tube-
 wellg  have  not  been  energised.  The
 D.V.C.  is  not  able  to  supply  enough
 electricity  nor  do  the  isolated  diesel
 units  at  different  places.  There  has
 been  non~completion  and  large-scale
 disrepair  to  channels.  It  is  also  because
 of  the  system  of  rates  as  have  been
 devised  there.  But  the  sum  and  sub-
 stance  is  that  the  water  resources,
 whatever  was  provided,  have  not  been
 provided  properly  and  the  people  can-
 not  take  full  benefit  of  them  under
 existing  circumstances.  Yet  according
 to  the  Planning  Commission,  water
 potential  has  been  created.

 Then  about  the  canals  in  south
 Bihar.  In  the  Patna  Division,  the  Sone
 Canal  system's  position  is  that  nearly
 80  per  cent.  of  the  command  area  at
 present  does  not  receive  proper  irri-
 gation.  Water  is  not  given  in  time  nor
 in  adequate  quantities.  There  is  a
 canal  system.  There  are  rates.  The
 cultivators  have  got  to  pay  those  rates
 whether  they  get  water  or  not.  Those
 rates  have  been  enhanced  to  double.
 Apart  from  that  betterment  levy  is
 proposed  to  be  levied.  Is  there  any
 sense  or  justification?  Yet  the  Plan-
 ning  Commission  speaks  of  “unutilis-
 ed  resources”  of  the  lack  of  enthusiasm
 in  the  cultivators.

 Under  these  circumstances,  I  would
 like to  ask  what  meaning  the  Planning
 Commission  apply,  how  do  they  conno-
 tate  the  meaning  of  ‘potential’  and
 ‘water  resources  available’.  In  the
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 illustrations  I  gave  canals  are  provided,  )
 tube  wells  are  provided,  but  the  culti-
 vators  do  not  get  full  benefit.  I  sub-
 mit  that  there  is  a  large  difference
 between  what  we  hear  and  see  on
 paper  and  what  actually  is  the  condi-
 tion  in  the  country  at  large.  I  only
 gave  the  example  of  Bihar  because  ३
 come  from  Bihar  and  I  can  say  some-
 thing  about  it.

 Having  said  about  water  resources,
 I  would  like  to  say  something  about
 the  food  shortage  and  the  importance
 of  food  which  the  Government  have
 now  realised  at  last.  It  is  felt  rightly
 so  that  more  attention  should  be  given
 to  step  up  agricultural  production  and
 that  the  cultivators  should  be  given
 more  incentives.  This  word  ‘incen-
 tive’  has  not  appealed  to  me.  I  would
 like  to  know  what  more  incentive  or
 what  other  incentive  the  Government
 could  give  to  the  cultivators  when
 even  the  basic  amenities  have  not
 been  provided.  I  come  from  the
 village  and  I  find  that  even  the
 primary  and  fundamental  needs  have
 not  been  provided.

 The  Community  Project  Adminis-
 tration  has  been  functioning  since  the
 First  Five  Year  Plan  and  a  substan-
 tial  amount  has  been  spent  in  the
 villages.  Where  has  all  this  money
 gone?  I  do  not  find  any  improvement
 in  the  condition  of  the  cultivators.  I
 first  take  communications  in  villages,
 which  as  we  all  know  is  the  life  artery
 of  a  village.  The  cultivator  ig  expect-
 ed  to  produce  more.  If  they  produce
 more,  how  are  they  going  to  take  their
 crops  and  sell  it  in  the  market  if
 communications  are  ill  provided?  In
 my  district  in  Bihar—and  my  district
 happens  to  be  slightly  better  off  than
 other  districts  in  Bihar  where  roads
 are  concerned—I  can  say  that,  apart
 from  three  or  four  major  roads,  all
 the  other  roads  are  only  seasonal,  in
 a  primitive  state.  For  six  months
 or  more  in  a  year,  they  are  not
 serviceable.  This  is  the  condition  of
 our  village  communications.  There  is
 also  the  dread  of  flood  and  erosion.
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 27  bra.

 The  eastern  districts  of  UP.,  as  we
 all  know,  are  suffering  annually  from
 both.  What  have  the  Government
 done  about  it?  Law  and  order  is
 deteriorating  and  lawlessness  is  on  the
 inerease  everywhere.  Peasants  are  con-
 stantly  harassed  through  a  week  and
 inefficient  State  administration,  Before
 we  give  any  further  incentive  to  the
 cultivators,  let  us  at  least  ensure  that
 primary  needs  are  provided  to  them.
 Today,  the  cultivators  in  the  villages
 are  denied  these  needs.  Local  self-
 government  is  not  functioning.  Let  us
 devise  some  way  by  which  the  func-
 tions  that  were  performed  by  local
 self-government  are  performed  ade-
 quately.

 In  the  end,  I  would  say,  that  the
 success  of  a  plan  depends  on  its  im-
 plementation.  Let  us  not  confuse  our-
 selves  between  ideology  and  imple-
 mentation.  Let  us  be  clear  in  our
 ideology.  Let  us  see  that  whatever
 we  spend  is  fully  utilised.  If  it  is  not
 fully  utilised,  if  we  have  doubts,  then
 the  purpose  is  not  served.  The  hon.
 Minister  himself  said  that  there  is
 wastage  of  man-power  and  there  can
 be  sufficient  economy  all  round.  Let
 us  be  sure  that  whatever  we  spend,
 even  one  single  naya  Paisa  which
 comes  from  the  tax-payer  is  well
 spent.  After  all,  we  are  taxing  them
 to  the  full  and  they  are  paying  all
 taxes.  It  is  upon  us  to  fulfil  our  obli-
 gations.  If  we  have  not  fulfilled  our
 obligations  which  we  have  admitted
 today,  we  have  no  right  to  say  that
 we  shall  tax  you  further  and  that  we
 intend  going  on  with  the  Plan.

 Mr.  Chairman:  Shri  Thanu  Pillai.

 Raja  Mahendra  Pratap:  May  I  say
 a  few  words?  Then  hon.  Speaker  told
 me...

 Mr,  Chairman:  Order,  order.  I  have
 called  Shri  Thanu  Pillai.

 Shri  Thanu  Pillai  (Tirunelveli):  Mr.
 Chairman,  listening  to  the  debate  for
 two  or  three  days,  we  were  subjeeted
 2044  A  LS.D—8.
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 to  a  frontal  attack  from  the  Mukerji-
 Mehta-Masani  axis  from  different
 angles.  In  addition  to  that,  there
 were  volleys  fired  from  here,  of  pro-
 jected  missiles  by  Shri  Jaipal  Singh
 and  Shri  Naushir  Bharucha  at  the
 Udyog  Bhavan  where  the  Planning
 Commission  sits.  This  is  nothing  new
 to  us,  nor  unexpected.

 Shri  Nath  Pai  (Rajapur):  Which  is
 not  new?  The  failure  of  the  Planning
 Commission  or  the  projectiles?

 Shri  Thanu  Pillai:  ‘Your  behaviour.

 I  was  mentioning  about  their  attacks
 which  were  unexpected.

 Shri  Nath  Pai:  We  thought  you  ex-
 pected.

 Shri  Thanu  Pillai:  About  the  Plan
 itself,  I  might  say  that  the  difficulties
 were  not  unexpected,  they  were  ex-
 pected.  In  the  report  it  has  been  said
 that  we  will  have  to  face  difficulties,
 we  may  not  be  able  to  cover  up  all
 the  gaps,  we  may  not  be  able  to  find
 all  the  resources.  Therefore,  deli-
 berately,  seeing  that  the  country  is  so
 bad  and  backward,  and  to  catch  up
 with  the  rest  of  the  world,  they
 planned  in  an  ambitious  way.

 Shri  Nath  Pal:  Why  is  he  calling
 the  country  bad?

 Mr,  Chairman:  Order,  order.

 Shri  Thanu  Pillai:  Bad  and  back-
 ward  in  economy.  His  American
 accent  I  do  not  understand  and  he
 does  not  understand  my  Indian  accent.
 What  am  I  to  do?  We  are  suffering
 from  American-Indian  phonetic
 difficulties.  Let  him  bear  with  me.
 They  have  been  al]  the  time  saying
 things  which  they  wanted.  They  want
 one-way  traffic.  They  do  not  want  to
 hear  anything  from  here.  Our  Home
 Minister  was  gqod  enough  to  point  out
 that  it  is  a  national  plan.  It  is  a
 national  credit  or  discredit  when  we
 win  or  lose.  And  what  is  the  contri-
 bution  of  the  other  parties?  They
 all  talk  about  the  Plan,  but  have  they
 accepted  the  Plan?  Do  they  in  their
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 heart  of  hearts  wish  the  Plan  to
 succeed?  And  what  is  their  contri-
 bution?

 The  parties  who  have  subscribed  to
 this  Plan  are  represented  in  the  con-
 sultative  committees  of  the  Food  and
 Agricultural  Ministry,  Commerce  and
 Industry  Ministry  and  every  Ministry
 including  the  Ministry  of  External
 Affairs.

 Shri  Nath  Pai:  That  is  why  the
 Plan  is  succeeding  partially  at  least
 because  we  are  vigilantly  watching  it.

 Shri  Thanu  Pillai:  If  they  take
 credit  for  that,  any  discredit  in  the
 Pian  ig  also  their  discredit  because
 they  have  accepted  and  they  have
 contributed  to  it.

 Let  us  analyse  from  the  point  of
 view  of  the  success  or  failure  of  the
 Pian  and  the  contributions.  The  con-
 tribution  of  the  Communist  Party  to
 the  Plan  is  strike  and  violence,  and
 that  of  the  capitalists,  Shri  Masani’s
 Forum  of  Free  Enterprise,  is  criticism.
 (interruption).

 Mr.  Chairman:  The  hon.  Member
 may  be  allowed  to  proceed  in  his
 own  way.

 Shri  Thanu  Pillai:  It  is  difficult  for
 them  to  beer.  It  is  one-way  traffic
 again.

 The  Forum  of  Free  Enterprise  has
 been  sending  pamphlet  after  pamphlet.
 It  is  a  non-political  organisation  they
 gay,  but  all  the  politics  is  there.

 07.07  bes.

 [Mr.  Speaker  in  the  Chair.J

 There  is  in  the  country  some  intel-
 Yectual  dishonesty.  People  who  have
 not  accepted  the  socialist  pattern  of
 society,  who  have  not  the  courage  to
 eppose  it,  say  they  have  accepted  it,
 and  then  try  to  upset  and  torpedo  it
 from  within.  That  is  the  difficulty
 today.
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 Shri  M.  0,  Jain  (Kaithal):  Thie
 applies  even  to  some  of  our  Minis-
 ters.

 Shri  Thanu  Pillai:  May  be,  I  have
 no  knowledge.  The  hon.  Member
 may  have  that  knowledge,  but  what
 I  say  is  that  the  climate  of  the  coun-
 try  is  such  that  many  people  who  pay
 lip  sympathy  do  not  mean  it.

 What  is  it  that  our  people  want?
 The  hon.  Minister  said  that  the  peo-
 ple  are  non-cooperating,  I  submit
 that  the  people  are  co-operating.
 They  have  expressed  their  co-opera-
 tion  by  electing  us  in  the  largest  numn-
 ber  to  this  Parliament.  We  placed
 the  Plan  before  them,  and  they  have
 accepted  it  and  voted  us.  But  the
 Government,  I  submit,  has  lost  con-
 fidence  in  the  people.  .

 Shri  Nath  Pai:  And  the  people  are
 reciprocating  the  compliment,  don't
 worry.

 Shri  Thana  Pillai:  I  will  come  to
 him.

 What  is  wrong  with  the  Govern-
 ment?  We  preach  faith  and  fearless-
 ness,  but  fear  has  possessed  us.  The
 moment  there  is  a  strike,  the  moment
 there  igs  a  threat  and  the  leader  in
 the  opposite  group  bangs  the  table,
 there  goes  out  the  Pay  Commission.

 Then  there  is  the  food  crisis.  What
 is  their  contribution?  Prices  have
 gone  up,  but  then  what  is  the  way
 to  solve  it.  Raid  the  godowns?  The
 godowns  are  meant  to  keep  food-
 grains  to  distribute  to  the  people.

 Shri  Braj  Raj  Singh:  How  many
 have  been  raided?

 Shri  Thanu  Pillai:  If  anybody
 could  have  contributed  some  good
 suggestion  for  additional  supplies  for
 meeting  the  demands,  I  could  have
 understood  it.  That  was  not  it.  The
 point  was:  raid  the  godowns.  Why?
 Raid  them  so  that  the  Government
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 may  not  be  able  to  give  even  the
 half  quantum  which  they  are  getting,
 and  then  come  here  and  say  starva-
 tion,  death  and  all  that.  They  are
 accustomed  to  that.  It  is  like  the
 story  of  the  villain  in  a  drama  setting
 thieves  against  the  heroine  and  then
 going  on  playing  with  the  heroine
 saying:  look  here,  I  saved  you.  This  is
 a  good  drama,  that  is,  the  political
 drama  that  is  being  enacted.  (Inter-
 Tuption).

 »

 Mr.  Speaker:  Hon.  Members  have
 the  right  of  speech  here.  That  is  the
 way  to  give  pep  to  Members  who  are
 sleeping  here!

 Shri  Thanu  Pillai:  When  there
 was  the  great  Ecngal  famine,  millions
 of  people  died  in  the  streets  of  Cal-
 cutta.  “People’s  War”  was  their
 slogan  then.  You  may  argue  that  we
 were  not  free  people,  but  when  the
 freedom  fighters  were  in  jail,  the  very
 people  who  shout  about  food  shor-
 tage  in  U.P.  today  shouted  about
 “people’s  war”  and  not  about  the  care
 of  the  people  or  the  dead,

 Shri  Nath  Pai:  Triloki  Singh  was
 in  jail  as  a  partriot.  The  hon.  Mem-
 ber  should  know  better.  His  history
 is  worse  than  his  economics.

 Shri  Thanu  Pillai:  Truth  is  very
 hard.  We  are  accustomed  to  speak
 plainly  without  any  reservation  or
 without  any  qualification.  But  what
 about  the  contribution  of  these  peo-
 ple?  All  that  they  have  contributed
 to  the  Plan  is  to  come  here  and  speak
 like  this.  If  they  had  the  courage  to
 say  that  they  will  oppose  the  Plan
 and  then  go  to  the  people,  I  could
 have  admired  their  honesty  and
 courage.  For,  they  do  not  want  the
 success  of  the  Plan,  because  with  the
 success  of  the  Plan  is  linked  the
 strength  of  this  party  and  this  Govern-
 ment.  They  want  to  torpedo  that
 strength  by  obstructionist  tactics.  In
 their  heart  of  hearts,  they  do  _  not

 «wish  the  Plan  to  succeed.  (Interrup-
 tions).

 Mr,  Speaker:  It  is  open  to  the  hon.
 Member  to  say  what  he  feels.
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 Shri  B.  Das  Gupta  (Purulia):  If  it
 is  a  challenge,  we  accept  the  chal-
 lenge.  Let  him  go  to  the  people  and
 say  that  we  oppose  the  Plan.

 Mr.  Speaker:
 excited  over  this.

 Nobody  needs.  get

 Shri  Thanu  Pillai:  All  the  excite-
 ment  was  created  from  their  side.  I
 have  not  been  creating  any  excite-
 ment.  The  excitement  came  from
 them,  In  their  speeches  the  other  day
 they  were  making  all  these  attacks
 on  Government;  and  we  are  here  to
 explain  the  policy  to  the  people.  I
 have  also  got  to  explain  from  this
 forum  that  what  they  do  is  del-
 berate  mischief.

 Then,  take  the  case  of  the  private
 sector,  My  hon.  friend  was  _  saying
 that  the  approach  of  the  Government
 was  bad,  and  said,  ‘Give  it  to  the  pri-
 vate  sector.  We  shall  do  _  every-
 thing.’  And  my  hon.  friends  point-
 ed  to  the  fict  that  the  cost  of  con-
 struction  of  the  three  steel  plants
 had  gone  up,  and  they  also  pointed
 to  the  food  situation.  Now,  what  does
 the  private  sector  want?  The  mer-
 chants  and  industrialists,  all  belong
 to  the  private  sector.  The  merchants
 want  licence  to  import  and  export
 freely.  They  say  that  they  will
 supply  all  the  consumer  goods,  and
 they  say,  ‘Give  us  licence.  That  is  all.
 Be  done  with  it.  Scrap  your  State
 Trading  Corporation,  your  contro!s,
 your  Department  and  everything.  We
 shall  supply  you  all  the  goods.’  But
 at  what  price?  At  whatever  price
 they  like.  And  what  is  the  _  co-
 operation  from  them?  There’  was
 scarcity;  there  was  foreign  exchange
 difficulty,  and  commodities  were  im-
 ported  in  lesser  quantities.  (Interrup-
 tions).

 Mr,  Speaker:  The  hon.  Members
 on  this  side  are  not  wedded  to
 private  enterprise.  So  why  should
 they  worry?

 Shri  Thanu  Pillai:  Two  rupees
 worth  of  milk  food  is  being  sold  at
 Rs.  2  and  what  is  their  argument
 for  this?  They  say,  ‘We  got  hundred
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 tins  before;  now,  we  are  getting  only
 20  tins;  therefore,  we  must  make  the
 profit  on  hundred  tins  on  these  20
 tins.’  Therefore,  the  prices  go  up.
 It  is  not  that  the  import  price  has
 gone  up.  That  is  one  part  of  what  the
 private  sector  has  done.

 Coming  to  the  industrialists,  they
 want  licence  for  all  the  machinery.
 They  want  loans  worth  crores  to  run
 their  industry,  but  then  they  go  about
 saying  that  this  Government  is  totali-
 tarian,  it  is  acting  in  the  totalitarian
 way  and  so  on.  (Interruptions).

 Mr.  Speaker:  Order,  order:  Let
 there  be  no  running  commentary.

 Shri  Thanu  Pillal:  Let  them  have
 it.  It  is  their  pleasure.

 Mr.  Speaker:  The  hon.  Members
 there  are  not  affected,  unless  they
 want  to  say  that  they  have  gone  to
 the  right.

 Shri  Braj  Raj  Singh:  They  have
 gone  to  their  own  ranks.

 Shri  Thanu  Pillai:  Not  satisfied  with
 this,  the  industrialists  always  wish
 that  our  industries  in  the  public  sector
 must  fail.  Now,  there  are  certain
 industries  which  we  have  in  the  pub-
 lic  sector  and  also  in  the  private
 sector.  We  have  formulated  the  pub-
 lic  sector  group.  The  core  of  the
 Plan  contains  one  such  _  industry,
 namely,  iron  and  steel.  There  is  the
 private  sector  also  in  it.  We  have
 not  liquidated  it.  On  the  other  hand,
 we  are  assisting  the  private  sector
 also.  At  the  same  time,  we  are
 having  three  steel  plants  in  the  public
 sector.  And  they  say,  ‘The  estimate
 was  first  Rs,  350  crores,  but  now  it  has
 gone  up.  It  has  gone  up.  If  you
 read  the  report  you  will  find  that  the
 increase  from  Rs.  350  crores  to
 Rs,  440  crores  is  consequential  to  an
 immediate  improvement  on  the  draft
 plan;  further,  the  prices  had  gone
 up,  Now  additional  things  have  been
 provided  which  were  not  included  in
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 the  original  plan,  such  as  townships
 for  coal  mines,  iron  ore  mines,  and
 limestone  quarries.

 Hence  the  present  hon.  friends
 criticise  the  Government.  But  let
 them  accept  the  truth  of  it,  and  say
 both  the  credit  part  and  the  discredit
 part.  Why  should  it  be  that  all  the
 discredit  must  be  poured  on  us,  and
 then  the  private  sector  must  say,  ‘We
 have  won  everything’?

 Now,  I  come  to  tax  evasion.  Is  it
 the  poor  people  of  this  country  who
 are  evaders  of  taxes?  They  say  that
 gold  is  hoarded.  But  is  it  hoarded  by
 the  poor  people?  Sir,  tax  evasion  is
 there.  It  is  admitted.  And  they  say,
 ‘When  you  tax  more,  we  shall  evade.’
 And  what  do  they  do  with  the  evaded
 money?  They  import  smuggled  gold
 and  keep  it  and  then  come  here  and
 say,  ‘All  your  officers  are  corrupt,
 your  Department  is  corrupt,  your
 Government  is  inefficient’  and  so  on.
 I  would  like  to  ask,  who  are  the
 corrupt  people?  Is  it  the  people  who
 evade  tax,  is  it  the  people  who  smug-
 gle  gold,  is  it  the  people  who  hoard
 gold  or  the  poor  officers?

 Skri  M.  Cc  Jain:  Who
 smuggling  (interruptions).

 allows

 Shri  Thanu  Pillai:  After  all,  they
 are  ordinary  human  beings  who  could
 not  match  with  the  smugglers.  The
 officers  are  responsible  for  adminis-
 tration.  But  what  is  the  contribu-
 tion  by  tee  people  who

 Mr.  Speaker:  There  is  a_  time-
 limit  for  speeches.

 Shri  Thanu  Pillai:  You  have  been
 pleased  to  give  me  time,  but...

 Mr.  Speaker:  At  the  fag  end  of
 the  day,  I  will  not  be  able  to  give
 more  time.  How  long  are  hon.  Mem-  :
 bers  willing  to  sit?

 An  Hon,  Member:  As  long  as  you
 are  willing.
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 Mr.  Speaker:  It  is  not  a  question
 3of  my  willingness  alone.  The  hon.

 Minister  says  that  he  will  take  an
 hour.  Even  if  he  starts  immediate-
 ly,  he  will  carry  on  till  6-15  pm.  If
 he  starts  at  5-30  p.m.,  he  wil  conti-
 nue  till  6-30  p.m.

 Shri  Dasappa:  May  I  make  a  very
 humble  submission.  We  have  made  a
 number  of  useful  and  constructive
 suggestions  and  the  full  House  would
 like  to  hear  the  hon.  Minister.  If
 you  could  kindly  exercise  your  dis-
 cretion,  he  can  reply  tomorrow  at
 2  noon.  We  would  be  very  grate-
 ful  to  you  for  that.

 Mr.  Speaker:  Even  then,  we  will
 adjourn  at  5-30.  What  is  the  advan-
 tage?

 Shri  Dasappa:
 i2  noon  tomorrow.

 He  will  reply  at

 Shri  Raghunath  Singh:  What  is  the
 fate  of  hon.  Members  who  have
 moved  amendments?

 Mr,  Speaker:  Amendments  will  all
 be  replied  to  by  the  hon.  Minister.

 Shri  Raghunath  Singh:  Unless  he
 hears  what  the  movers  of  amend-
 ments  say,  how  can  he  reply?

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 We  have  extended  the  time  by  00

 ,  per  cent  or  50  per  cent.  There  must
 be  some  limit,

 Shri  Nanda:  I  would  be  willing  to
 speak  now.  But  if  some  hon.  Mem-
 bers  prolong  the  debate  and  want  to
 speak,  I  am  in  your  hands.

 Mr.  Speaker:  What  is  the  good  of
 saying  ‘I  am  in  your  hands’?  I  am
 willing  to  sit.  If  the  hon.  Minister  is
 willing  to  reply  now,  I  will  call  upon
 him.

 The  hon.  Minister.

 Shri  Thanu  Pillai  rose—
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 Mr.  Speaker:  I  will  give  one  more
 minute  to  the  hon.  Member  to  con-
 clude  his  speech.  I  have  given  him
 sufficient  time.

 Shri  Thanu  Pillai:  Again  we  _  see
 accommodation  of  the  people  who
 hustle  us  into  something.  The
 Opposition  staged  the  food  agitation
 and  wanted  to  show  that  they  have
 won.  Our  Government  have  _  been
 good  enough  to  invite  them  for  a
 conference  at  a  time  when  there  was
 agitation  going  on  and  put  the  seal
 of  success  on  it.  We  have  been  on  the
 floor  of  the  House  today  unholy  alli-
 ances  and  quick  divorces  when  the
 two  people  were  quarrelling;  they  are
 uniting  in  U.P.  and  quarrelling  in
 Kerala.  They  make  these  a  matter
 of  convenience  for  political  purposes.
 Their  object  is  not  objective  criticism
 of  the  Plan;  their  object  is  to  mis-
 guide  and  mislead  the  country  and
 thereby  try  to  occupy  these  Govern-
 ment  Benches  some  day  or  other.

 Shri  Assar:  I  have  not  got  a
 chance.

 Raja  Mahendra  Pratap:  You  had
 promised  me  time.  I  went  for  lunch
 and  returned.

 Mr.  Speaker:  The  hon.  Minister.

 Shri  Nanda:  Mr.  Speaker,  Sir,  I
 have  listened  with  much  care  and
 attention  to  the  many  things  that
 have  been  said  in  the  course  of  this
 debate  with  regard  to  the  Plan  and
 its  reappraisal.  Before  I  take  up  for
 answer  the  various  points  which
 have  been  made  in  the  course  of  the
 debate,  I  shall  try  to  summarise  the
 salient  points  and  the  main  features
 of  the  discussion.

 Several  speakers  had  harsh  things
 to  say  about  changes  in  the  estimates
 of  costs  of  various  projects  and  the
 responsibility  of  the  Planning  Com-
 mission.  Some  of  them,  notably  Shri
 Asoka  Mehta  and  Shri  M.  R.  Masani,
 drew  attention  to  the  increases  which
 had  occurred  on  account  of  expendi-
 ture  outside  the  Plan,  which  had  re-
 duced  the  resources  available  for  the
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 Plan.  It  was  urged  that  there  should
 be  the  utmost  attention  to  economy  in
 Government  expenditure.  An  _  hon.
 Member  expressed  the  fear  that  the
 recent  arrangements  for  budgeting  and
 financial  control  might  lead  to  laxity
 and  un-co-ordinated  expenditure.  Re-
 ference  was  made  to  resources  which
 were  not  being  fully  tapped,  for  in-
 stance,  on  account  of  arrears  in  in-
 come-tax  collections,  smuggling  of
 gold,  and  the  failure  to  mobilise  gold
 hoards.  I  would  also  mention  Shri
 H.  N.  Mukerjee’s  criticism  of  the
 foreign  aid  which  we  are  getting  and
 the  remittances  which  are  being  made
 on  account  of  the  private  foreign  in-
 vestment.  Several  speakers  expressed
 concern  regarding  the  progress  made
 in  the  utilisation  of  irrigation  and  the
 desirability  of  levying  betterment  fees.
 There  were  certain  comments  on  in-
 dustrial  programmes  and  the  progress
 made  in  achieving  them.  These  relat-
 ed  to  cement,  fertilizers  and  _  coal.
 Finally,  I  would  refer  to  one  or  two
 suggestions  which  were  thrown  out
 by  Shri  Jaipal  Singh.

 I  have  necessarily  to  restrict  my-
 self  to  these  major  points.  There
 were  other  criticisms  and  I  do  not
 say  that  they  were  not  important.  But
 I  have  to  consider  the  limitations  of
 time  and  restrict  myself  to  matters
 which  have  a  direct  bearing  on  the
 Plan  as  a  whole  and  which  arise  out
 of  the  reappraisal.  So,  I  may  not  be
 able  to  do  justice  to  the  other  points.
 The  land  reform  and  other  policy  mat-
 ters  such  as  fixation  of  ceilings,  etc.
 were  also  brought  up  in  the  course  of
 the  discussion.  They  are  no  doubt
 very  important  but  it  will  take  me
 much  more  time  than  can  be  spared
 pow  to  deal  with  them.  They  im-
 pinge  on  policy  matters  which  are
 mcorporated  in  the  Plan  and  can  be
 reopened  on  some  other  occasion.

 I  am  glad  that  hon.  Members  spoke
 candidly  and  with  great  emphasis  re-
 garding  the  economic  situation  in  the
 country  and  the  various  aspects  of
 the  Plan.  Naturally,  they  directed
 their  attention  to  the  shortcomings
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 and  deficiencies  in  the  implementa-:
 tion  of  the  Plan.  This  was  perhaps
 due  to  the  fact  that  they  did  not  have
 before  them  the  full  appreciation  of
 some  of  the  aspects  of  the  Plan  on
 which  they  brought  to  bear  their  cri-
 ticism;  possibly,  what  they  said  was
 exaggerated—in  particular  what  was
 said  about  the  weaknesses  relating  to
 such  aspects.

 May  I  point  out  that  if  the  re-
 appraisal  document  and  the  other
 document  which  the  hon.  Members
 have  in  their  hands  were  examined
 more  carefully,  they  will  find  a  good
 deal  of  positive  achievement.  Things
 are  being  done.  Big  things  are  being
 attempted  which  were  not  to  be  seen
 in  past  years.  In  the  course  of  a  few
 years,  good  progress  has  been  made
 in  vital  directions;  certain  basic  deve-
 lopments  have  taken  place.  There  are
 all  those  schemes  and_  the  various
 development  programmes.  You  will
 find  that  the  country  is  on  the
 march,  which  should  hearten  and
 encourage  us  and  make  us_  hope-
 ful  about  the  future.  This  balance-
 sheet  has  to  be  seen  on  _  both
 sides.  I  would,  therefore,  request  the
 hon.  Members  to  bear  this  in  mind.
 One,  of  course,  expects  criticism  and
 it  is  natural  any  deficiencies  and  fail-
 ings  should  be  brought  out  and  atten-
 tion  focussed  on  them.  But  when  the
 situation  is  viewed  as  a  whole,  we
 should  not  forget  about  the  positive
 gains  that  have  been  made  during  this
 period.  I  admit  that  the  situation  is
 difficult.  That  is  perfectly  true.  Vari-
 ous  issues  have  arisen,  some  of  which
 are  of  a  crucial  nature.  I  shall  deal
 with  the  points  which  I  have  men-
 tioned  and,  so  far  as  I  am  concerned,
 if  there  are  any  errors  or  any  lapses,
 I  shall  be  prepared  to  acknowledge
 them  frankly.  But  what  I  want  to
 submit  is  that  these  issues  relating  to
 the  economic  situation  in  the  country
 transcend  any  such  lapses  or  errors.~
 The  things  which  have  been  pointed
 out  are  really  not  the  basic  things
 which  account  for  a  lack  of  progress
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 in  a  real  sense,  or  which  are  relevant
 for  speeding  progress  in  a  big  way
 in  this  country.  There  are  other  mat-
 ters,—the  basic  issues—to  which  we
 have  to  direct  our  attention.

 Sir,  what  has  happened  is  this.  Our
 First  Plan  was  a  small  Plan.  On  the
 ‘whole  it  went  through  smoothly  and
 it  succeeded.  But  in  the  First  Plan
 ‘we  did  not  actually  have  had  to  face
 the  ordeal  of  development.  Now,
 ‘when  we  are  halfway  through  the
 ‘Second  Plan  which  is  really  something
 worthwhile,  we  have  to  face  the
 reality,  certain  crucial  problems.  This
 is  the  dilemma  of  development  in  an
 .under-developed  country.  It  is  good
 that  we  are  called  upon  to  think  of
 all  these  things,  not  only  be-

 ‘cause  they  affect  the  course  of  the
 Second  Five  Year  Plan,  its  success  or
 otherwise,  but,  much  more  so,  because
 ‘they  affect  the  whole  future  course
 of  economic  development  in  this  coun-
 try.  Therefore,  let  us  look  into  the
 facts  and  study  their  implications
 more  closely.  Let  us  put  our  heads
 ‘together  and  try  to  find  our  way
 ‘through  the  maze  of  the  difficulties
 that  have  arisen.  This  alone  will  take

 ‘us  forward.  That  is  the  spirit,  Sir,
 in  which  I  want  to  approach  the  pre-
 sent  situation.  I  would  request  hon.
 Members  to  approach  the  whole  ques-
 ‘tion  of  planning  in  this  country  in
 ‘that  spirit;  because,  as  I  said  the  other
 day,  Members  must  remember  that
 this  is  a  Plan  which  had  the  blessings
 ‘and  support  of  all  parties,  and  inde-
 ‘pendent  Members  in  this  House.

 Some  hon.  Members  have  expressed
 ‘their  concern  about  the  rising  price
 ‘level.  There  is  a  heavy  strain  on  the
 ‘economy  of  the  country  which  is  re-
 flected  more  prominently  in  the  rise
 in  the  general  price  level.  That  is  a
 ‘matter  for  anxiety,  of  course,  because
 I  feel  strongly,  and  I  am  sure  the
 whole  House  agrees  with  me,  that  if
 there  can  be  any  danger  to  the  suc-
 cess  of  the  Plan  or  to  the  stability  of
 the  economy  it  will  be  runaway
 prices.  We  have  to  hold  the  price  line.
 Measures  are  being  taken  to  check
 the  rise  in  prices,  but  the  danger  stili
 persists.
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 What  is  the  implication  of  this  fac-
 tor  with  reference  to  the  Plan?  The
 implication  is  that  the  levels  of  ex-
 penditure  in  relation  to  the  Plan  and
 outside  the  Plan  have  to  be  kept  under
 restraint  so  that  further  inflationary
 pressures  are  not  generated,  resulting
 in  shooting  up  of  prices.

 There  is  talk  of  raising  the  total
 Plan  outlay  by  Rs.  l50  crores  although
 on  a  previous  occasion,  I  tried  to  make
 it  clear  that  this  figure  of  Rs.  50
 crores  was  only  brought  in  to  show
 that  there  are  urgent  and  pressing  de-
 mands,  relating  to  certain  essential
 programmes.  If  we  had  the  means,
 these  programmes  would  have  secured
 a  high  priority;  but  until  the  resources
 position  improves,  we  have  to  say
 ‘no’  to  them.  Therefore,  let  us  forget
 about  Rs.  50  crores,  because  I  find
 that  this  figure  is  creating  a_  certain
 amount  of  confusion.  The  Plan  stands
 at  the  figure  of  Rs.  4,500  crores,  and
 this  additional  outlay  of  Rs.  50
 crores  does  not  form  part  of
 the  Plan.  But  even  this  Rs.  4,500
 crores  Plan  cannot  be  taken
 for  granted  because  there  is  a  gap  in
 the  resources  which  has  to  be  filled;
 more  resources  have  to  be  secured,
 and  I  cannot  say  at  this  moment  that
 they  are  assured.  Discussions  are
 going  on  at  present  with  the  State
 Governments  and  at  the  end  of  this
 series  of  discussions  we  could  say  with
 some  confidence  what  precisely  the
 position  is  going  to  be.  Later  the
 whole  matter  will  be  placed  before
 the  National  Development  Council  and

 a  decision  will  betaken.  I  hope  it  will
 be  possible  to  fill  the  gap,  but  if,  for
 any  reasons,  this  gap  remains,  then  I
 do  not  see  that  there  is  any  sanctity
 about  a  particular  figure.  Of  course,
 if  we  are  not  able  to  fill  the  gap,  we
 will  be  very  sorry.  But,  as  I  said,
 we  can  spend  Rs.  4,500  crores  only  if
 we  have  acquired  the  necessary  re-
 sources.  We  shall  continue  to  make
 very  determined  efforts  to  achieve
 this  because,  as  I  pointed  out  earlier,
 the  consequences  of  doing  less  are
 very  serious.  Government  knows  that
 arising  from  the  failure  are  very  grave
 Tisks.  We  know  that  if  we  _  fail
 to  get  Rs.  4,500  crores  the  smooth  pro-



 7897  Motion  re:
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 gress  of  the  projects  which  have
 already  been  undertaken  will  be  ad-
 versely  affected  and  other  schemes
 might  be  delayed.  One  aspect  with
 which  I  am  deeply  and  personally
 concerned  is  the  question  of  employ-
 ment  which  has  suffered  already,  and
 which  will  suffer  more.  Therefore,  we
 would  like  to  avoid  cutting  the  Plan
 further,  so  far  as  is  possible.  But
 we  will  have  to  make  great  efforts  to
 achieve  our  object.

 Then  there  was  the  hon.  Member,
 Shri  H.  N.  Mukerjee;  who  made  cer-
 tain  remarks.  He  talked  of  the  threat-
 ened  collapse  of  the  Plan  and  the  im-
 pact  of  such  failure  on  the  economy
 of  the  country.  There  were  some
 other  expressions  also  used  such  as
 ‘fight  for  survival”,  etc.  I  appreciate
 and  realise  that  these  expressions
 were  used  in  order  to  express  a  sense
 of  urgency.  I  admit  that  there  should
 be  a  sense  of  urgency  throughout  the
 country  to  implement  the  Plan  but
 my  only  fear  was  whether  this  might
 not  create  an  erroneous  or  exaggerat-
 ed  impression  and  might  not  create  a
 fright,  because  actually  we  see  that
 basically  the  condition  of  the  economy
 is  sound.  There  is  an  inherent  vitality
 in  our  national  economy.  Maybe  that
 there  is  a  kind  of  a  functional  dis-
 order  in  the  economy  but  we  shall  get
 rid  of  it,  certainly.  I  am  perfectly
 sure  in  my  mind  that  we  have  one  or
 two  years  of  trouble,  of  difficulties
 mhead  of  us  but  the  situation  may  be
 eased  if  we  witness  favourable  agri-
 ‘cultural  seasons  at  least  for  a  few
 ‘years.  I  am  quite  sure  that  in  the
 course  of  a  few  years,  we  are  going
 to  emerge  stronger.  We  will  have
 built  up  a  strong  base  for  the  develop-
 ment  of  the  economy.  I  am  sure  that
 when  we  look  back  at  the  things
 which  are  now  causing  us  trouble,
 anxiety  and  worry,  we  shall  be  thank-
 ful  for  what  we  did  and  realise  that
 we  did  not,  out  of  any  fear  or  any
 weakness,  falter  or  slacken  our  efforts.
 It  might  be  that  a  few  schemes  are
 delayed  anda  few  more  schemes
 might  go  over  into  the  third  Plan.
 This  is  what  is  known  as  elongating

 22  SEPTEMBER  958  Appraisal  and  Prospects  787%
 of  Second  Five  Year  Plan

 the  Plan.  There  was  a  talk  of  the
 Five  year  Plan  becoming  a  six-year
 or  seven-year  Plan.  Even  towards  the
 end  of  the  first  year  of  the  Second
 Five  Year  Plan,  there  was  such  a
 talk.  It  means  only  this:  that  some
 of  those  schemes  and  projects,  in  res-
 pect  of  them,  it  will  be  not  a  five-
 year  Plan  but  a  six-year  ur  a  seven-
 year  Plan.  But  it  is  nothing  such  that
 we  should  be  frightened  about  such  a
 contingency.  However,  there  is  one
 important  consideration  that  in  case
 we  are  forced  to  slow  down,  we  should
 do  so  in  a  co-ordinated  fashion  so  that
 confusion  and  imbalance  do  not  arise
 in  the  process.

 I  now  come  to  the  question  of  the
 role  of  the  Planning  Commission,  be-
 cause  this  aspect  has  been  brought  up
 repeatedly  in  the  course  of  the  debate
 and  it  is  important  that  we  should
 be  clear  about  it.  Just  a  few  minutes
 ago,  the  question  of  implementation
 of  the  Plan  was  referred  to  by  one
 hon.  Member.  ft  is  natural  to  speak
 about  the  Planning  Commission  but  it
 has  been  mentioned  in  the  wrong
 context,  that  is  in  the  context  of  im-
 plementation.  So  far  as  getting  the
 blame  for  itself  is  concerned,  I  do  not
 think  the  Planning  Commission  should
 resent  it.  As  the  hon.  Home  Minister
 pointed  out,  the  first  Five  Year  Plan
 succeeded  very  well,  and  everybody
 including  the  Planning  Commission,
 the  Government,  the  States  and  the
 people,  contributed  to  its  success.  But
 there  was  one  part  of  that  success  for
 which  the  Planning  Commission  did
 not  deserve  so  much  credit,  and  that
 was  in  regard  to  the  easier  position  re-
 garding  food  supplies.  The  principal
 credit  for  that  should  go  to  nature.
 Yet,  the  Planning  Commission  got  the
 praise  for  it,  which  was  not  correct.

 Now,  we  are  beset  with  certain  diffi-
 culties  which  have  slowed  down  the
 progress  of  the  Plan,  difficulties  for
 which  nature  is  mainly  responsible
 and  others  for  which  the  international
 situation  is  responsible.  The  Planning
 Commission  had  no  control  over  the
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 circumstances  which  gave  rise  to  such
 af  difficulties.  But  there  is  a  general

 tendency  to  link  up  anything  that
 happens  to  the  Plan  with  the  Plan-
 ning  Commis:ion.  Let  it  be  very
 clearly  understood  that  the  Planning
 Commission  has  a  certain  set  of  func-
 tions  to  perform.  It  has  specific  terms
 of  reference.  There  is  a  misapprehen-
 sion,  which  seems  to  be  fairly  wide-
 spread  that  the  Planning  Commission
 has  the  responsibility  for  the  execu-
 tion  of  the  Plan  schemes.  This  is  not
 true.  The  Planning  Commission  no
 doubt  makes  an  assessment  of  the  re-
 sources,  determines  priorities,  formu-
 lates  the  Plan  and  reports  on  its  pro-
 gress  from  time  to  time.  But  its
 functions  are  always  advisory;  never
 executive.  The  Planning  Commission
 stands  outside  the  field  of  execution.
 I  do  not  disclaim  responsibility  for
 anything  that  goes  wrong  with  the
 Plan  or  for  any  failure,  because  I
 stand  here  not  only  on  behalf  of  the
 Planning  Commission  alone,  but  on
 behalf  of  the  Government  of  India
 also.  Therefore,  if  anything  has  gone
 wrong,  we  are  responsible.  But  when
 we  are  discussing  the  Planning  Com-
 mission,  it  is  proper  that  this  demar-
 cation  should  be  kept  in  view  as_  to
 what  the  Planning  Commission  stands
 for  and  can  bear  responsibility.

 There  were  two  main  suggestions  as
 to  what  the  Planning  Commission
 should  do.  One  was  that  since  the
 Planning  Commission  has  formulated
 the  Plan  or  proposed  the  lines  on
 which  it  should  be  re-appraised,  it
 should  extend  its  responsibilities  to
 the  extent  of  ensuring  that  policies
 recommended  by  it  are  properly  im-
 plemented.  This  goes  far  beyond  the
 legitimate  functions  of  the  Planning
 Commission.  Ours  is  a  federal  Con-
 stitution  and  the  powers  of  the  Union
 and  the  States  are  clearly  laid  down.
 There  are  various  governmental  and
 other  non-official  agencies  to  execute
 the  Plan.  They  must  accept  responsi-
 bility  for  those  parts  of  the  Plan
 which  concern  them.  The  Planning
 Commission  does  not  possess.  the
 necessary  machinery  for  the  execution
 of  the  Plan.  However,  it  does  keep
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 a  watch  and  makes  an  assessment  ‘and
 recommendations  on  important  matters
 from  time  to  time.  But  that  is  all  that
 it  can  do.

 There  is  also  another  suggestion
 made  by  some  members  about  the  re-
 vision  of  cost  estimates  in  the  case  of
 several  projects.  It  was  suggested
 that  the  Planning  Commission  itself
 should  see  to  it  that  the  cost  estimates
 are  kept  within  proper  bounds  and  do
 not  increase  beyond  a  point.  Here
 also  I  would  request  the  House  tu
 appreciate  that  it  is  not  practicable
 for  the  Planning  Commission  to  equip
 itself  with  a  large  body  of  technical
 experts.  The  main  technical  experts
 must  be  in  the  Central  Ministries  and
 the  States.  The  Planning  Commission
 has  a  relatively  small  staff.  It  has
 made  some  arrangements  for  technica:
 scrutiny  of  irrigation  and  power  pro-
 jects.  But  for  various  schemes  in
 the  field  of  industry,  mineral  develop-
 ment  and  transport,  the  Planning
 Commission  depends  on  the  technical
 personnel  of  the  Ministries  and  the
 arrangements  which  the  Ministries
 themselves  make  for  further
 technical  examination.  Even  the
 Ministries  are  not  self-sufficient
 in  this  respect  and  often  have
 to  rely  on  their  consultants,  who,
 in  a  number  of  cases,  come  from
 abroad.  There  are  various  limitations.
 The  experts  give  a  certain  estimate
 and  then,  later  on,  the  estimates  are
 revised  for  various  reasons.  Maybe
 that  after  a  fuller  examination  cer-
 tain  other  material  and  facts  are
 revealed  which  necessitate  a  revision.
 In  many  cases  the  upward  revision  in
 costs  has  been  due  to  an  increase  in
 prices  of  machinery  and  equipment,
 especially  those  imported  from  outside
 which  has  occurred  during  the  past
 two  or  three  years.

 I  would  not  like  to  take  the  time
 of  the  House  in  giving  all  those  details
 regarding  the  various  cost  estimates,
 the  origin  of  their  rises  in  case  of  all
 projects.  But  I  would  certainly  refer
 to  one  matter.  One  hon.  Member
 mentioned—I  think  it  was  Shri  Asoka
 Mehta—that  the  cost  estimates  in  the
 private  sector  had  risen  less  propor-
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 tionately  to  those  in  the  public  sector.

 “This  is  in  connection  with  steel  plants.
 But  perhaps  the  hon.  Member  does
 not  remember  that  the  relative  differ-
 ence  is  due  to  the  fact  that  the  units
 in  the  private  sector  do  not  have  direct
 responsibility  for  housing  of  the  work-
 ers  and  for  various  other  things.  In
 the  case  of  the  steel  plants,  townships
 had  to  be  built  and  other  things  had
 to  be  done,  which  do  not  figure  gene-
 rally  in  the  estimates  of  projects  in
 the  private  sector.  Therefore,  these
 facts  have  to  be  borne  in  mind  when
 we  compare  the  estimates  of  different
 schemes  in  the  private  sector  and  the
 public  sector.  Then,  we  know  _  that
 normally  close  scrutiny  is  exercised  in
 the  case  of  the  public  sector  and  the
 whole  material  is  placed  before  us.
 On  the  other  hand  we  do  not  have  the
 necessary  information  about  the  pri-
 vate  sector.  So,  really  we  are  not
 able  to  say  what  exactly  is  happening
 there.

 The  Planning  Commission  is  deeply
 concerned  about  the  rising  cost  esti-
 mates,  because  it  upsets  the  Plan.
 Therefore,  they  are  taking  very  great
 ‘care,  to  the  extent  possible  to  exercise
 some  kind  of  control  or  check.  But,
 as  I  said  before,  it  is  not  always  a
 matter  of  control  because  the  rise  in
 ‘prices  that  has  occurred  within  the
 ‘country  and  outside  has  contributed
 largely  to  the  increase  in  estimates.
 Apart  from  this  fact,  in  the  case  of

 ‘steel  plants  shown  in  the  Second  Five
 Year  Plan,  we  did  not  have  the  full
 ‘figures  and  there  was  an  underestima-
 tion  which  was  known,  which  was
 ‘mentioned  in  the  Plan  itself.

 Shrimati  Renu  Chakravartty:  But
 not  such  a  high  underestimation.

 Shri  Nanda:  It  was  a  rough  esti-
 mate  and  it  was  not  the  Planning
 Commission  which  changed  the  figure.
 The  estimates  were  revised  by  the

 -consultants  themselves  who  were  ex-
 perts.

 About  the  magnitude  of  the  Plan
 itself  and  the  estimates  under  various
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 heads,  well,  when  we  formulated  the  ~
 Plan,  that  was  done  with  the  help  of
 the  material  available  at  that  time
 and  reflects  the  best  judgment  in  the
 circumstances.  But  the  conditions
 change.  Although  Shri  Hiren  Muker-
 jee  does  not  like  me  to  say  that  one
 is  a  regimented  economy  and  the  other
 is  a  free  economy  and  I  do  not  want
 to  use  that  terminology,  even  in  the
 former  case,  it  is  well  known  that
 plans  have  to  be  extended  and  sus-
 pended.  A  number  of  things  have  to  be
 done  there  also  although  the  conditions
 ina  free  economy  are  far  more  difficult
 from  that  point  of  view.  Therefore,
 the  fact  is  that  because  of  certain  spe-
 cial  conditions,  exceptional  and  extra-
 ordinary  factors—the  estimates  have
 to  be  revised  and  the  course  of  the
 Plan  gets  deflected  to  a  minor  extent.
 It  is  not  something  which  can  be
 considered  to  be  altogether  exceptional
 for  this  country.

 It  is  in  the  same  background
 the  question  of  utilisation  of  irrigation
 water  and  the  betterment  levy  should
 be  considered.  This  question  has  been
 raised  by  several  hon.  Members,  i.e.,
 the  failure  to  utilise  irrigation  facili-  }
 ties.  Since  the  beginning  of  this  year
 the  Planning  Commission  has  been
 trying  to  evaluate  the  progress  in  the
 utilisation  of  irrigation  facilities  in
 every  State.  Our  advisers  have  visit-
 ed  nine  States.  State  Governments
 have  set  up  machinery  for  ensuring
 that  there  is  the  least  possible  delay
 in  carrying  water  to  the  point  where
 cultivators  can  dig  field  channels  and
 irrigate  their  fields.  In  the  past  it
 took  many  years.  before  irrigation
 from  a  project  was  fully  utilised
 About  ten  years  was  considered  to  be
 a  normal  period  during  which  irriga-
 tion  facilities  might  be  brought  to  a
 point  of  optimum  utilisation,  In  these
 days  with  the  heavy  investment  which
 projects  entail  and  the  urgent  require-
 ments  of  agricultural  production;*
 we  are  under  an  obligation  to
 hasten  the  utilisation  of  water.
 This  requires  detailed  and  careful
 administrative  action.  Regarding  the

 that
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 urgency  for  the  utilisation  of  irrigation
 facilities,  which  was  not  fully  realised
 before  in  most  of  the  States  I  can  say
 -with  a  certain  amount  of  satisfaction.
 That  recently  there  has  been  some
 progress.  Steps  are  being  taken.  For
 example,  in  the  Mayurakshi  Project,
 in  1957-58  90  per  cent  of  the  available
 potential  was  utilised.  In  DVC  area
 also,  the  extent  of  utilisation  of  the
 available  potential  rose  to  80  per  cent.

 Some  hon.  Members  felt  cancerned
 about  the  proposal  to  levy  betterment
 fees  on  lands  for  which  irrigation  is
 provided.  They  thought  that  that
 might  impede  the  utilisation  of  irri-
 :gation.  No  betterment  fee  is,  as  a
 rule,  charged  for  the  first  two  years
 and  thereafter  recovery  is  in  easy
 instalments  spread  over  a  period  of
 0  to  5  years.  There  is  no  objection
 to  the  States  making  such  adjustments
 or  offering  such  concessions  as  may  be
 required  to  increase  the  incentive  to
 utilise  water  for  an  initial  period.  The
 Planning  Commission  has  also  urged
 that  concessional  water  rates  should
 be  allowed  in  the  early  years.  A
 number  of  States  have  already  pro-
 vided  for  this.

 Now  I  would  come  to  that  part  of
 the  criticism  and  the  content  of  the
 ‘debate  here  which  is  really  the  kernel.
 It  is  the  waste  which  might  have
 occurred  in  utilising  resources  which
 should  have  been  available  for  the
 Plan,  but  which  actually  did  not  be-
 come  available  for  the  Plan,  i.e.,  the
 resources  which  the  Parliament  sanc-
 tioned  and  approved  of  on  the  under-
 ‘standing  that,  they  were  going  to  be
 channeled  into  the  Plan  but  actually
 went  elsewhere  and  therefore  the
 Plan  is  in  difficulties.  I  explained
 in  my  speech  and  it  is  there  in
 the  documents  also  how  this  thing
 thas  occurred.  It  was  also  explained
 as  to  where  that  money  had  gone
 and  that  whether  it  was  misappropria-
 tion  or  theft  or  money  going  down  the
 drain  or  not  will  have  to  be  decided
 after  looking  more  closely  into  the
 kind  of  things  on  which  this  money
 ‘wag  expended.  I  am  not  going  to
 wetify  all  thie  redirection  of  expen- ote
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 diture.  There  may  be  something
 which  could  possibly  have  been  saved
 for  the  Plan.  But,  by  and  large  it
 will  be  seen  that  the  objects  on  which
 this  money  was  spent  were  almost
 unavoidable.  Non-plan  expenditures
 have  risen  to  the  extent  of  Rs.  5l!
 crores.  Of  this  increase  in  non-plan
 expenditure,  the  Centre  accounts  for
 Rs.  287  crores  and  the  States  Ra.  224
 crores.  Non-plan  expenditures  are
 partly  of  a  non-developmental  charac-
 ter  and  partly  of  a  developmental
 character.  The  increase  of  non-plan
 expenditure  at  the  Centre  is  explained
 mainly  by  two  items:  defence  expen-
 diture  to  the  extent  of  Rs.  225  crores
 over  the  Plan  period  and  increase  in
 the  salaries  of  low  paid  Government
 employees  to  the  extent  of  Rs.  20
 crores.  Against  the  balance  of  about
 Rs.  42  crores,  there  are  several
 items,  such  as,  food  subsidies,  increases
 on  account  of  the  strengthening  of
 machinery  for  tax  collection,  and  in-
 terest  payments  on  foreign  loans  etc.
 This  is  the  position  regarding  this  ex-
 cess  under  non-plan  expenditure  at
 the  Centre.

 In  the  States,  expenditure  on  main-
 taining  the  various  developmental  ser-
 vices  built  up  during  the  First  Plan
 stood  at  Rs.  26]  crores  in  1956-57.
 The  provision  rose  by  Rs.  52  crores  in
 the  revised  estimates  of  1957-58  and
 by  a  further  Rs.  23  crores  in  the
 budget  estimates  for  the  current  year.
 These  increases  are  accounted  for
 largely  by  the  higher  requirements  on
 account  of  committed  expenditure  for
 developmental  services  than  the  esti-
 mates  the  Planning  Commission  had
 from  the  States  in  955  before  the  for-
 mulation  of  the  Second  Plan.  Besides
 these,  there  were  also  a  limited  num-
 ber  of  projects  which  certain  States
 were  implementing  outside  the  Pian.
 These,  however,  have  been  brought
 progressively  into  the  State  plans
 within  the  existing  ceilings.  What  is
 the  position?  There  are  two  kinds  of
 expenditure.  First,  rew  scheme
 which  might  very  well  have  gone  into
 the  Plan  itself,  but  Which  were  not
 included  in  the  Plan.  The  process  of
 planning  and  development  is  a  living
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 process.  The  States  find  that  in  the
 circumstances  in  certain  areas,  some
 ether  things  have  to  be  done.  They
 do  those  things,  which,  as  I  said,
 might  very  well  have  found  a  place  in
 the  Plan  itself.  This  is  really  an  ex-
 tension  of  the  Plan.  What  we  are
 doing  is  that  we  are  substituting  cer-
 tain  schemes  in  place  of  some  others.
 This  is  a  case  of  rather  fitting  them
 in.  This  is  really  plan  expenditure  in
 a  way.  In  course  of  time,  as  health
 services,  education  services  and  other
 developmental  activities  increase  in
 volume,  their  maintenance  has  to  be
 provided  for.  The  States  initially  did
 net  possibly  make  full  provision  for
 this.  It  seems  they  rectified  the  mis-
 take  very  quickly.  When  they  went
 to  the  Finance  Commission,  they  gave
 some  figures  indicating  that  the  ex-
 penditure  on  these  developmental  ser-
 vices  was  going  to  be  more  than  had
 been  shown  in  the  Plan.  You  may
 say,  they  should  have  been  more
 accurate  about  it  and  more  care-
 ful.  But,  it  is  not  money  going  any-
 where.  It  is  money  spent  for  main-
 taining  the  schools  and  hospitals
 which  must  be  done  in  any  case.  What
 is  the  use  of  creating  these  facilities
 and  not  maintaining  them  fully?

 On  the  non-developmental  |  side,
 there  has  been  an  increase  of  expen-
 diture  in  the  States  of  about  Rs.  60
 crores  during  the  first  three  years.  Of
 this  Rs.  36  crores  are  due  to  interest
 charges  and  appropriations  for  reduc-
 tion  or  avoidance  of  debt  and  Rs.  22
 crores  for  General  Administration,  Ad-
 ministration  of  Justice,  Jails  and  Po-
 lice.  This  also  includes  increase  in  the
 salaries  of  low  paid  employees.  I  na
 repeating  it  because  this  was  the
 easence  of  the  criticisms.  This
 would  show  to  the  worl  that
 we  have  not  wasted  our  resources,
 that  money  which  should  have  gone
 into  the  Plan  has  not  disappeared
 somewhere,  and  therefore  the  Plan  is
 not  being  starved.  On  the  whole,  it
 would  be  fair  to  say  that  the  bulk  of
 the  provisions  which  the  States  have
 had  to  make  during  the  past  three
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 years  for  increase  in  developmental
 and  non-developmental  expenditure
 were  more  or  less  justified,  but  there
 is,  of  course,  room  for  economies  as
 I  have  said  before.

 There  was  another  point  which  was.
 raised  by  some  hon.  Members,  about.
 unfunded  debt  and  miscellaneous  capi-
 tal  receipts.  Shri  Morarka  specially
 pointed  this  out  and  asked:  how  does
 this  loss  of  Rs.  50  crores  or  so  occur?’
 This  unfunded  debt  and  miscellaneous
 capital  receipts  are  an  extremely  com-
 plex  residual  item  in  the  estimation
 of  resources.  They  reflect,  for  in-
 stance,  receipts  on  account  of  provi-
 dent  funds,  allowances  for  repayment
 on  account  of  various  loans,  disburse-
 ments  under  state  trading,  loans  to
 foreign  countries,  unforeseen  increases
 in  loans  to  cultivators  on  account  of
 drought  or  floods,  arrears  in  the  re-
 covery  of  loans  and  advances,  increases
 in  developmental  expenditure  on  cupi-
 tal  account  and  finally,  shortfalls  in
 receipts  from  betterment  levies  for
 which  the  Plan  had  taken  credit.  IT
 shall  not  go  into  further  details  of
 these  items  but  the  break-up  shows
 that  this  figure  is  accounted  for  very
 properly  under  various  items.

 The  main  conclusion  which  I  wish
 to  submit  to  the  House  from  the  ana-
 lysis  that  I  have  given  is  this.  As  we
 look  back  we  find  that  the  effort  which
 a  Plan  of  this  magnitude  implies  is
 rather  larger  than  was  estimated  three
 years  ago.  At  that  time  we  could
 not  have  taken  account  of  the  burdens
 of  defence  expenditure  Which  in  the
 interests  of  national  security  we  have
 since  had  to  accept.  There  were  «ther
 additional  commitments  which  both
 the  Centre  and  the  State  Governments
 found  unavoidable.  <A  large  country
 with  obligations  to  its  own  people
 and  faced  with  new  demands  from
 year  to  year  has  to  go  on  steadily  in-
 creasing  its  effort  at  raising  resources.
 If  it  fails  to  do  so  at  a  rate  that  is
 adequate,  its  development  is  bound  to
 suffer.  The  resources  that  it  can  pro-
 vide  for  its  projects  and  for  various
 services  which  have  to  be  built  up
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 will  be  wholly  insufficient.  It  is  this
 reklisation  above  all  which  has  com-
 pelled  the  Planning  Commission  to
 present  the  reappraisal  of  the  Plan
 with  all  its  difficulties  before  the
 country.

 1  7१.58  hrs.

 {Sarr  Jarpat  ‘SINGH  in  the  Chair]

 I  therefore  venture  to  suggest  that
 ‘during  the  next  two  years  a  determin-
 ed  effort  to  augment  the  internal  re-
 sources  will  be  significant  not  merely
 for  the  success  of  this  Plan  but  also
 for  the  shape  of  the  next  Plan.

 In  connection  with  internal  re-
 sources,  there  are  certain  kindred
 questions  which  have  arisen—for  in-
 stance,  how  we  could  conserve  our  re-
 sources  through  greater  economy.  A
 number  of  speakers  referred  to  waste
 in  Government  expenditure  and  em-
 phasized  that  elimination  of  such
 waste  was  the  first  and  foremost  way
 to  obtain  additional  resources.  The
 Central  Government  are  already  pur-
 suing  this  policy.  Government  fully
 share  with  the  House  its  anxiety  for
 economy  in  our  public  expenditure.  A
 number  of  steps  have  been  taken  in
 this  direction.

 The  Central  Eoonomy  Board  set  up
 by  the  Cabinet  has  completed  a  rapid
 review  of  the  expenditure  of  all
 Ministries.  Every  Ministry  has  an  in-
 ternal  economy  committee  charged
 ~with  the  duty  of  ensuring  economy  in
 its  expenditure.  Wherever  a  new
 activity  is  proposed  or  a  new  organi-
 sation  established,  before  the  staff  is
 sanctioned,  the  proposals  are  examin-
 ed  by  the  Organisation  and  Methods
 Division.

 Since  the  past  year,  the  special  re-
 organisation  unit  of  the  Finance  Minis-
 try  has  undertaken  detailed  work
 studies  in  ag  many  as  2l  different
 departments  or  sections  in  the  Govern-
 ment  of  India.  In  each  case  it  has
 proceeded  in  a  scientific  way  to  evolve
 suitable  standards  for  measuring  work,
 zand  has,  in  fact,  largely  succeeded  in
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 preventing  substantial  additions  to
 the  existing  establishments.  The
 House  is  also  aware  of  the  work  of
 the  Committee  on  Plan  Projects  under
 the  National  Development  Couneil
 which  is  presided  over  by  the  Minis-
 ter  of  Home  Affairs.  This  committee
 has  set  up  special  teams  to  undertake
 studies  of  projects  with  a  view  to
 economy  and  efficiency.  The  team  for
 the  Selected  Buildings  Projects  is
 working  out  ways  of  reducing  con-
 struction  costs.  With  the  help  of
 specialised  panels,  it  has  already
 studied  different  types  of  buildings
 such  as  grain  godowns,  multi-storeyed
 office  buildings,  residential  buildings,
 factory  buildings  and  slum  clearance.
 In  relation  to  Government  industrial
 and  mining  undertakings,  the  staff  of
 the  Committee  on  Plan  Projects  is  now
 engaged  in  reviewing  the  existing  pur-
 chase  policies  and  inventory  control
 methods,  practices  relating  to  plant
 maintenance  and  replacement  §  and
 scheduling  of  production.  Their
 studies  will  suggest  ways  of  achieving
 economy  both  in  plan  and  in  non-plan
 expenditure.  Economies  in  construc-
 tion  are  a  promising  direction;  as  I
 mentioned  the  other  day,  the  Planning
 Commission  is  following  up  various
 proposals  for  achieving  them.

 38  hrs.

 In  the  same  series  of  suggestions,
 there  were  points  of  criticism  about
 our  internal  resources.  There  is  the
 question  of  income-tax  arrears,  for  in-
 stance.  Shri  H.  N.  Mukerjee  said  that
 it  was  amazing  that  income-tax  arrears
 were  rising  from  year  to  year,  and  yet
 we  talked  of  lack  of  resources.  The
 picture  which  Shri  H.  N.  Mukerjee
 presented  was  not  quite  correct.  At
 the  end  of  March,  1958,  the  total
 arrears  of  income-tax  amounted  to
 Rs.  287  crores;  of  this,  about  Rs.  53
 crores  had  not  yet  fallen  due  for  col-
 lection.  The  recoverable  amount  was
 Rs.  4  crores.  Against  this,  recovery
 certificates  issued  to  collectors  for  the
 recovery  of  dues  as  arrears  of  land
 revenue  were  for  Re.  98  crores.  Normal]
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 recovery  action  is  being  taken  in  res-
 pect  of  the  balante.  A  number  of
 measures  have  been  taken  to  speed  up
 recoveries.  In  i4  important  centres,
 there  are  special  revenue  officers  em-
 ployed  exclusively  for  income-tax  col-
 lection  work,  for  whom  the  Central
 Government  pays.  The  recovery  of
 income-tax  arrears  has  been  handicap-
 ped  in  a  number  of  cases  on  account
 of  writ  petitions  before  High  Courts,
 which  have  been  followed  by  prohibi-
 tory  orders.  The  problem  of  recovery
 of  arrears  is  constantly  before  Govern-
 ment,  and  every  effort  is  being  made
 to  secure  the  fullest  co-operation  of
 the  States.

 Shri  Tangamani  (Madurai):  Even
 then,  the  amount  is  considerable.

 Shri  Nanda:  Yes,  there  will  be  some
 amount  outstanding  at  any  given  time,
 but  the  amount  is  being  reduced  gra-
 dually,  and  steps  are  being  taken  to
 this  end.

 Now,  I  shall  come  to  some  other  as-
 pects  of  the  matters  which  came  up  in
 discussion.  There  is  the  question  re-
 garding  gold  smuggling  and  gold
 hoards.  Shri  Asoka  Mehta  and  Shri
 H.  N.  Mukerjee  both  referred  to  smug-
 gling  of  gold  and  the  possibilities  of
 mobilising  gold  stocks  available  with-
 in  the  country.  These  suggestions  are
 receiving  Government's  close  conside-
 ration.  A  number  of  measures  are
 being  taken  to  prevent  the  smuggling
 of  gold.  These  are  based  on  an  or-
 ganised  and  effective  intelligence  sys-
 tem,  co-ordinated  customs  effort,  and
 adequate  security  and  other  arrange-
 ments  along  the  border,  and  continuous
 and  surprise  checks.  I  need  not  say
 much  about  this  subject,  except  to
 ausure  the  House  that  the  smuggling
 of  gold  is  an  evil  which  the  Govern-
 ment  will  fight  with  every  means  in
 their  power.

 Neither  Shri  H.  N.  Mukerjee  nor
 Ghri  Asoka  Mehta  had  any  definite
 suggestions  about  how  the  gold  stocks
 in  the  country  were  to  be  mobilised
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 for  economic  development.  Let  us
 understand  the  nature  of  the  problem.
 The  crux  of  it  is  that  in  India,  there
 are  gold  holdings  of  the  value  of  Ra.
 1,750  crores  largely  held  in  the  form  of
 jewellery  and  trinkets  by  way  of  per-
 sonal  possessions  of  women.  As
 against  the  international  price  of
 Rs.  62°50  per  tota,  the  domestic  price
 is  Rs.  05  per  tola.  If  the  international
 price  is  offered,  the  gold  wili  not  be
 sold  to  the  Government.  Even  if  the
 International  Monetary  Fund  could
 agree,  Government  could  hardly  be  a
 party  to  pay  a  price  for  gold  which  is
 not  in  line  with  the  official  price.  If
 gold  bonds  are  offered  or  if  a  promise
 is  given  to  return  gold  for  gold,  those
 who  have  invested  their  savings  in
 gold  will  be  benefited  at  the  expense
 of  those  who  have  invested  in  Gov-
 ernment  securities  and  small  savings.
 In  France,  gold  bonds  were  issued
 some  time  ago,  but  as  against  an  esti-
 mated  amount  of  £3,000  million,  the
 total  quantity  for  which  the  bonds
 were  eventually  issued  was  quite
 small,  only  about  Rs.  87  crores  worth.

 There  are  certain  aspects  of  this
 problem  which  Government  and  the
 Reserve  Bank  are  considering,  to  which
 I  need  not  refer  at  this  moment.  The
 important  point  is  that  our  people
 have  to  be  educated  not  to  put  their
 money  into  gold,  and  the  general
 economic  conditions  have  to  be  such
 that  those  who  invest  in  small  sav-
 ings,  in  Government  securities  and  in
 the  shares  of  industrial  and  other
 enterprises,  should  feel  sure  that  the
 value  of  their  investments  will  be
 maintained.  These  are  the  lines  along
 which  I  suggest  that  the  question  of
 mobilising  gold  stocks  can  be  best
 considered.

 This  is  about  internal  resources.
 There  is  the  other  large  question  of
 foreign  resources.  Here  also  there  is
 a  big  charge  levelled  against  the
 administration  that  the  balance  of
 payments  deficit  has  exceeded  the
 figure  estimated  in  the  Plan  by  such
 a  heavy  figure.  There  is  also  the
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 implication  that  there  has  been  some
 mismanagement.  Before  I

 give  the  general  picture  in  a  few
 words,  I  would  like  to  deal  first  with
 one  special  aspect  of  this  question
 which  Shri  H.  N.  Mukerjee  raised.  He
 referred  to  the  outstanding  foreign
 exchange  commitments  an  account  of
 the  private  sector  which  were  men-
 tioned  at  Rs.  400  crores  in  the  Plan-
 ning  Commission’s  Paper  on  the  Fall
 in  Foreign  Exchange  Resources.  The
 outstanding  commitments  in  regard  to
 foreign  exchange  for  the  private  sec-
 tor  stood  at  Rs.  400  crores  on  the  30th
 September  १9957  and  had  come  down
 to  Rs.  300  crores  by  Ist  April  1958.  Of
 the  latter,  Rs.  70  crores  were  repre-
 sented  by  licences  issued  for  the
 import  of  capital  goods  and  _  other
 equipment.  The  Ministry  of  Commerce
 and  Industry  have  a  good  deal  of
 knowledge  now  about  these  outstand-
 ing  commitments  as  they  have  made
 special  efforts  to  cellect  this  informa-
 tion  from  the  parties  concerned.

 In  this  connection,  I  should  like  to
 refer  briefly  to  a  question  which  has
 been  in  the  minds  of  some  hon.  Mem-
 bers,  namely,  whether  imports  during
 the  last  two  or  three  years  had  an
 undue  proportion  of  consumer  goods
 The  greater  part  of  our  imports  on
 commercial  account  are  intended  for
 the  maintenance  of  the  economy,  that
 is,  for  the  import  of  raw  materials  and
 components.  It  is  an  extraordinarily
 aifficult  matter  to  estimate  the  precise
 'quantities  of  the  very  large  number

 of  commodities  which  are  needed  in
 order  to  maintain  industrial  produc-
 tion.  This  fs  not  something  which  at
 any  time  can  be  planned  in  too  much
 detail,  and  to  a  large  extent  one  has
 to  take  the  judgment  of  those  engag-
 ed  in  different  activities.  As  the
 economy  develops,  the  maintenance
 requirements  also  become  larger  and
 more  complex.  Thus  in  an  average
 year  the  maintenance  of  the  economy
 requires  around  Rs.  400  crores  of  im-
 ports  per  year.  This  is  quite  the
 largest  item  under  which  foreign  ex-
 change  is  used.  There  are  certain
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 difficulties  of  classification  in  deter-
 mining  the  break-up  of  imports  into-
 consumer  goods,  producer  goods  and’
 capital  goods  and  the  statistical  date:
 on  these  are  not  quite  complete.  On
 such  information,  however,  as  has.
 been  collected,  there  is  no  doubt  that.
 the  imports  of  consumer  goods  which.
 were  fairly  high  in  1954-55  have  been.
 brought  down  to  very  smal]  magni
 tudes.  Correspondingly,  within  the
 limits  of  exchange  available,  almost
 all  the  emphasis  has  been  on  the  im-
 ports  of  capital  goods  and  producer
 goods.

 I  mentioned  the  fact  that  hon.  Mem--
 bers  have  felt  very  great  concern:
 about  this  position  of  external  re-
 sources.  I  mentioned  the  position  re-
 garding  the  private  sector  and  explain-
 ed  how  there  has  been  a  great  em--
 phasis  on  reducing  the  imports  of  con-
 sumer  goods.  But  the  overall  posi-
 tion  also  is  not  so  bad  as  possibly
 some  hon.  Members  have  taken  it  to
 be.  I  am  giving  a  break-up  of  the:
 excess  over  the  Rs.  1,100  crores  which
 has  occurred  in  the  balance  of  pay-
 ments  deficit.  This  is  accounted  for
 mainly  by  increase  in  food  imports
 etc.  Then  there  is  increase  in  the-
 foreign  exchange  cost  of  the  Plan
 projects  and  other  factors,  such  as  in-
 crease  in  freights  etc.  For  instance,
 steel  accounts  for  Rs.  90  crores;  steel
 projects,  Rs.  73  crores  and  other  in-
 dustrial  projects  in  the  public  sector,
 Rs.  27  crores  and  the  private  sector
 industrial  projects  Rs.  20  crores.
 This  largely  covers  that  deficit.

 I  mentioned  the  position  regarding
 the  consumer  goods.  It  cannot  be
 denied  that  at  a  certain  stage  the
 position  regarding  the  foreign  ex-
 change  resources  was  not  well  in
 hand.  They  were  not  managed  pro-
 perly  as  they  should  have  been.  So,
 a  certain  amount  of  leakage  has  occur-
 red.  A  certain  amount  of  consumer
 goods  were  imported  which,  today  we
 think,  were  in  excess  of  the  real
 needs,  in  the  context  of  greater  needs.
 in  other  directions.  This  cannot  be-
 denied.
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 {Shri  Nanda]
 Shri  H.  N.  Mukerjee  had  something

 to  say  about  foreign  aid  and  I
 should  explain  the  facts  to  this  House.
 He  said  that  the  terms  of  foreign  aid
 indicated  a  character  which  was  not
 particularly  wholesome;  interest  paid
 ‘was  exorbitant.  American  aid  meant
 that  we  were  compelled  to  buy  an
 enormous  amount  of  farm  surpluses;
 a  large  proportion  of  whatever  aid

 tame  from  America  was  allocated  to
 the  private  sector.  The  public  sector
 which  was  already  very  small  was
 almost  going  to  abdicate  if  the  condi-
 tions  on  which  foreign  aid  is  made
 available  are  to  be  maintained.

 I  shall  give  the  facts.  The  terms
 of  assistance  received  from  the  U.S.
 and  from  other  sources  are  considered

 -earefully  by  the  Government  before
 acceptance.  A  number  of  American
 loans  are  to  be  paid  in  fifteen  years.
 The  World  Bank  loans  are  to  be  re-
 paid  in  twenty  years.  For  all  loans
 under  PL  480  the  period  of  return  is
 forty  years.  In  countries  with  private
 enterprise  economy,  like  the  U.S.A,
 U.K.,  West  Germany,  the  lending  rate
 of  interest  is  closely  related  to  the
 rate  at  which  money  can  be  borrowed.
 This  is  a  completely  different  situa-
 ‘tion  from  a  country  like  the  Soviet
 Union  which  does  not  have  a  capital
 market.  Soviet  loans  carry  a  lower
 rate  of  interest,  28  per  cent  and  are
 repayable  in  twelve  years.  So  far  as
 the  terms  of  loans  obtained  from  the

 “U.S.A.  and  other  western  countries
 are  concerned,  considering  their  cir-
 ‘cumstances,  the  terms  should  be  re-
 garded  as  reasonable.  Except  for  the
 loan  from  the  Export-Import  Bank,

 .all  the  other  U.S.  credits  are  repaid  in
 ‘rupees  which  is  undoubtedly  a  great
 advantage.  Most  of  the  credits  ob-

 ‘tained  from  the  U.S.  and  the  bulk  of
 the  proceeds  of  aid  under  PL  480
 are  devoted  to  projects  in  the  public
 sector.  Under  PL  480,  up  to  March
 1058,  India  received  assistance
 Bmounting  to  over  Rs.  ४77  crores.

 “The  supplies  of  foodgrains  and  other
 -commoedities  were  of  great  value  to
 ‘us.  There  could  be  no  question  of
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 farm  surplus  being  thrust  upon  ws;
 The  resources  which  are  earmarked
 for  the  private  sector  pertain  to  pro-
 jects  which  form  part  of  our  Five
 Year  Plan  and  have  been  approved
 by  Parliament.

 Our  approach  to  the  expansion  of
 the  public  sector  has  been  set  out
 fully  in  the  Industrial  Policy  State-
 ment  of  April,  956  and  Government
 adhere  to  this  policy  and  are  pursuing
 and  steadily  extending  it.  Foreign  aid,
 American  aid  and  assistance  given  by
 the  World  Bank  do  not  involve  any
 whittling  down  of  Government’s  dec-
 lared  policy  and  intentions.  I  would
 remind  this  House  that  the  problem  of
 foreign  exchange  for  India’s  economic
 development  is  of  a  long  term  charac-
 ter.  While  we  have  to  do  all  that  we
 can  to  earn  foreign  exchange  from
 our  own  resources,  for  a  considerable
 period  we  shall  need  external  assist-
 ance  and  use  it  in  carrying  out  our
 plans.  It  is  of  great  importance  that
 we  should  appreciate  the  efforts  of
 those  countries  and  institutions  which
 assist  us  in  our  development  and  that
 we  do  not  unnecessarily  and  wrongly
 criticise  the  terms  of  assistance  where
 these  are  intrinsically  reasonable  and
 are  accepted  by  us  after  the  most
 careful  consideration.

 There  was  another  point  of  criticism
 made  by  Shri  Mukerjee.  It  was  with
 regard  to  the  remittances  on  account
 of  private  foreign  investment.  It  was
 urged  by  him  that  the  private  foreigr
 investment  stood  at  Rs.  288  crore:
 in  June  948  and  rose  to  Rs.  ryg
 crores  in  December  953  and  t
 Rs.  48l  crores  in  December  3955
 This,  according  to  him,  was  a  dan-
 gerous  tendency,  especially  when  we
 were  not  in  a  position  to  control  i
 and  to  control  the  remittances  ol
 extra  profits.  It  is  a  question  of  som
 importance  that  we  should  be  clear  ir
 our  minds  about  the  place  of  foreigr
 investment  in  our  current  develop.
 ment  plans.  The  House  will  remen:
 ber  that  in  the  estimates  of  resource
 for  the  Second  Plan,  credit  was  take
 for  private  investment  from  abroa
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 to  the  extent  of  Rs.  300  crores.  The

 frolicy  statement  which  was  made  by
 the  Prime  Minister  in  April,  949,  wel-
 comed  foreign  capital  This  view  was
 maintained  in  the  Industrial  Policy
 Resolution  of  1956.  If  the  private
 sector  has  a  place  in  our  scheme  of
 development,  then,  Sir,  private  foreign
 investment  has  also  a  legitimate  part
 to  play.

 There  are  many  lines  of  industrial
 development  in  which  the  participa-
 tion  of  foreign  capital  can  be  of  great
 advantage.  In  principle,  therefore,  we
 should  welcome  private  investment
 from  abroad  on  fair  terms  for  purposes
 which  fit  into  our  assessment  of
 needs  and  our  plans.  The  figures  men-
 tioned  by  Shri  Mukerjee  are  more
 or  less  correct,  but  there  are  three
 things  which  he  did  not  mention.
 Firstly,  the  increases  from  one  date  to
 another  include  increase  due  to  book
 adjustments,  for  instances,  those
 arising  from  the  re-valuation  of  assets
 in  the  case  of  old  companies.  If  we
 allow  for  this  factor  and  for  one  or
 two  other  elements,  private  foreign
 investment  increased  only  by  Rs.  35
 crores  betwecn  December,  953  and
 December,  ‘1955.  The  second  point
 to  which  Shri  Mukerjee  did  not  refer
 was  that  the  greater  part  of  the
 amount  of  Rs.  35  crores  was  account-
 ed  for  by  oil  refineries.  The  third
 point  with  which  he  might  not  have
 been  acquainted  was  that  during  the
 past  few  years  remittances  from
 India  on  account  of  foreign  invest-
 ment  have  been  more  or  less  stable,
 being  on  an  average  of  Rs.  29  crores.
 Good  care  is  taken  to  see  that  private
 foreign  investment  comes  in  the  pro-
 jects  which  are  significant  for  the
 growth  and  development  of  the  eco-
 nomy.  Taking  all  factors  into
 account,  there  is  no  doubt  that  such
 investments  as  we  have  had  from
 abroad  have  been  of  benefit  in  our
 development.  These  are,  Sir,  certain
 aspects  of  foreign  exchange  in  our
 external  resources  which  were  brought
 up  during  the  course  of  the  discussion.

 Shrimati  Renu  Chakravartty:  May
 I  know  whether  the  hon.  Minister
 304  A  LSD—9.

 22  SEPTEMBER  958  Appraisal  and  Prospects  7896
 of  Second  Five  Year  Plan

 would  be  prepared  to  lay  on  the  Table
 the  report  of  the  World  Bank,  because
 that  particular  report  has  been  report-
 ed  in  all  the  Press  including  the  capi-
 talist  Press,  whereas  the  Members  of
 Parliament  have  not  yet  had  an  oppor-
 tunity  of  knowing  what  is  there  in
 that  report?

 Shri  Harish  Chandra  Mathur:  It  is
 in  the  library.

 Shri  Nanda:  Sir,  I  note  the  sugges-
 tion  that  the  hon.  Member  has  made.

 Sir,  I  have  dealt  with  the  question
 of  resources,  both  internal  and  ex-
 ternal,  in  relation  to  the  Plan.  That
 was  the  major  cause  of  the  dissatisfac-
 tion  and  discontent  which  was  expres-
 sed  in  this  House  regarding  the  Plan,
 its  progress  and  its  reappraisal.

 Some  comments  were  made  about
 the  structure  of  the  Plan,  regarding
 the  various  programmes.  Comments
 were  made  in  the  course  of  the  debate
 regarding  certain  industrial  program-
 mes,  targets  fixed  for  them  and  steps
 taken  to  fulfil  them.  Shri  Somani
 suggested  that  the  target.  of  cement
 capacity  which  was  mentioned  in  the
 Plan  at  6  million  tons  should  be  re-
 duced.  Originally,  the  Planning  Com-
 mission  had  envisaged  a  capacity  tar-
 get  for  cement  of  42  million  toms.
 The  target  was  raised  on  the  assess-
 ment  of  the  Ministry  concerned.  In
 the  Memorandum  which  the  Planning
 Commission  prepared  in  May  988  it
 was  indicated  that  in  terms  of  schemes
 already  in  progress,  the  capacity  like-
 ly  to  be  achieved  was  93  million  tons
 and  that  with  assistance  from  the  US.
 Economic  Development  Fund,  the
 capacity  might  increase  to  74  million
 tons.  Attention  was  drawn  to  two
 problems,  namely,  the  quantity  which
 the  Railways  could  move  and  the
 amount.  of  coal  required  for  the
 cement  industry.  The  Planning  Com-
 mission’s  conclusion  was  that  in  view
 of  the  shortage  of  steel  and  the
 slackening  of  construction  activity,  the
 off-take  of  cement  had  slowed  down
 and  production  of  the  order  of  0  to
 ॥  million  tons  should  be  more  or
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 {Shri  Nanda}
 less  sufficient  to  meet  the  requirements
 at  the  end  of  the  present  Plan.  That
 is  to  say,  the  Planning  Commission
 has  already  taken  action  on  the  lines
 suggested  by  Shri  Somani.

 A  number  of  hon,  Members  who
 spoke  during  the  debate  were  con-
 cerned  over  the  fact  that  the  fertiliser
 production  programme  had  not  been
 given  a  place  in  the  core  of  the  Plan.
 There  was  no  question  at  any  time
 about  the  importance  of  this  program-
 me.  When  the  list  of  core  projects
 was  made  up  for  the  first  time,  a  little
 over  a  year  ago,  it  was  confined  to
 projects  which  were  already  in  pro-
 gress  for  which  foreign  exchange  al-
 Jotments  were  unavoidable.  This  is
 the  main  reason  for  not  having  includ-
 ed  any  of  the  fertiliser  schemes
 among  the  core  projects.  Looking
 back,  I  think,  it  would  have  been
 wiser  and  there  would  have  been  a
 distinct  advantage  in  making  the  fer-
 tiliser  plants  an  exception  to  this
 general  rule.

 Shri  D.  C.  Sharma  (Gurdaspur):  It
 igs  imported  now?

 hri  Nanda:  I  think  the  fertiliser
 import  and  the  fertiliser  manufacture
 should  have  the  first  claim  on  any
 new  resources  that  come  in.

 Shri  D.  ९.  Sharma:  Act  upon  the
 suggestion  now.

 Shri  Nanda:  As  I  said,  I  personally
 fee]  that  when  there  is  an  enlargement
 of  these  resources,  they  should  go  first
 ef  af  into  these  things.  The  second
 Pian  envisaged  an  expansion  in  the
 capacity  for  nitrogenous  fertilisers
 from  85,000  tons  to  3,82,000  tons.  This
 was  to  be  achieved  through  the  ex-
 pansion  of  capacity  at  Sindri,  at
 Neiveli  and  at  Nangal.  The  actual
 production  expected  to  be  achieved
 Dy  1960-61  was  290,000  tons.  The  ex-
 pansion  of  the  Sindri  fertiliser  factory
 is  expected  to  be  compieted  during
 the  current  year.  For  the  Nangal
 piant,  orders  have  heen  placed  for
 almost  all  the  equipment  needed  and
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 production  is  expected  to  commence-~
 by  1960.  The  tenders  for  the  Rour-
 kela  plant  have  been  received  and  are
 at  present  under  examination,  but  this
 scheme  may  not  materialise  until  to-
 wards  the  end  of  the  second  Plan.  For
 the  Neiveli  plant,  tenders  have  been
 invited,  but  the  plant  is  not  expected
 to  be  in  production  before  1961.  The
 fertiliser  schemes  in  the  private
 sector  are  being  implemented.  On
 present  estimates,  the  total  production
 of  nitrogenous  fertilisers  by  the  end
 of  the  Plan  period  may  be  of  the  order
 of  190,000,  tons  to  200,000  tons  of
 nitrogen,  compared  to  the  production
 target,  I  mentioned  earlier,  of  2,90,000
 tons.  It  has  been  recently  decided  to
 increase  the  capacity  of  the  Rourkela
 fertiliser  plant  from  80,000  tons  to
 115,000,  tons.  The  Planning  Commis-
 sion  is  at  present  examining  a  pro-
 posal  for  establishing  a  fertiliser  plant
 at  Trombay  with  an  annual  capacity
 of  about  110,000,  tons.

 I  am  mentioning  these  figures  80
 that  the  House  may  appreciate  that
 while  progress  regarding  fertiliser
 production  is  not  such  as  we  should
 have  wished,  this  programme  is  receiv-
 ing  the  utmost  attention  and  is  regard-
 ed  as  a  programme  of  urgent  national
 importance.  In  the  meantime,  there
 is  no  doubt  that  there  is  a  growing
 demand  for  fertilisers  which  we  can-
 not  meet  fully  because  of  foreign  ex-
 change  difficulties.

 8.23  hrs.

 [Mr.  Speaker  in  the  Chair]

 Imports  of  fertilisers  which  stood  at
 52,000  tons  in  955  and  at  55,000  tons
 in  956  in  terms  of  nitrogenous  ferti-
 lisers,  were  increased  last  year,  in
 ‘1957,  to  one-lakh  tons.  In  spite  of
 the  limited  amounts  of  foreign  ex-
 change  available  during  the  current
 year,  the  amounts  allotted,  provided
 for  the  import  of  about  80,000  tons  of
 fertilisers  in  terms  of  nitrogen.  Along
 with  the  programme  for  the  import
 and  production  of  chemical  fertilisers,
 the  Planning  Commission  attaches  the
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 greatest  possible  importance  to  the
 evelopment  of  jocal  manurial  reso-
 rees,  especially  organic  manures  and

 green  manures.  Without  this  pro-
 gramme,  which  is  a  programme  for
 every  village  throughout  the  country,

 ,chemical  fertilisers  can  do  but  limited
 ‘good.

 During  the  debate,  reference  was
 also  made  to  the  coal  production  pro-
 gramme.  Our  assessment  in  the
 Appraisal  Memorandum  was  that  as
 against  the  target  of  60  million  tons
 of  total  output,  we  might  reach  56  to
 57  million  tons.  On  schemes  at  pre-
 sent  approved,  the  public  sector  might
 contribute  about  8°5  million  tons  of
 additional  production  and  the  private
 szector  about  l0  million  tons.  I  should
 add,  however,  that  the  authorities  con-
 cerned  expect  to  be  able  to  do  some-
 what  better  than  these  figures  indicate.
 But  this  is  in  connection  with  the

 sstructure  of  the  Plan.  This  was  one
 of  the  things  which  came  up  for  con-
 sideration  and  called  for  an  answer.

 There  is  another  aspect  of  it  also,
 and  that  is  the  question  of  agriculture,
 whether  we  have  given  sufficient  im-
 portance  to  agriculture  or  not.  I  agree
 with  hon.  Members  who  regard  agvri-
 culture  as  the  first  priority.  I  also
 accord  in  my  mind,  and  the  Planning
 Commission  has  also  accorded  the  first
 priority  to  agriculture.  At  the  same
 time,  there  is  very  high  priority
 accorded  to  industry  The  two,  as  the
 hon.  Home  Minister  pointed  out,  are
 not  in  conflict,  because  the  kind  of
 'effort  that  is  needed  for  developing
 agriculture  is  of  a  very  different  sort.
 There  what  matters  is  not  so  much
 the  amount  of  money  that  you  allocate
 but  the  kind  of  organisation  that  is  sct
 up,  the  arrangements  that  are  made
 the  enthusiasm  that  can  be  generated
 and  the  assistance  that  is  given  to  the
 farmers  by  way  of  supplies,  credit,
 etc.  These  are  things  which  do  not
 necessarily  figure  in  the  figures  of
 gutlays.

 It  is  giso  not  true  that  we  have
 reduced  the  outlay  on_

 है,  enon
 iculture.  I

 have  got  before  me  the  figures.  I  do
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 not  want  to  go  much  into  figures,
 although  in  a  country  which  has  a
 planned  economy  people  will  have  to
 get  used  to  figures.  The  figures  show
 that  the  target  of  agricultural  pro-
 duction  has  been  increased  in  the  re-
 appraisal;  this  was  done  also  in  the
 case  of  minor  irrigation.  =

 There  was  stress  laid  on  the  fact
 that  there  is  some  kind  of  a  bias  in
 the  minds  of  Government  and  of  the
 Planning  Commission  in  favour  of  the
 urban  areas  as  against  rural  areas.  I
 concede  that  a  great  deal  more  has
 to  be  done  for  rural  areas  than  has
 been  done,  but  a  close  study  of  the
 Plan  will  show  that  there  is  no  such
 bias  in  favour  of  urban  areas  as
 against  rural  areas.  The  situation  is
 being  misjudged.  On  a.  superficial
 reading  of  the  provisions  and  alloca-
 tions  in  the  Pian,  and  fromthe  large
 amounts  allocated  for  industry,  trans-
 port,  etc.,  it  is  being  construed  that
 all  this  expenditure  is  meant  for  urban
 areas.  That  is  not  true,  because  Bhilai
 Plant,  Rourkela  Plant  and  the  develop-
 ment  that  follows  in  the  wake  of  the
 steel  projects  are  not  urbanisation;
 they  do  not  constitute  urban  develop-
 ment.  These  are  developments  which
 have  their  impact  on  the  whole  eco-
 nomy  and  concern  very  intimately  the
 progress  of  the  rural  areas  also.

 Regarding  the  policy  of  letting
 ideology  to  come  in  the  way  of  pro-
 duction,  mention  was  made  of  coal.
 No  ideology  is  worth  anything  if  it
 does  not  also  help  us  to  increase  pro-
 duction.  As  I  mentioned  earlier,  we
 are  fully  convinced  that  what  we  have
 undertaken  to  do  in  the  matter  of  the
 public  sector  is  not  only  necessary,
 but  it  is  going  to  strengthen  our  hands
 greatly  in  future  both  for  raising
 resources  for  the  Plan  and  also  for
 the  proper  direction  and  control  of  the
 whole  process  of  planned  develop-
 ment  in  this  country.  Cun  we  eat
 steel  or  not?  Whether  we  should
 have  more  of  unable  values,
 ete.,  is  a  question  of  opinion.  Some
 people  think  that  we  have  not  made
 enough  provision  for  industries  of
 various  kinds,  and  there  has  to  be  a
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 [Shri  Nanda]
 proper  balance.  We  believe  that  this
 much  needed  balance  is  going  to  be
 maintained.  There  cannot  be  limit-
 less  scope  for  increase  in  consumption
 and  in  directions  which  will  cut  into
 the  savings  that  will  go  into  develop-
 ment.

 There  are  one  or  two  matters
 which  Mr.  Jaipal  Singh  raised.
 Although  they  may  appear  to  be
 isolated  matters,  in  my  opinion  they
 are  very  important.  First  comes  the
 question  of  eviction  of  villagers  in  the
 Rourkela  steel  plant  area.  I  have
 had  to  deal  with  the  question  of  re-
 habilitation  of  villagers  who  have  been
 displaced  in  the  irrigation  projects  and
 I  know  the  troubles  and  difficulties  of
 the  persons  who  have  _  to  quit  the
 places  where  they  have  _  established
 themselves  for  generations.  Therefore,
 the  greatest  sympathy  must  be  shown
 and  every  consideration  and  help
 should  be  given  to  them.  In  this  case  I
 understand  that  for  the  Rourkela  steel
 plant,  a  total  area  of  32  square  miles
 has  been  acquired.  This  involves  32
 villages  containing  about  2,400  families.
 The  Villagers  are  to  be  resettled  in
 new  resettlement  colonies.  The  Cen-
 tral  Government  have  agreed  to
 various  concessions,  including  com-
 pensation  for  their  lands,  the  total
 financial  liability  being  more  than
 Rs.  5]  lakhs.  The  Orissa  Government
 are  entirely  responsible  for  the  settle-
 ment  of  the  displaced  villagers,  and  I
 am  arranging  to  obtain  a  detailed  re-
 port  from  them  regarding  the  _  pro-
 gress  which  has  been  made.  shall
 invite  their  special  attention  to  what
 Shri  Jaipal  Singh  has  said.

 Another  matter  is  technical  educa-
 tion  in  industrial  areas.  Shri  Jaipal
 Singh  made  a  useful  suggestion  that
 in  the  area  around  Rourkela  where  the
 heavy  machinery  plant  is  to  be  estab-
 lished  special  measures  should  be
 taken  to  give  education  a  technical
 bias  so  that  the  local  people  are  bet-
 ter  able  to  take  advantage  of  the
 developments  in  this  area.  We  wel-
 come  the  suggestion  and  we  shall  try
 to  follow  it  up.  The  House  would  be
 interested  to  know  that  some  action
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 in  this  direction  has  already  b
 taken.  The  Institute  of  Technology
 at  Ranchi  and  the  Bihar  Institute  of
 Technology  at  Sindhri  are  being  ex-
 panded  under  the  present  programme.
 An  engineering  college  has  already;
 started  functioning  at  Bhilai.  A
 Polytechnic  is  proposed  to  be  estab-
 lished  at  Asansol,  close  to  Durgapur
 area.  Mining  schools  will  be  estab-
 lished  in  all  mining  areas.  I  agree
 that  steps  along  these  lines  are  essen-
 tial  for  the  training  of  skilled  workers&
 and  supervisory  personnel.

 I  have  covered  a  large  part  of  the
 ground.  There  was  one  thing  in  con-
 nection  with  our  expenditure  which
 I  forgot  to  deal  with  in  the  course  of
 my  reply.  As  I  think  it  is  of  sufficient
 importance,  I  am  giving  some  informa-
 tion  regarding  decentralisation  of
 financial  control.  Shri  Tyagi  was
 afraid  that  as  the  Finance  Ministry®
 has  decentralised  its  functions  and
 control,  expenditure  would  be  incur-
 red  by  the  Ministries  independently
 and  without  adequate  and  proper  co-
 ordination.  This  fear  is  not  well-
 founded.  The  new  scheme  of  delega-
 tion  of  financial  power  is  intended  to
 place  greater  responsibilities  on  th
 administering  Ministries  in  respect  0
 financial  control.  It  is  calculated  to
 reduce  the  delay  which  is  involved  in
 the  system  under  which  all  kinds  of
 proposals  have  to  be_  referred  to
 another  Ministry,  by  the  Finance
 Ministry  for  concurrence.  What  has
 been  proposed  is  a  system  of  internal
 financial  control,  which  will  help  t&
 expedite  matters.  This  would  not
 mean  that  administering  Ministries
 would  be  free  to  spend  money  intend-
 ed  for  one  scheme  on  something  quite
 different.  Parliament’s  control  and
 Finance  Ministry’s  scrutiny  of  indi-
 vidual  schemes  will  continue  as
 hitherto.
 decentralization  of  financial  control,
 and  an  important  one  was  to  avoid
 delays  which  of  course  cost  money.
 The  risks  arising  out  of  delays  aré
 not  less  serious  than  the  risks  out  of
 a  little  more  expenditure  being  incur-
 red  than  is  really  necessary.  But.  there

 One  of  the  objectives  of
 Pa
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 should  be  no  extravagance,  no  waste
 and  no  unnecessary  expenditure.  This
 is  being  attended  to.

 I  have  finished  the  important  points
 which,  in  my  view,  had  to  be  dealt

 *with.

 An  Hon.  Member:  What  about  land
 reforms?

 Shri  Nanda:  I  have  already  said  that
 it  will  take  one  hour  to  deal  with

 ythe  whole  question  of  land  reforms.

 Shri  D.  C.  Sharma:  You  have  cover-
 ed  all  the  points.

 Shri  Nanda:  I  am  now  concluding.
 I  am  wondering  how  so  many  _  hon.
 Members  could  have  the  patience  to
 stay  on  till  this  late  hour.

 Shrimati  Renu  Chakravartty:  The
 Areasury  benches  are  now  being  filied.

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 After  all,  they  have  come.

 Shri  Nanda:  I  have  other  things  to
 say,  not  about  the  points  which  have
 arisen,  but  about’  the  constructive
 direction  which  has  to  be  given  to
 our  efforts  in  future  so  that.  the  basic
 difficulties,  to  which  I  made  mention
 in  the  beginning,  could  be  dealt  with
 and  resolved.  In  the  last  analysis  the
 success  of  the  Plan  depends  on  raising
 the  efficiency  of  the  people  by  doing
 more  work  and  harder  work;  that  is
 8078  to  be  the  source  for  greater  pro-
 duction  and  _  raising  productivity,
 which  will  help  ws  in  the  matter  of
 stepping  up  external  and  internal
 resources.  The  question  of  preventing
 corruption  and  various’  other  anti-
 social  practices  have  been  repeatedly
 mentioned.  These  has  to  be  tackled
 with  vigour  in  order  to  create  a  cli-
 mate  for  greater  effort  in  the  country.

 Take  the  question  of  unemployment.
 These  things  if  we  take  them  up  and
 pursue  from  this  angle  will  lead  us
 to  various  ways  by  which  we  will  be
 able  to  increase  our  resources.  we
 have  also  to  see  that  the  assets  that
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 are  created  are  put  to  better  use  and
 yield  much  better  results.  I  do  not
 want  at  this  hour  to  develop’  those
 points  and  therefore  I  shall  conclude.

 Shri  Mukerjee  made  a  reference  to
 the  consultation  between  the  Planning
 Commission  and  _  different  political
 parties.  At  the  time  when  the  Plan
 was  formulated  there  was  plenty  of
 such  consultation.  The  point  raised
 was  as  to  why  there  should  not  have
 been  consultation  at  this  stage  when
 difficulties  had  arisen.  We  had  one
 or  two  meetings  of  the  consultative
 committee  and  I  agree  with  the  hon.
 Member  that  more  of  that  kind  of
 consultation  should  take  place.  I  shall
 personally  give  attention  to  the
 methods  and  the  manner  in  which  this
 idea  could  be  put  into  practice.

 As  I  conclude  my  reply  to  the  debate
 on  the  reappraisal  of  the  Plan,  there
 is  one  thought  that  is  uppermost  in
 my  mind.  Every  great  effort  involves
 labour  and  strain.  Countries  like  the
 Soviet  Union  passed  through  deep  and
 prolonged  stresses.  If  we  are  to
 achieve  goals  worthy  of  our  people,  if
 we  are  to  meet  their  urgent  and  press-
 ing  needs,  we  cannot  afford  to  fall  be-
 hind.  To  enter  seriously  upon  plan-
 ned  development  is  to  break  with  the
 past  and  to  accept  a  challenge  for  the
 future.  A  plan  that  looks  ahead  for
 several  years  can  never  be  a  static
 plan.  It  must  change  when  change  is
 called  for.  A  plan  depends  upon
 numerous  factors  which  are  not  al-
 ways  within  our  purview.  Through
 success  and  failure  we  have  to  80
 forward  with  a  clear  understanding  of
 the  larger  social  objectives  which  ‘ie
 behind  all  our  planning.  It  is  easy
 to  be  brave  and  to  be  warm  in  sup-
 port  when  things  go  well.  The  test
 comes  when  we  face  adverse  circum-
 stances.  Partly  through  the  working
 of  forces  of  nature,  partly  through
 economic  and  political  developments
 abroad,  and  indeed  partly  through  our
 own  errors  and  failings,  today  our
 Plan  faces  certain  difficulties.  These
 are  not  insurmountable  difficulties.
 There  is  nothing  in  them  to  weaken
 our  resolve,  nothing  in  them  to  make
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 {Shri  Nanda]
 us  want  to  go  back.  I  would  therefore
 appeal  to  all  sections  of  this  House
 and  through  it  to  the  country,  to  view
 the  present  reappraisal  of  the  Plan
 objectively  and  to  work  with  unity
 ana  confidence  for  the  future.  If  we
 can  join  together  and  intensify  the
 efforts  to  increase  agricultural  produc-
 tion  and  to  mobilise  all  our  resources,
 the  difficulties  about  which  we  have
 spcken  during  the  past  week  will
 vanish.  I  feel  certain  that  if  we  all
 ‘labour  together  through  this  period  of
 doubt  and  strain,  the  spirit  of  our
 people  will  triumph.

 Mr.  Speaker:  I  would  request  the
 hon.  Minister  of  Parliamentary  Affairs
 to  ascertain  before  hand  in  future  and
 have  a  full  assessment  of  the  time
 that  the  hon.  Minister  in  charge  of  a
 particular  motion  will  take.  Certain-
 ly  if  the  hon.  Minister  had  more  time,
 he  yould  have  told  the  House  many
 more  things  about  other  vital  points
 that  had  been  raised.  We  do  not  have
 a  proper  appraisal  of  the  time  when
 we  sit  in  the  Business  Advisory  Com-
 mittee.  Subsequently,  there  is  a  con-
 flict  between  the  non-official  and  the
 official  side  as  to  how  the  time  is  to
 be  distributed.  I  would  have  personal-
 ly  liked  to  hear  something  more  from
 the  hon.  Minister  as  the  House  _  also
 would  have  liked.  I  would  therefore
 like  that  in  future  the  hon.  Minister
 of  Parliamentary  Affairs  will  have  a
 more  correct  appraisal  of  the  time.

 Shri  Satya  Narayan  Sinha:  You  are
 quite  aware,  Sir,  that  you  consulted
 the  hon.  Minister  and  he  himself  sug-
 gested  that  40  minutes  will  be  enough
 for  his  reply.  What  else  do  you  want
 me  to  do?

 Mr.  Speaker:  Instead  of  40  minutes,
 he  has  taken  an  hour  and  a  half,  but
 even  that  is  not.  enough.

 It  is  all  well  that  hon.  Members
 have  been  here  and  maintained
 quorum.  Some  hon.  Members  were
 very  anxious  to  speak  and  I  gave  them
 an  opportunity  to  do  so,  It  is  a  mat-
 ter  of  discourtesy  to  the  House  if  they
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 refuse  to  hear  the  hon.  Minister’s
 reply.  It  seems  that  they  merely  wish
 to  hear  their  own  voice.  They  do
 not  wait  here  to  hear  the  reply  of  the
 hon.  Minister.  Hereafter  I  expect  this
 much  courtesy  to  the  House  that  who-
 ever  wants  to  speak,  he  must  make  up
 his  mind  to  stay  until  he  hears  the
 hon.  Minister.  If  perchance  he  has
 got  enormous  or  urgent  business  else-
 where  which  he  cannot  avoid,  he  must
 write  to  me  that  he  is  going  away  so
 that  I  may  be  aware  as  to  who  is  pre-
 sent  and  who  is  not  present.  I  find
 that  hon.  Members  do  not  follow  this
 rule.  I  take  note  of  them  and  may  not
 call  them.

 Now,  I  will  put  the  _  substitute
 motions  to  the  vote  of  the  House.  Is
 any  particular  one  required  to  be  put
 to  the  vote  of  the  House  separately?

 Shri  Naushir  Bharucha  (East  Khan-
 desh):  Al]  the  motions  may  be  put
 together.

 Mr.  Speaker:  I  shall  then  put  ail  tne
 motions  to  the  vote  of  the  House.

 The  question  is:

 That  for  the  original  motion,  the
 following  be  substituted,  namely: —

 “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1952,  is  of
 opinion  that  Government  should
 make  radical  changes  in  the  Five
 Year  Plan  on  the  following  lines:

 (l)  Utilisation  of  Indian  resources—

 (a)  to  solve  the  food  problem  in
 the  country  a  food  army  be@4
 formed  by  employing  lakhs  of
 unemployed  agricultural  lab-
 ourers  on  waste  land;

 *

 (b)  a  literacy  army  of  educated
 unemployed  youths  be  formed
 for  completely  eradicating

 me
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 (c)

 Motion  re:

 ignorance  and  illiteracy  from
 the  country  as  early  as  pos-
 sible;

 ful!  utilisation  of  Indian
 craftsmen  (masons)  be  made
 by  limiting  the  use  of  auto-
 matic  machines.

 (2)  Industrial  Policy—

 (a)  Government  should  withdraw
 the  emphasis  being  laid  on
 private  sector  and  pay  more
 and  more  attention  towards
 the  public  sector;

 (b)  the  use  of  big  machines  be

 ©

 restricted  as  far  as  possible
 and  production  be  carried  on
 with  small  machines  driven  by
 power,  so  that  unemployed
 population  of  India  may  be
 fully  utilised;

 production  of  luxury  goods
 and  imports  thereof  be  totally
 stopped;

 (d)  parity  between  the  prices  of

 (e)

 industrial]  goods  and  agricul-
 tural  products  as  also  the
 prices  of  commodities  should
 in  no  case  be  higher  than  fifty
 per  cent  of  their  cost  price;

 all  the  foreign  capital  invest-
 ed  in  India  be  immediately
 nationalised  and  large  sums  of
 money  going  out  of  the  coun-
 try  in  the  form  of  profits  and
 salaries  be  used  for  the  pros-
 perity  of  the  country.

 (3)  In  order  to  make  the  Plan  a
 success,  substantial  amounts  that  are
 being  paid  by  the  Government  of  India
 to  the  following  non-Government
 bodies  be  stopped  forthwith:

 (a)  Bharat  Sewak  Samaj,
 (b)  Bhartiya  Sadhu  Samaj,
 (ce)  Women’s  Welfare  Scheme,
 (d)  Bhartiya  Yuwak  Samaj;  and

 (e)  Other  such  bodies.
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 (4)  Following  steps  should  be  taken
 to  create  enthusiasm  among  the
 people:

 (a)  total  decentralisation  of  the
 State  authority  at  four  distinct
 levels;

 (b)  the  Plan  should  be  divided

 (c)

 into  four  main  stages  i.e.  vil-
 lage,  district,  State  and  coun-
 try  level;

 the  responsibility  for  the  im-
 plementation  of  the  schemes
 should  rest  with  the  repre-
 sentatives  of  the  people  and
 not  with  the  Government  offi-
 cials  who  should  only  extend
 their  co-operation  and  give
 necessary  advice.

 (5)  Reorientation  of  policy—

 In  order  to  make  the  _  various
 schemes  beneficial  to  alf  and  to  estab-
 lish  a  socialistic  society,—

 (a)  the  ratio  between  the  mini-

 (b)  more

 (c)

 (d)

 income
 should  96

 mum  and  maximum
 and  expenditure
 l:  10;

 and  more  _  attention
 should  be  paid  towards’  the
 villages;

 until  necessary  means  of  com-
 munications  are  made_  avail-
 able  throughout  the  country,
 widening  of  roads  at  certain
 places  for  the  facility  of  cer-
 tain  privileged  classes  and  use
 of  costly  things  like  concrete
 etc.  be  stopped;

 construction  of  expensive
 Secretariats  be  stopped  till  the
 country  becomes  _  self-suffi-
 cient.

 (6)  Eradication  of  corruption—

 (a)  Anti-corruption  Committees
 at  district  level  be  set  up  to
 put  an  end  to  corruption  and
 their  members  should  only  be
 representatives  of  the  people
 with  sufficient  powers  vested
 in  them;
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 [Mr.  Speaker]
 (b)  necessary  amendments  in  the  Mr.  Speaker:  The  question  is:  :

 Constitution  be  made  keeping
 in  view  the  above  mentioned  That  for  the  original  motion,  the

 following  be  substituted,  namely: — facts;
 “This  House  having  considered  |

 (c)  Regional  languages  at  State  the  Planning  Commission’s  Memo-
 level  and  National  language  at  randum  on  Appraisal  and  Pros-
 the  Centre  be  introduced  im-  pects  of  the  Second  Five  Year
 mediately  in  our  administra-  Plan,  laid  on  the  Table  of  the
 tion.”  House  on  May  8,  1958,  regrets  that

 there  has  been  no  attempt,  so  far,
 The  motion  was  negatived.  to  integrate  the  defence  organisa-

 tion  and  expenditure  thereon  with
 Mr.  Speaker:  The  question  is:  socio-economic  planning,  so  as  to

 ensure  greater  efficiency  and  eco-
 That  for  the  original  motion,  the  nomy  in  development  as  well  as  in

 following  be  substituted,  namely:—  defence  spheres  and  recommends,
 हि  हि  inter  alia.—

 “This  House,  having  BOLL  ate  (i)  That  there  should  be  an  effec-
 the  Planning  Commission’s  Memo-  tive  cell  in  the  Planning  Com-
 randum  on  Appraisal  and  Pros-

 Fi
 mission  to  coordinate  defence

 pects  of  the  Second  ive  Year  with  the  formulation  and  im-
 Plan,  laid  on  the  Table  of  the  -_ 2  ]  tat  f  plans.
 House  on  the  8th  May,  1958,  is  of  ni  दा  डा

 opinion  that—  (2)  That  the  defence  organisation
 should  be  provided  with  ade-
 quate  education  and  technical
 training  facilities,  so  as  to
 supply  the  country’s  need  for
 trained  manpower  while  help-
 ing  the  absorption  of  ex-ser-.
 vice  personnel  in  civil  life.

 (1)  after  the  period  of  strain  and
 stress  to  which  the  national
 economy  has  been  _  subjected
 by  the  implementation  of  the
 Second  Five  Year  Plan,  the
 primary  function  of  further
 planning  should  be  that  of  (3)  That  the  Military  Engineering
 consolidation  and  of  securing  Service,  the  Engineer  Corps
 for  the  people  the  fruits  of  and  E.M.E.  should  be  entrust-
 existing  investment  and  effort;  ed  with  specific  irrigation

 works,  flood  embankments  and
 roads  in  inaccessible  terrain
 for  construction,  construction-  a
 al  and  other  allowances  being
 duly  paid  to  the  personnel.

 (2)  higher  priority  needs  to  be
 given  and  greater  emphasis
 Placed  on  agriculture,  which
 is  the  foundation  on  which  the
 entire  structure  of  industriali-  (4)  That  the  Defence  Science
 sation  has  to  be  raised;  and  Organisation  be  brought  up  to

 its  authorised  strength  (if
 possible  expanded)  and  coor-
 dinate?  ~ith  research  centres
 and  Universities.

 (3)  the  fullest  opportunity  and
 incentive  should  be  given  to
 the  initiative  and  enterprise
 of  the  people  in  all  walks  of  (5)  That.the  Directorate  of  Tech-
 life  so  that  the  most  rapid  rise  nical*Development  be  reorga-_
 in  productivity  can  be  achiev-  nised  with  highly  qualified
 ed.”  science  degree  holders,  to  yield

 maximum  result  in  design,
 The  motion  was  negatived.  development  and  inspection.
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 (6)  That  the  achievement  of
 Ordnance  Factories  be  review-
 ed  by  the  Planning  Commis-
 sion  from  time  to  time.

 (7)  That  the  Army  Grow  More
 Food  Campaign  be  revived
 in  an  intensive  form.

 (8)  That  Deep-Sea  fishing  pro-
 jects  be  expanded  with  the
 cooperation  of  the  Navy.

 (9)  That  Merchant  Shipping  be
 considered  from  the  view  point
 of  naval  defence  and  suitable
 provision  be  made  in  pursu-
 ance  thereof.

 (10)  That  adequate  and  _  unified
 training  facilities  be  given  in
 drill  and  discipline  to  the
 youth  of  the  country  so  as  to
 canalise  their  enthusiasm  into
 channels  of  national  service.

 <ll)  That  a  cheap  suitable  pattern
 of  standard  cloth  be  evolved
 so  that  the  youth  of  the  coun-
 try  could  use  them  at  their
 own  costs  to  minimise  the
 expenditture  on  the  N.C.C.,  the
 A.C.C.  and  military  training
 in  general,  as  well  as_  for
 sports  and  P.T.

 (i2)  That  a  National  Service
 Organisation  be  evolved,  by
 coordinating  the  activities  of
 the  defence  and  other  Minis-
 tries  and  by  utilising  the
 grants  and  aids  under  different
 heads,  so  as  to  serve  the
 country  in  normal  times  as
 well  as  in  emergencies.

 (13)  That  the  equipment  lying
 idle  in  various  Ordnance
 Depots  for  the  last  about  740
 years  may  be  made  available
 to  the  various  departments  and
 educational  institutions  which
 so  badly  need  them.

 (l4)  That  there  should  be  arrange-
 ments  for  creating  a  national
 Pool  of  Engineers,  Doctors  and
 other  technical  personnel  from
 the  Defence,  Railways  and

 22  SEPTEMBER  958  Appraisal  and  Prospects  79I2
 of  Second  Five  Year  Plan

 other  Union  and  State  Depart-
 ments  to  supply  the  country’s
 shortage  of  scientific  man-
 power.

 (i5)  That  necessary  investigation
 be  made  near  Pampan-Than-
 kachinmudam  to  avoid  the
 expenditure,  delay  and  incon~
 venience  of  circumnavigating
 Ceylone  in  cruises  between  the
 east  and  west  coasts  of  India.

 (16)  That  a  Naval  Dockyard  be
 established  early  on  the  east
 coast  to  serve  the  Navy  as
 well  as  merchant  shipping  in
 the  Bay  of  Bengal.

 eu)  That  Rifles,  Scouts,  Flying,
 Glider,  Swimming  and  other
 clubs,  Talimkhanas,  Sports  and
 P.T,  activities  be  encouraged,
 coordinated  and  utilised.

 (18)  That  the  Lok  Sahayak  Sena
 and  other  organisations  be
 given  continuity  or  follow-up
 duties  (organised  through
 Gram  Panchayats).  The  Vil-
 lage  Leader  Scheme  and  Vil-
 lage  Fire  fighting  and  emer-
 gency  service  units  be  inte-
 grated  with  the  same.

 (19)  That  the  Commission  which
 is  charged  with  overall  plan-
 ning  must  be  consulted  before
 foreign  purchase  commitments
 and  foreign  exchange  involve-
 ments  are  made.

 (20)  That  Planning  Commission
 must  explore  all  avenues  to
 utilise  the  trained  and  expe-
 rienced  ex-servicemen  in
 development  schemes.”

 The  motion  was  negatived.

 Mr.  Speaker:  The  question  is:

 That  for  the  original  motion,  the
 following  be  substituted,  namely: —

 “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
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 {Mr.  Speaker]
 House  on  the  8th  May,  1958,  is  of
 opinion  that  the  soil  erosion  sche-

 Plan,  laid  on  the  Table  of  the
 ~

 House  on  the  8th  May,  1958,  is  of
 mes  worked  out  in  the  tribal  areas
 should  be  subsidised  cent  per  cent.
 as  the  tribal  people  are  not  able  to
 contribute  any  amount  as  their
 share.”

 The  motion  was  negatived,

 Mr.  Speaker:  The  question  is:

 opinion  that  the  pattern  of  the
 multi-purpose  Community  Deve-
 lopment  Projects  in  the  tribal
 areas  should  be  reoriented  to  suit
 the  genius  of  the  tribal  people  of
 the  country.”

 The  motion  was  negatived,

 Mr.  Speaker:  The  question  is: That  for  the  original  motion,  the
 following  be  substituted,  namely: —  That  for  the  original  motion,  the

 following  be  substituted,  namely: — “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that  the  Small-scale  Indus-
 tries  in  the  tribal  areas  should  be
 encouraged  through  the  establish-
 ment  of  the  mutipurpose  co-
 operative  societies.”

 The  motion  was  negyatived,

 Mr.  Speaker:  The  question  is:

 “This  House,  having  considered.
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that  land  donated.  under
 the  Bhoodan  and  the  Gramdan.
 movements  should  be  brought
 under  the  co-operative:  farming.”

 The  motion  was  negatived.

 Mr.  Speaker:  The  question  is:

 and  Pros-

 That  for  the  origina]  motion,  the
 following  be  substituted,  namely:—

 “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that  the  water  resources
 in  the  tribal  areas  should  be  asses-
 sed  so  that  the  lands  in  the  tribal
 areas  can  be  brought  under  plough
 in  the  economic  development  of
 the  tribal  people.”

 That  for  the  origina]  motion,  the
 following  be  substituted,  namely: —

 “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that—

 (l).  the  Government.  have  not  been.
 able  to  create  necessary  enthu-
 siasm  amongst  the  people  for
 the  successful  working  of  the

 The  motion  was  negatived.  Plan;

 Mr.  Speaker:  The  question  is:  (2)  the.  administrative  structure:
 should  be  reconstructed  in  a
 decentralised  way  from  the
 village  to  the  Centre,  with
 devolution  of  power  and’  »
 authority  so  as  to  form  a

 i  strong  and  wide  basis  for  the
 working  of  the  Plan  by  the
 people  and  for  the  people;

 That  for  the  origina)  motion,  the
 following  be  substituted,  namely: —

 “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
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 (3)  except  the  commitments  re-
 garding  the  heavy  industrial
 undertakings  on  the  Pub-
 tic  Sector,  the  resources  should
 be  drastically  diverted  to-
 wards  increasing  the  agricul-
 tural  production  and  improve-
 ment  of  the  agricultural  eeo-
 nomy  which  should  be  made  (8)  prepare  a  Plan  for  consolida--
 the  real  core  of  the  Plan  even  tion  of  the  results  so  far
 OU  achieved  and  for  completing

 the  ‘leftovers’  from  the
 Second  Plan.”

 (7)  introduce  a  system  of  stagger-
 ing  of  investments  even  with-
 in  the  ‘core’  of  the  Plan,  with
 special  emphasis  on  a  ‘go-
 slow’  policy  on  such  irrigation
 projects  as  are  not  in  an
 advanced  state  of  completion;

 The  motion  was  negatived.

 Mr.  Speaker:  The  question  is:  The  motion  was  negatived,

 That  for  the  original  motion,  the  Mr.  Speaker:  The  question  is:
 foilowing  be  substituted,  namely: —

 That  for  the  original  motion,  the
 ‘This  House,  having  considered

 following  be  substituted,  namely:— the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-  “This  House,  having  considered

 ह ज

 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that,  apart  from  other
 efforts,  supreme  endeavour  should
 be  made  to—

 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that—

 QQ)  limit  the  outlay  of  the  Plan
 to  Rs.  4,500  crores;

 (2)  restrict  the  maximum  deficit
 financing  to  Rs.  1,000  crores;

 (3)  intensify  food  production  and
 secure  effective  utilisation  of
 food  potential,  among  other
 methods,  by  a  subsidised  utili-
 sation  of  irrigation  facilities
 and  a  stricter  control  on  pro-
 curement  and  wholesale  dis-
 tribution  of  foodgrains;

 (4)  restrict  rigidly  imports  for
 the  unexpired  duration  of  the
 Second  Plan;

 (1)  higher  priority  needs  to  be
 given  and  greater  emphasis
 placed  on  Indian  Shipping
 which  is  the  foundation  on
 which  the  entire  structure  of
 overseas  and  foreign  trans-
 portation  is  based  and  which
 is  the  earner  of  great  foreign
 exchang:  as  also  the  second
 line  of  defence  of  the  nation.

 (2)  higher  priority  should  be
 given  and  greater  emphasis
 placed  on  naval  defence  and
 development,  repair  and  con-
 struction  of  naval  establish-
 ments.

 (5)  organise  an  all-out  export
 drive,  particularly  by  aiding
 conventional  exports  capable
 of  immediate  response,  as  well
 as  exports  of  new  promising
 lines;

 The  motion  was  negatived.

 Mr.  Speaker:  The  question  is:

 That  for  the  original  motion,  the
 following  be  substituted  namely: —

 (6)  extend  relief  to  industries  in
 the  matter  of  crediting  deve-
 lopment  rebates  so  long  as
 concessions  are  ploughed  back
 in  developmental  projects;

 “This  House,  having  consédered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the



 97  Motion  re:

 {Mr,  Speaker]
 House  on  the  8th  May,  1958,  is  of
 opinion  that  Government  should
 take  following  steps  in  further-
 ance  of  the  economic  welfare  of
 the  people:

 qd)  The  Planning  Commission
 should  be  reconstituted  and
 should  consist  of  experts,  not
 belonging  to  any  political
 party.

 (2)  The  National  Development
 Council  should  also  be  reor-
 ganised  on  all  party  national
 basis.

 (3)  The  Second  Plan  should  be
 extended  over  a  period  of  at
 least  seven  years.

 44)  Agricultural  Production  and
 Small  Scale  mechanised
 industry  should  be  given  first
 priority.

 (5),  Heavy  industries,  except
 those  which  have  been  taken
 in  hand  and  likely  to  be  com-
 pleted  soon,  should  be  defer-
 red  to  a  latter  period.

 (6)  Public  enterprise  should
 strictly  be  confined  to  Sche-
 dule  ‘A’  of  the  industrial
 policy  resolution  of  30th
 April,  1956,  All  other  indus-
 trial  schemes  of  the  Central
 and  State  Governments  should
 be  transferred  to  the  private
 sector.

 “7)  The  plan  should  be  reorient-
 ed  so  as  to  develop  India  into
 more  or  less  a  self  contained
 economy  depending  least  on
 foreign  help.

 (8)  The  plan  should  make  pro-
 mise  of  work  for  all.

 (9)  Government  employees  draw-
 ing  Rupees  two  thousand  or
 over  per  month  should  be
 given  National  Plan  Bonds  for
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 the  amount  in  excess  of
 rupees  two  thousand.”

 The  motion  was  negatived.

 Mr.  Speaker:  The  question  is:

 That  for  the  original  motion,  the
 following  be  substituted,  namely:—~

 “This  House,  having  considered
 Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-

 ‘pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that:-—~

 aq)  First  priority  be  given  to  all
 hydro-electric  and  irrigation
 projects  by  including  them  in
 the  core  of  the  plan.

 (2)  Further  taxation  should  be
 stopped  as  it  will  be  a  great
 strain  on  the  economy  of  the
 people  and  a  burden  on  them,

 (3)  Economy  in  non-plan  expen-
 diture  and  cost  of  administra-
 tion  be  effected  to  the  extent
 of  Rs.  300  crores  both  at  the
 Centre  and  the  States.

 (4)  The  policy  of  prohibition  be
 revised  so  as  to  get  substan-
 tial  revenue  for  plan  expen-
 diture.

 (5)  The  Community  Development
 Projects  and  the  National  Ex.
 tension  Service  Block  be  re-
 oriented  and  their  manage-
 ment  entrusted  to  local  bodies.

 (6)  A  separate  fund  called  ‘plan
 development  fund’  be  consti-
 tuted  both  at  the  Centre  and
 the  States  to  which  shall  be
 credited  all  revenue  derived
 from  taxes  levied  during  the
 plan  period,  borrowing  and
 loans,  external  assistance,
 railway  contributions,  balance
 from  revenue  surplus  and



 99I9  Motion  re:  22  SEPTEMBER  958  Appraisal  and  Prospects  7920
 of  Second  Five  Year  Plan

 deficit  financing  which  will  be  80  far  as  the  production  of  pro~
 earmarked  for  plan  expendi-  tective  food  and  agricultural  pro-
 ture.”  ducts  is  concerned.”

 The  motion  was  negatived.  The  motion  was  negatived.

 Mr.  Speaker:  The  question  is:  Mr.  Speaker:  The  question  is:

 That  for  the  original  motion,  the-
 That  for  the  original  motion,  the  following  be  substituted,  namely:—

 following  be  substituted,  namely:—

 “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  ‘1958,  is  of
 opinion  that  the  most  reprehensi-
 ble  and  almost  criminal  neglect  in
 respect  of  animal  husbandary  has
 landed  the  country  in  great  disas-
 ter  resulting  as  it  has  in  an  annual
 decrease  according  to  government
 statistics  of  production  of  milk  to
 the  extent  of  more  than  five  crores
 of  maunds  since  the  year  1951,
 and  insufficient  supply  of  good
 bulls  (only  one  is  there  where
 250  are  required)  and  bullocks
 (the  shortfall  being  over  a  crore
 from  the  number  requisite  for  effi-
 cient  agriculture  and  other  opera-
 tions).

 The  House  further  deplores  that
 the  Government  is  not  even  con-
 scious  of  the  tragedy  involved  in
 these  figures  as  it  does  not  so
 much  as  mention  or  hint  at  in
 their  appraisal  and  prospects  and
 re-appraisal  reports,  the  appalling
 distress  in  the  country  to  young
 children,  expectant  mothers  and
 aged  men  and  Joss  of  production
 of  food  in  the  country  except  on
 pages  28  to  46  of  the  appraisal  and
 reappraisal  report  on  page  22—
 statements  which  are  not  reassur-
 ing  and  tell  a  doleful  tale.

 The  House  is  clearly  of  opinion
 that  the  animal  husbandary  in  the
 country  requires  the  close  and
 Special  attention  of  the  Govern-
 ment  which,  if  bestowed,  is  sure
 to  earn  very  rich  dividends  in

 “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  ‘1958,  is  of
 opinion  that  there  should  be  no  re-
 duction  in  social  service  pro-
 grammes  as  they  are  very  import-
 ant  for  getting  the  full  co-opera-
 tion  of  the  people  for  making  the
 programme  of  the  Five  Year  Plan
 a  success.”

 The  motion  was  negatived.
 Mr.  Speaker:  The  question  is:

 That  for  the  original  motion,  the
 following  be  substituted,  namely: —

 “This  House,  having  considered
 the  Planning  Commission’s  Memo-
 randum  on  Appraisal  and  Pros-
 pects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  958  re-
 grets  that  there  has  been  no
 attempt  to  keep  to  the  original
 targets  in  the  Second  Five  Year
 Plan  by  ruthless  economising  in
 the  expenditure  and  avoidance  of
 waste  and  by  trying  to  raise  fur-
 ther  resources  from  larger  loans  f
 abroad  and  inside  the  country,
 which  is  bound  to  have  grave
 socio-economic  consequences,  and
 recommends:

 (l)  That  full  use  should  be  made
 of  the  irrigation  potential
 which  has  already  been
 created  by  finding  out  and
 removing  the  reasons  for  its
 non-use  by  cultivators  and
 particularly  by  making  irri-
 gation  facilities  available  at  a
 lower  cost  by  cheapening  the-
 rates  of  irrigation  taxes.
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 [Mr.
 (2)

 (3)

 (4)

 (5)

 (6)

 Motion  re:

 Speaker  ]
 That  highest  prioirity  should
 be  given  to  providing  cheap
 and  easy  agricultural  credit
 to  destitute  farmers  for  agri-
 cultural  operations  such  as
 for  ploughing  the  land,  pur-
 chasing  the  seeds  and  carry-
 ing  out  other  essential  agri-
 cultural  processes  at  cheap
 rates  of  interest  so  that  they
 may  be  in  a  position  to  invest
 the  necessary  capital  for
 raising  crops  on  their  fields.

 That  the  required  amount  cf
 fertilisers  should  be  imported

 -without  the  least  possible
 delay  to  increase  agricultural
 output  per  acre.  Methods  tn
 increase  night  soil  and  farm
 yard  manure  in  the  fields
 should  also  be  devised.

 That  top  priority  should  be
 given  for  putting  up  new
 fertiliser  plants  in  the  coun-
 try  and  for  increasing  the
 output  to  the  maximum  possi-
 ble  extent  of  the  fertiliser
 plants  already  existing  in  the
 country.

 That  criginal  expenditure  on
 flood  control  schemes  should
 be  restored  and  floods  should
 be  fought  on  a  war  footing.

 That  the  problems  of  scarcity
 areas  like  East  U.P.  North
 Bihar,  etc.  where  the  yield
 per  acre  is  the  lowest  and
 where  drought  and  flocds
 cause  wholesale  devastation
 from  year  to  year,  should  be
 thoroughly  investigated  by
 appointing  a  High  Power
 Commission  to  investigate  the
 causes  of  perpetual  scarcity
 in  these  areas  and  to  recom-
 mend  ways  and  means  ६9
 overcome  them  in  the  shor-

 ‘test  possible  time  so  that  the
 yield  per  acre  may  increase
 several  fold  and  flood  and
 ‘drought  may  become  things

 cof  the  past.
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 (7)

 (8)

 (9)

 (10)

 0)
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 That  a  multi-purpose  River-
 Valley  Scheme  to  control  tle
 river  Gharghra,  Rapti  and
 Gandak  with  their  tributaries
 should  be  immediately  pre-
 pared  and  included  for
 execution  in  the  Second  Five
 Year  Plan  itself,  so  that  East
 U.P.  and  North-West  Bihar
 May  be  saved  from  recurring
 floods  and  droughts  and
 cheap  electric  power  may  be
 available  for  starting  small-
 scale  cottage  industries  in
 every  village,  and  large
 areas  797  be  brought  under
 irrigation,

 That  money  spent  on  import
 of  foodgrains  should  be  spent
 in  helping  the  cultivators  to
 grow  more  food  by  providing
 them  with  liberal  credit,
 cheap  Irrigation,  fertilisers
 good  seeds  and  the  results  of
 latest  agricultural  researches
 for  fighting  plant  diseases
 and  raising  the  yield  per
 acre.

 That  agriculture  should  be
 made  more  profitable  by  in:
 provement  in  animal  hus-
 bandry,  poultry,  dairying  and
 milk  supply.

 That  land  should  be  redistri-
 buted  village-wise  so  no  per-
 son  who  lives  by  agriculture
 may  be  without  land  and  co-
 operative  farming  be  adopted
 in  every  village  to  overcome
 the  effects  of  fragmentation
 of  holdings  as  quickly  as
 possible  and  this  should  be
 the  main  programme  of  Cam-
 munity  Development  and
 National  Extension  Service
 Blocks.

 That  as  a_  result  of  these
 measures  the  target  for  pro-
 duction  of  food  in  the  country
 should  be  raised  to  at  least
 00  million  tons  of  foodgrains
 by  1961.
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 (12)

 3)

 q74)

 (i5)

 (16)

 Motion  re:

 That  a  thorough  =  enquiry
 should  be  conducted  into  the
 present  organisation  of  our
 defence  forces  and  ruthless
 economy  should  be  enforced
 in  it  so  that  the  maximum
 effective  strength  of  the
 defence  forces  may  be  se-
 cured  with  the  least  amount
 of  expenditure  and_  efforts
 should  be  made  to  make  the
 country  self-sufficient  in
 producing  its  defence  equip-
 ment  of  the  latest  and  most
 advanced  types  as  early  as
 possible.  Purchases  of  obso-
 lete  arms  should  be  cancelled
 forthwith.

 That  compulsory  military
 training  for  a  period  of  two
 years  should  be  provided  to
 every  Indian  National.

 That  the  army  personnel
 should  be  employed  in  peace
 times  for  productive  national
 work  during  specified  hours.

 That  universal  compulsory
 education  upto  the  age  of  4
 as  provided  in  the  Constitu-
 tion  should  be  achieved  by
 the  end  of  the  Second  Five
 Year  Plan  by  giving  educa-
 tion  top  priority,  by  minimis-
 ing  expediture  on  buildings
 and  costly  furniture  and
 opening  schools  in  every  vi!-
 lage  immediately  so  that
 every  child  may  have  the  op-
 portunity  of  going  to  his  vil-
 lage  school  and  the  most
 brilliant  and  promising
 students  should  be  helped  to
 obtain  hfgher  scientific  educa-
 tion.

 That  heavy  industries  shouid
 be  given  top  priority  so  that
 the  country  may  be  able  to
 produce  its  own  machines,
 industrial  plants  as  soon  as
 possible,  and
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 every  walk  of  national  life  by
 exemplary  punishment  and
 people’s  co-operation.”

 The  motion  was  negatived.

 Mr.  Speaker:

 That

 The  question  is:

 for  the  original  motion,  the
 following  be  substituted,  namely:—

 “This  House  having  considered
 the  Planning  Commission’s  Me-
 morandum  on  Appraisal  and  Pro-
 spects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that—

 reo)  Greater  emphasis  be  laid  on

 (2)

 (3)

 (4)

 the  production  of  food,  secur-
 ing  a  balanced  diet  for  the
 peasant,  technological  deve-
 lopment  and  provision  for
 adequate  and  modern  equip-
 ment  and  the  transforming  of
 agriculture  into  an  industrial
 enterprise  and  the  speedy
 scientific  development  thereof;

 First  priority  be  given  to  agri-
 culture  and  the  allied  indus-
 tries,  the  second  important
 place  to  the  basic  industries
 and  the  allied  operations,  and
 progress  be  speedily  achieved
 therein;

 The  thirg  place  be  allotted  to
 the  consumers  industries  and
 other  secondary  industries  and
 their  modernisation  and  scien-
 tific  development  be  taken  up;

 Taking  the  national  resources
 into  consideration,  the  secur-
 ing  of  new  welfare  services
 and  implementation  of  social
 development  schemes  be  re-
 examined  and  the  _  services
 and  schemes  not  imperatively
 necessary,  be  postponed  till
 the  resources  are  available
 for  their  implementation,
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 Mr.  Speaker:

 Motion  re:

 The  question  is:

 That  for  the  original  motion,  the
 following  be  substituted,  namely:—

 “This  House  having  considered
 the  Planning  Commission’s  Me-
 morandum  on  Appraisal  and  Pro-
 spects  of  the  Second  Five  Year
 Plan,  laid  on  the  Table  of  the
 House  on  the  8th  May,  1958,  is  of
 opinion  that—

 reo)

 (2)

 After  the  strain  which  the
 country  has  felt  in  trying  to
 implement  even  the  revised
 aspects  of  the  Plan,  the  peo-
 ple  must  be  enabled  to  feel
 the  effects  of  their  efforts,
 particularly  in  the  welfare
 services  of  the  State,  and
 ways  and  means  of  Planning
 must  be  evolved,  to  bring  this
 about.

 Contingencies  of  the  influx  of
 refugees,  persistent  natural
 calamities  of  floods  and

 (3)
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 droughts  etc.  have  given  rise
 to  conditions  in  various  States;
 particularly  in  West  Bengal
 which  must  be  looked  into  and
 rectified  as  far  as  possible,  so
 that  the  people  feel  reassured,
 and  develop  enthusiasm  for:
 the  plan.

 Ways  and  means  of  attracting
 and  earning  more  foreign  ex-
 change  to  India,  through  Tou-
 rism,  Shipping,  and  exports,
 and  conserving  our  own  76€-
 sources  as  regards  food  by
 effective  conservation,  increase
 of  fisheries  and  horticulture
 and  such  like  methods  should
 be  fulty  exploited.”

 The  motion  was  negatived.

 8.40  hrs.
 a

 The  Lok  Sabha  then  adjourned  tilt
 Eleven  of  the  Clock  on  Tuesday,  the
 23rd  September,  1958.



 (Darcy  Drassr}
 [Monday,  22nd  September,  79458]

 WRITTEN  ANSWERS  TO
 QUESTIONS—contd. ‘QUESTIONS.

 iM  rs  Subject  CoLuMNS
 No.

 ‘1427  Additional  flats  in  North
 Avenue.  76394

 7428
 Diss

 laced  Persons  from
 42  Hast  P akistan  764I-42

 ‘1429  Duke  of  Edinburgh’s  visit
 to  India.  7642-43

 7430  Indian  shipping  for  ex-

 joe
 iron  sore  to

 span  7643--46
 7435  Industrial  Strike  7646—50
 I  Heavy  electrical  goods ad

 manufacturing  Factory  7650—52
 436  Drying  and  rolling  ma-

 chines  for  Tea  7652-—54
 3440  Requirements  of  Iron

 and  steel  7654—S8
 442  Training  and  production

 centres  for  flayinghides  7658—6>
 3443  Nahan  Foundry  (Private)

 Ltd.  76262
 1444  Production  and  export  of

 jute  7662-63
 3445  Auctions  for  hides  and

 skins  7663-64
 1446  Handloom  Cooperatives

 in  Madras  State  7565—67
 447  Iron  and  steel  fabricating

 Factories  7667-68
 448  Gassy  Mines,  Asansol  7668—70

 M449.  Metric  system  of  coinage,
 weights  and  measures.  7670-—7:

 450  Prices  of  manufactured
 roducts  7673-—75

 WRITTEN  ANSWERS  TO
 QUESTIONS  7675-7724

 5.  Q.
 No.

 3432  Industrial  uses  of  rutile  7675-76
 434  Export  earnings  7676
 3435  India’s  dollar  earnings  7676-77,
 437  Rehabilitation  Schemes

 in  Tripura  7677
 1438  Industrial  schemes  7677
 3439  Coir  Industry  7678
 ‘144r  Popularity  of  Indian  Films
 1451  Export  of  groundnut  oil

 7678-79
 7452  Export  of  iron  ore  7679

 1453,  Coir  Industry  Centres  7680
 4454  Kingsway  refugee  camp  7680
 7455  A.LR.  Station  at  Calcutta  68
 3456  Cycle  rickshaws.  7681-82
 457  Export  of  turmeric  7682-83

 ०04  A  LSD—I0.

 S.  Q
 No

 7458°

 7459

 7460
 3467

 7463

 7464

 465
 466

 7467
 7468

 469
 7470

 471
 ‘1472
 7473

 7474

 7475
 3476

 Subject

 Handloom  Co-operatives  in
 Kerala

 Manufacture  of  tungsten carbide
 India’s  foreign  trade
 Missiles  and  military  bases

 in  Paki
 Wage  Board  for  cement

 Industry
 Establishment  of  cement

 Factory  in  Dehra  Dun
 District

 Razor  blades
 Prices  of  non-ferrous

 metals
 Utilisation  of  tea  waste
 Khadi  Gramodyog Bhawa:
 World  Assembly  of  Youth
 United  Nations  Confer-

 ence  on  Commercial
 Arbitration

 Export  of  Indian  Cotton
 Hydrogenation  Factory
 Manufacture  of  bicycles in  Kerala
 Import  of  non-ferrous

 metals
 Export  of  manganese  ore
 Hostels  for  Central  Go-

 vernment  Employees
 U.S.  ९

 No.
 2437

 2438

 2439

 2440

 (2441

 2443

 Ambar  Charkha_  pro-
 gramme  in  Bombay

 Employment  exchanges  in
 Bombay  State

 Coir  Industry  in  Andhra
 Pradesh

 Khadi  Co-operatives  in
 Andhra  Pradesh

 Threat  of  erosion  to
 “Tezu”  Township

 Development  of  handi-
 crafts  in  Andhra  Pra-
 desh

 Naga  hostiles
 Production  and  consump~

 tion  of  tea
 Registered  Companies
 Export  of  films
 Amber  Charkha  scheme

 in  Punja'
 Employment  Exchanges

 7928

 CoLuMns

 7683

 7683-84
 7684

 7684-85

 7685

 7685
 7685-86

 7686-87
 7687

 7687
 7688

 7688
 7689
 7689

 7690

 7690
 7697-97
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 WRITTEN  ANSWERS  TO
 QUESTIONS—contd.

 U.S.
 No.

 3449
 2450

 2451
 2452.

 2453

 2454
 2455
 2456
 2457

 2458
 2459
 2460

 24643
 2462
 2463
 2464

 2465

 2466
 2467  :
 2468

 2469

 2470

 अ4गा

 2472

 2473

 2474
 2475

 2476
 2477

 Q.  Subject

 Compensations
 Indian  iron  ore  delegation

 to  Japan
 Resumption  of  Jagirs  in

 Rajasthan Establishment  of  Soda
 Ash  Factory  near  Vara-
 nasi

 Cotton  Textile  mills  in
 Bombay

 Woollen  mill  in  Punjab
 Food  targets
 Export  of  Indian  films
 Indian  Teak  purchase

 mussion
 Historical  handicrafts
 Unemployment
 Development  of  Small

 Scale  Industries
 Raw  films  distribution
 Indians  in  Goa  Jail
 Pharmaceutical  Projects

 Safety  Measures  in  Coal
 Mines

 U.S.A.  -Machine-Tool
 Advisory  Group ;  Slum  clearance  in  Punjab

 Import  policy
 Documentaries  by  Private

 producers
 Radio  News  Reel  Broad-

 casts
 Second  set  of  loans  to

 displaced  Persons
 Industrial  Estate  in  Nag-

 pur
 Productivity  Personnel

 Survey  Committee
 House  Building  Loans  to

 displaced  Persons
 Export  credit  Insurance

 Visitors  to  India  and
 Pakistan  7

 Supply  of  raw  films
 Community  Radio  sets

 78  Refugee  Township  in

 3479

 2480

 248

 2482

 Tripura
 Films  banned  in  foreign

 tries
 Arrest  of  persons  at

 W.  Pakistan  Border
 Economics  and  Sociology

 Survey
 .Houses  for  Sweepers  in

 (Damy  Drosexr]

 CoLusns

 7697-98

 7698

 7698

 7898-99

 7699
 7699-770°

 7700
 7700-0F

 770I-02
 7702
 770०2

 7702-03
 7703

 7703-04
 7704

 7704-05,

 7705-06
 7706
 7706

 7707

 7707

 7707-08

 7708-09

 7709

 7709-10,
 7770

 TITY
 १९९१९ |

 7772

 7773

 7773-74

 74

 774

 TTt4-4§

 है...

 WRITTEN  ANSWERS  TO
 QUESTIONS—contd.

 U.S.  ९.  Subject  ‘Conus: No.
 2483  Theft  of  boundary  pillars  75
 2484  Handicrefts  Training

 Centres  in  Bihar  «7775-75
 2486  ‘Import:  of  skimmed  milk

 powder.  7736
 2487  Green  T  TTIG-17
 2488  Class  IV  Government

 Employees  Quarters  FITNTAB
 2489  Second  Five  Year  Plan

 Publicity  7778
 2490  Bicycle  Factories  in

 Paniab  T71B-19,
 2497  Export  of  Tea  7779
 2492  Working  Capital  for

 Handloom  Co-opera-
 tves  7720

 2493  Quarries  7720-21
 2494  Import  of  film  materials  पारा
 2495  Labour  Co-operative

 Societies  7721-22
 2496  Nangel  Fertilizers  and

 Chemicals  (Private)
 Ltd.  7722

 2497  Unsold  stock  of  Hand-
 loom  Goods  in  Madras  7722

 2498  Powerloom  in  Madras
 State  7722-24

 2499  Ground-nut  seeds  end
 roducts  723-24

 PAPERS  LAID  ON  THE  TABLE  7725-26
 The  following

 papers le;
 were

 laid  on  the
 @  &

 copy

 (2)  8  _  ००

 of  Notification
 S.R.  302  dated

 the  3rd  May,  958  and
 corrigendum  thereto

 S.R.  565  dated  the
 sth  July,  1958  under
 sub-section  (4)  of  Sec-
 tion  38  of  the  Industrial
 Disputes  Act,  1947,
 making  certain  further
 amendments  tothe  In-
 dustrial  Disputes  (Cen-
 tral)  Rules,  3957

 of  Notification
 S.R.  780/R/Amdt

 XXVI
 Ee  506

 6th
 ember,  I958  under

 sub-section  (3)  of  Sec-
 tion  40  of  the  Displaced
 Persons  (
 and  Rehabilitation)  Act,

 making  certain
 fasth  er  amendments  to

 (Compensation  = ion
 chabilitation)  Rules,

 ‘1955.
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 Corumnes  Cousens
 APERS  LAID  ON  THES  TABLE  PRESIDENT'S  ASSENT  TO

 BILLS—contd,  a
 A  copy  of  the  Annual  The  Public  Premises ७)
 Report  of  the  Hindus  =

 (Eviction  of  Unautho-
 Machine  ‘Tools  rised  Occupants)  Bill,

 (Private)  Limited  for  7958
 the  year  9  er  (3)  The  Estate  Duty
 nian

 th  under  sub-see
 Amendment)  Bill,  .958

 on  tr  on  539  REPORT  OF  COMMITTEB of  the  Companies  Act,  ON  PETITIONS  PRE-
 1956.  SENT:  77489

 {ESSAGES  FROM  RAJYA
 SABHA  7726-37  Pourth  Report  was  presented
 Secretary  reported  the  follow-  CALLING  ATTENTION  TO

 ing  four  messages  from  MATTER  OF  URGENT
 Rajya  Sabha  :—  PUBLIC  IMPORTANCE  7729-30

 Shrimati  Renu  Chakravarty a  That  at  its  sitting  held
 on  the  ‘18th  September,
 1958,  Rajya  Sabha  had
 agre¢d  without  any
 amendment  to  the  Sea
 Customs  (Amendment)
 Bill,  1958,  passed  by
 Lok  Sabha  on  the  2nd
 September,  1958,

 called  the  attention  of  the
 Prime  Minister  to  the  exact
 definition  of  the  line  demar
 cating  the  border  between
 the  ‘district  of  Khulna-
 Jessore  in  East  Pakistan  end
 P.S.  Baduria-Swarupnagar
 along  the  rive:  _Icchamati  in
 24  Parganas  in  India

 (2)  That  its  sitting  held  on  The  Deputy  Minister  of  Ex-
 the  I

 १0  September,  ternal  Affairs  Shrimati
 1958,  Rajya  Sabha  had  Lakshmi  Menon)  made  a
 agreed  without  any  statement  in  regard  thereto.
 amendment  to  the  fol-
 lowing  Bills  :—  PANEL  OF  CHAIRMEN  7730

 wo  The  Manipur  and  Tri-  The  Speaker  informed  Lok
 pura  (Repeal  of  Laws)  Sabha  that  he  had  nominated
 Bill,  ‘1958,  passed  by  Shri  Jape

 Singh  to  the
 Lok  Sabha  on  the  Panel  of  Chairmen
 sd  ‘September,

 2७
 278

 PORT  OF  BUSINFSS REPOR Gi  The  Rajghat  Samadhi  ADVISORY  COMMITTFB
 Amerdment)  Bill,  ADOPTED  773t-32
 sepa  = a  on  the  gt  ad
 September,  7958

 Thirtieth  Report  was  adopted

 (iii)  The  Indian  Medical  RE:  MOTION  ON  SITUA-
 Council  (Amendment)  TION  IN  KERAL.  7733—4§
 Bill,  7958,  passed  by Lok  Sabha  on  the  roth
 September,  1958.

 XESIDENT’S  ASS&NT  TO
 BILLS

 The  Speaker  made  a  statement
 regarding  the  following  mo-
 tion,  of  which  Dr.  K.  B.
 Menon  had  given  notice  on

 7727  the  t2th  August,  7958  :—
 s

 ae
 id  on  the  Table  the  “The  serious  situation  that
 ca

 cara
 by  the  has  arisen  as  2  result  of  the

 Houses  of  ent  during
 pais

 violation  in

 al
 State  of

 ise m  Rights  guarant
 by  the  Constitution  and
 the  failure  of  the  Govern-
 ment  of  Kerala  Stare  to
 fumction  in  accordance
 with  the  provisions  of  the
 Constituuion  be  taken  into
 consideration.””

 the  current  session  and
 sented  to  by  the  President
 since  the  lest  report  made  to
 the  House  on  the  8th  Sep-
 tember,  7948
 @  The  Central  Sales  Tax

 Seon  h  Amendment)
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 MOTION  RE:  APPRAISAL
 AND  PROSPECTS  OF
 SECOND  FIVE  YEAR

 Further  discussion  on  the  mo-
 fe  ;  appraisal  and  pros- 3  of  the  Second  Five

 ear  Plan  and  substitute
 motions  thereto  continued,
 All  the  swhstitute  motions

 (Danse  Dioner]

 MOTION
 AND  PROSPECTS  OF
 SFCOND  FIVE  YEAR
 PLAN—<ontd.

 were  negatived  and  the  dis-
 cussion  was  concluded.

 AGENDA  FOR  TUESDAY,
 23RD  SEPTEMBER,  3958—~
 Discussion  on  Demands  for

 Supplement:
 oy  iy

 in
 respect  of  the  (Gene-
 ral)  for  1958-59.

 734

 RB:  APPRAISAL  CoLumna


